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 LOK  SABHA

 Friday,  June  2,  967/Jyaistha  i2,  2889
 (Saka)

 ——

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock.

 (Mr.  Speaker  in  the  Chair]
 ORAL  ANSWERS  TO  QUESTIONS

 Loss  in  Hindastan  Steel  Lid.
 "241,  Shri  Baburao  Patel:  Will  the

 Minister  of  Steel,  Mines  and  Metals
 be  pleased  to  state:

 (a)  whether  Hindustan  Steel  Lid,
 in  spite  of  a  total  investment  of  Rs.
 2028.5  crores  has  shown  a  loss  of  Rs.
 sos  crores  for  the  period  ending
 March,  1966;

 (b)  the  reasons  for  this  continuing
 loss  in  spite  of  expert  guidance  from

 (d)  if  so,  when;  and

 (e)  if  not,  the  reasons  therefor?

 The  Minister  of  Steel,  Mines  and
 Metals  (Dr.  Chenna  Reddy):  (a)  to
 (७).  A  statement  is  laid  on  the  Table
 of  the  House.
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 Company  earned  gross  profits  in  ali
 the  other  years  it  has  been  operating.
 The  cumulative  net  loss  was  incurred
 due  to  the  Company  providing,  out  of
 the  gross  profits,  for  depreciation  and
 interest  charges  of  approximately
 Rs.  254  crores.  The  depreciation  and
 interest  accruals  are  an  important
 contribution  to  Plan  resources.  The
 Company  also  earned  net  profits
 during  ‘1964-65.  and  1065-66,  when
 Production  in  the  one-million  tonne
 stages  of  the  three  plants  had  achieved
 8  measure  of  stability.

 (9)  The  losses  in  the  earlier  years
 were  mainly  due  to  the  production
 being  below  the  rated  capacity  as  the
 new  plants  progressively  achieved
 higher  capacity  utilisation.  This  was
 coupled  with  heavy  capital  overhead
 charges  of  depreciation  and  interest.
 The  prices  of  gteel  were  also  pegged
 by  Government  under  the  system  of
 steel  control.  During  the  last  finan-
 cial  year,  the  fall  in  internal  demand
 reduced  despatches  and  _  therefore
 profit.

 (९),  (d)  and  (९).  The  major  factor
 which  would  increase  profits  is  a
 reduction  in  the  cost  of  production.
 This  has  been  investigated  in  detail
 very  recently  by  a  Committee  headed
 by  Shri  Harekrushna  Mahatab.  The
 recommendations  of  the  Committee
 are  being  implemented  and  should
 have  their  impact  in  due  course.  In
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 The  Company  are  also  vigorously  pur-
 suing  the  development  of  sales  in  the
 country  and  expanding  their  export
 effort  to  offset  the  fall  in  profits  due
 to  the  present  fall  in  demand.  Further
 investigation  does  not,  therefore,
 appear  neccssary  at  this  stage.

 Sbri  Baburao  Patel:  If  Tata  Steel,
 a  concern  in  the  private  sector  can
 consistently  pay  good  dividends  for
 years,  why  should  Hindustan  S:eel,  a
 public  sector  concern  with  a  capital
 of  Rs.  1,028  crores  and  a  floating  loan
 of  Rs.  500  crores,  be  consistently
 showing  a  loss?

 Dr.  Chenna  Reddy:  It  is  not  basi-
 cally  correct  that  HSL  is  showing  a
 loss  constant!y,  because  net  profits
 have  been  made  from  1963-64  on-
 wards.  Initially  it  had  to  run  under
 a  loss  because  of  several  factors
 including  the  fact  that  capacity  was
 more  and  capital  investment  per  ton
 capacity  of  production  was  much  more
 than  what  is  available  in  JISCO  or
 Taias.

 Shri  Baburao  Patel:  The  former
 Finance  Minister,  Mr.  T.  T.  Krishna-
 machari,  had  once  boasted  that  one
 day  the  Indian  rupee  would  be  backed
 by  steel  instead  of  by  gold.  But  today
 the  rupee  is  devaluated  and  our  steel
 plants  are  losing  money,  Durgapur
 Steel  plant,  the  private  estate  of
 various  ivory-tower  Chatterjees,  is  on
 the  verge  of  closing  down  according
 to  newspaper  reports.

 Dr.  Chenna  Reddy:  It  is  not  true.

 Shri  Baburao  Patel:  Its  products
 are  not  being  sold  and  the  plant  has
 Ro  money  to  pay  its  wage  bill  of  Rs.  75
 lskhs.  The  closing  down  of  the  plant
 will  affect  the  lives  of  25,000  families,
 who  will  be  thrown  in  the  streets.  7
 would  like  to  know  whether  Govern-
 Ment  propote  to  close  down  the
 Durgapur  plant  and  save  us  from  the
 unpleasant  duty  of  asking  incon-
 venient  questions.

 Dr.  Chenna  Reddy:  The  hon.  Mem-
 fer  has  a  certain  basic  misunder-
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 standing  about  the  entire  position.  I
 would  like  to  clarify  it.  As  I  said,
 the  basic  cost  block  of  Tisco  is  Rs.  1,176
 Per  ton  while  in  HSL  it  is  Rs.  2,600.
 That  is  an  important  factor.  In  IISCO
 it  is  less  than  Rs.  850  per  ton  of  sale-
 able  steel.  This  is  an  important
 matter.  The  private  companies  were
 formed  much  earlier,  before  the  second
 World  War  when  the  cost  of  acquisi-
 tion,  machinery,  land,  plant  and
 everything  was  comparatively  much
 cheaper  than  in  the  case  of  HSL.
 Secondly,  because  of  increased  price,
 the  current  rate  of  depreciation  is  of
 the  order  of  about  Rs.  42  crores  per
 year  and  the  interest  is  Rs.  8  crores.
 Upto  1965-66,  the  total  amount  of
 depreciation  and  interest  comes  to
 Rs.  254  crores,  which  is  an  important
 contribution  to  plan  resources.  This
 is  also  a  basic  factor.  In  1964-65,  the
 total  profits  of  HSL  amount  to
 Rs,  384.92  million  and  in  1965-66
 Rs.  36.65  million.  In  this  way,  lf  we
 take  the  total  up  ta  964—966,  it  Is
 only  the  cumulative  loss  and  not  loss
 Per  year.  In  addition,  as  against  the
 private  sector,  there  is  a  general  feel-
 ing  in  this  country  that  HSL  being  a
 Public  sector  undertaking  the  work
 costs  are  much  more  and  therefore
 the  losses  are  there.  I  would  like  to
 clarify  that  position  also  giving  figures
 of  work  cost  in  each  plant.  The
 Mahatab  Committee's  Report....

 An  hon.  Member:  Sir,  this  is  not
 a  half-an-hour  discussion.

 Mr.  Speaker:  J  can  understand  that.

 An  hon.  Member:  Is  he  answering
 8  question  or  making  a  statement?

 Shri  Surendranath  Dwivedy:  Sir,
 the  reply  may  be  long  but  it  is  neces-
 sary  because  an  allegation  has  been
 made  that  this  public  sector  industry
 is  not  doing  well  compared  to  the
 Erivate  sector  industry.  He  is  only
 giving  us  facts  and  Agures,

 Mr.  Speaker:  But  let  it  be  short.

 Dr,  Chenma  Redéy;  Bir,  I  will  only
 @ve  one  more  figure.  The  working



 2489  Oral  Answers  JYAISTHA  I2,  7889  (SAKA)

 cost  of  ingot  steel  per  ton  in  1964-65
 as  was  established  by  the  report  of
 the  Mahatab  Committee  works  out  to:
 Tatas—Rs.  247,  JISCO's—Rs.  246,
 Durgapur—Rs,  227,  which  is  stated  to
 ‘be  on  the  verge  of  collapse  by  the
 bon.  Member,  Bhilai—Rs.  235  and
 Rourkela—Rs.  233.  In  all  the  three
 steel  plants  the  working  cost  is  much
 cheaper  than  the  two  private  sector
 undertakings.  (Interruptions).

 tt  'सिद्धदबर  प्रसाद  :  सभा  पटल  पर
 जो  बक्तब्य  रखा  गया  है,  उस  से  दो  बातें
 स्पष्ट  नहीं  होती  हैं  ।  मैं  यहू  जानना  चाहता
 हूं  कि  हिन्दुस्तान  स्टील  लिमिटड  की  स्थापना

 से  पहले  इस्पात  के  निजी  कारबानों  में
 इस्पात  का  लागत-खर्च  किस  आधार  पर
 लय  किया  जाता  था  शीर  हिन्दुस्तान
 स्टील  लिसिटेंड  के  प्नन्त्त  इस्पात  का  लागत

 ई. 3  किस  झांघार  पर  त्व  क्या  जाता  है  ।
 मैं  यह  भी  जानता  चाहता  हूं  कि  इस  बात  की
 क्या  वजह  है  कि  हिन्दुस्तान  स्टील  लिमिटेड
 के  कारखाने  झभी  भो  पूरी  क्षमता  से  काम
 नहीं  कर  रहे  हैं।  ये  दोनों  बालें  स्पष्ट  की  जानी
 चाहिए  3

 Bo  wart  रेंट्री  :  जैसा  कि  मैं  पहले  ही
 निवेदन  कर  चुका  हूं,  कारखाना  शुरू  करते
 बकता,  जब  कि  उस  का  डेवलपमेंट  प्रौर
 'एक्सपेशन  पूरा  नहीं  हो  पाता  है,  उस  की

 बहुत  सी  इन्सटाल्ड  कंपेसिटी  प्ननयुटिलाज्ड
 आर  झाइडल  रह  जाती  है  7  cg  सही  है
 कि  हमारी  पूरों  कैपेसिटी  इस्तमाल  न  होने
 की  बजह  से  हम  को  ज्यादा  नुकसान,
 ज्यादा  सूद  झोर  डे  प्रिसियेशन  बर्दा-त  करना
 पढ़ता  है,  जो  कि  हमारे  लासिद  में

 :  रिफ्लेक्ट  होता  है  ।

 Shri  Virendrakaumar  Shah:  Sir,  in
 the  Annual  Report  of  HSL  for  1965-66
 there  is  a  reference  about  slackening
 market  and  the  review  of  the  Gov-
 ernment  thereon  alsq  mentions  about
 Tecession  in  the  market.  Will  the  hon.
 Ministar  kindly  enlighten  us  on  (a)
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 the  trend  of  market  position  in  the
 year  1968-67  and  (b)  the  trend  for
 the  current  year?

 Dr.  Chenna  Reddy:  That  is  a  fact,
 because  in  1985-66  as  a  result  of  the
 disturbance  in  the  general  national
 economy  due  to  Indo-Pakistan  conflict
 or  consequent  recession  in  the  market
 this  has  happened.  For  example,  I
 may  state  that  in  Bhilai  the  total
 estimated  capacity  of  rail  production
 was  five  lakh  tons  whereas  the  rail-
 ways  were  only  able  to  place  an  order
 for  2.25  lakh  tons.  Therefore,  it
 became  necessary  to  change  the  pro-
 duction  and  go  in  for  billets  where
 the  price  was  much  lower  than  what
 we  would  work  with.

 Shri  Virendrakumar  Shah:  I  asked
 about  the  trend  of  market  in  1966-67
 and  also  the  current  year.

 Dr.  Chenna  Reddy:  The  trend  in
 the  current  year  has  not  yet  improv-
 ed.  After  the  recent  de-control  that
 we  have  done  we  expect  that  in  cer-
 tain  commodities  in  which  the  prices
 have  been  slightly  increased  and
 where  the  cost  of  production  was
 much  higher,  it  will  help  improve-
 men:  of  the  production  and  we  hope
 that  the  market  trend  after  the  next
 two  or  three  months  will  improve.

 Shri  Chintamani  Panigrahi:  May  I
 know  whether  the  public  sector  steel
 mills  have  the  freedom  of  pricing  their
 own  products  as  the  Tatas  have  got?

 Dr.  Chenna  Reddy:  There  is  prac-
 tically  not  much  of  difference.  In  spite
 of  de-control  in  3964  the  prices  in
 the  market  are  almost  controlled  and
 there  is  uniformity  in  the  prices,

 awe  feat:  झध्यस  महोदय,
 मंत्री  महोदय  ने  भी  एक  प्रश्न  का  जयाब
 देते  हुए  कहा  कि  चूंकि  टाटों  का  कारखाना

 लड़ाई  के  पहले  बना  था,  सस्ती के  जमाने  में
 बना  था,  इस  लिये  उन  का  खर्ज कम है. कम  है  |

 मैं  मंत्री  महोदय  से  जानना  चाहता  हूं  कि
 1.14  उन्होंने  कभी  इस  बात  की  झोर  ध्यान
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 दिया  है  कि  जापान,  जहां  इस्पात  के  लिये
 @  Wear  माल  प्रावश्यफ  है  वह  बनता  नहीं
 है,  कोयला,  लोहे की  मिट्टी  भौर  दूसरी  चीजें
 शौर  जहां  मजदूरी  भी  हमारी  अपेक्षा  ज्यादा

 है,  फिर  भी  क्‍या  वजह  है  कि  जापान के  कारखाने

 का  कुल  धार्चा  व  ्ति  टन  खर्चा  हिन्दुस्तान के
 कारखाने  से  बहुत कम  है  ?  क्या इस  की
 खोज  उन्होने  कभी  की  है  तथा  क्‍या  सरकारी
 कारखातों  में  सुधार  लाने  के  सिये  उन्होंने
 कोई  इन्ठजाम किया  है?

 एक  सागीय  सवस्य :  वहां  हड़ताल
 नहीं  होती  होगी  ।

 डा०  चन्ना  रेड्डी  :  इस  समय
 जापान  में  और  दूसरे  मुमालिक  में  जहां
 स्टील बन  रहा  है,  वहां की  फिगर  दे  सकता  हूं:-

 The  sale  value  on  the  capital
 invested  is  2.5  as  against  .9  in
 most  of  the  steel  plants  in  dif-

 ferent  countries.

 यह  एक  बड़ा  फेक्टर
 है।  यह  सही  है

 है  कि  हम  को  फौरन  एक्सचेन्ज  के  द्वारा
 इंस  को  लेने,  तथा  ज्यादा  कैपेसिटी  पर  लाने
 की  बजह  से  इनोशियल  इस्टब्लिशमेंन्ट
 जापान  के  मुख्ाबल  ज्यादा  इन्बस्ट  करना
 पड़  रहा  है।  इस  के  झलावा  हमारे
 यहां  भोवषर-स्टाफिग.  है,  एफिशियेन्सी

 आफ  लेबर  हम  को  बढ़ाना  है,  इस  बजह  से

 Wt  हमारो  प्राइस  ज्यादा है  ।  मैं इस  बात
 को  भी  मानने  के  लिये  तैयार हूं  कि  हमें  क्या
 कसा  हम्भूवर्मेन्ट  करना  है,  भौर  ag  मैं  हाउस

 के  सामने  प्रजें  करूंगा  y  चूंकि  हमारे  यहां
 देवी  कैपिटलाइजेशन  हुभा है,  इस  वजह
 से सब  से  पहले  हमें  पपनी  डेड  कैपेसिटी

 को  चीन  करना  है।  झगर  हमारी  रेटेड
 वीपेसिटी  os  गर सेन्ट  से  कम  हो  जाती  है
 तो उस  से  हमे  लास  होता  है  ---इस  लिये

 I  ow
 domactic price  between  India  and Japan,  India  has  a  cheaper  price
 for  domestic  consumption.
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 ली  बनुभाई  पढेल  :  टाटा  का  कारणाता
 जय  शुरू  हुआ  था,  उसके  प्रारम्भ  के  0
 सास  में  जो  उसका  उत्पादन  था  शौर  जो

 डा०  नना  रेह्ठी :  यह  सही  है  कि
 टाटा की  भी  7920  से  पहले  बहुत  मुश्किलात
 से  गुजरना पड़ा  था,  यहां तक  कि  1920  में
 गवरसेमेंस्‍्ट  आफ  इण्डिया  को  उन्हें  टैरिफ
 सपोर्ट  देनी  पड़ी  थी,  पर-टन  झाफ  स्टील
 ब्रोडफ्शन को  उन्हें  सब्सीडाइज  करता

 पढ़ा  था,  ताकि  थे  सर्वाइव  कर  सकें  _  कई
 सालों  की  मूश्किलात  से  गुजरने  के  बाद
 झ्ाज  टाटा  सकी  सकी  हालत  है,  यह  झापके
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 aft  गुप्त  :  अध्यक्ष
 महोंदय,  मेरा  प्वाइंट  आफ  भाड्डर  है,  मेरा
 कहना  यहं  है  कि  मिनिस्टर  साहब  ने  जो
 स्टेटमेंट  दिया  है,  उसके  (सो),  (डी)  तथा

 (६)  में  उन्होंने  कहा  है--

 “(e),  (ay  and  (९).  The  major
 factor  which  would  increase  pro-
 fits  is  a  reduction  in  the  cost  of
 production.  This  has  been  investi-
 gated  in  detail  very  recently  by
 a  Committee  headed

 are  being  implemented  and  should
 have  their  impact  in  due  course.”

 जब  उन्होंने  डिटेल्ज  वी  हैं,  तो  कौम  सी
 षबोज  इम्पलीमेंन्ट  करनी  है  और  कोन  सी
 ह 2 2  करनी  है,  यह  इन्फारमेशन  चो  मिनिस्टर

 साहब  के  पास  होनी  चाहिये,  क्योंकि  इस
 का  उन  के  स्टेटमेंट  और  इस  सवाल  के  साथ

 तास्लुक  है  4

 Mr.  Speaker:  That  is  a  different
 question.

 Shri  P.  Venkatasnbbaiah:  May  I
 draw  the  attention  of  the  Minister  to
 a  statement  that  appeared  in  the
 Hindy  some  time  back  where  a  for-
 mer  Union  Minister  had  said  that
 some  of  the  executives  of  these  steel
 mille  hed  been  indulging  in  malprac-
 tices  of  passing  on  the  material  pro-
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 Dr.  Chemna  Reddy:  Unfortunately,
 I  have  not  come  across  that.

 Mr,  Speaker:  Shri  Kotbari.

 Seme  hon.  Members  rose—

 Mr,  Speaker:  When  ten  people  get
 up  only  one  can  get  a  chance.  I  can-
 not  ask  ten  people  to  ask  a  question
 at  the  same  time.  We  have  spent
 5  minutes  on  this  question  and  }  shall
 be  going  to  the  next  question.  Shri
 Kothari.

 Shri  S.  Ss.  Kothari:  One  of  the
 reasons  why  interest  charges  are  high
 is  that  the  block  is  excessive,  parti-

 you  kindly  be  looking  into  that  aspect
 because  the  general  feeling  is  that
 inventory  accumulations  ip  the  public
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 * 262.  थ्री  सिद्ध वर  प्रसाद  :
 शमी  मोहन  स्वकप  :
 श्रीमती  ज्योस्समा  चंदा  1

 क्या  रेलवे  मंत्री  यह  बलान  की  कूंपा
 करेगे  कि  :

 (क)  क्‍या  यह  सच  हूँ  कि  रेलवे
 मेडीकल  आफिसर  संस्था  ने  हाल  में  एक
 संकल्प  पारित  करके  अच्छे  बेतन  तथा  पदोन्नति
 के  अधिक  झवसर  दिए  जाने  की  माग  की  है;
 शर

 (@)  शद  हां,  तो  इस  सम्बन्ध  में
 सरकार  क्री  बक्सा  प्रकिया  है?
 The  Minister  of  State  in  the  Minis-

 try  of  Railway,  (Shri  Parimal
 Ghosh:  (a)  Yes,  Sir.

 (७)  The  matter  is  under  considera-
 tion,
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 श्री  सिद्धरर  प्रसाद  :  में  गह  जातता
 चाहता  हूं  रल  मंत्रालय  तथा  बन्द्रीय  सरवार
 के  प्रन्‍्य  मंत्रालयों  के  प्रन्तर्गत  जो  डाक्टर
 सेवा  में  रखे  जाते  हैं,  उन  के  वेतन  मान  तथा
 सेवा  को  शर्ते  एक  ही  हैं  या  श्ल्ग  झलग
 हैं?  रेन  मंत्रालय  तथा  झन्य  मंत्रालयों  के  ७
 वेतन  का  जो  मान  है,  उस  में  क्या  श्न्तार  है  ?
 Shri  Parimal  Ghosh:  Consequent  to

 the  improvements  made  in  the  scales of  pay  non-practising  allowance  and
 other  conditions  of  service  of  Centra!
 Health  Service  doctors,  the  Railways
 also  have  made  some  changes  to  bring
 More  Or  less  at  par  the  service  condi-
 tions,  scales  of  pay,  promotion  and
 also  the  non-practising  allowance  of
 railway  doctors  with  the  Central
 Health
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 Then,  the  licentiate  doctors  in
 the  Central  Health  Service  are  cate-
 gorised  in  Class  Il  service  whereas  in
 the  Railway  Medical  Service  they  are
 in  Class  UI,  though  the  scales  of  pay
 and  other  things  are  more  or  less  the
 same  that  prevail  in  the  Central
 Health  Service.

 श्री  सिद्धेकअर  प्रसाद  :  में  यहि  जानना
 चाहता  हुं  कि  रेलवे  मंतालय  के  डाक्टरों  ने
 जो  भांगें  रखी  हैं,  उन  पर  मंत्रालय  स्वयं
 विचार  कर  रहा  है  या  उन  पर  विचार  करने
 के  लिये  कोई  समिलि  बनाई  गईं  है.  तथा
 इन  पर  कब  तक  निर्णय  दिया  जायगा  ?

 Shri  parimal  Ghosh:  The  Roiiway
 Medical  Officers  have  submitted  four
 demands  and  all  these  demands  are
 how  under  the  active  consideration  of
 Government.

 Shrimati  Jyotsna  Chanda:  May  I
 know  from  the  hon.  Minister  whether
 the  Railway  Medical  Officers  are
 allowed  to  have  private  practice  and
 if  not,  whether  a  compensatory  alow-
 ance  jg  given?

 Shr}  Parimal  Ghosh:  Compensatory
 allowance  is  also  given.  But  they
 are  also  permitted  to  have  restricted
 Private  practice.

 बॉक्टरों  की  संख्या  का  &  ौर  जिल.  रेलों
 में  डाक्टरों  को  कमी  है  उस  की  मति  करने  के
 लिए  सरकार  क्‍या  करते  जा  रही  है  ?
 क्या  सरकार  का  विचार  है  कि  जो  लम्बी
 रेलकेज  चलती  हैं  उन  दलों  में  जो  पैसजर्स
 चलते  हैं  उन  को  बीमारी  की  हालत  में  बाक्टर
 की  सुविधा  न  होने  से  बड़ी  कठिनाई  वेश
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 जाती  है  इसलिए  क्‍या  ऐसी  शब्यवस्था

 भी  माप  करने  जा  रहे  हैं  कि  गाड़ियों  के  मन्दर
 भी  बीमार  पढ़गे  वाले  यात्रियों  का  शानटरों
 द्वारा  का  इलाज  करने  की  व्यवस्था  हो
 सके ?

 Shy  Parimal  Ghosh:  I  could  not
 exactly  follow  what  the  hon.  Memver
 meant,  If  specific  things  are  given  te
 me,  I  will  definitely  jook  into  them.

 श्री  हकम  ग्न  कछुत्राथ  :  डाकटरों

 कीसब्यापुछी  है  ....

 Shri  Bal  Raj  Madhok:  This  was  his
 specific  question,  In  the  railway  trains,
 specially  in  the  long-journey  railwuy
 trains,  some  people  get  ill  in  the  trains
 and  he  is  asking  whether  you~  are
 going  to  make  any  proposal  to  have
 doctors  going  with  the  trains  so
 that  they  can  attend  to  the  medical
 needs  of  the  passengers.

 Shri  Parimal  Ghosh:  At  the  pre-
 sent  moment.  there  jis  no  such  pro-
 posal.  But  if  that  kind  of  demand
 comes,  we  will  certainly  look  into  It.

 की  शामावतार  शास्त्री:  कोई  भी  दाजटर

 एक  रेलवे  झस्पताल  में  कितने  दिनों  तक  रह
 सकता  है?  इस  के  लिए  उन  को  कोर्ड
 झवधि  नलिशचित  है  या  नहीं.  अगर  है  तो  वह
 अवधि  क्या  हैं  ह  उन  के  लिए  टाइम
 निशचित  होने  के  बाद  भी  किसी  किसी

 अस्पताल  में  6,  6  ौर  ne  7  साल  तक

 वही  डाक्टर  बना  रहता  हैं  तो  इस  का  क्‍या

 कारण  है  ?

 Shri  parimel  Ghosh:  The  service
 conditions  of  the  Railway  Medical  Of-
 cers  and  of  the  Health  Services  aré

 oomdy
 the  same,  ag  I  have  said  be-

 fe
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 Shri  Madhu  Limaye:
 Dr.  Ram  Manohar  Lobia:

 Will  the  Minister  of  Commerce  be
 pleased  to  state:

 (a)  the  number  of  textile  mills
 which  were  either  not  running  or
 were  clesed  down  and  were  conse-
 quently  taken  over  by  Government
 during  the  last  two  years;

 (७)  whether  those  mills  showed
 profits  consequently;

 (c)  if  so,  the  main  features  thereof;
 and

 (da)  whether  those  mills  have  since
 been  handled  over  to  their  owners?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (७)  to  (a).  A  state-
 ment  js  placed  on  the  Table  of  the
 House.

 STatveMeENT

 The  management  of  Eight  textile
 mills  was  taken  over  by  the  Ceatral
 Government  during  1965-66,  and  1988-
 si.

 Out  of  the  eight  mills  taken  over
 two  are  lying  closed  owing  to  finan-
 cial  difficulties.  The  State  Govern-
 ment  concerned  are,  however,  taking
 steps  to  resume  working.  Of  the
 remaining  six,  two  started  working
 only  recently  and  their  profit  and  loss
 accounts  are  not  yet  available.  The
 audited  balance  sheets  of  the  remain-
 ing  four  mills  are  not  yet  available.
 However,  from  the  periodical  reports
 received  from  the  Authorised  Control-
 lers,  it  is  observed  that  one  of  the
 four  mills  viz.  The  India  Unted  Mills
 has  been  making  losses  consistently
 though  the  amount  of  loss  varied  from
 month  to  month.  The  other  three  mills
 viz.  Muir  Mills  Ltd.,  Kanpur  Swadeshi
 Cotton  and  Flour  Mills,  Indore  and
 Hira  Mills  Ltd.,  Ujjain,  have  mak-
 Ing  losses  in  80me  months  and  profits
 in  some  other  months.

 (७)  No,  Sir.
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 oft  बेनीसंकर  झर्मा  :  में  मंत्री  महोदय.
 तरीके  से  जांच  करेंगे  फेक्साइज  श्यूही

 से  पूछना  चाहता हूं  कि  बन्द  मिलो ंकी.  दैंटाने  का  जहां  तक  सवाल  है  तो  बह  कोई  इल
 संचया  राज्यों  के  आधार  पर  (स्टेट  वाइस,  )
 कितनी  है  भौर  उन  सिलों  में  मोटा  कपड़ा
 बनता  था  या  फ़ाइन  कपड़ा  बनता  था  ?

 शी  बिनेधा  सिह  :  कुल  27  मिलें  इस
 वक्त  बन्द  हैं  ।  किन-किन  प्रदेशों  की  कौन-
 कौन  हैं  यह  विवरण  मेरे  पास  है  झोर  भ्रध्यक्ष

 महोदय,  इसको  मैं  आपके  पास  भेज  दूंगा  ।

 बबी  जाज  फरनेस्डीस  :  मंत्री  महोदय  ने
 अपने इस  बयान  में  शित  मिलों  का  जिक्र  किया
 है  उनमें  बम्नई  की  दी  इंडिया  यूनाइटेड  मिल्स

 का  भी  जिक्र  हैं।  मेरा  मंत्री  महोदय  से  यह
 श्श्न  है  कि  जब  यह  मिलें  भाज  नुकसान  में
 ष्ब्ल  रही  हैं  तो  क्या  सरकार  ऐसो  व्यवस्था
 करने  के  लिए  तेयार हें  कि  इन  सिलों  में  बना

 हुआ  कपड़ा  एक  तो  सरकारी  काम  में  जहां
 तहाँ  भी  जरूरत  पड़ती  हो  वहां  पर,  दूसरे
 पलटन  के  लिए  शौर  तीसरे  विदेशों  zt  भर्वात्‌
 ऐसे  मुल्कों  में  उसका  निर्यात  करने  के  लिए
 जहां कि  उस  कपड़े  को  मांग  है,  ऐक्साइज  ड्यूटी
 इत्यादि  साफ़  करके  यह  कपड़ा  भजने  को
 व्यवस्था  सरकार  करेगी  ?  चूंकि  मेरे  पास
 यही  प्रशन हैं है  कि  इस  कपड़े  को  बाजार  से  हटाने
 की  कोशिश  वाज़वी  (निजी)  क्षेत्र  की  मिलों
 की  झोर  से  होती  हैं  झोर  इसका  सबूत  भ्राज

 बम्बई  शहर  में  कई  लोगों  के  पास  हैं  ?

 शी  'बिनेदा  सिह  :  साननीय  सदस्य  ने

 जो  बात कही  है  भ्राखिर  में  वह  ज्यादा  झ्ावश्यक

 है  कि  कहा  जाता हूँ  कि  इस  मिल  के  कपड़े
 के  बिकने  में  लोग  कुछ  कठिनाई  पैदा  करते  हैं  ।
 मुझे  भांशा  थी  प्रोर  माननीय  सदस्य  मुझसे
 भी  मिले  में  पोर  कल  भी  वह  मुझसे  मिलने
 बाले  थे  भौर  मैं  जानना  चाहता  था  उन  के
 इसके  बारे  में  कि  क्‍या  वहां  की  स्थिति  हैं  झौर
 उसमें हम  क्या  कर  सकते हैं  ?  उस  में  जो
 कोई  यात  हमें  मालूम  होगी  हम  उस  की  पूरे

 नहीं  है  कि  एक  जेब  से  निकाल  कर  दूसरी
 जेब  में  डाल  दिया  भौर  गही  बाली  सवाल

 नहीं  हैं  ।  यह  मिलें  खास  कर  जो  इंडिया

 मूनाईटेड  मिल्स  के  बारे  में  साननोय  सदस्य

 ते  कहा कि  वह  बड़े  नुकसान  पर  चल  रही  हैं,
 कमेटी  भी  इसके  बारे  में  बडी,  उसके  भी

 सुशाव  शाये  ौर  उसके  सुझाव  काफ़ी
 उसकी  जड़  पर  जाते  हैं।  उन  पर  विचार हो
 रहा है  ।  इस  पर  हमें  कोई  निर्णय  करना
 पड़ेगा  कि  हम  किस  तरीके  से  इस  मिल को
 ठीक  करें  ?  यह  एक  बहुत  बेचीदा  सवाल

 हूँ ।

 थ्पी  वासानी  :  शोलापुर की  स्थपिनिग
 मिल्स  में  जिसमें  10,000  व्यक्ति  काम  करते
 हैं  झाज  चार  वर्ष  से  बन्द  पड़ी  है  भोर  उससे
 शहर  की  जो  झाबादी  है  उस  पर  काफ़ी  भसर
 पड़ा  हैं  तो  क्या  उसको  चलाने  के  लिये  सरकार

 बिचार  करेगी  ?

 ह, क  दिनेश  सिह  :  झब्यल  महोदय,
 |  बात  कई  मतंबा  इस  सदन  में  झाई है
 दरधसल  सिल  को  चला  देना  काफ़ी  नहीं  है
 बल्कि  मिल  चसती  रहे  इसकी  तरफ़  देखना  है
 हज  सरकार  के  ऊपर  क्‍या  जिम्मेदारी  है
 मिस  को  चलाने को  यह  भी  एक  बात  देखने  की,
 है।  लोग  मिलें  शूरू  करते  हैं,  किसी  न  किसी
 बजह  से  बह  बन्द  हो  जाती  हैं,  कुछ  इन्तजाम
 काराब  हुमा,  कुछ  ब्पये  को  गड़बड़ी  हो  गयी
 कुछ  शौर  बजह  हुई  ।  कोई  बहुत  पुरानी
 मिलें  हैं  जो  ग्राजकल  ठीक से  नहीं चल  पाती

 यह  फिर  बन्द  होती  हैं।  मुक्त  कहते  हैं सरकार
 इनको  चलाये  |  सरकार  इनको  कंसे  चलाये  ?
 झगर  झच्च्छ  तरीके  से  द... द  सकती  होती वो दो
 मिल  आालिक  उसको  ।  ही  चलाते ।  उसमें

 दिक्कत  यह  झाती  हैं  कि  oh  मिल  |  सकती
 हैं  उन्हें  सरकार  चलाये  ।  वह  बात ठीक है. हैं
 ह... क  इन्तथा'  की  वजह  से  शराबी  हो
 या  जिसमें लोगों  ने  पैंसे  की फहचड़ कार दी कर  दी  है
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 उसको  सरकार  चलाये  ay  वात  तो  ठीक

 है।  खास  सबाश  तो  यह  है  कि  यह  मिलें

 चलती  रहें  भोर  इसमें  जो  मजदूर  काम  करते

 हैं.  उसको  तकलीफ़ +  हो  ।  मैंने इस  सबन  में
 कहा  है  |. ड  हम  एक  यहां  पर  विधेयक  लाने
 थाले  हैं  जिसके  भनुसार  सरकार  इन  मिलों
 को  चलायेगी  लेकिन  यही  काफ़ो  नहीं  है
 क्योंकि  इनको  अलाकर  फिर  वापिस  करना
 पढ़ता  है।  हम  चाहते  हैं  कि  जो  मिल  हमको
 लेना  पड़े  चलाने  के  लिए  उसको  हम  हमेशा
 के  लिए  ले  &  शौर  बहू  एक  पब्लिक  सेक्टर
 की  कारपोरेशन  बना  कर  करें  |

 थनी  झि०  Wo  wm  :  क्‍या  यह  बात  सही
 नहीं  है  कि  कोयम्बट्र  की  सूती  मिलों  की
 हालत  के  बारे  में  लोकनाथन  कमेटी  ने  स्टडी
 की  थी  ौर  उसने  बह  पर  कुछ  यूती  मिलो
 सिक  पाई  थीं  तो  जो  मिलें  रुक  पाई  गई  थीं
 उनको  सरकार  सेने  को  तेयार  है  या  नहीं?
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 te  recover  that  money  because  of
 which  the  mills  have  gone  into  losses?

 Shri  Dinesh  Singh:  i  can  assure  the
 hon.  Member  that  now  that  he  has
 brought  this  ta  my  attention,  I  shall
 have  it  looked  into  and  every  effort
 will  be  made  to  recover  this  money.

 भरी  तुलशोदास  जापथ  :  भ्रभी  मंत्री
 महोदय  ने  साल  भर  पुरानी  मिल  के  लिये
 उत्तर  दिया।  आज  यहां  कम  से  कम  2मरा
 2it  करोड़  को  जायदाद  है  जो  कि  हाई  कोर्ट
 में  पड़ी  हुई  है।  सरकार  उसे  लेने  के  लिये
 तैयार  है,  बंस  तैयार  हैं,  पैसा  भी  सरकार
 के  पास  है  ।  | ह  सेन्ट्रल  गवन॑मेंट  का  काम  है
 कि  वह  ओर  स्टेंट  गवर्नमेंट सिल कर मिल  कर  उस  को
 चलाये।  ६  हजार  वर्कस॑  को  उस  से  पैसा
 मिलता  है  1  तीन  साल  हों  चुकें  हँ  सरकार
 उसके  बारे  में  विचार  क्‍यों  नहीं  करती  है  ?

 थी  बिनेश  सिह  :  बिना  इस  मामले  में
 बिस्तार  में  गये  हुए  मैं  माननीय  सदस्य  से
 इतना  दी  कहना  चाहूंगा  कि  जहां  कह  तीन.
 साल  तक  रुके,  वहां  तीन  महीने  भौर  दक
 जायें  शौर  हमारे  कोरपोरेशन  को  बनने
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 “What  is  the  present  position  of  that
 mill?

 Shry  Dinesh  Singh:  I  did  not  catch
 the  name  of  the  mill.

 Shri  M.  BR.  Krishna:
 Narsingghirji  mills.

 Tt  ig  the

 ष्पी  एस०  एस०  जोशी  :  बग  मंत्रो  महांदय
 बतला  सकते  है  कि  इंशिय!  यूनाइटेड  मिल्प
 में  आज  कल  कलने  नपे  माश्बार  का  लास
 होता  है?

 शनी  दिनेश  सिंह  माहबार  के  बा ें  ता
 इस  समय  मेरे  पाल  नही  है  1

 Shri  s.  Kandappan:  May  I  know
 whether  jt  is  q  fact  that  the  rise  in
 the  cost  of  production  of  cotton  fabrics
 is  having  an  adverse’  effect  on  the
 consumption  of  cloth  in  the  internal
 market  and  if  50,  what  the  Govern-
 ment  propuse  to  Go  to  arrest  the  in-
 crease  in  the  cost  of  production?

 Shri  Dinesh  Singh:  It  js  a  much
 wider  question  which  goes  into  the
 question  of  the  internal  wage  and  cost
 s‘vucture,

 Shri  s.  Kandappan:  But  that  is
 the  basic  question,

 Shri  Dinesh  Singh:  I  do  not  know
 whether  I  can  explain  it  in  a  brief
 reply  during  the  Question  Hour.

 ‘Shri  P.  Venkatasubbaiah:  May  I
 know  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  the  fact
 that  in  Andhra  Pradesh  where  some
 textile  mills  have  been  started  with
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 to  allow  such  of  those  economic  mills
 to  work  on  an  economic  basis  by
 allowing  them  to  work  a  third  shift?

 Shri  Dinesh  Singh:  We  have  no
 objection  to  the  mills  working  as
 many  shifts  as  they  like,  But  the  aim-
 culty is  that  there  ig  cotton  shortage.
 We  do  not  have  enough  cotton  to
 allow  the  mills  to  work  on  three
 shifts.  Owing  to  that  reason,  we  have
 also  placed  certain  restrictions  on  the
 adding  of  new  spindlage  etc.  As  soon
 as  the  cotton  position  improves  we
 shall  be  very  glad  to  allow  them  to
 work  more  shifts,

 Shri  P.  Venkatasubbaiah:  They  are
 not  asking  for  supply  of  cotton.

 Shri  Dinesh  Singh:  They  iannot  get
 it.

 Shri  s.  M.  Banerjee:  I  am  happy  at
 the  statement  of  the  hon.  Minister
 that  he  has  decided  to  take  over  some
 of  these  mills  permanently.  I  would
 like  to  know  whether  his  mind  is
 working  on  the  lines  of  having  a  tax-
 tile  corporation  by  bringing  forward
 legislation  here  and  if  so,  whether
 that  Jegislation  ig  likely  to  be  brought
 forward  before  this  House  during  this
 session?

 Shri  Dinesh  Singh:  Yes.

 Shr}  Samar  Guha:  Will  ithe  hon.
 Minister  let  us  know  why  the  Dha-
 kes  wari  Cotton  Mills  at  Asansol  has
 been  closed....

 Mr,  Speaker:  We  cannot  go  into  the
 cases  of  individual  mills  now.

 Shri  Samar  Guba:  There  is  some
 special  reason.  That  is  why  I  am
 mentioning  it.

 Govesnment  give  some  sobaldy  to
 it  on  the  understanding  that  that  parti-
 cular  mill  will  employ  refugees  from
 East  Pakistan.  That  mill  is  lying



 2505  Oval  Answers  JYAISTHA  12,  889  (SAKA)  Oral  Answers  2506

 Shri  Dinesh  Singh:  I  shall  have  it
 looked  into.

 Shrimati  Lakshmikanthamma:  Is
 it  a  fait  that  the  high  price  of  cloth
 and  the  low  purchasing  power  in  the
 hands  of  the  people  are  responsible
 for  the  stagnation  in  the  textile  indus-
 try,  and  if  s0,  may  I  know  whether
 Government  will  think  of  controlled
 distribution  of  cloth  to  the  people  at
 controlled  prices?

 Shri  Dinesh  Singh:  The  price  of
 cloth  of  mass  consumption  js  already
 controlled,  and  we  are  not  aware  of
 any  great  difficulties  being  experienc-
 ed  in  that  connection.

 at  जगन्नाथ  राव  जोशी  :  अध्यक्ष  महों-
 द्य,  जिस  टेक्सटाइल  मित  को  भोपाल
 रिलीफ  फेकट'  के  ग्रस्तगत  शासन  ने  फरवरी
 t966  में  लिया  जपने  दाय  में  उसको  जलाई
 i966  के  श्ल्दर  ही  अभ्रनिश्चिलकाल  के

 लिये  बन्द  कर  दिया।  मैं  जानता  चाहता
 हैं  कि  अपने  हाथ  में  लेने  के  बाद  शासन  ने
 उसको  बन्द  क्‍यों  कर  दिया  |  ग्राज
 2,000  मजेदृर  बेकार  पड  हुए  हैं

 उन्हें  जो  प्राविडेंट  फन्ड  मिलना  चाहिये
 यह  भी  नहीं  मिल  रहा  है  ।

 शनी  बिलेश  सिंह :  यह  बालन  सही
 है  कि  भोगाल  में  न्यूटैक्सटाइल  मिल  को  लिया
 गया  था  भौर  उसको  श्रू  भी  किया  गया  था,
 लेकिन  शुरू  करने  के  बाद  भो  वह  चल  नहीं
 सकी  पौर  उसे  फिर  बन्द  किया  गया  है  t
 मैं  समशता  हूं.  कि  राज्य  सरकार
 इसको  देख  रही है  भर  उसको  शीघ्र  से
 शीन  फिर  चलाने  को  कोशिश  की  जायेगी।

 जी  |  -  कवाय  :  यहां के  मख्य
 मंत्री  को  इस  सिल  मालिक  ते  की  बंगला
 रहने.के लिये  दे  रफ्खा  है।  सरकार  इसके
 बारे में  क्या  करेगी?  इसके बन्द  करवाने

 में  मुख्य  मंत्री  का  प्रमुख हाथ  है।

 *

 श्थी  बिनेदा  सिह  :  माननोय  सदस्य
 मझसे  बेकार  नाखुश  हैं.  मैं  ने  तो  ऐसी
 कोई  बात  नहीं  कही।

 श्री  हकम  अम्द  कछावाय  :  कन्द्रीय  सरकार
 इसमें  क्‍या  करेगी  |  जब  वहां  क  मुख्य  मंत्री
 को  रिप्रवत  में  रहने  के  लिये  जंगला  दे  रखा  है
 तब  केन्द्रीय  सरकार  कर  भो  जया  सकती  है?

 करी  कंवर  लाल  गुप्त  :  सवाल  1  है
 कि  प्राविदेट  फन्ट  नहीं  दिया  गया।  इस  के
 बारे  में  क्या  जबाब  है?

 करी  दिनेश  सिह  :  माननीय  सदस्य  ने

 कुछ  आक्षेप  मस्य  मंत्री  पर  लगाये  हैं  ।
 में  नहों  समझता  कि  ऐसा  कहना  सुनाखिबर
 है  बयोंकि  मय  मत्री  यहा  पर  जवाब  देने
 के  लिये  नहीं  है

 श्री  हुकम  चन्द  कछजायथ  :  ाप  खोज
 कोजिये  इस  के  बारे  म  तब  आपको  सब
 कुछ  मालूम  हा  जायेगा  |

 श्यो  दिनेश  सिह :  इस  प्रकार  के बारोप

 यहां  नहीं  लगाये  जाने  चाहिये।
 Mr.  Speaker:  I  will  not  allow  this.

 If  he  repeats  it,  it  will  not  be  good.
 lie  has  understood  the  question.

 Shri  KanwWarlal  Gupta:  He  must
 answer  the  question.

 Mr.  Speaker:  Let  him  reply  and  if
 there  is  anything  further  to  clarify,
 he  can  ask.

 Shri  Kanwarlal  Gupta:  We  have
 been  requesting  you  to  ask  him  to
 answer  the  question.  He  is  not  doing
 it.
 wart  या  किया  गया  या  कि  2,000
 मजदूरों  को  जो  प्राबिडेंट  फंड  दिया  जानता

 आहिये  था  वह  क्‍यों  नहीं  दिया  गया।  क्‍या
 सरकार  इस  सम्बन्ध  में  कोई  कार्बेबाही
 कर  रहो  है?

 ी  बिनेश  सिह  :  यह  तो  हैं  पता  लगा
 कर  बताऊंगा  |



 individual  mills.  If  they  would  let
 me  know  that  they  wish  to  go  into
 the  cases  of  individual  mills,  I  will
 very  gladly  give  the  facts.  But  it  is
 difficult  for  me  to  recollect  all  the
 reports  that  have  been  submitted  or
 other  facts  about  individual]  mills,

 Shri  P.  Ramamarti:  Pondicherry  is
 directly  under  the  Central  Govern-
 ment.  In  connection  with  the  affairs
 of  the  Bharati  Textile  Mills,  Pondi-
 cherry,  a  committee  of  MPs,  was

 mill  has  to  be  taken  over  by  the  Cen-
 tral  Government.  What  do  Govern-
 ment  propose  to  do  with  regard  to
 the  recommendation  of  that  parlia-
 mentary  committee?

 facts.  The  mill  was  taken  over  in
 June  3966  and  it  is  functioning  from
 February  1067.

 जी  flo  mo  सिवारीः  झभी  माननीय
 मंत्री  जी  ने  कहा  कि  कारपोरेशन  बनने  के
 बाद  ऐसी  मिलों  को  परमानेन्टलीले  सलिया
 जायेगा  जिन  में  घाटा  होता  है  या  जिसका
 मैनेजमेंट  ठीक  नहीं  है  t  मैं  जानना  चाहता
 हूं  कि  क्या  ऐसी  मिलों  के  लेने  के  बाद  सरकार
 उन  को  कम्पन्सेशन  देने  की  बात  भी  सोचती
 है  ?  क्योंकि  मिल  को  ले  कर  ऐसा  ह... अ
 किया  जायेगा  कि  मिलों  को  काटा  न  हो  झौर
 शौर  उन  का  1. ह  rem  हो  जाये  |
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 aft  दिनेश  सिह  :  मैं  एक  बात  साफ  कर
 देना  चाहता  हूं  कि  ।  जितनी  मिलें  हैं  ये  सब

 हंस  ले  लेंगे  यह  मैंने  नहीं  कहा  है।  जिन  को
 मुनासिब  समझेंगे  उनको  हम  लेंगे  -  जो  मुआवजा
 देना  होगा  या  जो  लिक्विडेशन  प्राइस  होगी
 या  झौर  जो  तरीका  होगा  उसको  यहां  पर  मान-

 ्
 सदस्य  तय  करेंगे,  उसके  हिसाव  से  काम

 T

 शनी  णु  लिमये  :  मंत्री  महोदय  ने  बताया
 है  कि  टैक्सटाइल  का  कारपोरेशन  के  गठन
 के  लिये  एक  विधेयक  वह  प्रस्तुत  करेंगे  t  मैं
 जानना  चाहता  हूं  कि  टैक्सटाइल  कारपोरेशन
 की  रचना  करते  समय  क्या  मंत्री  महोदय  इस
 बात  का  ख्याल  रखगे  कि  शासकोय  जर्चा
 ज्यादा  होने  से  बह  एक  दूसरा  सफेद  हाथी  न
 बनें  t  दूसरी  बात  यह  है  कि  जो  माल  पैदा
 होगा  उसका  वितरण  ौर  बिक्री  का जब  तक
 इंतजाम  नहीं  होगा  टैक्सटाइल  कारपोरेशन
 का  कोई  मतलब  नहीं  रहेगा।  मैं  जानना  चाहता
 हूं  कि  क्या  इसका  भी  कोई  इंतजाम इस  विधे यक
 के  हारा  भाप  करेंगे  ?

 शी  ६...  सिंह  :  वितरण  का तो  झभी

 कोई  विचार  नहीं  किया  गया  है ौर न  कोई
 इसकी  झावश्यकता  हम  समझते  हैं  ।  सेकिन

 पहला  सुझाव  साननीय  सदस्य  ने  दिया  है
 उस  पर  हम  जरूर  ध्यान  देंगे  ।

 (a)  whether  it  is  a  fact  thet  the
 Woollen  yarn  is  being  sold  in  the
 Indian  market  at  a  rate  double  than

 (b)  9  2,  the  action  being  taken
 against  those  persons  or  firme  a

 =
 whe

 evade  surcharge,  income  tax,  eales-
 in  =  ॥... ज
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 control  or  Distribution  Control.

 (b)  and  (c).  Do  not  arise.

 ली  झाव्युस  गनी  दार  प्रभी  मंत्रो जी  ने
 'फरमाया  है  कि  ऊनी  धागा  जो  इम्पोर्ट  होता
 है  बह  ज्यादा  कीमत  पर  नहीं  बिकता  है  ।

 मैं  बतलाना  चाहता  हूं  कि  जो  रेट  मुकरंर  हुआ
 है  उस  से  तकरीबन  दुगने  भाव  पर  इस  वक्‍त
 ऊनी  धागा  बिकता  है।  में  राज्य  सभा

 का  पहले  सदस्य  था।  तब  भी  इस  तरफ  सरकार
 का  ध्यान  दिलाया  गया  था  शौर  कई  दफा
 दिलाया  बया  था।  सरकार  ने  इसको  माना  भी
 था  कि  ऊंचे  भाव  पर  बह  बिकता है  1  मुश्किल

 यह  है  कि  ।  बह  यहां  पर  फरमा  रहे  है ंकि
 नहीं  बिकता  है  |  इसको  बिकने  की  इजाजत
 सरकार देती  है  औौर  कहती  है  कि  हम  उनको
 इसेंटिव  देते  हैं  कि  वे  एक्सपोर्ट  करें  भौर  वहां

 से  टापयूल्य  झाये ।  तकरीबन  दस  पये फी फी
 चाखंड  डमी  धाथा  यहां  मंहगा  बिकता  है
 साथ  ही  इनकम  टैक्स,  सेल्स  टैक्स  जौर  बाकी

 चीजें  जो  शरफार के  पास  भानी  भाहियें  गहीं
 खाती हैं।  क्या  वह  सब  सही  नहीं  है  ?
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 ्वी  झफी  कुरेशी  :  मैंने  बजे
 किया  है  कि  जो  हम  बाहर  से बूल  मंगाते  हैं,
 अरिनों  टाइप  उस  पर  तो  तगसीम  का  भी
 धौर  कीमत  का  भी  कंट्रोल  है,  लेकिन  जो  दर्ल
 एक्सपोर्ट  प्रोमोशन  स्कीम्ज़  के  तहत  पहले  झाई

 थी  या  नेशनल  डिफेंस  रिसिटेंस स्कीम  के  तहत

 are  है  शस  पर  हमारा  कोई  कंट्रोल  नहीं है,
 न  उसकी  कीमत  पर  धौर  न  उसकी  तक्‍्सीस
 पर  ।  हो  सकता  है  कि  उस  कीमत पर  चूंकि
 कंट्रोल  गबर्न  मेंट  ने  नहीं  किया  है  ौर  दूसरी
 जो  गवर्नमेंट  कंट्रोल्ड  w  है  उस  में  थोड़ा  करके
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 हो  ।  लेकिन  जहां  तक  गबर्नमेंट  कौ  कंट्रोल्ड  .
 eye
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 बैराइटीज़  का  ताल्लुक  है,  उनकी  की पतें  बाजार
 में  वही  हैं  जोकि  गवनंमेंट  ने  मुकरंर  की  है

 श्पी  झब्युल  गनौ  दार  :  क्‍या  भाषकों  यह
 मालूम  है  कि  टेंक्सटाइल  कमिश्तर  ने  जो

 बूलन  स्पिनिंग  भिल्‍्ज  हैं  प्रापस  में  उन  में  एक
 बड़ा  मतभेद  रखा  है  ?  किसी  को  सेट  परसेंट
 बीव  यार्न  बनाने  की  इजाजत दी  है  किसी
 को  60  परसेंट  हौज़्री  यार्न  बनाने  की  इजाजत
 दी  है  भर  कुछ  जो  डिजर्व  करती  हैं  उनको  बहुत
 कम  बनाने  की  इजाजत  दी  है।  ऐसे  भी

 कुछ  लोग  हैं  जैसे  बिड़ला  साहेव  की  मिल  है
 उस  मिल  को  सेंट  परसट  याने  बोब  करने  को
 इजाजत दें  दी  है  1  झौर  साथ  ही  यह  भी  इजाजत
 दे  दी  है  कि  वे  अपने  लिए  धागा  च्ब्द  हो  वहां
 पर  चोब  भो  कर  लें  |  मैं  जानना  चाहता  हूं  कि
 ऐसा  करने  से  क्या  ब्लैक  माकिट  के  चांस  ज्यादा

 नहीं  हो  जाते  हैं  घोर  कौमतें  ऊंचो  नहीं  चली
 जाती  हैं  |  साथ  ही  वा  पहे  जो  डिककिमिनेशन

 होता  है  इसको  तरफ  सरकार  ने  टैक्सटाइल
 कमिशनर  का  ध्यान  दिलाथा  है  ?
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 ft  ower  कुरेवी :  धागा  तीन
 सैक्टर  को  जाता  है,  वीविंग  सैक्टर  में  जाता  है,
 हौजरो  सेक्टर  में  जाता  है  शौर  निटिंग  सैक्टर
 मैं  जाता  है|  मम्किन  है  कि  किसो  किसी
 जगह  पर  किसी  किसो  कारखाने  के  साथ
 इमनतयाज  हो  गया  हो  प्रौर  उसको  दस  या
 पांच  परसेंट  एक  खास  घागा  बनाने  की  ज्यादा
 इजाजत  दे  दी  गई  हो  -  लेकिन  यह  मामला
 इस  बकते  हमारे  जे  र  गौर  है  शौर  मैं  माननीय
 सदस्य  को  यकीन  दिलाना  चाहता  हूं  कि  यह
 जो  फर्क  है  इसको  चन्द  दिनों  के  भ्रन्दर  भ्रन्दर
 खत्म  कर  दिया  जाएगा  |

 Shri  BR.  K,  Birla:  My  friend  Mr.
 Abdul  Ghani  Dar  has  said  something
 about  a  mill  owned  by  Birla  in  Jam-
 nagar.  I  happen  to  be  the  chairman
 of  the  board  of  directors  of  that  mill.
 Mr.  Abdul  Ghani  was  not  right  in
 saying  that  this  mill  is  making  00  per
 cent  woollen  yarn.

 ली  भोगेमा  ना  :  इनसे  यह  मफ़ाई  ले
 ली  जाए  कि  कौन  मिनिस्टर  बिडला  से  दपया
 लेते  हैं  झपने  भु  से  यह  कह  दें  तो  झगड़ा
 खत्म  हो  जाए  q

 Mr.  Speaker:  Order,  order.  He  has
 not  put  one  question.  As  an  hon.
 Member  of  this  House,  he  has  a  right
 to  put  a  question,  He  is  an  hon.
 Member  like  any  of  us.

 listen  to  every  Mamber,  Whenever

 2grz

 We  have  a  right  to

 .
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 those  who  do  not  want  to  hear  him
 need  not,  but  they  should  at  least
 allow  him.

 Shrimati  Sharda  Mukerjee:  Parlia-
 ment  is  not  the  forum  for  pleading
 any  individual's  private  case,  be  he
 the  managing  director  or  otherwise.
 He  can  talk  of  general  problems  but
 he  could  not  talk  of  his  company.  Is
 this  a  new  precedent  we  are  setting
 up?

 Mr,  Speaker:  Perhaps  for  the  first
 time  he  is  putting  a  question  in  this
 House.  He  saw  that  every  Member
 has  a  preface  for  every  question.  Let
 him  put  his  question.  Just  have  a
 little  patience.

 Shri  R.  हू,  Birla:  The  hon.  Minister
 said  that  there  were  three  kinds  of
 woollen  yarn  and  the  prices  are  all
 fixed  for  the  three  kinds.  One  is
 hosiery,  another  is  worsted  yarn,
 weaving  yarn  and  the  third  is  knit-
 ting  wool.  May  I  know  why  the
 prices  have  not  been  fixed  yet,  parti-
 cularly  when  the  Government  knows
 that  on  all  the  three  kinds  of  yarn
 which  contain  00  per  cent  imported
 wool,  the  effect  of  devaluation  was
 57.5  per  cent?

 Shri  Shafi  Qureshi:  The  hon.  Mem-
 ber  knows  very  well  that  the  prices
 are  already  fixed.  Possibly  what  he
 means  is  that  proportional  distribution
 in  these  sectors  is  not  done  properly.
 80  far  as  price  distribution  and  pro-
 duction  and  contro]  are  concerned,  the
 report  of  the  K.  K.  Shah  Committee
 is  before  the  Government  and  they

 ia
 come  to  a  decision  after  studying

 .

 ह, अ  year  देवगुण  :  में  जानना

 चाहता  हूं  कि  जारत  में  झ्राकर  इण्पोटिड

 बूल  किस  -  पर  पड़ती  है  ?

 बी चाकी  कुरेशी  :  &  रुपया  33  पैसे  !

 oe
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 Production.  in.  ह... अ  Stecl  Plant:

 Will  the  Minister  of  Steel,  Mines.
 and  Metals  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question:
 No.  785  on  the  7th  April,  1967,  and
 state:

 (a)  whether  the  Report  of  the
 Committee  headed  by  Shri  G.  Pande
 regarding  the  shortfall  in  the  produc-
 tion  of  Durgapur  Steel  Plant  has  since-
 been  received;  and

 (b)  if  so,  the  findings  thereof?

 The  Minister  of  Steel,  Mines  and-
 Metals  (Dr.  Chenna  Reddy):  (a)  Yes,
 Sir.

 (b)  A  summary  of  the  Report  and
 the  recommendations  is  laid  on  the
 Table  of  the  House.  [Placed  in  Lib-
 rary.  See  No.  LT-505/67).

 wt  मम्घु  लिमये  :  जो  सारांश  हमारे
 मामन  रखा  गया  है  उसके  पहले  पृष्ट  पर  वाक्य

 है  कि  प्लाट  मैनेजमेंट  को  ज्यादा  अधिकार
 दिये  गए  थे  ।  इनने  झ्धिकार  देने  के  बाद
 भ्ो  धागे  लिखा  है  :

 “the  management  seemed
 to  have  neglected  many  essential
 responsibilities  like  proper  main-
 tenance,  lack  of  rigid  control  on
 quality  of  products,  checking  staff
 indiscipline  and  building  up  of
 staff  competence.”

 ate  झोवन  प्सांट  के  बारे  में  कहा  गया  है  nh

 “The  damage  has  been  caused
 by  wrong  operating  practices,
 neglecting  maintenance,  and  in-
 effective  inspections  and  this  is:
 in  spite  of  ample  warnings  having.
 been  received  in  the  past.”

 ‘at
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 cd  यह  जानना  चाहता  हूं  कि  इस  संबंध  में
 जो  दोषी  लोग  हैं,  क्या  उन  का  दोष  भौर
 झपराध  निश्चित  कर  के  उन  के  खिलाफ

 wer  tt:  इस  कमेटी  की
 रिपोर्ट  अप्रैल  के  लास्ट  बोक  में  वसूल  हुई,
 जिस  पर  हिन्दुस्तात  स्टील  लिमिटेड  के
 अग्नेन्ट्स  मंगाए  गए  थे।  वे  कमेन्टस  मिनिस्ट्री
 को  थोड़े  पहले  बसूल  हुए  हैं  ।  इन  सारी
 तफ़्सीसात  पर  गौर  किया  जा  रहा  है
 झानरेबल  मेम्बर  ने  जो  कछ  फ़रमाया  है,
 रिपोर्ट  की  जिन  बातों  का  जिंक  किया  है,  उन
 के  मुताल्लिक  भी  ग़ौर  किया  जावेगा।

 श्व  मधु  लिभपे  :  प्रध्यक्ष  महोदय,  मेरे
 प्रश्न  के  दूसरे  हिस्से  का  जवाब  नहीं  आया  है
 इस  में  “एम्पल  वारनिग्ज'  की  चर्चा  की  गई
 है  ।  इस  बारे  में  पांडे  कमेटी  की  रपट  का
 इन्तेजार  करने  को  श्रावश्यकता  नहीं  थी  ।
 जब  एम्पल  वारनिम्ज  देने  के  बावजूद
 इस  तरह  के  काम  किये  गए,  तो  इस  के  बारे
 में  कार्यवाहं।  तो  पहले  से  को  जा  सकती  थी  ।

 wo  wen  देही :  पांडे  कमेटी  को
 “रिपोर्ट  में  यह  फ्राईडिग  है  कि  एम्पल  वारतिग्ज
 'के  बाव  भी  ऐसा  हुभा ।  हम  ने  यह  मालूम
 करना  हैं  कि  कितनी  वारनिग्ज

 -दी  गई  थ्ीं।  हिन्दुस्तान  स्टील  लिमिटेंड  ने
 झपने  कमेम्टस  भेज  दियि  हैं।  मिनिस्ट्रो  इन
 सब  तफलसीलात  पर  गौर  करेगी  अामरेबल
 मेम्बर  ने  जो  पहलू  बताया  है,  उस  पर  भी
 न्र  किया  जायगा।

 भी  मब्‌  लिखये  :  पष्ठ  पर  भाखिरी
 बायप  यह  है  :
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 पहले  से  ही  पता  बला  होगा।  मैं  यह  जानता
 चाहता  हूं  कि  जो  चोरियां हुई  है,  उन  के  बारे
 में  दोष  निश्चित  कर  के  क्या  सजायें दी  गई
 हैं  जौर धागे  ऐसी  चोरियों  को  रोकते  के
 लिये  क्‍या  कायवाही  की  गई  है।

 Bro  जा  रेड्ी :  सजायें  देवें का  सवाल

 उस  बात  नहीं  ग्या  था।  उस  |...  गषर्न॑मेंट

 के  पास  दुर्गापुर  स्टील  प्लांट  की  हालत
 अहुत  जराब  होने  की  रिपोर्टस झाई  भौीं।

 हिन्दुस्तान  स्टील  लिमिटेड  के  मश्वरे  से
 कैजिनेट  ने  एक  रेजोल्युशन  पास  करके

 इस  कमेटी को  नियुक्त  किया  था।  वहां पर
 जो  बातें  हुई  थीं  उनकी  रिपोर्ट  हमारे  सामने

 है  t

 At  we  लिसथे :  में  चोरियों के  बारे  में
 पूछ  रहा  हूं।  चोरियों का  पता  तो  पांडे
 कमेटी की  रपट  झाने  के  बाद  नहीं  चला  होगा  1
 उनका  पता  तो  तुरन्त  अत  गया  होगा।
 मैं  यह  जानना  चाहता  हूं  कि  कितनी  चोरियां-

 की  गईं  पौर  उनके  बारे में  क्‍या  कार्यवाही
 की  गई।

 We  war  शेट्टी:  हिन्दुस्तान  स्टील
 लिमिटेड  की  रिपोर्ट में  यह  होगा कि  कितनी
 धथेफ्टस  गई  हैं।  मिनिस्ट्री इन  सब  बातों पर
 गौर  करेगी  a

 जो  |.  लिगये  :  यह  रिकाई  पर  झा  जाना

 चाहिय ेकि  मिनिस्ट्री  को  चोरियों  का  पता
 नहीं  था।

 Tro  अन्ना  रेड्डी:  कितनी  चोरियां

 हुई  हैं,  यह  पता  नहीं है  लेकिन  वहां  पर
 हालत  खराब है  बोरियां  हुई  हैं,  यह  पता  है
 थे  किन  सर्कमस्टासिज में  हुई, यह  पता

 नहीं  है।
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 Further  on,  it  says:

 “Substantial  improvement  is
 required  in  order  to  make  the  pro-
 ducts  of  Durgapur  =  export-
 worthy.”

 I  would  like  to  know  whether  there
 is  top-heavy  administration  in  the
 Durgapur  Steel  Plant  and  whether

 any  permanent  stand:ng  committee
 has  been  formed  to  reduce  the  cost
 of  production  without  effecting  any
 conomy  in  the  fucilitics;  and  ameni-
 ties  for  the  workers  which  is  also
 anoher  recommendation.

 Dr.  Chenng  Reddy:  As  the  hon.
 House  is  aware,  this  is  part  of  the
 recommendation  of  the  committee
 appointed  by  the  Government,  and

 this  committee’s  recommendations  are
 being  scrutinised  in  detail.  As  far  as
 the  recommendation  at  page  86  is
 concerned,  namely,  “A  Permanent
 Standing  Committee.  .should  be
 formed”,  this  is  a  recommendation  by
 iteelf,  and  after  examining  the  impli-
 cations,  a  decision  will  be  arrived  at
 and  necessary  action  will  be  taken.

 att  ara  फरजेम्डीश  :  प्रगर  इस  प्रश्न  को

 लिए  रख  दिया  जाता,  तो  झच्छा

 ड्ोता,  कयोंकि  यह  रपट  बहुत  लम्बो  है  t
 =  केवल  एक  बात  को  तरफ़  ध्यान  दिलाना

 चाहता  हूं  ।  पेज  7  पर  रेलवे  स्लोप  का
 जिक्र  करते  हुए  यह  लिखा  गया  है  :

 “Rejections  of  sleepers  are
 mainly  due  to  metallurgical,  rol-
 ling  and  pressing  defects.”

 ant  चल  कर  पुष्ठ  9  पर  कहा  गया  है

 “It  is  a  matter  of  regret  that
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 अध्यक्ष  महोदय,  इस  रपट  को  योड़ा  बहुत
 देखने  से  महसूस  होता  है  कि  इस  कारखाने  की
 व्यवस्था  बिल्कूल  गलत  तरीके  से  चल  रही
 है  ।  मैनेजमेंट  ताम  की  कोई  जोज़  वहां  पर
 नहीं  है।  नौकरशाहो  लोगों  के  हाथों  में  इस  किस्म
 के  का  रखानों  को  दे  दिया  जाता  है  भौर  वह  भी
 इस  ढंगे  से  कि  जो  व्यक्ति  आज  दूध  योजना
 का  जेनरल-मैने जर  है,  कल  यह  लूप  कारकाने
 का  जेनरल-मैने अर  बना  दिया  जाता  है  भौर
 परसों  स्टील  कारखाने  का  जेनरल-मैनेजर
 बना  कर  भेऊ  दिया  जाता  हूँ  !  ये  लोग  कभी  भी
 कारखाने  की  व्यवस्था  को  नहीं  समझ  सकते
 हैं  ।  इन  के  पास  कोई  टैक्तिकल  जानकारी
 नहीं  होती  है  ।  क्या  सरकार  ऐसी  कोई  योजना
 अ्रपनाने  के  लिये  तैयार  है  कि  भ्राई०  to  एस०
 या  पुराने  आई ०  सो०  एस०  या  किसी  द... ड
 सविस  के  इस  किस्म  के  नौकरशाही  लोगों
 के  हाथों  से  इन  कारसानों  के  मैनेजमेंट  को  ले
 कर  उस  को  ऐसे  लोगों  के  हाथों  में  दिया  जाये,
 जो  टेक्तिकली  क्वालिफाइड  ौर  काम्पोर्टेट
 हो

 Sto  wer  रेह्टी  :  इस  पर  कोई  खास
 विचार  प्रकट  करना  मुश्किल  है  ।

 श्री  जारज  फरनेन्डीशल  :  पांडे  कमेटी  ने

 यह  कहा  है  |

 Wo  अन्ना  चेट्टी :  गवर्नमेंट  ने  जो
 इंडस्ट्रियल  मेने  जमेंट  पूल  बनाया  है  वह  उसी
 तरफ़  एक  कदम  है  ।

 Shri  Sradhakar  Supakar:
 dii)  it  is  said:

 “Due  to  the  heavy  damage  to
 coke  oven  batteries  in  the  frst
 quarter  of  i966,  the  production
 got  affected  all  round  and  1966-67,
 has  been  even  8  much  worse  year
 and  the  loss  is  estimated  at  over
 Rs.  13  crores.”

 In  page
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 further  loss  of  time,  this  defect  is
 remedied  at  an  early  stage,  and  so
 far  as  over-manning  of  the  project  and
 the  labour  trouble  are  concerned,
 what  steps  Government  have  taken  to
 see  that  the  project  is  streamlined
 Properly?

 Dr,  Chenna  Eeddy:  Government
 appreciated  that  there  have  been  lots
 of  difficulties,  the  management  was
 not  effective  and  losses  were  incur-
 red  by  the  production  going  down  to
 as  low  as  64  per  cent.  That  is  why
 the  Pande  Committee  was  appointed.
 It  is  the  Government's  intention  to
 expedite  the  consideration  of  the  pro-
 posals  and  very  soon  necessary  steps will  be  taken.

 Shri  Hem  Barua:  Since  all  these
 dislocations  in  earnings  and  defects in  administrative  effectiveness  were
 the  result  of  lack  of  adequate  adminis.
 trative  control,  and  that  too  is  the
 results  of  the  fact  that  these  steel
 plants,  including  Durgapur,  are
 managed  by  a  gigantic  institution
 called  Hindustan  Steel  Limited,  may I  know  if  it  is  a  fact  as  indicated  by the  Minister  in  one  of  his  utterances
 that  he  proposes  tn  convert  the  indi-
 vidual  steel  plants  into  autonomous
 corporations  for  better  management?

 Dr.  Chenna  Reddy:  There  is  con-
 siderable  force  and  strength  in  that
 approach.  But  in  this  particular  case, sufficient  freedom  has  been  given  to the  plant  management  and  yet  things have  gone  wrong.  Tha‘  is  why  this
 committee  wag  appointed.

 SHORT  NOTICE  QUESTION
 National  Coal  Development

 Corporation
 +

 §.N.Q.  6.  Shri  Jyotirmoy  Basu:
 Shri

 Will  the  Minister  of  Steel,  Mines and  Metals  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  Shri

 Nargundkar,  Chief  Mining  Executive
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 of  National  Coal  Development  Corpo- ration  has  ceased  to  work  for  the
 Corporation;

 (b)  if  so,  the  reasons  therefor;
 (c)  whether  it  is  280  a  fact  that

 some  mining  engineers  and  executives
 have  met  him  recently  in  Calcutta
 and  have  threatened  to  resign;  and

 (d)  if  so,  the  circumstances  under
 which  thay  have  done  so?

 The  Minister  of  State  in  the  Minis-
 try  of  Steel,  Mines  and  Metals  (Shri
 P.  C.  Sethi):  (a)  No,  Sir;  Shri  Nar-
 gsundkar  is  presently  on  Medical
 Leave.

 (by  Doeg  not  arise.
 fc)  No,  Sir.
 (d)  No,  Sir.
 Shri  Jyotirmoy  Sasu:  Sir,  this

 National  Coal  Development  Corpora- tion  is  perhaps  the  worst  of  all  the
 Indian  public  sector  enterprises,
 Nothing  is  going  on  right  with  it  ever
 since  its  inception.  Shri  Nargundkar’s
 resignation  from  the  job,  as  we  under-
 stand,  had  been  precipitateg  by  the
 action  that  a  Joint  Secretary  from  the
 Ministry  here  took.  He  sent  a  tele-
 Printer  meksuge  which  had  offended
 the  Chief  of  the  NCDC  and  he  had
 to  resign,  May  I  know  whether  that
 is  a  fact?  if  that  is  so,  will  the  hon.
 Minister  agree  to  place  the  text  of
 that  tele-prinier  message  before  you and  the  House?

 Shri  P,  C,  Sethi:  This  is  not  a  fact.
 Shri  Nargundkar  was  appointed  in  the
 NCDC  on  I6th  November,  ‘1966  and
 till  4th  May,  i967  he  was  also  Manag- ing  Director  of  Singareni  collieries  as
 well  as  Managing  Director,  NCDC.
 He  was  allowed  to  relinquish  charge of  the  Singareni  collieries  by  Decem-
 ber  but  in  view  of  the  request  of  the
 Government  of  Andhra  Pradesh  ha
 was  allowed  more  time.  Actually  he
 was  looking  after  both  the  places.  It
 is  not  correct  that  he  resigned  because
 of  certain  differences  and  some  tele-
 printer  message  from  a  Joint  Secretery

 here,
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 Shri  Jyoiirmoy  Basu:  May  |  know
 whether  any  tele-printer  message  was
 sent  from  the  Ministry;  if  so,  will  the

 Minister
 release  the  text  of  it  to  the

 Shri  P.  C.  Sethi:  During  the  course
 of  this  NCOEA  demand  many  tele-
 printer  messages  were  sent.  I  do  not
 icnow  to  what  particular  message  the
 hon.  Member  is  referring.

 Shri  Jyotirmoy  Basu:  The  one
 which  had  really  offended  Shri  Nar-
 gundkar  and  which  made  him  quit  the
 NCDC.

 Shri  P.  C.  Sethi:  No  offending  tele-
 printer  message  was  sent  from  here.

 Shri  Jyotirmoy  Basu:  Is  it  true  that
 this  NCDC  has  got  Rs.  6  crores  of
 unutilised  credit  in  the  market?

 Shri  P.  C.  Sethi:  As  a  mutter  of
 fact,  Sir,  this  question  does  not  arise
 gut  of  this,  bui  J  muy  say  that  there
 is  a  considerable  smount  of  outstand-
 ings  against  the  collieries.

 Shri  Jyotirmoy  Basu:  Sir.  we
 expect  the  Minis:er  to  come  pre-
 pared,  because  this  Rs.  100,  crore
 public  sector  undertaking  has  been
 kicking  the  public  exchequer  very
 well  since  its  bir:h.  If  the  Minister
 can  try  to  avoid  such  Uunpleusant
 replies  it  will  be  appreciated.  We  do
 not  appreciate  this  sori  of  replies.

 Shri  P.  C.  Sethi:  There  is  no  ques-
 tion  of  my  avoiding  such  replies.  Here
 the  main  question  is  about  resigna-
 tion  of  Shri  Nargundkar.  Out  of  that
 the  question  of  outstandings  of  NCDC
 does  not  actually  arise,  but  |  have
 accepted  that  there  is  a  considerable
 amount.

 Shri  Bhagaban  Das:  It  has  been
 reported  in  the  Press  \hat  Shri  Ner-
 gundkar,  Chief  Mining  Executive  of
 NCDC  was  in  favour  of  arriving  at
 gome  sort  of  a  settlement  with  the
 workers’  organisation  regarding  all  the
 outstanding  disputes  but  he  failed  to
 eonvince  the  Ministry  about  this  step.
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 It  is  also  reported  that  an  offending
 tele-printer  message  was  sent  to  him
 by  a  Joint  Secretary  in  the  Ministry
 of  Mines  and  Metals.  May  I  know  if
 these  reports  are  correct;  if  so,  whe-
 ther  these  developments  have  added
 to  the  already  strainec  industrial
 relations  in  NCDC?

 Shri  ह  C.  Sethi;  The  NCDC  is  an
 autonomous  organisation  and  as  such
 the  Maniuging  Director  was  fully
 empowered  to  negotiate  with  regard
 to  the  demands  and  cisputes  raised  by
 this  particular  organisation.  It  is  not
 correct  to  say  that  because  of  this
 there  is  any  possibility  of  further
 deterioration  because  the  Board  has
 already  authorised  another  person  to
 negotiate  with  regard  to  the  parti-
 cular  demands  which  have  been  placed
 before  them.

 Shri  Ganesh  Ghosh:  Is  it  a  fact  thet
 due  to  differences  in  the  target  set
 and  the  amount  produced  there  has
 deen  some  difference  of  vpinion  bet-
 ween  Shri  Nargundkar  and  the  Gov-
 ernment?

 Shri  P.  C.  Sethi:  No,  Sir.  Actually
 this  is  with  regard  to  the  NCOEA
 demand.  There  is  no  difference  of
 opinior.  with  regard  to  the  targeted
 production  or  sare,

 Shri  C.  KR.  Chakrapani:  I  would
 like  to  Know  whether  it  js  a  fact  that
 the  total  capacity  of  NCDC  is  35  mil-
 lion  tons  and  that  NCDC  ha;  pro-
 duced  only  9  million  tons  and,  if  so,
 whether  it  is  a  fact  that  Shri  Nar-
 gundkar  did  not  appreciate  the  man-
 ner  in  which  the  affairs  of  the  NCDC
 were  being  managed.  May  |  know
 what  steps  the  Government  took  to
 avoid  such  a  ;:ituatien  :nd  whether
 this  was  one  of  the  causes  of  dicpute
 between  this  official  an"  the  *Lin  stry?

 Shri  P.  C.  Sethi:  The  production
 target  of  the  NCDC  for  the  Third
 Plan  period  was  certainty  fixed  at
 17  million  but  with  regard  to  non-
 coking  coal  on  account  of  the  depre-
 ciated  demand  we  had  to  slow  down.
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 But  there  ig  no  question  of  Shri

 Managing  Director  and  he  was  ap-
 polmied  to  look  into  the  affairs  of
 NCDC.  It  ic  surprising  that  during
 the  course  of  these  five  months  Shri
 Nargundxar  was  hardly  present  there
 for  39  days.

 Shri  indrafit  Gupta:  In  his  first
 reply  the  hon.  Minister  stated,  if  I
 heard  him  correctly,  that  Shri  Nar-
 gundkar  wag  on  sick  leave.  Subse-
 quently,  he  directly  or  indirectly
 admitted  that  he  has  resigned.  1  do
 not  know  wheiher  his  resignation  has
 been  accepted  or  not,  but  that  is  a
 technical  matter.  Does  the  Govern-
 ment  not  consider  it  strange  that  Shri
 Nargundkar  who  is  known  to  be  per-
 haps  the  top-most  mining  engineer  in
 this  country  shou’d  decide  to  resign
 within  five  montus  of  his  being
 appointed  as  Managing  Director?  Are
 we  to  take  it  that  it  is  an  ordinary
 thing  in  the  ordinary  course  of  events
 and  not  due  to  any  kind  of  difference
 he  may  have  had  with  the  officials
 of  the  Ministry  or  anybody  else  that
 he  has  resigned?

 The  Minister  of  Steel,  Mincs  and
 Metals  (Dr.  Chenna  Reddy):  Shri
 Narundkar  is  undoubtedly  a  very  good
 technical  officer.  There  is  no  question
 of  any  differences  between  him  and
 the  Ministry  either  with  regard  to  pro-
 visions  or  targets  or  anything  of  that
 kind.  There  must  be  some  other
 reasons,  which  he  has  not  enunciated
 anywhere,  which  may  be  inferred  only
 from  his  behaviour  of  staying  there
 only  for  a  few  days.  Perhaps  his
 attachment  to  the  place  where  he  was
 working  previously  must  be  the  reason
 and  nothing  more.

 Shri  Indrajit  Gupta:  Has  he  resign-
 ed  or  is  on  sick  leave?

 Dr.  Chenna  Reddy:  He  applied  dor
 leave  on  medical  grounds.  Now  we
 have  sanctioned  him  leave  for  one
 month.  As  far  as  his  resignation  is
 concerned,  it  has  not  been  approved.

 Shri  FP.  K.  Goel:  Is  it  a  fact  that
 the  unsatisfactory  attitude  of  Shri
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 Nargundkar  towards  the  longstanding
 grievances  of  the  employees  was  rei
 ponsible  for  intervention  by  tie
 Ministry?  Is  it  a  fact  that  the  most
 burning  problem  of  payment  of  bonus

 Shri  Nargu
 problems  in  consultation  with  the
 employees’  union  by  having  concilia-
 tion  on  the  &th  of  May  and  that  since
 Shri  Nargundkar  did  not  want  to
 have  conciliation  with  the  employecs
 he  just  went  on  leave?

 Dr.  Chenna  Reddy:  The  organisa-
 tion  of  the  headquarters  staff  consist-
 ing  of  about  900  labour  had  made
 certain  demands  and  they  were  under
 the  consideration  and  examination  of
 the  local  management.  It  was  true,
 ax  just  now  stated,  the  General
 Manager  or  the  Managing  Director  not
 being  there  for  a  long  time  perhaps
 also  delayed  it.  But  the  Minis'ry
 intervened  only  when  there  were
 gheraos,  lock-outs  and  jock-ins.  Then,
 the  Secretary  of  the  Mines  Depart-
 ment  personally  proceeded  to  Patna
 and  in  consultation  with  the  Chief
 Secretary  and  the  IGP  took  stock  of
 the  entire  situation  and  went  into  the
 details  of  the  demands  and  Shri
 Nargundker  was  entrusted  with  con-
 tinuing  the  negotiations.

 Shri  Kartik  Oraon:  I  would  like  to



 brought  to  teach  a  lasson  to  the  Union
 representatives  and  the  wotkers  who
 were  fighting  for  their  genuine  griev-
 ance  and  that  they  were  put  in  the
 NCDC  Guest  House  which  was  object-
 ed  to  by  Shri  Nargundkar  after  which
 he  was  forced  to  resign?  There  was
 a  letter  from  the  Joint  Secretary.  I
 want  to  know  what  is  the  truth  about
 it

 Sori  FP.  C.  Sethi:  The  local  police
 are  seized  of  the  matter  and  they  are
 investigating  into  it.

 Shri  S.  M.  Banerjee:  Sir,  I  seek
 your  protection.  I  have  put  a  pointed
 ques‘ion.

 Mr.  Speaker:  He  says  the  police  is
 investigating.

 his  investigation?
 pay  him;  why  are  you  paying  his
 salary?  Were  the  goondas  kept  in
 the  Guest  House?

 Shri  Indrajit  Gupta:  Whether  it  is
 a  fact  or  not  that  they  were  arrested

 the  Police  from  the  NCDC

 tomorrow  everybody  will  quote  it.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Import  of  Capital  Goods

 5246.  Shri  Indrajit  Gupta:  Will  the
 Minister  of  Commerce  be  pleased  to

 {e)  the  steps  taken  to  ensure  that
 equipments  and  raw  materials  which
 are  elther  available  in  the  country  or
 can  be  produced  indigenously  are  not
 imported?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  No,  Sir.
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 m4,  Shri  D.  a  Sharma:  जता  the
 Minister  of  Commerce  be  pleased  to
 refer  to  the  reply  given  to  Unstarred
 Question  No.  857  on  the  7th  April,
 4987  and  atate:

 (a)  whether  the  Committee  set  up
 to  go  into  the  problems  of  tea  indus-
 try  and  to  recommend  measures  for
 increasing  its  production  has  submit-
 ted  its  report;

 (b)  if  so,  the  salient  features  there-

 (९)  the  steps  taken  to  implement
 its  recommendations?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  No,  Sir.

 (b)  and  (c).  Do  not  arise.

 Lakshmi  Kattan  Cotton  Mills,  Kanpur
 248,  Shri  8,  M.  Banerjee:

 Shri  Madhu  Limaye:
 Dr.  Ranen  Sen:
 Shri  Dhiteswar  Ealita:
 Shri  Hukam  Chand

 Eachwai
 Shri  Onkar  Singh:
 Shri  Ram  Kishan  Gapta:
 Shri  K.  N.  Pandey:

 Will  the  Minister  of  Commerce  be
 pleased  to  state:

 (a)  whether  an  authorised  Control-
 ler  has  been  appointed  in  Lakshmi
 Rattan  Cotton  Mills,  Kanpur;

 (b)  if  not,  the  reasons  therefor;  and

 (९)  whether  State  Government  have
 agreed  to  the  Centre’s  proposal  to
 take  over  this  Mill?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  No,  Sir.

 (b)  and  (c).  The  Government  of
 India  ate  not  contemplating  taking
 over  the  management  of  any  cotton
 mill  pending  the  passing  of  the  Bill,
 which  they  propose  to  in  roduce
 shortly,  to  enable  them  to  take  over
 certain  closed  and  likely  to  close
 mills.
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 They  have  no  objection  if  the  State

 (a)  whether  it  is  a  fact  that  there
 is  no  proper  machinery  to  see  thst  the
 raw  cotton  is  distributed  evenly  bet-
 ween  the  mills  with  the  result  that
 the  mills  which  close  due  to  non-avail-
 ability  of  raw  material  hit  the  Wor-
 kers  economically;  and

 ob)  if  ao,  the  steps  taken  by  Gov-
 ernment  for  the  distribution  of  cotton
 to  all  the  mills  on  a  rational  basis?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  and  (b).  Distri-
 bution  of  cotton  to  mills  is  reguiated
 by  exercising  control  on  movement
 and  stock  of  indigenous  cot:on  on  the
 basis  of  consumption  in  the  previous
 year.  This  is  being  done  to  ensure
 an  equitable  distribution  of  the  avail-
 able  supplies  of  cotton  to  all  the  mills.
 Moreover,  no  cotton  textile  mills  may
 close  down  wi.hout  the  prior  permis-
 sion  of  the  Textile  Commissioner.
 Moreover,  where  difficulties  in  pro-
 curing  Taw  material  are
 the  Textile  Commissioner  tries  to  help
 by  requisitioning  cotton  to  the  extent
 practicable.

 Indo-U.A.3.-Yugoslavia  Econemic
 Co-operation

 *251,  Shri  8.  RB.  Damani;  Will  the
 Minis:er  of  Comamerce  be  plessed  to
 state:
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 (>)  whether  any  meeting  of  that
 @roup  has  been  held;  and

 (ey  if  #0,  whether  any  recommenda-
 tions  have  been  made  by  the  said
 study  group?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  A  Working  Group
 consisting  of  officials  of  the  three
 countries,  which  was  set  up  to  con-
 aider  measures  for  expansion  of  trade,
 has  been  entrusted  with  negotiations
 on  mutual  exchange  of  preferences.

 (b)  A  meeting  of  the  Working
 Group  was  held  in  Cairo  between  4th
 ‘and  23rd  February,  1967.

 {c)  Preliminary  negotiations  have
 Shave  taken  place  on  the  basis  of  3
 common  approach  evolved  by  the
 ‘Working  Group  and  of  the  gtound
 ‘ules  adopted  by  it.  These  negotia-
 tions  arc  to  be  continued  at  the  next
 meeting  which  is  likely  to  be  held
 shortly.

 Dry  Port  in  Delhi

 2252,  Shri  Kanwar  Lal  Gupta:
 Shri  R.  5.  Vidyarthi:
 Shri  Ram  Kishas  Gupta:
 Shryy  Yashpat  Singh:
 Shri  5.  Cc  Samanta:

 Will  the  Minister  of  Commerce  be

 Pleased  to  state:

 (a)  whether  Government  propose  to
 declare  Delhi  as  a  Dry  Port;

 (b)  if  so,  when;  and

 (ce)  whether  Government  have
 Feee'ved  any  representations  in  this
 <eonnection?

 fhe  Minister  of  Commerce  (Shri
 Pineh  Singh):  (a)  to  fc).  The  re-
 presentation  received  in  this  connec-
 tion  ie  under  examination  at  present
 in  consul‘ation  with  the
 ‘Ministries.  No  decision  has  been
 taken  so-  far.

 Demands  of  N.C.D.C,  Employtes

 °253,  Dr.  Eanen  Sen:  Will  the
 Minister  of  Steel,  Mines  and  Metals
 be  pleased  to  atate:

 (b)  if  8०,  the  time  likely  to  be  taken
 to  fulfil  their  demands?

 The  Minister  of  State  in  the  Minis-
 try  of  Steel,  Mines  and  Metals  (Shri
 P.  C.  Sethi):  (a)  Yes,  Sir.

 (b)  These  ma.ters  ate  within  the
 purview  of  the  autonomous  corpora-
 tions  like  the  National  Coal  Develop-
 ment  Corporation  who  are  negotiat-
 ing  in  the  matter  with  the  employees
 Union  at  Ranchi  with  the  help  of  the
 established  Central  Labour  machinery.

 No  time  limit  obviously  can  be  set
 in  such  matters.

 Industrial  Development  with  Moecha-
 nised  Agriculture

 254,  Shri  H.  P.  Chatterjee:
 Shri  Dattatraya  Kunte:
 Shri  s.  C.  Samanta:
 Shri  Yashpal  Singh:

 Will  the  Minister  of  Industrial
 Development  and  Company  Affairs  be
 pleaged  to  state:

 (a)  whether  the  Ford  Foundation
 Seminar  held  at  Patna  from  the  9th
 April,  967  discussed  the  need  to
 urbattiise  and  balance  industrial  deve-
 lopment  with  mechanised  agriculture
 in  the  next  20  years  in  West  Bengal:

 (b)  if  so,  what  are  the  definite  pro-
 posals  suggested  for  the  purpose;  and

 (c)  whethe,  {t  is  #  fact  that  the
 mast  significant  part  of  the  develop-
 ment  scheme  is  the  co-ordinated  pic~
 ture  of  the  Bihar-West  Bencal  indus-
 trial  helt  stretching  from  Ranchi  to

 Durgapur?
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 being  obtained  from  the  Bihar
 Government.

 (b)  and  (c).  Information  is  being
 obtained  from  the  Government  of
 Bihar.

 The  information  will  be  laid  on  the
 Table  of  the  House  as  soon  as  it  is

 *255,  Shri  ्,  Krishnemoorth!:  Will
 the  Minister  of  Commerce  be  pleased
 to  state:

 (a)  whether  Government  are  aware
 of  huge  stocks  of  handioom  products
 Jying  unsold  in  Madras  State;  and

 (b)  the  steps  Government  propose
 to  take  to  find  suitable  foreign  mar-
 kets  to  dispose  the  heavy  stocks  from
 Madras  State?

 The  Deputy  Minister  of  Commerce
 (Shri  Sha@  Qureshi):  (a)  and  (b).  A
 statement  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  Sec  No.

 -«LT-520/67).

 Supply  of  Stee!  to  Exporters  of
 Engineering  Goods

 #256,  Sho  K.  B.  Ganesh:
 Shri  Chandra  Jeet  Yadav:

 (a)  whether  Government  propose  to
 imake  available  steel  to  exporters  of
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 engineering  goods  at  “International
 Prices”,

 (b)  the  amount  of  subsidy  that
 Government  will  heve  to  bear  4
 implement  this  proposal;  and

 (c)  the  difference  between  the
 ‘International’  and  “Indian  Price”  of
 Steel  per  ton  at  present?

 P.  C.  sethi):  (se)  Yes,  Sir.  A  copy  of
 the  scheme  announced  by  ‘ont
 Plant  Committee  is
 Table  of  the  House.
 rary.  See  No,  LT-506/67].

 fl  re

 will  depend  upon  the  export  perform-
 ance  of  the  manufacturers  of  engineer-
 ing  goods.

 (c)  The  difference  between  tha  in-
 ternational  ang  Indian  base  prices
 ranges  between  Rs.  30  and  Rs.  200
 per  tonne  according  to  the  categor¥
 of  steel.

 Rise  in  Price  of  Steel

 °257.  Shrimati  Tarkeshwari  Sinha:
 Will  the  Minister  of  Steel,  Mines  an
 Metals  be  pleased  to  state:

 (a)  whether  any  calculation  hes
 been  made  of  the  financial  implica-
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 Expert  Basiness  ef  Hindustan  Steel

 "Sma.  Shri  s  N.  Maiti:
 हम्ना  s.  C,  Samanta:

 Will  the  Minister  of  Stoel,  Mines
 and  Motals  be  pleased  to  state:

 (a)  whether  the  Hindustan  Steel
 Ltd.  is  losing  a  considerable  amount
 of  export  business

 {by  if  so,  the  reasons  therefor;  and

 (९)  the  remedia|  steps  taken  in  this
 ?

 i]

 The  Minister  of  State  in  the  Minis-
 try  of  Steal,  Mines  and  Metals  (Shri
 Fr  ©.  Sethi):  (a)  No,  Sir.

 (b)  and  (c).  Do  not  arise.

 Manufacture  of  Tractors

 "259,  Shri  B.  हि,  Vidyarthi:  Will  the
 Minister  of  Industrial  Development
 and  Company  Affairs  be  pleased  to
 state:

 (a)  whether  any  assessment  has
 been  made  as  to  the  number  of  trac-
 ters  required  in  the  country  to  push
 up  production  of  foodgrains;  and

 (b)  the  facilities  made  available  to
 the  manufacturers  of  tractors  to  meet
 the  requirement,  and  thus  avoid
 inmyport  of  tractorg  from  foreign  coun-
 tries?

 The  Minister  of  Industrial  Develop-
 ment  and  Company  Affairs  (Shri  F.
 A.  Ahmed):  (a)  Yes,  Sir,  it  has  been
 assessed  that  ,  total  af  180,000  tractors
 will  be  required  over  the  Fourth
 Five  Year  Plan  period  for  sechieving
 the  targeted  agricultural  cutput.

 (b)  To  enable  the  existing  manufac-

 Will  the  Minister  of  Commerce  be
 pleased  to  state:

 (a)  when  the  recently  sanctioned  70
 spinning  units  in  the  private

 sector  will  go  into  production

 (b)  whether  any  mixed  units  (com-
 posite)  have  been  in  the
 Private  sector  during  this  period;

 {c)  the  number  of  composite  and
 spinning  units  in  the  co-operative
 sector  during  the  Third  Five  Year
 Plan:

 (dad)  how  many  of  these  have  gone-
 into  production;  and

 (e)  the  targets  for  both  types  of
 units  in  private  and  co-operative  sec-
 tors  during  the  Fourth  Plan  period?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  None  of  these
 units  has  made  any  progress.

 (b)  Three  mixed  (composite)  units
 were  licensed.

 (९)  and  (d).  47  licences  for  oo-
 operative  spinning  mills  only  were
 licensegd  out  of  which  1  units  have
 gone  imto  production.

 (९)  It  is  estimated  that  about  325
 million  spindles  would  be  set  up  in
 the  co-operative  sector  and  .75  mil-
 lion  spindles  and  20,000  looms  in  the
 private  sector  during  the  Fourth  Five.
 Year  Plan.

 Engineering  Industries
 *26i.  Dr.  Karol  Singh:

 Shrimati  Niriep  Kaur:
 Shri  Yashpal  Singh:
 Shri  8.  C.  Samanta:

 Will  the  Minister  of  Industrial
 De  and  Company  Affairs
 be  pleased  to  state
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 a8  excess  capacity,  periodical
 of  raw  materials  and  fall  in  demand;

 (b)  the  steps  proposed  to  enable
 ‘maximum  production  in  all  the  units;
 and

 (c)  whether  Government  propose  to
 encourage  some  of  the  units  to  take

 A.  Ahmed):  (a)  to  (c).  Requisite  in-
 being  collected  and  will

 Table  of  the  House

 सिगेरट  उद्योग

 +262.  थ्थी  सिद्धेदवर  प्रसाद  :  क्‍या
 ौद्योगिक  विकास  तथा  समवाय-कःव  मंत्री

 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  संच  है  कि  विदेशी
 कम्पनियों  ने  सिगरेट  उच्योग  पर  एकाधिकार
 कर  रखा  है  ;

 (ख)  मदि  हां,  तो  इसके  क्या  कारण

 है  ;  शर

 (ग)  इस  एकाधिकार को  समाप्त  करने
 के  लिये  सरकार ते  कपा  कदम  उठाये  हूँ  ?

 ओश्योगिक  विकास  तथा  समबाय-कार्य
 संत्रो  (लो  फश्नदद्दीन  अली  झहुमव  ):(क)
 देश  में  तिगरेटों  का  उत्पादन  करने  वाले
 I3  कारखाने  है  जिनको  वाजिक  स्थापित

 क्षमता  4,52,280  लाख  'खिगरेटें  है  i  faa.
 रेट)  के  कुल  उत्पादन  में  बिदेशी  फर्मों  द्वारा
 लगभग  70  प्रतिशत  उत्पादन  किया  जा

 रहा  है  a  इस  उद्योग  में  लगा  कुल  पूंजी  में  से
 विदेशों  पूंजो  80  प्रतिशत  है  |

 (@)  देश  के  सिगरेट  उद्योग में  विदेशी
 कम्पनियां  भ्रगुआ  रही  हैं  सौर  बहुत  समय
 बे  सिगरेटों  का  उत्पादन  कर  रही  हैं  ।
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 (ग)  भारतोय  फर्मों  are  सिमरेटों का
 चत्पादन  2055  9  id  7  प्रतिशत  से  अढ़कर
 वर्ष  1966  में  कुल  उत्पादन  का  29.4
 प्रतिशत  तक  हो  गया  है  |  भारतीय  सिगरेट
 कर्मों  को  उनका  उत्पादन  बढ़ाने  के  लिये

 प्रोत्साहन  दिया  जा  रहा  है  जिससे &  सिगरेटों
 की  बढ़ती  हुई  बिक्री  में  श्रपनों  सिगरेटों  की
 जिक्र बढ़ा सके हरा  सक  जो  फर्म  लतप्रतिशत  भारतीय
 है  उनके  लिए  पझ्तिरिक्‍त  उत्पादन  क्षमता
 मंजूर  की  गई  है  ।

 Written  Annvcers

 Shri  Ranjit  Singh:
 Shri  के.  K.  Sinha:
 Shrimati  Sharda  Mukerjee:

 Will  the  Minister  of  Commeree  be
 Pleased  to  state:

 {a)  whether  there  are  serious  diffe-
 rences  of  opinion  be!ween  the  Gov-
 emments  of  India  and  Nepal  over
 trade  r-lations  between  the  two  coun-
 tries:  and

 (b)  whether  any  measures  are
 being  taken  to  restore  normal  trade
 relations  bctween  the  two  countries?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  No,  Bir.

 (b)  Trade  between  Nepal  and  India
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 Tractor  Factory  in  U.P.

 264,  Shri  Umanath:
 Shri  Satya  Narain  Singh:
 Shrimatl  Suseela  Gopalan:
 Shri  E.  K.  Nayanar:

 Will  the  Minister  of  Industrial
 and  Company  Affairs  be

 pleased  to  state:

 (a)  whether  it  was  dscided  earlier
 to  construct  a  Tractor  Factory  at
 dJivanathpur  near  Mughalsaraiin  U.P.;

 (b)  if  so,  when  the  construction
 work  is  likely  to  start;

 (ey  the  total  estimated  cost  of  the
 project;

 (d)  whether  Governm-_nt  are  consi-
 dering  a  proposal]  to  shift  the  factory
 site  to  some  other  place;  and

 (९)  if  so,  the  reasons  therefor?

 The  Mints‘er  of  Industrial  Develop-
 ment  and  Company  Affairs  (Shri  F.
 A.  Ahmed):  (a)  to  (९),  It  had  been
 proposed  to  establish  a  public  sector
 project  for  ‘he  manufacture  of  agri-
 cultural  trac  075  and  implements  dur-
 ing  the  4th  Five-Year  Plan  at  Ram-
 nagar  in  Varanasi  District,  U.P.  sub-
 ject  to  a  final  decision  abou!  the  im-
 plementa‘ion  of  th:  Project  itself  after
 the  receipt  of  the  techno-economic
 fensibili‘y  study  report  ftom  M{[s.
 Motokov  of  Czechoslovakia.  The  first
 part  of  this  Report  containing  a  study
 of  the  feasibility  and  economics  of  the
 Project  was  rec_iveqd  on  22nd  May,
 967  ang  is  presently  under  examina-
 tion,  A  decision  on  the  Project  will
 be  taken  after  the  Report  has  been
 examined  in  detail.

 (ay  No,  Str.

 (९)  Does  not  arise.
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 Shri  Beni  Shanker  Sharm:
 Shri  Onkar  Lal  Berwa:

 Will  the  Minister  of  Commerce  be
 pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  any  suggestions  for  the  reduc-
 tion  in  export  quty  on  jute,  tea  and
 other  like  items  to  boost  up  export;

 (b)  whether  the  suggestion  has  also
 been  received  that  sealed  tenders  be
 imtroduced  in  Western  Europe  in  res-
 Pect  of  Indian  coffee  instead  of  open
 auction;  and

 (c)  the  decision  of  Government
 thereon?

 The  Minister  of  Commerce
 Dinesh  Singh):  (a)  Yes,  Sir.

 (b)  A  suggestion  has  been  received
 by  the  Coffee  Board  for  introduction
 of  sealed  tender  sys‘.m  for  all  coun-
 tries.  This  sugges‘ion  will  be  con-
 sidered  by  the  Board's  Marketing
 Committee  at  its  next  meeting  to  be
 held  shortly.

 (c)  Export  duties  on  Jute,  Tea,
 Manganese  ang  Iron  Ores  (fines)  have
 been  reduceg  in  the  Budget  proposals
 which  ate  already  before  the  House.
 The  cxport  duty  on  raw  wool  was
 also  reduced  on  the  9th  May,  1987.
 No  reduction  has  been  made  this  year,
 so  far,  in  the  case  of  any  other  com-
 modity.  The  suggestion  referred  to
 in  part  (b)  above  will  be  consid-red
 on  receipt  of  the  recommendations
 from  the  Coffee  Board.

 (Shri

 C.  I.  Sleepers
 "266,  Shri  A.  B.  Vajpayee:

 Shri  N.  8.  Sharma:
 Shri  Shri  Gopal  Saboo:
 Shri  Brij  Bhushan  Lal:

 (a)  whether  it  is  a
 Ministry  placed  orders  on  a  firm
 the  manufacture  and  supolv  of  14,000
 tong  of  C.  I.  sleepers  in  I956;



 2539

 (b)  whether  the  quantity  of  pig  iron
 issued  to  the  contractors  was  much  in
 excess  of  what  was  agreed  to:

 (९)  whether  this  job  was  carried  out
 by  the  contractors  in  a  period  spread
 over  7  years;

 (d)  whether  it  is  a  fact  that  the
 Railways  neither  recovered  the  excess
 pig  iron  nor  they  reslised  any  damag-
 es  from  the  firm;

 (e)  if  so,  whether  any  investigation
 hes  been  conducteg  in  this  respect;
 and

 f)  if  so,  the  result  thereof  and  the
 total  loss  suffered  by  the  Railways  on
 this  deal?

 The.  Minister  of  Railways  (Shri  C.
 M.  Poonacha):  (a)  Yes,  Sir.

 (b)  Yes,  Sir.  The  firm  had  been
 issued  879  tons  of  pig  iron  in  excess,
 but  on  payment  of  its  full  cost,  as
 the  cost  of  the  pig  iron  against  the
 contract  was  to  be  borne  by  the  firm.

 (e)  No,  Sir.  It  was  completed  in
 a  period  of  less  than  two  years  from
 the  time  the  contract  was  awarded.

 (d)  No,  Sir.  This  excess  was
 adjusted  against  a  subsequent  order
 placed  in  96]  by  issuing  correspond.
 ingly  lesa  pig  iron  against  that  order

 (e)  and  (f).  Special  investigations
 were  instituted  by  the  Railway  when
 the  excess  issue  came  to  its  notice.
 This  excess  was  adjusted  against  a
 subsequent  order  by  issuing  corres-
 pomdingly  less  pig  fron  against  that
 order.  Pig  iren  continued  to  be  a
 controlled  commodity  in  96]  alao  and
 there  was  no  difference  in  controlled
 price  between  957  and  1961,
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 of  Rajasthan/or  a  Company  controlled
 by  that  Government  for  the  past  few
 years;

 (b)  if  a0,  the  rates  at  which  the
 output  was  sold  to  private  parties
 from  time  to  time;

 (c)  whether  this  was  ever  s0id  to
 the  Central  Government  or  their
 Defence  Establishments.

 (day  if  so,  the  quantity  and  rates
 thereof:  and

 (e)  the  reasons  for  the  difference
 in  prices  charged  from  private  parties
 ang  the  prices  charged  from  Govera-
 ment?

 The  Minister  of  Steel,  है, ।.... ३  and
 Metals  (Dr.  Chenng  Reddy):  (a)
 Tungsten  is  mineq  by  the  Department
 of  Mines  and  Geology  of  the  Govern-
 ment  of  Rajasthan.

 (b)  The  selling  rates  per  tonne  were
 Rs.  9,000  during  Sth  August,  963  to
 26th  August,  1965,  Rs.  13,500,  during
 2ith  August,  965  to  20th  May,  ‘1968,
 Rs.  17,200  guring  2ist  May,  966  to
 26th  February,  967  and  Rs.  24,000
 from  27th  February.  798  onwards.

 (९)  and  (d).  During  the  period  27th
 August,  965  to  20th  May,  ‘1066,  6.25
 tonnes  were  sold  to  Central  Govern
 ment  Departments  at  Rs.  18,500  per
 tonne.

 (e)  There  is  no  difference  in  the
 selling  price  of  tungsten  concentrates
 to  private  parties  and  Government
 Departments,  during  the  same  period
 of  time.

 Demand  and  Prodaction  ef  Aluminium

 Shri  Nihal  Singh:
 Shri  Ram  Sewnk  Yadev:
 Shri  Madhs  Limaye:

 Will  the  Minister  of  Steel,  Mines  and
 Metals  -be  pleased  to  state:

 (a)  the  estimates  demand  fer  alv-
 minjum  during  the  next  4  years  end



 to  be  used  by  electrical,  cable  and
 other  industries  is  contemplated;  and

 (९)  the  break-up  of  the  production
 envisaged  in  the  public  ang  private
 sectors?

 The  Minister  of  Steel,  Mines  and
 Metals  (Dr.  Chenna  Reddy):  (a)  The
 demand  for  aluminium  by  1970-71,  has
 been  estimated  at  3,30,000  tonnes  per
 annum  (including  about  30,000  tonnes
 for  export).  The  production  targets
 were  also  fixed  at  the  same  level  but
 subsequently  revised  to  2,63,300  tonnes
 per  annum.  The  demand  and  produc-
 tion  targets  are  under  further  review
 taking  in  account  possible  reduction
 of  demand  in  aluminium  consuming
 and  other  industries

 (b)  To  a  large  extent  in  the  cable
 industry  copper  has  becn  substituted
 by  aluminium.  In  addition,  efforts
 are  alto  «being  made  to  develop
 aluminium  based  alloys  and  substitu-
 tion  of  aluminium  in  the  place  of
 other  non-ferrous  metals  like  copper,
 zinc  and  lead.

 (०)  It  is  expected  that  by  ‘1970-71
 production  in  the  private  and  public

 “sectors  will  be  2,38,300  and  25.000
 tonnes  respectively.

 Prices  of  Yarn

 268,  Shri  M.  3.  Murthi:  Will  the
 Minister  of  Commerce  bc  pleased  to
 atate:

 down  the  prices  of  yarn  at  reasonable
 level;  and

 {b)  the  percentage  of  price  fall  or
 counts  of  yarn
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 price  of  yarn  a  was  held  in
 Bombey  on  7th  September  ,  7966  with
 representatives of  the  textile  mills, handioom  and  powerloom  organisa-
 tions,  the  yarn  trade  and  State  Gov-
 emments.  It  was  agreeq  at  this
 Meeting  to  set  up  an  ad  hoc  committee
 of  representatives  of  the  textile  indus-
 try,  handloom  and  powerloom  organi-
 sations,  State  Governments’  and
 Textile  Commissioner  in  order  to
 recommend  the  guide  ling  for  keeping
 the  prices  of  yarn  at  reasonable  level.
 The  Committee  by  itself  has  not  been
 able  to  keep  down  the  prices  of  yarn
 as  it  had  oo  control  on  the  main
 factors  leading  to  the  rise  in  price  of
 yarn  namely  (a)  rise  in  price  of
 cotton  and  (b)  curtailment  of  machine
 activity  due  to  shortage  of  cotton.

 The  average  percentage  rise/fall  in
 the  market  prices  of  key  counts  of
 cotton  yarn  in  the  Coimbatore  market
 since  Tth  September,  १988  upto  May
 I9,  967  is  given  below:—

 Counts  :

 i08  0.0%
 (203.  .  *  74  2१6
 ३०5  «  .  73.4१
 ae.  .  .
 60s  Indian  carded  .
 60s  Indian  Combed  .

 +
 +++क

 |
 ट

 Fy  2

 Sos  Egyptian  carded  नि  AS.1%
 80s  Egyptian  combed  .  25  .7%
 roos  Carded  .  58%
 205  Combed.  .  6.2%
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 (९)  whether  it  has  an  adequate
 to  withstand  size  degradation

 The  Minister  of  Steel,  Mines  and
 Metals  (Dr.  Chenna  Reddy):  (a)  No,

 .

 (b)  During  the  current  field  season
 (1966-67),  the  Geological  Survey  of
 India  has  undertaken  investigations  to
 delineate  the  different  horizons  of
 natural  soft  coke  in  the  Jharia  coal
 fieldg  and  estimate  the  reserves.  The
 work  is  expected  to  be  extended  to
 other  coalfields  if  the  results  of  the
 present  investigations  are  promising.

 {c)  Information  on  this  point  i=
 being  collected.

 Railway  Stations  on  M.G.  Ling  bet-
 ween  Himmatnagar  and  Udaipur

 1251,  Shri  C.  ©.  Desai:  Will  the
 Minister  of  Kallways  be  pleased  to
 state:

 (a)  the  names  of  the  Railway
 Stations  on  the  Metre  Gauge  line
 between  Himmatnagar  and  Udaipur
 and  the  towns  or  big  villages  through
 which  the  railway  line  passes  and
 the  distance  between  the  =  ratiway
 station  and  the  said  villages  or  towns;

 fb)  whether  it  is  a  fact  that  the
 railway  line  passes  through  the  big
 town  of  Tintoi  but  the  railway  station
 fa  six  miles  away  and  is  called
 Shamlaji  Road  from  where  no  road
 transport  3s  fivailable  to  passengers;
 and

 (c)  if  so,  whether  Government  pro-
 Pose  to  establish  railway  station  in
 the  village  limit  of  Tintoj  through
 which  the  railway  line  passes?

 The  Minister  of  Rallwiys  (Shri  C.
 M.  Poonacha):  (a)  The  names  of
 Railway  stations  situated  between

 Eemmatcener
 and  Udaipur  line  are  as

 ‘ol  —

 ay  Himmatnagar.
 (2)  Viravada.
 aw  Raighag  Roed.
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 (4)  Bunak.
 (5)  Semlaji  Road
 (6)  Lusadia.
 (7)  Jagabar.
 (8)  Bechiwara.
 (9)  Shri  Bhavanc‘h.

 10)  Dungarpur.
 (i))  Kotana,
 2)  Rakhabdeo  oad.
 3)  Semari.
 a4)  Surkhandka  Khera.
 (I5)  Jayasamand  Road.
 6)  Padla.
 any  Zawar.
 (18)  Kharwachanda.
 (i9)  Umra.
 (20)  Udaipur  City.

 There  are  more  than  600  villages  or
 town:  falling  within  the  area  served
 by  Himmatnagar-Udaipur  line.  How-
 ever.  there  are  only  4  towns  or  big
 Villoses  having  population  of  over
 5.000,  namely,  Himmatnagar,  Dungar-
 pur,  Salambar  and  Udaipur.  The  dis-
 tances  between  the  Railway  stations
 und  the  villages  or  towns  served  are
 mot  rendily  available.

 (bd  The  Railway  line  passes  between
 Tintoi  ang  Samiaji  villages.  The
 distance  between  Samlaji  Road  statton
 and  Tintoi  village  ig  only  2  miles.

 (९)  No.

 Board  of  Companies  in  Public  Sector

 1252  Shri  C.  C.  Desai:
 Shri
 Shri  Virendrakaumar  Shah

 (a)  the  policy  of  Government:  about
 appointment  of  Chairmen,  Man-

 aging  Directors  and  Directors  on  the
 Board  of  Companies  in  the  Public
 Sector:
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 (5)  how  many  of  the  preeent  Chair-
 men,  Managing  Directors  and  Direc-
 ters  are  retired  servants Government
 and  what  is  the  policy  of  Governmen:.
 regarding  employment  of  retired  Gov.
 ernment  servants  to  such  posts;

 (e)  whether  there  is  any  age  limit
 for  retirement  from  these  public
 undertakings;

 (d)  which  of  these  Chairmen  or
 Managing  Directors  are  allowed  to
 atay  in  Delhi  and  what  is  the  justi-
 fication  for  their  stay  in  Delhi  when
 the  public  undertakings  are  at  other
 places;  and

 (९)  the  terms  and  tenure  of  office
 of  these  super-annuated  Government
 servants  employed  in  Public  Under-
 takings?

 The  Minister  of  Industrial  Develop-
 ment  and  Company  Affairs  (Shri  F.  A.
 Ahmed):  (a)  and  (b).  It  is  Govern-
 ment's  policy  to  select  for  appoint-
 ment  as  Chairmen  /Munaging  Directors
 of  public  sector  undertakings  the  most
 suitable  persons  available  for  the
 particular  post  in  view,  from  both
 official  and  non-official  sources.  In
 this  process,  whenever  Government
 comes  across  a  deserving  case  of  a
 retired  Government  official,  due  con-
 sideration  is  given  to  him  for  an
 appointment  for  which  he  is  particu-
 larly  suited.  Information  as  to  how
 many  retired  Government  servants
 are  presently  employed  in  these
 appointments  in  the  public  sector
 undertakings  is  being  collecteg  and
 will  be  laid  on  the  Table  of  the  House.

 (e)  No  age  limit  has  been  prescribed
 for  retirement  from  the  appointments
 of  Chairmen  and  Directors  of  public

 Whole-time  em-

 M/s,  Indian  Electric  Works  Ltd.
 .  Calcutia
 ‘1253,  1.  Ram  Kishan  Gupta:

 Shri  Kam  Singh  Ayarwal:
 Shri  Hukam  Chand  Eachwa!:

 Will  the  Minister  oof  Industrial

 Pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No.  853  on  the
 7th  April,  967  and  state:

 (a)  whether  Government  have
 considered  the  report  of  the  Oom-
 Miittee  set  up  to  investigate  into  the
 affairs  of  M/s.  Indian  Electric  Works
 Ltd,  Caleutta;

 (hb)  if  so,  the  result  thereof;  and

 (९)  if  not,  how  much  time  is  fur-
 ther  expected  to  be  taken  to  consider
 the  report?

 The  Minister  of  Industrial  Develop-
 ment  and  Company  Affairs  (Shri  F.  A.
 Ahmed):  (a)  to  (ec).  The  report  of  the
 Technical  Committee  get  up  to  investi-
 gate  into  the  affairs  of  Messrs.  India
 Electric  Works  Ltd.,  Calcutta  has  been
 received  ang  has  been  considered  by
 Government.  A  final  decision  in  the
 matter  is  expected  to  be  announced
 shortly.

 मुजफ्फरपुर  गोर  दरभंगा  के  बीच  काका
 लाइन

 I.55.  थ्यो  Bo  fao  सधुकर  :  क्‍या
 रेखये  मंत्री  यह  बताने  को  कृपा  करेंगे  कि  :

 (क)  क्या  पूर्वोत्तर  रेलवे  के  मुजफ्फर-
 पुर  दरभंगा  के  बच  एक  सोधो  शाखा  लाइन
 बनाने  को दष्टि  से  कभी  सवक्षण  किया  गया  था;

 ख)  यदि  हां,  तो  उसका  बंया  परिणाम
 निकला  है  ;  शौर

 (7)  तत्संबंधी  काम  कब  झारम्भ  किया
 जायेगा  ?

 देखने  मंत्री  (ओऔ  जे०  मुन  पुनाचा)  :

 (क)  सुजफ्फरपुर-दरभंगो  (63  कि०  मी०-

 मीटर  साइन )  सम्पर्क  रेल  लाइन  का  प्रारम्भिक

 इंजीनियरिंग  चोर  यात्तायात  सर्वेक्षण  क्रमश  :
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 1957-58  शौर  1956-S7  में  किया  गया
 ह (6  i

 (@)  उस  समय  इस  लाइन  पर  2.  32
 करोड़  ३१५  को  लागत  का  प्रमुमान  था  भौर
 इसते  0.  3  प्रतिशत  प्रतिफल  की  संभावना
 थो  अझर्वात  यह  लाइन  असाभप्रद  थी  ।  इसके
 अलावा,  सर्वेक्षण  रिपोर्ट  से  यह  भी  पता
 चला  कि  इस  लाइन  से  उस  मुख्य  उद्देश्य
 को  पूति  नहीं  होतो  जिसके  लिये  इसका  निर्माण
 करना  था।  यह  मुख्य  उद्देश्य  था--भ्यस्त

 समस्तापुर-दरभंगा  खंड  पर  भोड़भाड़  को  कम
 करना  tT  इसलिए  यह  प्रस्ताव  छोड़  दिया  गया  |

 (१)  सवाल  नहीं  उठता  |

 Narsinzhpur  Railway  Station

 ‘1256,  Shri  Nitiraj  Singh  Chaudhary:
 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 is  No  upper  class  ladies  waiting  room
 at  Narsinghpur  Station  (Central
 Railway);

 (b)  whether  the  General  Waiting
 Room  is  small  and  inadequately  fur-
 nished  and  with  bad  sanitary  condi-

 (९)  whether  it  is  also  a  fact  that
 there  is  no  Parcel  Delivery  Office  at
 this  Station  with  the  result  that  the
 parcels  remain  lying  at  the  platform
 causing  inconvenience  to  the  passen-
 gert;  and

 (d)  if  so,  the  steps  taken  to  provide
 these  facilities  at  this  station?

 The  Minister  of  Raliwsys  (Shri  C.

 tions

 (a)  whether  a  Higher  Secondary
 School  ha,  been  sanctioned  by  the
 Railway  Administration  at  Jhajha  on
 Eastern  Railway;

 (b)  whether  the  Higher  Secondary
 School  classes  are  held  in  the  build-
 ings  of  the  Middle  school;

 (e)  whether  schooling  is  being
 denied  to  scores  of  students  on  ac-
 count  of  lack  of  class  room  space;  and

 (da)  if  so,  when  the  Higher  Secon-
 dary  School  Buildings  will  be  con-
 structed  at  Jhajha?

 The  Minister  of  Rallways  (Shri  C.
 M.  Poonacha):  (a)  Yer.

 (b)  Yes.

 (c)  No.

 (a)  Does  not  arise  m  view  of  reply
 to  part  (c)  above.

 Holding  of  Public  Meetings  on  Rallway
 Grounds

 1258,  Shri  Kedar  Paswan:
 Shri  Madhe  Limaye:

 Wit)  the  Minister  of  Raiiways  be
 pleased  to  state:

 (a)  whether  there  are  restrictions
 on  the  holding  of  pubic  mactings  or
 Railway  grounds  without  pefer  =  per-
 mission  at  Jhajha  and  +
 Eustern  Rallwey;

 (h)  whether  request:  have  beer
 made  by  uniona/emaghoyess  ‘tent  tes
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 (c)  if  so,  whether  the  Railway  Ad-  the  main  station  building  and  they ministration  propose  to  remove  all  are  not  directly  connected  to  the restrictions  on  peaceful  Meetings  and  bridge  with  the  result  that  the  pass- grounds  to  pass  open

 demonstration  on  Railway  engers  have  through and  places?  sun  or  rains  to  reach  the  bridge;
 The  Minister  of  Ralilway,  (Shri  (b)  whether  it  is  also  a  fact  that C.  M.  Poonacha)  (a)  ¥es,  there  is  no  separate  shed  for  keeping
 (b)  No  the  parcels;

 (c)  whether  platforms  Nog,  4  and  5 (९)  Does  not  arise  in  view  of  re] to  part  (b)  above  yr
 kc

 ne  eee

 (d)  if  so,  the  steps  taken  to  pro- eee  न
 Ee  ip  et

 OMT  ids  these  faction  BE  thar  ५  n?
 .  The  Minister  of  Rallway  (Shri

 Will  the:  Blinister  ot  at  eran  0.  M.  Poonachs):  (a)  Yes.  The  गा
 pleased  to  state:  Class  Waiting  Hall  and  Booking  Office

 ed  keeping  parce!

 ie  eeaae an  in  the  offices  pub)  Yes
 ie  of

 lic  Relations  Officers  in  ‘ee  other  (d)  The  work  of  providing  a  300  ft.
 Zonal  Railways  and  how  it  compares  long  cover  over  the  island  platforms
 with  that  of  the  Public  Relations  (Nos.  4  and  5)  is  in  progress.  Cover-
 Office  of  the  S.E.  Railway?  ing  of  the  foot  over-bridge  ands  the

 passage  between  the  Waiting  Hall  and
 a

 Tee  Minister  of  Rallways  (Shri  the  foot  over-bridge,  which  work  is  of .  ME  Poonacha):  (a)  Gazetted  oe  3  a  comparatively  low  priority,  would be  cnsidered  for  being  taken  up  in
 Non-garetted  -  Fc  suture  years  subject  to  availability  of
 Expenditure  incurred  during
 1966-67  :  पड,  3,79,578

 बिहार  में  ब्ौद्योगिक  लाइसेंस  का  दिया Amount  sanctioned  for  the  period
 7

 जाना from  April  '67  to  July  ‘8T
 Rs.  1,36,900  i26:.  st  सिद्धेश्वर  घ्ासथब :  agi

 (b)  Information  is  being  collected  dhenfire:  विकास  तथा  समधाध-कार्थ  मंत्री
 यह  बताने  की  कृपा  करेंगे कि  :

 Ttarsi  Railway  Station  (Central  Bail-  (क)  प्रैस,  से  मार्च,  1967
 way)  or  की  पा  में  विहार  राज्य  के  कितने

 ‘108.  Nitiesj  Singh  Chandhary:  9  लोयों  ने  औद्योगिक  लाइसेंसों  क ेलिये  भाषेदन
 win  “हू  Torre  of  Railways  be  पत्र  दिये,  शौर

 (ल)  कितने  झाधेदन  क्लॉ  पर  विचार
 —

 किया  |.  OT ae ee | ड  तक  उनसे  पर  क्या  निर्णलष
 Stet Pelee

 ce
 dean  Gee  fer  ae?

 tas



 अड्डा  Written  Answers  JUNE  2,  7987

 झौद्योगिक  विकास  तथा  समयाय-कह्त्य
 ची  (६.  'फललयहीन  झली  हमसब)  :  (क)
 अप्रैल,  1966  से  मारें,  1967  की  झवधि
 में  बिहार  राज्य  में  प्रौद्योगिक  लाइसेंस  प्राप्त
 करने  के  लिए  38  झ्ा्वेदन  पत्र  प्राप्त  हुए  ।
 इन  में  वह  एक  झावंदन  सम्मिलित  नहीं  है
 जिसकी  झचल  सम्पति  अर्थात  भूमि,  मशीनों,

 इमारतों  प्रादि  का  मूल्य  25  लाख  रुपये  से
 कम  थाओऔर  जिस  के  लिए  उद्योग  (विकास
 तथा  विनियम)

 *-  अधिनियम,  i95:  के
 अन्तर्गत  लाइसेंस  की  आवश्यकता  नहीं  है  |

 (ख)  इनमें  से  5  झावेदन  पत्र  स्वीकार
 कर  लिए  गये  हैं,  3  झावेदन  पन्न  रद  कर  दिए
 गत  हैं  भौर  शेष  30  पर  विचार  किया  जा

 रहा  है

 बलिणी  क्रफ्रीका  तथा  नन्  एशियाई  बेशों
 के  साथ  व्याधार

 1262.  श्री  रामलनत  बीरप्पा  :  क्‍या
 वाजिज्य  मंत्री  यह  बताने  की  कपा  करेंगे
 कि:

 (क)  क्या  दक्षिणी  फीका  तथा  झन्य
 एशियाई  देशों  के  साथ  भारत  के  व्यापारिक
 सम्बन्ध  हैं;

 (ख)  यदि,  हां,  तो  उस  एशियाई  देश
 का  नाम  क्या  है  जिस  के  साथ  भारत  का

 तुलनात्मक  दृष्टि  से  बड़े  पैमाने  पर  व्यापार
 चल  रहा  है;  और

 (ग)  यह  व्यापार  किन  बस्तुझों  का
 होता  है  ?

 जाजिम्य  जंत्री  प्ली  बितेता  सिंह)  :

 (क)  दक्षिणी  भ्रक्रीका  के  साथ  भारत
 के  कोई  व्यापारिक  सम्बन्ध  नहीं  हैं,  परन्शु
 उसके  बहुत  से  एशियाई  देशों  के  साथ  व्या-
 पारिक  सम्बन्ध  हैं  ।

 (्)  भारत  का  किन  एशियाई  देशों
 के  साथ  बड़े  पैमाने  पर  व्यापार. चल  रहा
 है  मे  दे  हैं  —  भ्रफाग्रानिस्तास,  बर्मा,  शीजलंका
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 सिंगापुर,  सहित  मलयेशिया,  ईरान,  जापान,
 पाकिस्तान,  सऊदी  झर  तथा  नेपाल  |

 (ग)  जिन  बस्तुझों  में  व्यापार  होता
 है,  उनका  एक  विवरण  संलग्न  है  ।

 विवरण

 .  अफग्रानिस्तान  :

 झायात  फल  तथा  सब्जियां  (बादाम
 तथा  रालें  अधिक  महस्वपूर्ण
 भद्दे  है)

 निर्यात  चाय,  सूती  कपड़े  के  थान  तथा

 जूट  का  माल  I

 2.  बर्मा :

 झायात  चावल  तथा  सीसा

 निर्यात  कायर  धागा  तथा  माल,  जूट
 का  माल,  मत्स्य  तथा  मत्स्य
 उत्पाद,  घटिया  धातुएं  तथा
 उनसे  निर्मित  वस्थुएं  q

 3.  श्रीलंका  :

 धायात  खोपरा,  प्राकृतिक  रबड़

 निर्यात  मसाले,  मिर्च  मुख्य  मद  है,
 बटो  हुआ  खूत  तथा  धागा,
 सूती  कपड़े  के  थान,  फल  तथा
 सब्जियां,  मत्स्य  तथा  मत्स्य
 उत्पाद,  धालुएं  तथा  धातु
 निर्मित  बस्तुएं  मशीनें  तथा

 वरिवहम  उपकरण  तथा  सिनेमा
 की  तैयार  फिल्में  ।

 4.  मलेशिया  :

 (सिंगाधुर  को
 मिलाकर  जो
 ह. ल  अमन  हो
 गया  है)

 झायात  RRS  पबई  |...  [. . नौंद,
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 सूती  कपड़े  के  थान,  चीनी,
 प्याज़,  जट  के  बोरे,  मशीनें
 तथा  परिवहन  उपकरण  |

 फल  तथा  सब्जियां  (बादाम
 मुख्य  मद  है)  पैट्रोलियम  तथा

 पद्रोलियम  उत्पाद  |

 चाय,  टाट,  मशोनें  तया  परिवहन
 उपकरण,  घटिया  घातुएं  नभा
 निर्मित  वस्लुएं  ।

 6.  जापान  :

 आयात

 निर्यात

 शासायनिक  तत्व  तथा  योगिक,
 उर्वरक  निर्मित  वस्तुएं,  लोहा
 तथा  इस्पात,  धातु  निर्मित

 वस्तुएं,  मशीनें  जिनमें  मुख्यतः
 बिजली  के  ग्रतिरिकत  अन्य
 मशीनें  आतो  हैं  ।  परिवहन
 उपकरण,  व्यवसायिक,  वशां-
 निक  सथा  सियंत्रक  यन्त्र  भ्रादि  ।

 पशुभ्षों  की  केसिंग.  खली,  कपास
 झनक  लोहा,  लोहे  तथा  इस्पात
 की  रही,  खनिज  मेंगनीज,
 चमड़ा  ।

 7.  पाकिस्तान  :

 निर्यात  कोयला  तथा  कोक,  घटिया

 घातुएं  तथा  निर्मित  वस्तुएं,
 मशीनें  तथा  परिवहत  उपकरण

 भायात  कच्चा  जूट  t

 8.  सकदी  झरग  :

 भाषात  झलशोथित  तथा  झंगत:  शोधित

 पेट्रोलियम  |

 मसाले,  सूती  कप  है  के  शान  4

 निर्यात

 निर्यात

 नेपाल

 आयात

 निम्ति

 उत्पाद,  सूती  वस्त,  बिजली
 के  अलावा  झल्य  मशीनें  ।

 राज्य  व्यापार  निगम

 1293.  ली  रामबष्म  ओरच्पा:  क्‍या
 थघाणिक्म  मंत्री  यह  बताते  की  कृपा  करेंगे
 किः

 (क)  राज्य  व्यापार  निगम  की
 स्थापना  से  भ्रद  तक  कितनी  वस्तुएं  इसके
 क्षेत्राधिकार  में  लाई  गई  हूँ;  और

 (ख)  इसका  व्योरा  क्‍्याही:

 बालिस्थ  मंत्री  (भो  बिनेश  सिह):
 (क)  और  (खत)
 निगम  को  स्थापना  के  समय  से  ही  वह  निगम
 जिन  वस्तुओं  से  निर्यात  |  झायात  की  व्यवस्था
 करता  ह  उन  वस्तुओं  को  दशनिं  वाले
 दो  विवरण  सभा  परल  पर  रखे  जाते

 :  राज्य  व्यापार

 हैं।  [पुस्तकालय  में  रखा  गया  t  बेखिये  :
 संख्या  LT—507  (67)  ।

 Nepa  Newsprint  Factory
 1264,  Shri  Baburao  Patel:  Will  the

 Minister  of  Industrial  Development
 ang  Company  Affairs  be  pleased  to
 state:

 during  the  Fourth  Five  Year  Plan;

 (b)  if  so,  the  details  thereof  and

 (d)  if  so,  the  measures  proposed  to.
 be  taken  in  that  regerd?

 ment  an@  Company
 ¥F  A.  Ahmed):  (a)  and  (b).  The  Ex-,

 —_  News-,

 rs vee
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 implementation.  This  programme  en-

 i
 iH

 ; i  bf

 48958 te
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 te)  whether  some  mi'ls  are  also  in
 the  grip  of  financial  stringency;

 (d)  if  so,  whether  they  have  sought
 eny  assistance  from  Government;  and

 (९)  Some  mills  are  reported  to  be  in
 difficulties.

 (d)  Yes,  Str.
 (e)  Each  case  where  a  request  is

 received  for  financial  assistance  to  a
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 Raliway  Line  between  Tirunelveli  and
 Trivandrum

 (b)  whether  the  scheme  has  been
 included  in  the  Fourth  Five  Year  Plan?

 The  Minister  of  Railways  (Shri
 ©.  M,  Poomacha):  (a)  and  (b).

 (b)  if  so,  how  many  contracts  have
 been  concluded  by  the  team?

 The  Minister  of  Commerce
 (a)  Yes,  Sir.

 (Shri

 about  L5  million  tonnes  of  iron  ore  to
 Czechoslavakia,  Poland,  G.D.R.  and
 Hungary  which  were  the  countries  visi-
 ted  by  the  team.  This  is  in  addition  to
 the  contracts  earlier  concluded  with
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 (b)  ig  so,  under  what  condition?

 Ltd.,  Calcutta,  has  been  further

 (b)  Such  extension  wag  considered
 necessary  in  the  public  interest.

 U.  8.  Loan  for  Faridabad  Firm

 1289.  Shri  K.  N.  Pandey:  Will  the
 Minister  of  Industrial  Development
 and  Company  Affairs  be  pleased  to
 state:

 (a)  whether  the  Government  of  the
 US.A.  have  extended  a  loan  of
 Ra  i.64  crores  to  a  firm  in  Faridabad
 on  the  l6th  May,  1967;  and

 (b)  if  -m,  the  purpose  for  which  the
 Joan  has  been  given  and  the  name  of
 the  firm?

 ्  द
 |

 Ht
 tele a  i
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 ईक)  क्‍या  are  में  कागज  तथा

 खुबी  दकार  करने  के  शारे  में  चिटेग  को

 एक  फर्म  द्वारा  किये  गये  श्रस्ताव  पर  सरकार
 विचार  कर  रही  है;  भोर

 (ल)  यदि  हां,  ती  उस  फर्म  दारा  प्रस्तुत
 किये  गये  कार्यक्रम  का  ब्यौरा  क्‍या  है  ?

 झोशोसिक  विकास  तथा  समवाय-कार्म  संती

 (भी  फलरह्टीन
 चली  प्रहमद  2  (क)  किसी

 भी
 ब्रिप्टिश  फर्म  का  एसा  कोई  प्रस्ताव  नहीं  Ht
 फिर  भी  सरकार  का  ध्यान  लुगंदी  शोर  कागज
 बनाने  को  सेक्सिकों  की  एक  कम्पनी  द्वारा
 विकसित  प्रक्रिया  को  ओर  आकुष्ट  किया  गया

 है  और  कागज  /प्रखंबा  री  कागज  का  उत्पादन
 करने  के  लिए  सरकार  ने  उत्तर  प्रदेश/बिहार
 क्षेत्र  मे ंएक  का रखाना  स्थापित  करने  के  बारे
 में  एक  जिटिश  फर्म  से,  जो  मेक्सिको  की  फर्म
 की  इंजोनियर  नियुक्‍त  को  गई  है,  एक  परि-

 हा
 प्रतिवेदन  तैवार  करने  के  लिए  कहा

 |

 (ख्)  उपरिलिखलखित  प्रतिबेदन  की
 अभी  प्रतीक्षा  की  जा  रही  है  !

 Trade  with  U.S.A.  and  Ss.

 to  state  the  specific  commodities  ex-
 ported  to  and  imported  from  the  Uni-
 ted  States  and  the  Soviet  Union?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  A  statement  is
 laid on  the  Table  of  the  House.

 mae
 in  Library.  See  No.  LT.

 The  Minister  of  Raliways  (Shei  ©.
 Mi.  Pecancta):  (a)  and  (b),  White.
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 considering  the  coversion  of  a  halt  into
 a  flag  station,  the  financial  implications
 thereof  are  required  to  be  worked  out
 on  the  basis  of  additional  cost  of  con-
 version,  additiona]  operational  expen-
 ses  and  the  additinal  anticipated  re-
 venue.  Where  the  conversion  of  a
 train  halt  into  a  flag  station  is  found
 not  financially,  justifieq  but  such  a
 conversion  is  considered  necessary  on
 passenger  amenity  grounds,  the  Zonal
 Railway  Users’  Consultative  Commit-
 tee  is  consulted  for  their  views  in  the
 matter.

 The  Railway  Administrations  have
 instructions  to  consider  the  desirabi-
 lity  of  converting  a  halt  into  a  flag
 station  after  it  has  been  in  existence
 for  over  I0  years  and  where  passenger
 traffic  is  substantial.

 fe)  Where  the  proposals  for  opening
 departmentally  worked  railway  sta-
 tions  are  not  found  justified,  the  alter-
 native  of  opening  contractor-operated
 train  halls  is  considered  with  a  view
 to  providing  travel  facilities  to  the
 public  in  that  area.  In  providing  a
 halt,  the  financial  implications  of  the
 proposal,  transport  facilities  available
 in  the  area,  distance  of  the  proposed
 halt  from  the  adjacent  stations,  etc.
 are  taken  into  consideration.

 Rallway  Lines  in  Orissa

 ‘4273.  Shri  Chintamani  Panigarhi:
 Will  the  Minister  of  Eailways  be
 pleased  to  state:

 (a)  the  recommendations  for  the
 construction  of  Railway  lines  mede  by
 the  Govarnment  of  Orissa  for  inclu-
 sion  in  the  Railway  Works  Programme
 in  order  of  priority  in  the  Fourth  Five
 Year  Plan;

 (b)  which  of  the  lines  are  proposed

 (c)  whether  there  is  any  proposal
 to  construct  a  rail  link  from  Puri  to
 Konarakt

 The  Minister  of  Hallays  (Shri  एज,
 ७,  मा,  Poomacha):  (a)  The  Orissa  Gov
 excnment  have  fecommended  the
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 lowing  new
 Brew

 Tines  for  cons.
 truction  during  Fourth  Plan

 l,  Banspani-Paradeep  via  Naya-
 garh.

 2.  Talcher-Bimlagarh,
 3.  Talcher-Sambalpur,
 4.  Barabil-Koira  Valley-Kiriburu,
 5.  Rayagada-Nowrangur-Jeypore-

 Koraput.
 Gopelpur-Berhampur.
 Dentewara-Sukma  via  Balimcia

 or  Jeypore  to  Balimela  via
 Gupteswar.

 ao

 (9)  New  lines  to  be  taken  up  during
 the  Fourth  Plan  period  are  yet  to  be
 finalised.

 (c)  No  such  proposal}  is  ur.qer  consi-
 deration  of  the  Railway  Board.

 ELMLT.  Factories

 ‘41275,  Shri  Baburso  Fate]:  Will  the
 Minister  of  Industrial  Development
 and  Company  Affairs  be  pleased  to
 atate:

 (a)  whether  a  decision  has  been
 taken  on  the  locations  of  HMT  facto-
 vies  in  Madhya  Pradesh  and  Uttar
 Pradesh  during  the  Fourth  Pian
 period;  and

 (b)  the  names  of  the  sites  proposed
 ly  the  two  State  Governments  for

 The  Minister  of  Industrial  Develop
 ment  and  Company  Affairs  (Shri  F.A.
 shmed):  (a)  No,  Sir.

 (b)  The  State  Government  will  be
 consulted  about  the  sites  at  the  time
 the  schemes  are  actually  finalised.

 Memorandem  by  National  Coal  Orga-
 nisation  Employees  Associatlen

 1276,  Shri  FP.  K.  Ghosh:  Will  the
 Minister  of  Steel,  Mines  aad  Metals
 be  pleased  to  state:

 (a)  whether  the  National  Coal  Orgs-
 nisation  ‘Timployees  Assoviation.
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 lopment  Corporation  and  indicating
 their  demands  for  consideration;  and

 (७)  if  so,  the  action  taken  in  the
 matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Steel,  Mines  and  Metals  (Shri
 P.  C.  Sethi):  (a)  Yes,  Sir.

 (b)  No  action  by  Government  is
 called  for  at  this  stage  as  these  matters
 are  within  the  purview  of  the  autono-
 mous  corporations  like  the  National
 Coal  Development  Corporation  who
 are  negotiating  in  the  matter  with  the
 employees  union  at  Ranchi  with  the
 help  of  the  established  Central  Labour
 machinery.

 एशियाई  '्राथिक  विकास  तथा  योजना  संस्था

 2277.  जी  'लिद्धेशबर  प्रसाद  :  क्‍या
 बालिज्य  मंत्रो  यह  बताने  को  कृपा  करेंगे
 कि:

 (क)  क्या  यह  सच  है  कि  एशिया  तथा

 सुदूर  पूर्व  सम्बन्धों  प्राधिक  झ्रायोग  की  हाल
 में  टोकियो  में  हुई  बैठक  में  पाकिस्तान  ने

 शशियाई  झाधिक्र  विकास  तथा  योजना  संस्था
 की  अवधि  को  बढ़ाने  के  प्रस्ताव  पर  झ्ापतति

 कीथी;

 (ख)  यदि  हा,  तो  इसके  बपा  कारण

 हैं;  भौर

 (7)  इस  सम्बन्ध  में  क्‍या  निर्णय

 किया  गया  है  ?

 शाजिज्य  त्री  (ली  दिनेश  सिह)  :

 (क)  जी,  नहों

 (ख)  परथन  ही  नहीं  उठता  १

 (ग)  टोकियों  में  एशिया  तथा  सुदूर
 44  सस्वस्धी  झाधिक  भायोग  के  23वें

 आयिक  स्‍क्‍ह्चप्तिवशम  में  सर्च  सम्मति  से  पास

 हुए  पक  प्रस्ताव  में  संस्था  ठारा  दिये  जा

 रहे  अशिक्षण  के  लिए  एलियाई  देशों  की

 झनवरत  झावश्यकता  को  स्वीकार  किया  गया

 gear  Aber fter taf fis Wear ahr wert की  गई  कि  संस्था  की  चलाने

 के  लिए  अगले  पांच  वर्ष  की  अवघि  (  :969—
 973)  के  लिए  सरकारों  द्वारा  दिया

 जाने  वाला  नकद  योगदान  पहले  पांच  वर्ष
 की  अवधि  (1964-1967)  में  उनके
 द्वारा  दो  गई  कुल  राशि  से  बढ़  कर  हदो  और
 किसी  भी  रूप  में  उससे  कम  न  हों  ताकि
 लागतों  में  साधारण  वृद्धि  की  कमी  पूरो  हो
 सके  जौर  यह  भी  'मिध्चय  किया  गया  कि
 संस्था  के  कार्यो  तथा  निष्पादनों  पर  समय
 समय  पर  विचार  होता  रहे  और  झायोग
 के  वाविक  अधिवेशनों  में  वाषिक  प्रतिवेदन

 प्रस्तुत  किये  जायें  ताकि  संस्था  को  स्थायी

 रूप  देने  के  प्रश्न  पर  972  में  अपने  28वें
 झ्रधिवेशन  में  आयोग  विनार  कर  सके  |

 Issue  of  Import  Licences
 ‘1278.  Shri  Abdul  Ghani  Dar:  Will

 the  Minister  of  Commerce  be  pleased
 state:

 (a)  whether  it  is  a  fact  that  the  im-
 port  licences  are  being  issued  without
 bank  clearance  certificates;

 (b)  if  so,  the  number  of  import
 licences  issued  without  these  certifi-
 cates  from  the  Ist  April,  962  to  3lst
 March,  1967,  year-wise,;  and

 (c)  whether  Government  have  fixed
 responsibility  in  this  connection,  if  so,
 who  were  considered  responsible  and
 the  action  taken  against  them?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  Under  the  _  erst-
 while  Export  Promotion  Schemes,  the
 exporters  were  granted  import  licences
 only  on  the  production  of  a  Dans  Cer-
 tificate  indicating  the  realisation  of
 foreign  exchange.  As  the  grant  of  im-
 port  licences  was  conditional  on  the
 realisation  of  foreign  exchange,  which
 naturally  took  some  time,-the  export
 effort  was  being  stifled.  A  decision
 was,  therefore,  taken  in  October,  962
 that  the  Registered  Exporter  could
 claim  import  licences  on  his  produc-
 tion  of:
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 and  that  the  goods  havc  been
 delivered  and  accepted  py  the
 buyer;

 OR

 (ii)  an  undertaking  to  produce  a
 Bank  certificate  within  six
 months  to  the  effect  that  fore-
 ign  exchange  has  been  realised
 in  respect  of  exports  aguinst
 which  the  import  licence  has
 been  claimed.

 The  facility  of  claiming  a  licence
 against  an  undertaking  to  o>roduce
 Bank  Certificate  within  six  months
 was  withdrawn  subsequently  with
 effect  from  Ist  July,  1965.

 With  the  devaluation  of  the  rupee
 on  6th  June,  1966,  the  Export  Promo-
 tion  Schemes  were  abolisned.  A  new
 policy  of  replenishment  licences  aga-
 inst  exports  made  an  oz  after  6th
 June  966  was  introduced.  Under  this
 Policy,  production  of  a  Bank  Certifi-
 cate  is  no  longer  inter-linked  with  the
 gtant  of  import  licences,  as  rcplenish-
 ment  licences  are  issued  on  the  basis
 of  documentary  evidence  indicating
 the  physical  export.

 (b)  As  regards  the  number  of  in-
 port  licences  issued  year-wise  without
 the  Bank  Certificate  from  ist  April,
 962  to  3lst  March,  297  no  statistics
 as  to  the  different  categories  of  ex-
 porters,  to  whom  licences  have  been
 issued  on  the  basis  of  banker's  certi-
 ficate  or  otherwize,  is  maintuined.

 Ac)  As  the  import  licences,  without
 a  Bank  Certificate  fave  been  issued

 exporters  who  failed  to  bring  in  the
 export  proceeds  w:thin  the  period  sti-
 pulated  in  their  undertakings  suita-
 bie  penal  action  hag  been  taken.
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 reply  given  te  Unstarred  Question

 or  aes
 the  7th  April,  ‘1967  and

 (a)  whether  the  project  report  of
 the  expert  team  of  the  West  German

 Question  No.  75  on  the  7th  April,
 1967,  the  cost  estimated  prepared  by

 Vereinigte  Aluminium  Werke,

 E
 E
 a went

 7

 i

 |
 |
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 if

 |
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 |

 i

 |  |

 pleased  to  refer  to  the  reply  given
 Starred

 ae
 No.  477  on

 March,  967  and  state:
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 (c)  Government's  reaction  thereto?
 The  Minister  of  Industrial  Develop-

 ment  and  Company  Affairs  (Shri  F.  A.
 Ahmed):  (a)  to  (ce.  The  first  part
 of  the  Detailed  Project  Report
 for  the  proposed  plant  for  manufac-
 ture  of  tractors  ang  agricultural  im-
 plements  under  Public  Sector  has
 been  received  from  M|s.  Motokov
 of  Czechoslovakia  on  the  22nd  May,
 967  and  is  being  examined.

 Inventories  fn  the  ELE.C.,  Ranchi

 ‘izsl,  ,  Shri  F.  हु.  Ghosh:  Will  the
 Minister  of  Industria}  Development
 and  Company  Affairs  be  pleased  to
 state:

 (a)  the  total  value  of  the  inventori-
 es  lying  idle  in  the  stores  of  the  Heavy
 Engineering  Corporation,  Ranchi;

 (b)  the  period  for  which  they  are
 lying  ‘idle;

 (6)  the  purpose  for  which  they
 ‘were  expected  to  be  put  to  use;  and

 (d)  the  anijunt  of  foreign  exchange
 involved  in  such  inventories?

 lopment
 F.  A.  Ahmed):  (a)  Rs.  94.66
 @s  on  Ist  April,  1967.

 (b)  For  more  than  one  year—
 Rs.  27.9]  lakhs

 {ec}  Some  were  required  for  cons-
 truction  works  and  some  &afe  raw
 materials  for  production.

 (d)  Rs.  4.35  lakhs,

 wepply  ef  Machines  by  H.E.C.,  Ranchi
 te  Bokare  Steel  Lid.

 ia82.  Shri  FP.  K.  Ghosh:  Will  the

 supply  certain  machines  and  structu-
 rals  to  the  Bokaro  Steel  Ltd,;

 (b)  if  so,  the  details  thereof  and  the
 total  value  of  the  contract;  and

 (c)  when  these  orders  will  be  exe-
 cuted  by  the  Heavy  Engineering  Cor-
 poration?

 The  Minister  of  Industrial  Deve-
 lopment  and  Company  Affairs  (Shri
 FP.  A.  Ahmed):  (a)  Yes,  Sir.

 (b)  Heavy  Engineering  Corpora.
 tion  is  to  supply  about  80,000  tonnes.
 of  various  itemg  of  mechanical
 equipment  and  30,000  tonnes  of  struc-
 turals.  Formal  orders  for  the  entire
 quantity  have  not,  however,  been
 placed  so  far.  At  this  stage  it  is  not
 possible  to  indicate  the  total  value.

 (c)  From  1987-88  to  1970-71.

 Supply  of  Material  by  H.E.C.,  Ranch®
 to  Bhilai  steel  Project

 1283.  Shri  P.  K.  Ghosh:  Will  ihe
 Minister  of  Industrial  Development
 and  Company  Affairs  be  pleased  to-
 state:

 (a)  whether  the  Heavy  Engineering
 Ltd,  Ranchi  has  supplied

 certain  engineering  materia]  to  Bhilai
 Steel  Project;

 (४)  if  so,  the  total  value  thereof;
 and

 they  are  going  to
 place  further  orders  with  the  HEC.T

 The  Minister  of  Industrial  Develop-
 ment  and  Affairs  (Shri  F.  A.
 Abmed):  (a)  Yes,  Sir.

 (b)  and  (c).  The  information  is-
 being  collected  and  wil]  be  placed  on
 the  Table  of  the  House.

 Non-Graduate  Gazetted  Railway
 Officers

 ‘1284.  Shri  Indrajit  Gapta:  Will  the
 Minister  of  Eallways  be  pleased  to
 state:

 (a)  whether  the  question  of  giving’
 extension  of  service  to  mt  “ROR:
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 Graduate  Gazetted  officers  in  his  Min-
 istry  beyand  the  age  of  58  years  is
 ander  consideration;  and.

 (b>  if  so,  the  reasons  therefor  and
 whether  the  approval  of  the  U.P.S.C.
 will  be  obtained?

 The  Minister  of  Railways  (Shri
 ‘C,  M.  Poonacha):  (a)  Extension  of
 ‘sé.  vice  are  granted  in  the  public  in-
 ‘terest  irrespective  of  the  academic
 qualification  of  the  officer  concerned.
 There  is,  however,  no  such  case  under
 wonsideration  at  present.

 {b)  It  is  not  necessary  to  consult
 the  Union  Public  Service  Commission
 in  cases  of  extensions  of  service  to
 officers.

 Trade  with  Democratic  Republic  of
 Vietnam

 2285,  Shri  Indrajit  Gupta:  Will  the
 Minister  of  Commerce  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  India
 hag  no  trade  relations  at  present  with
 the  Democratic  Republic  of  Vietnam;
 and

 (b)  if  so,  the  reasons  therefor?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  A  trade  agreement
 exists  between  India  and  the  Derno-
 cratic  Republic  of  Vietnam  as  per
 letter  exchanged  betwee,  the  two
 Governments  on  22nqg  September,
 ‘1956,  as  extended  from  time  to  time
 UPtp  22nd  September,  1968,

 fb)  Does  not  arise.

 Competition  between  Operators  and
 Railways

 126.  Shri  Indrajit  Gupta:  Will  the
 Minister  of  Railways  be  pieased  to
 state:

 (a)  whether  there  is  any  proposal
 under  consideration  to  set  up  a  Cor-
 poration  to  be  run  jointly  by  private
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 (b)  if  so,  the  broad  details  thereof?
 The  Minister  of  Railways  (Shri  C.

 M.  Poonacha):  (a)  No.

 (b)  Does  not  arise,

 Extraction  of  Oi]  from  Rice  Bran
 Shri  A.  K.  Gopalan:
 Shri  FP.  Eamamurti

 Will  the  Minister  of  Industrial
 Development  250  Company  Affairs  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  rice
 bran  contains  roughly  I5  per  cent  oll;

 (b)  if  so,  the  ateps  taken  to  produce
 oil  from  the  rice  bran;  and

 (९)  the  estimated  availability  of

 a
 bran  in  the  country  during  1966-

 ?
 The  Minister  of  Industria)  Develop-

 ment  and  Company  Affairs  (Shri  F.  A.
 Ahmed):  (a)  Yes,  Sir.

 (9)  (i)  The  Government  of  India
 have  delicensed  the  Solvent  Extrac-
 tion  Industry  which  includes  extrac-
 tion  of  जी  from  riceoran.  Therefore
 entrepreneurs  are  free  to  set  up
 solvent  extraction  plants  for  the  ex-
 traction  of  Rice  Bray  Oil  without  the
 necessity  of  obtaining  an  industrial
 licence  under  the  Industries  (Deve-
 lopment  and  Regulation)  Act,  95l.

 (ii)  Arragements  have  been  made
 for  the  fabrication  of  both  batch  type
 and  modern  continuous  golvent  extrac-
 tion  plants  in  the  country;

 (iii)  There  is  no  excise  levy  on  Rice
 Bran  Oil.

 (iv)  Though  there  ig  a  levy  of  ex-
 port  duty  on  deciled  groundnut  cake/
 meal  with  effect  from  6th  June,  1966,
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 Imported  Machine  Tools
 1288.  Shri  D.  C.  Sharma:  Will  the

 Minister  of  Industrial  Development
 and  Company  Affairs  be  pleased  to
 state:

 (a)  the  total  investment  made  by
 the  industry  in  the  imported  machine
 tools  involving  foreign  exchange
 which  presently  are  lying  idle;  and

 4b)  if  so,  the  detalls  thereof?  and  the
 reasons  for  their  non-utilization?

 The  Minister  of  Industrial  Develop-
 ment  and  Company  Affairs  (Shri  F.  A.
 Ahmed):  (a)  The  information  is  not
 available;  it  is  not  practicable  to
 ascertain  the  quantum  of  idle  im-
 ported  machine  tools  in  the  country
 within  any  reasonable  period.

 (b)  Does  not  arise.

 Shoe  Making  for  State  Trading  Cer-
 poration

 3288.  Shri  D.  C.  Sharma:  Wiil  the
 Minister  of  Commerce  be  pleased  to
 state:

 (a)  whether  the  Agra  shoe  makers
 have  refused  to  manufacture  shoes  for
 the  State  Trading  Corporation  which
 had  secured  an  order  from  Russia;

 (b)  if  go,  the  reasons  therefor;  and

 (c)  the  decision  taken  in  the
 matter?

 The  Minister  of  Commerce
 Dinesh  Singh):  (a)  No,  Sir.

 (b)  and  (c).  Do  not  arise.

 कम्पेसरों  का  विर्माण

 1290.  डा०  राम  मनोहर  लोहिया  :
 लकी  मच  लिमये  :
 शबी  शार्ज  सिह  भदौरिया  :
 की  एस०  QHo  जोझी  :
 की  च्च्  राय  :

 कसा  etehfne  feare  तथा  समवाय-
 कार्य  मंत्री यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  यह  सच  है  कि  भारत  में

 ।  पूसी  गैर-उरफारी  ख्ेत्  की  कम्पनियां

 (Shri

 हैं  जो  ,000 से  ले  कर  2,000  सी०  एफ०
 एम०  के  बड़े  कम्प्रैसर  बनाती  आ  रही
 हैं;

 (ख)  क्या  सरकार  ते  8  या  9  वर्ष
 पहले  बड़े  कम्प्रैसर  बनाने  पर  प्रतिबन्ध
 लगाया  थो;  |  बौर

 (ग)  यदि  हां,  तो  इसके  क्या  कारण
 ? हैं

 झश्ोगिक  जिकास  तथा  समयाय-कार्य
 भंत्री  (क्रो  फलदहीन  हमद)  :  (क)  गेर-
 सरकारी  क्षेत्र  के  एक  कारखाने  में
 I000  सो०  एफ०  एम०  के  कम्प्रैसरों  का

 उत्पादन  सीमित  मावा  में  हो  रहा  है

 (ख)  गैर-सरकारो  क्षेत्र  में  700  सो०
 एफ  रमण  से  बड़ें  आकार  बाले  कम्पैसरों
 का  निर्माण  डु  नई  क्षमता  के  लिए  लाइसेंस
 देने  पर  जनवरी,  i964  से  रोक  लगा  दो
 गई  है  4

 पग)  इलाहाबाद  में  प्रस्तावित  सरकारी
 क्षेत्र  के  कारखाने  के  कार्यक्रम  में  बड़े  झाकार
 के  कम्प्रैसरों  का  निर्माण  करने  का  विचार
 है।  इसे  ध्यान  में  रखते  हुए  यह  समझा
 गया  था  कि  700  सी०  एफ०  एम०  से  बड़े
 झाकार  के  कम्प्रैसरों  का  निर्माण  करने  के  लिए
 और  झ्रधिक  क्षमता  उत्पन्न  करने  को  य ूजाइश
 नहीं  है।

 Workers  in  allway  Elevirification
 Projects

 एक,  कण  ra  M.  Banerjee:
 Shei  Madhu  Limaye:

 Will  the  Minister  of  Rallways  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  deci-
 sion  has  been  taken  to  decasualize  the
 casual  workers  working  in  the  Rail-
 way  Electrification  Projects;

 (b)  if  so,  whether  this  wili  apply  to
 those  who  have  completed  more  than
 six  months’  service;  and  ~—
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 (०)  whether  they  will  be  given  the
 Pay  scales  and  allowances  recommen-
 ded  by  the  Central  Pay  Commission’?

 The  Minister  of  Eallways  (Shri  C.
 M.  Poonacha):  (a)  No.

 (b)  Does  not  arise.

 (९)  No,

 Export  Duty  on  Coir

 ‘1292.  Shri  P.  Vishwambharan:
 Shri  Mangalathumadom:

 Will  the  Minister  of  Commerce  be
 Pleased  to  state:

 (a)  the  total  revenue  earned  by  the
 Central  Government  from  export
 duty  on  coir  and  coir  goods  during
 ‘1966-07;

 (ib)  the  anticipated  revenue  under
 the  above  head  in  ‘1967-68;

 (eo)  the  total  allotment  in  the  Fourth
 Five  Year  Plan  for  development  of
 Coir  Industry;

 (d)  the  amount  spent  in  1966-67  on
 Coir  Industry;  and

 (e)  the  amount  allotted  in  1967-68
 budget  in  this  regard?

 The  Deputy  Minister  in  the  Minis.
 try  of  Commerce  (Shri  Shafi
 Qureshi):  (a)  Rs.  53.79  lakhs.

 Cb)  Rs.  175.  00  lakhs.
 fe)  A  total  outlay  of  Rs.  4  crores

 has  been  indicated  in  the  Draft  Out.
 line  of  the  Fourth  Five  Year  Plan.

 (७)  The  following  grants  and  loans
 were  sanctioned  during  1966-67:

 GRANT  LOAN
 Re  Ra,

 10,40,600  3,00,000
 329,000,  6,179,000.

 Coir  Bord
 State
 Governments

 (e)  The  allocation  in  the  budget  for
 1967-68  are  ag  follows:

 Grant  Losn
 Rs.  Rs.

 Coir  Board  8,20,g00  B03  000

 State  ‘dy GO,000  —  10,600,000
 ‘Government

 show  room?

 Ahmed):  (a)  Yes  Sir.

 (bo)  Rs.  5,700  per  annum.

 (c)  and  (d),  The  show  room  has
 been  set  up  with  a  view  to  promote
 sales  of  the  products  manufactured  by
 the  Mining  ang  Allied  Machinery
 Corporation  in  the  coal  belt  in  and
 around  Dhanbad.  It  is  kept  open
 during  normal  office  hours  on  working
 days.

 Issue  of  Licences  to  Biri,  Group  of
 Firms

 22M.  Shri  P.  C.  Adichan:  Will  the
 Minister  of  Industrial
 ment  and  Company  Affairs  be  pleased
 to  state:

 (b)  if  so,  the  main  details  of  the
 and
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 ‘The  sinister  of  Industria,  Develop-
 mont  and  Company  Affairs  (Shri  F.  A.
 Abkmod):  (a)  No,  Sir,

 {b)  and  (c).  Do  not  arise.

 कोचा  %  एल्यूसिनियन  प्लांट

 i295.  a  मोहन  स्वकृप  :
 जार्ज  फरनेग्टीज ~

 प््दी  लघु  लिमये
 की  Wo  एच०  पटेल  :

 क्या  इस्पात  खान  तथा  ng  मंत्री  यह
 अताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  सह  सच  है  कि  गैर-सरकारी
 कम्पनी  द्वारा  चलाये  जा  रहे  कोयना  स्थित
 एुल्पयुमिनियम  प्लांट  को  भारत  एक्यूसिनियम
 कम्पनी  को,  जो  कि  सरकारों  क्षेत्र  में  है,  सौंप
 डैने  का  निर्णय  तीन  साल  पहले  किया  गया  था;

 (ख)  क्‍या  यह  भो  सच  है  कि  उक्त
 च्लांट  ह्वारा  50,000  टन  एल्यूमिनियम  उत्पादन
 करने  का  लक्ष्य  नियत  किया  गया  था;

 (ग)  यदि  हां,  तो  क्या  खद्य  को  पूराकरने
 में  सफलता  मिली  है;  शौर

 (थ)  यदि  नहीं  ,  तो  इसके  क्‍या  कारण
 हुं?

 इस्पात, खान  तथा ag  मंत्रो  (जा०  wet

 रेड्डी):  (क)  महाराष्ट्र  राज्य के  कोयना  प्रदेश
 में  एक  नये  एल्यूमिनियम  Rid  की  स्थापना
 के  लिए  तेन्डुलकर  उद्योग  (प्रा०)  लि,
 बम्बई,  को  मार्च,  सन्‌  i960  में  क्‍्रौद्योगिक

 (क्किस  और  विनियमल  )  अभधिनियभ,
 i95:  के  झम्तबंत  लाईसेंस दिया  गया  था

 आधिक  ह 6 ... ह  कठिताईयों  के कारण  लाइसेंस
 ब्राप्यकर्ता  परियोजना  पर  कावे  प्रारम्भ न  कर
 सके  ।  wietdtt  को  विफतता  को  देखकर

 कर  सरकार  ने सभ  1964 में परियोजना को में  परियोजना  को
 शरकारी  क्षेत्र  मैं सनपल  करने का  निश्चय  किया

 कद  बात:  Behe  कनाकर  कि  पश्चिमी
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 जम॑नी  की  फर्म  मैससे  बैरिनिगटे  एल्यूमिनियम
 at  परियोजना  के  सरकारी  क्षेत्र  में  होने  पर
 झावश्यक  सहायता  प्रदान  करेंगी  भ्रन्तिम  तौर
 पर  3  अक्टूबर  965  को  लाइसेंस  वापिस
 ले  लिया  गया  भौर  परियोजना  को  प्रूर्ण  करने
 के  लिए  नवम्बर,  965  में  भारत  उल्यूमिनियम
 नाम  की  एक  सरकारी  कम्पनी  बनाई  गई।

 (स्व)  निर्णय  किया  गया  है  कि  प्रस्तावित
 परियोजना  की  क्षमता  50,000  मीद्रिक  टन
 ठन  प्रति  बर्ष  एल्यूमिनियम  घातु  की  होगी  1

 (ग)  और  (घ).  परामशें-दाताओों  द्वारा
 दिए  गए  परियोजना  पर  आने  वाली  लागत
 के  प्राककलनों  का  प्रथिाक  दृष्टिकोण  से
 अध्ययन  किया  जा  रहा  है  |  इस  अ्रध्ययन

 के  परिणाम  को  दृष्टि  में  गस  कर  परि-
 योजना  को  कार्यान्वित  करने  के  लिए
 सरकार  शीघ्र  ही  प्न्तिम  निर्णय  लेगी!

 कटनी  में  डीजल  स्टोर  में  झांग  लगने  को
 घटना

 i296.  oft  मोहन  स्वकप  :
 जी  सगलाथ  राव  जोकी  :

 जौ  ॥... क  अन्य  ey:
 की  राम  सिह  arrears  :

 क्या  रेखणे  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (=)  क्‍या  यह  सच  है  कि  i9  अप्रैल,
 967 को  कटनी  (केन्द्रीय  लबे  )  स्टेशन पर
 डीजल  के  भण्डार  में  भीषण  ore  at  जाने
 के  कारण  लाखों  दपयों  को  सम्पत्ति की  हानि
 हुई ;

 (@)  यदि  हां,  तो  इसका  ब्योरा  =

 है  ;  भौर

 (ग)  झाग  लगने के  कारण  क्या के  ?

 रेजये  बची  (ली  जे०  qo  पूनाया  )  $

 (क) जी  हो।  सभज्षण  ह है ह  लाल  च्ल्क्बे

 की  हानि  होगे  का  अगुमाव  है  t
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 (ख)  19-4-67 Sane को  सगभग  21.50
 बजे  न्यू  कटनी  डीजल  लोको  अण्डार  के  प्लेट-
 फार्म  पर  पड़े  हुए  उन  बकसों  भाग  देखी  गयी
 जिन  में  डीजल  रेल  इंजनों  के  भारी  भ्रतिरिक्‍त

 पुजें  पड़े  हुए  थे  |  चूंकि  ये  बक्स  बहुत  भारी  थे
 और  झाकार  में  बहुत  बड़े  थे  इसलिए  इन्हें
 'गोदास  में,  जो  पहले  ही  भरा  हुभा  था,  नहीं
 रखा  जा  सका।  डोजल  लोको  कर्मचारियों  की
 की  सहायता  से  डीज़ल  लोको  शेड  में  नियुक्त
 शग  बुझाने  वाले  कर्मचारियों  ने  झाग  पर  काबू
 पा  लिया।  कंटनी  आार्डीनेंस  फीक्टरी का का  फायर
 ब्रिगेड  भी  सहायता  के  लिए  पहुंच  गया  झौर
 20-4-67 को  00.  30  बजे  तक  झाग  पूरी

 तरह  से  बुझा  दी  गयी

 (ग)  इस  सम्बन्ध  में  प्रशासी  अझधि-
 कारियों  की  जो  जांच  समिति  नियुक्त  की  गयी
 थी  वह  कसो  तिश्ति  परिणाम  पर  नहीं  पहुंच
 पायी  ।  इसलिए  इस  सम्बन्ध  में  शाये  जांच
 करने  के  लिए  यह  म।मला  पुलिस  प्राधिकारियों
 को  सौंप  दिया  गया  हैं  1

 Production  of  Woollen  Yarn

 1291,  Shri  8.  K.  Birla:  Will  the
 Minister  of  Commerce  be  pleased  to
 state:

 (b)  the  amount  of  foreign  exchange
 required  to  import  raw  materials  to
 achieve  this  target;

 (c)  the  steps  proposed  to  be  taken
 to  work  the  woollen  industry  to  its
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 woo!  in  quantity  ang  quality,  it  ig  ex-
 pected  that  increased  supplies  of  good
 Indian  wool  will  be  available;  as  for
 the  requirements  of  importeg  raw
 wool,  allocations  of  foreign  exchange
 will  be  made  to  the  extent  possible,
 keeping  in  view  the  country’s  overall
 foreign  exchange  requirements.

 (b)  The  total  foreign  exchange  re-
 quirements  for  wool  on  the  basis  of
 2-shift  working,  would  be  of  the  order
 of  Rs.  22  crores  per  year  after  taking
 into  account  availability  of  indigenous
 man  made  fibres.

 (९)  The  number  of  shifts  worked  by
 the  industry  woul@  depend  on  the
 availability  of  raw  materialg  which  in
 turn  woul@  depend  upon  the  avail-
 ability  of  foreign  exchange.  It  is  also
 open  to  the  industry  to  use  Indian
 wool  to  meet  part  of  its  raw  material
 requirements.

 (d)  Breeding  trials  with  exotic
 sheep  for  evolving  superior  types  of
 sheep  yielding  fine  wool  have  been  in
 Progress  for  some  years.

 Collaboration  with  Australia

 1298,  Shrj  Ramachandra  Veerappa:
 Shri  N.  K.  Sanghi:

 Will  the  Minister  of  Commerce  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  in  the
 three  day  Joint  Survey  by  the  Indo-
 Australian  Officials,  the  Indian  team
 suggested  some  collaboration  pro-
 grammes;

 (b)  if  9,  the  details  thereof;  and

 The  Deputy  Minister  in  the  Minis.
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 Affairs.  The  Indian  side  did  suggest
 certain  schemes  like  sheep  breeding
 and  wool  production  etc.  It  was  de-
 cided  that  such  matters  could  be  con-

 (a)  the  total  number  of  Tea  Coun-
 cils  established  by  Government  in
 different  countries  for  expanding  de-
 mand  for  tea;

 (b)  the  nameg  of  countries  where
 they  have  been  established;  and

 (९)  the  total  amount  spent  on  these
 Councils  during  the  last  three  years?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  and  (b).  Govern-
 ment  have  not  established  any  Tea
 Council.  The  local  tea  trade  in  the
 following  countries  has  set  up  Tea
 Councils  in  which  the  Governments  of
 India  ang  Ceylon  have  participated:

 di)  UK
 (ii)  West  Germany
 (iit)  U.S.A,
 (iv)  Canada
 (v)  Australia
 (vi)  New  Zealand
 (vii)  France

 In  Ireland,  the  local  tea  trade  has  set
 up  a  Tea  Council;  only  the  Govern-
 ment  of  India  have  participated  in  it.

 (ec)  Year  Amount  in  Rs.

 l866-68  13,27,108.76 .  76
 l968-46  $0,17,077.03
 ‘190d  हा  58,19,765,  ,  75

 Total:  1,11,63,951,.54 ,  54

 ere ee
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 Foreign  Exchange  to  Priority
 Industries

 1200,  Shri  3.  B.  Damani:  Will  the
 Minister  of  Industrial  Development
 ang  Company  Affairs  be  pleased  to
 state  the  foreign  exchange  that  has
 been  made  available  to  the  priorily
 industries  and  how  it  compared  with
 the  foreign  exchange  provided  to
 other  industries  during  the  last  three
 years?

 The  Minister  of  Industrial  Develop-
 ment  and  Company  Affairs  (Shri  F.  A.
 Ahmed);  The  total  foreign  exchange
 allocations  to  priority  industries  in  the
 large-scale  sector  since  June  6,  966
 including  supplementary  allocations
 made  to  units  which  had  utilised  their
 initial  licences  in  terms  of  Public
 Notice  No,  i567ITC(PN)/66,  dated
 22nd  December,  966  amount  to
 Rs,  353  crores.  The  foreign  =2x-
 change  aliocations  to  non-priority  in-
 dustries  in  the  large  scale  sector,  for
 whom  foreign  exchange  provision  is
 made  by  the  Directorate  General  of
 Technical  Development,  amounted  to
 Rs.  50  crores  (post  devaluation)  in
 1966-67.  The  allocation  for  1985-66
 was  Rs.  20  crores  and  for  964.65  was
 Rs.  39  crores  in  pre-devaluation
 rupees.  According  to  the  present  im-
 port  policy,  the  non-priority  indus-
 tries  are  also  entitled  for  additional
 foreign  exchange  after  they  have  uti-
 liseg  the  earlier  licence  to  the  extent
 of  90  per  cent  in  terms  of  opening  of
 Letters  of  Credits  or  cleared  goods
 through  the  Customs  to  the  extent  of
 60  per  cent  of  the  value  of  the  initial
 licences.

 Directorate  of  Inspection

 30l.  Shri  8.  R.  Damani:  Will  the
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 (b)  if  ao,  the  set  up  of  such  a  direc.  tained  under  the  Act  are  maintained
 torate  ang  the  functiong  thereof?  and  if  so  whether  they  are  uptodate

 The  Minister  of  Industrial  Develop.  24  whether  they  reflect  the  true  and
 ment  and  Company  Affairs  (Shri¥.  A.  ‘air  view  of  the
 Ahmed):  (a)  and  (b).  Yes,  Sir,  A  Such  inspection  would  reveal

 in  the  Inspection  Directorate,  which  and
 ee  pats are  licated  at  Delhi,  Calcutta,  Bombay,  carried  accordance

 Kanpur  and  Madras.  The  Director  ™e™orandum  and  articles  of  associa-
 -of  Inspection  ang  Investigation  at  the  tion  of  the  company  and  the  provisions
 headquarters  is  in  over-all  charge  of  of  the  Act  and  also  whether  records,
 all  the  teams.  The  functions  of  the  documents  and  vouchers  have  been
 Directorate  are  to  inspect  under  Sec-  kept  so  as  to  give  a  true  and  fair  view
 tion  200(4)  of  the  Companies  Act,  of  the  and
 1956,  the  books  of  accounts  and  other  bilities  of  the  company.
 books  and  papers  of  the  companie,  in
 India,

 The  main  idea  is  to  see  whether  the  eq  strength  of  various  teams  is  86
 books  and  papers  required  to  be  main-  under:

 g000)  (et  Headquayters  New  Delhi)

 At  New  Delhi  At  Caleutta  At  AtKanpur  At  Madras
 Bomney

 DirectorofIn-  Jt.  DirectorofIm-  Jt.  Dirctorof  Dy.  Director  of
 2  ee

 Director  of a
 pection

 :
 t  spection  —r  Inspection  Yaspection  ne  —!

 -(Ra.  yOo-1600)

 |  |  |  |
 Director  of  In-  Dy.  Director  of  Directorof  I Dy  J  Dy.  nepecting

 —2  aipection  —2z  Inspection  —2z  I  —!I

 (Rs.  1100-1400)

 |  ]  |
 Asstt.  Inspecting  Inspecting  Off-  Asstr.Inspect-  Aastt. T

 =e

 हु  2  oer

 |

 —!  t  —:  ing  Officer  —2z

 Asstt.  Inspecting  Stenographers  —q  Asstt.  Inspecting  Stenographers  Stenographers
 Officer  —r  —3  —2

 (Rs. 400  970
 |  |  ॥  \

 ‘Qunographers
 ज्न््ड  Steno-typists  —3  Steno-grephers  Steno-typists  —a  Steno-typists

 da10-42;  fee  thts
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 hind  गोलजा  जापटीज  (प्राइवेट)  लिलिटेड

 1302.  भी  हुकुम  चम्द  कलाआय  :
 की  अगन्नाबथ  राज  जोशी  :

 क्या  पझ्रोद्योगिक  विकास  तथा  समबाय-
 कार्य  मंत्री  3)  मार्च,  1967  के  झ्तारांकित

 जाइन  संख्या  255  के  उत्तर  के  सम्बन्ध में  यह
 बताने  ककी  क्षा  करेंगे  कि  :

 (क  )  मेस  गोलचा  प्रापर्टीज  (प्राइवेट)
 लिमिटेड  दिल्ली  के  लेनदारों  के  संबंध  में  जो
 सामला  राजस्थान  उच्च  न्यायालय  के  समक्ष
 विचाराधीन  था  और  जिसकी  सुनवाई  4
 अल,  967  को  होनी  थी,  क्‍या  उस  के  बारे
 में  इम  बोच  उस  न्यायालय  ने  कोई  निर्णय
 दें  दिया  है  ;  और

 (ख)  यदि  हां,  तो  जया  निर्णय  लिया  गया

 @?

 झोछझ्योगिक  जिकास  तथा  सप्तवाय-
 कार्य  संत्रों  (शो  फब्रकहोन  झलो  प्रहमव)  :

 (क)  शीर  (ख).  सुनवाई,जों  4  प्रप्रल
 967  को  निश्चित  को  थी,  .7  अप्रैल,  तथा

 पुनः  27  अप्रैल  को  स्थगित  कर  दी  गई
 कम्पनी  ने,  कृम्पनोी  भ्रध्विनियम  की  घारा  Bor
 eats  संशोधित  योजना  मिसिल  कर
 यो।  पत्रों  की  सुनवाई,  करने  के
 के  पश्चात,  माननीय  उच्च  न्यायालय  ने
 झापत्तियों  मिसिल  करने  के  लियें  3  मई,

 सक  की  अवधि का का  भादेश  दे  दिया
 3सई,  i967  को  न्यायालय  ने,  संशोधित
 योजना  पर  विचार  करने  तथा  अनुमोदन  करने
 के  लिये,  कम्पनी  के  पंजीकृत  कार्यालय,

 जयपुर,  में  28  जून,  967  को  कम्पनी  के

 खेगदारों,ह  की  एक  मीटिंग  संयोजन  करते  का

 कैड  पारित  कर  पिया  ।

 भोजन  यान  के  साथ  लने  आले  कर्रजारी

 1303.  शो  हुकल  चन्द  क्वाथ  :
 को  शाम  सिह  ‘ware  :

 क्या  लबे  मंत्री  यह  बताने  को  कृपा
 करेंगे  कि  :

 (=)  क्‍या  यह  सच  हैं  कि  पश्चिम  शौर
 मध्य  केले  की  अ्रप  शौर  डाउन  एक्सप्रस
 गाड़ियों  में  भोजन  कारों  के  साथ  चलने  वाले.
 बैरो,  ज्न्डरों,  चेकटों,  मंनजरों  झ्रादि  कर्म-
 चआार्यिों  को  25  से  3002  नक  लगातार  कार्य
 करना  पड़ता  है  ;

 (ख)  क्‍या  यह  भी  सच  है  कि  इन  कमं-
 चारियों  को  कार्य  के  घंटों  के  दौरान  कोई  राहुत
 अथवा  विश्राम  नहीं  दिया  जाता  है  ;

 (ग)  यदि  हां,  तो  इन  गाड़ियों  में  साथ
 अलने  वाले  कितने  कर्मचारी  हैं;  प्ौर

 (घ)  इस  मम्बन्ध  में  सरकार  ने  क्‍या
 कार्यवाही  की  है  ?

 'रेललें  मंत्रों  (की  ले०  Yo  पुनाला)  :

 (क)  से  (घ).  सूचना  मंगायी  जा  रही  है  और
 सभा  पटल  पर  रख  दी  जायेगी  ।

 बिहार  सरकार  द्वारा  केन  को  खजिजों  की
 सप्लाई

 L304.  थ्नी  हुकम  बन्द  कछुवाय  :
 क्री  राम  चिंह  परवाल  :
 गो  जगन्नाथ  रदा  जोशी  :

 क्या  इस्पात,  खान  तथा  धातु  मंत्री  यह
 बताने  की  कृपा  करेंगे  कि  :

 (क)  कया  यह  सच  है  कि  जिहार  के  ास
 मंत्री  ने  कहा  है  कि  यदि  केन्द्रीय  सरकार  में

 उन्हें  दूसरे  राज्यों से  प्  मंगोने  को  अनुमति
 नहीं दी  तो  (जैसा कि  ॥  अप्रैल,  967 के
 नवभारत  टाईम्स  में  छपा  है)  मे  केन्द्रीम
 सरकार  को  खनिज  पदार्थ  भेजना  बन्द  कर
 देंगे  ;  और
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 (छल)  यदि  हां,  तो  सरकार  को  इस
 सम्बन्ध  में  क्या  प्रतिक्रिया  है  ?

 इस्पाल,  स्थान  तथा  ag  बंत्री ]  (डा०
 बस्ता  रेड्डी)  :  (क)  केन्द्रीय  सरकार  के  पास

 इस  विषय  में  कोई  सूचना नहीं  है  ।

 (ल)  प्रश्न  उत्पन्न  नहीं  होता  t

 Pig  Iron  Plant  in  Haryana
 1305.  ह! 1 ह  Eam  Kishan  Gapta:

 Shrimati  Jyotena  Chanda:

 Will  the  Minister  of  Steel,  Mimes  and
 Metals  be  pleased  to  state:

 (a)  the  progress  made  so  far  in  the
 setting  up  of  pig  iron  plant  in
 Haryana;  and

 (b)  the  time  by  which  it  will  be
 co  ?

 The  Minister  of  Steel,  Mines  and
 Metals  (Dr.  Chenna  Reddy):  (a)  and
 (b).  The  Letter  of  Intent  stands  ex-
 tended  upto  the  3lst  October,  1967.
 In  line  with  the  general  decision  taken
 by  Government,  ihe  project  authort-
 ties  have  been  advised  to  procure
 equipment  indigenously.  Proposal
 are  awaited.

 Mineral  Survey  in  Haryans

 1906.  Shri  Eam  Kishan  Gupta:  Will
 the  Minister  of  Steel,  Mines  and
 Metals  be  pleased  to  state:

 (ay  whether  a  scheme  for  mineral
 survey  in  Haryana  State  hag  been
 finalised;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  Stee],  Mines  and
 Metals  (Dr,  Chenna  Reddy):  (a)  and
 (b).  A  general  geological  survey
 and  preliminary  mineral]  assessment  of
 the  State  has  almost  been  completed
 and  this  hag  brought  to  light  some
 minerals,  of  which  iron  ores  and  limne-
 stone  are  of  economic  importance.
 Calcite,  copper  ores,  felspar,  clays,
 alates,  quartz  and  glass  sands,  garnets
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 gation  by  drilling  for  iron  ore  in
 Mohindergarh  ig  in  progress.

 Indian  Oxygen  Ltd,  Calcutta
 1307.  Dr.  Ranen  Sen:

 Shri  Dhireswar  Kalita:
 Will  the  Minister  of  Industrial

 (a)  whether  organisations  of  em-
 ployees  of  the  Indian  Oxygen  Ltd,
 Calcutta,  have  urged  Government  to
 nationalise  ¢he  company,  in  view  of
 the  strategic  importance  of  this  indus

 try  from
 the  point  of  national  defence;

 (b)  if  so,  whether  any  action  is  pro-
 posed  to  be  taken  in  this  regard?

 The  Minister  of  Industrial  Develop-
 ment  and  Company  Affairs  (Shri
 F,  A.  Ahmed):  (a)  A  suggestion  for
 nationalisation  of  M/s.  Indian  Oxygen
 Ltd.  was  received  from  All  Indian
 Oxygen  &  Acetylene  Employees”
 Federation.

 (b)  No,  Sir.

 Utilisation  of  Capacity  of  Private
 Sector  Steel  Plants

 ‘1308.  Shri  Dhireswar  Kalita:
 Dr.  Ranen  Sen:

 Will  the  Minister  of  Steel,
 and  Metals  be  pleased  to  state:
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 The  Minister  of  Steel,  Mines  and
 Metals  (Dr.  Chenna  Reddy):  (a)
 According  to  the  Tata  Iron  and  Steel
 Co.  Ltd,  during  the  years  1964-65,
 1965-66  and  ‘1966-87,  the  utilisation
 of  capacity  for  saleable  steel  has
 progressively  improved.  The  Indian
 Iron  and  Steel]  Company  Ltd.  have
 reported  a  decline  over  the  same
 period.

 (b)  According  to  the  Tata  Iron  and
 Steel  Co.  Ltd.  and  Indian  Iron  and
 Steel  Co.  Lid,  the  percentage  of  uti-
 lisation  of  capacity  for  saleable  steel
 during  the  last  five  years  has  been  as
 follows:

 I962-  1963-  1964-  I965-  ‘1966-
 63  64  65  66  67

 Tatas  88.0  93-75  LO4.§T  Log.  §2  ior  52
 IISCO  99.39  707.23  99.33  90.40  88.65

 mM)  The  Indian  Irun  and  Steel  Co.,
 Ltd..  have  reported  that  the  cost  >7er
 to:  has  increased  by  Rs.  8.77  Rs.
 २6.72  and  Rs.  20.36  during  the  period
 1964-65,  1965-68  and  1986-67,  respec-
 tively.

 Ferrochrome  Plant  in  Orissa
 1309.  Shri  Pp.  EK.  Deo:

 Shri  K.  P.  Singh  Deo:
 Shri  D.  N.  Deb:

 Will  the  Minister  of  Steel,  Mines
 and  Metals  be  pleased  to  state:

 (a)  whether  the  ferrochrome  plont
 in  Orissa  has  been  commissioned;  and

 (b)  if  not,  when  it  is  likely  to  start
 production?

 The  Minister  of  state  in  the  Ministry
 of  Steel,  Mines  and  Metals  (Shri  P.  C.
 Sethi):  (a)  No,  Sir,

 (७)  In  1969,

 @a  के  सामान  का  झायात

 1310.  श्भी  सोकार  सिह  :
 शमी  हश्म  उम्ब  करइबाय  :

 क्या  बाणिक्ष्य  मंत्री  34  मार्च,  967  के
 ब्रतायकफिंत  श्श्त  संख्या  251  के  उत्तर  के

 सच्यरक्ष  में  बह  बताने  की  कृपा  करेंगे  कि
 :

 (क)  कया  सरकार  ने  वर्तमान  भायात
 नीति  के  अन्तर्गत  बेल  के  सामान  का  आवात
 करने  के  लिये  प्राप्त.  हुए  झ्ावेदन-पत्नों  के  बारे

 में  इस  बीच  कोई  निर्णेय  किया  है;

 (@)  यदि  हां  तो  इसका  ब्यौरा  क्‍या
 है;  भर

 (ग)  विदेशी  मुद्रा  की  कमी  को  ध्यान  में
 रखते  हुए  ऐसे  झायालत  की  अनुमति  देने  के:  क्‍या
 कारण हैं  ?

 वाणिज्य  मंत्रो  पथी  बिनेश  सिंह)  :

 (क)  से  (ग)-  आयात  नीति के  प्रन्तर्गत  खेल
 के  सामान  के  आयात  की  ग्रनुमति  नहीं  है  ।
 ऐसी  कुछ  मदों  के  विषय  में  जो  देश  में  नहीं
 बनती  अपवाद  किया  जाता  है  तथा  मान्यता
 प्राप्त  खेल-कद  संस्याझरों  को  थोड़ी  थोड़ी  मावा
 भें  उनके  आयात  की  अनुमति दी  जाती  है  t

 Gazetted  Posts  in  Railway  Accounts
 Offices

 43i2.  Shri  BR.  S.  Vidyarthi:
 Shri  Onkar  Lal  Berwa:
 Shri  Sharda  Nand:

 Will  the  Minister  of  Railways  be
 Pleased  ६0  state:

 (a)  the  number  of  Gazetted  posts
 created  in  each  Accounts  Office  of  the
 Railways  as  a  result  of  mechanisa-
 tion;

 (b)  the  additional  posts  of  Machine
 Operators  created  for  this  purpose;

 (९)  the  number  of  posts  abolished
 (Gazettes  and  non-gazetted)  as  a  re-

 sult  of  mechanisation:  and

 (a)  the  amount  involved  in  this  re-
 gard?

 The  Minister  of  Railways  (Shri  १६
 M.  Poonacha):  (a)  to  (d).  The  infor-
 mation  is  being  collected  and  will.’
 placed  on  the  Table  of  the  Sabha,
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 Mechanical  system  of  Accounting  on
 Railways

 ‘1313.  Shri  R.  s.  Vidyarthi:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  mechanica]  system  of
 accounting  was  experimented  in  ‘1926;

 (b)  whether  this  mechanisation
 system  was  abandoned  in  930  as  the
 counting  system  was  complicated,
 faulty  and  very  expensive;

 (८)  whether  it  is  a  fact  that  the
 Director  of  this  mechanisation  scheme
 admitted  in  his  initial  report  that  the
 Western  Countries,  vis.  Germany,
 ULK.  and  Canada  did  not  adopt  out-
 ward  basis  of  accounting  on  the  Rail-
 ways:  and

 (d)  if  so,  the  reasons  for  introduc.
 ing  the  mechanical  system  at  prusent’

 The  Minister  of  Railways  (Shri  C,
 M.  Poonacha):  (a)  Yes.

 {b)  The  machines  were  given  up  in
 the  year  2938  but  in  the  absence  of  old
 Papers  the  precise!  reasons  therefor
 cannot  be  ascertained.

 (ए)  Yes,  in  regard  to  U.K.  and  Ca-
 nada  Railways.  The  Director  had  no
 occasion  to  study  the  practices  on  the
 German  Railways.

 (9)  The  structure  of  accounting  on
 the  U  K.  and  Canada  Railways  is  quite
 different  from  that  on  the  Indian
 Railways.  All  the  relevant  factors
 were  carefully  considered  and  the
 system  for  accountay  on  forwarded
 basis  has  been  introduced  in  order  to
 enable  a  prompt  and  complete  check
 on  the  accountal  of  ali  the  invoices
 issued,  especially  the  accountal  of  “to
 Pay”  traffic,  and  also  because  the  ac-
 ecountal  of  paid  traffic  on  the  basis  of
 reports  from  destination  stations  did
 not  provide  g  direct  and  immediate
 link  between  the  money  collected  by
 originating  stationg  and  its  accountal.

 JUNE  a,  967  Written  Answers  as§8

 Rent  on  Accounting  Machines

 3i¢.  Shri  B.  8.  Vidyarthl:
 Shri  Onkar  Lal  Betwa:
 Shri  Sharda  Nand:

 Will  the  Minister
 pleased  to  state:

 of  Railways,  be

 (a)  the  amount  paid  to  the  LBM.
 Company,  U.S.A.  on  account  of  rental
 from  August,  964  to  date  for  account-
 ing  machines;

 (b)  the  amount  paid  to  foreign
 mechanics  and  other  officers  for  :nain-
 tenance  and  repairs  from  9864  te
 March,  1967;

 (c)  the  amount  spent  for  the  pur-
 chase  of  special  paper  cards,  carbon
 Paper  rolls  and  other  important  sta-
 tionery  needed  for  the  accounting
 machines;  and

 {d)  the  amount  of  foreign  exchange
 consumed  with  reference  to  parts  (a),
 (b)  and  (c)  above?

 The  Minister  of  Rallways  (Shzj  C.
 M.  Poonacha):  (a)  Rs.  74.80  lacs,

 (b)  Nil.

 fc)  Rs,  29.8)  lacs.

 (d)  Nil  a8  payment  ig  made  in  ru-
 pees,

 Shortfall  in  Raitway  Earnings  resulting
 for  Mechanisation  of  Accounting  Sys-

 tem  on  Rallways

 1315.  Shri  R.  ss.  Vidyarthl-
 Shri  Onkar  Lal  Berwa:
 Shri  Sharda  Nand:

 Will  the  Minister  of  Rallwayg  be
 pleased  to  state  whether  it  is  a  fact
 that  after  the  introduction  of  mecha-
 nisation  in  the  accounting  procedure
 in  the  Traffic  Accounts  Offices  from
 the  year  1964,  there  is  continued
 decrease  in  the  Railway  earnings?

 The  Minister  of  Raliways  (Gh  C:
 M.  Poomacha):  No.
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 Affairs  be

 (a)  whether  Government  have  com-
 Piled  any  figures  of  industrial  produc-
 tion  after  devaluation;

 (b)  whether  production  has  re-
 mained  sluggish  in  spite  of  import
 liberalisation;

 (९)  the  reasons  for  this  sluggish-
 ness;  and

 (d)  the  steps  Guvernment  propose
 to  take  to  boost  industria]  production
 this  year?

 The  Minister  of  Industrial  Develop-
 ment  alld  Affairs  (Shri  F.  A.
 Ahmed);  (a)  to  (d)  The  information
 is  being  collected  and  will  be  laid  on
 the  Table  of  the  House  in  due  course.

 Will  the  Minister  of  Steel,  Mines
 and  Metals  be  pleased  to  state:

 (a)  whether  Government's
 tion  has  been  drawn  to  the  high
 eeostsbigh  price  of  Indian  steel  in
 public  and  private  sectors;

 (b)  the  effect  of  this  on  the  prices
 of  the  product  of  Indian  engineer-
 ing  industries;  and

 e)  the  steps  to  be  taken
 reduce  the  cast  price  of  ateel?

 atten.

 ‘The  Minister  of  Stat,  in  the  Ministry
 of  Steel,  Mines  and  Metals  (ghry  PF.  C.
 Sethi):  (a)  and  (b)  The  Government
 of  India  appointed  a  Committee  im
 August  1965,  under  the  Chairmanship
 of  Shri  Harekrushna  Mahatab  to  exa-
 mine  the  cost  of  production  of  stee]  jn
 detail,  analyse  all  the  zactors  going
 into  the  cost,  assess  the  reasons  Jor
 the  increases  and  advise  on  the  mea-
 sures  necessary  to  reduce  the  cost.
 The  Committee  has  expressed  the  view
 that  the  ex-works  prices  of  steel  pro-
 duced  in  India,  do  not  compare  un-
 favourably  with  the  domestic  prices
 of  stee]  produced  in  foreign  countries.

 (९)  Various  steps,  including  the  fel-
 lowing,  are  being  taken  to  reduce  the
 cost  price  of  steel:—

 (i)  improving  operational  techni-
 ques;

 (ii)  maximising  production  gud
 yields:

 (iii)  laying  down  norms  for  raw
 materials,  services,  etc.  aad
 introducing  better  contrel
 over  usage  of  materials  and
 services;

 (iv)  improving  utilisation  of  avall-
 able  rolling  hours;

 Cv)  better  recovery  of  scrap  lead-
 ing  to  reduction  in  the  use  ef
 purchased  scrap  in  the  steel
 melting  shop;

 (vi)  use  of  a  small  percentage  of
 coke  breeze  in  the  coke  oven
 and  all  nut-coke  jin  the  blest
 furnace;

 (vii)  special  efforts  to  reduce  the
 coke  rate  in  the  blast  furna-
 ces;

 (viii)  injection  of  oxygen  in  ie
 open  hearth  furnaces;  and

 (ix)  full  use  of  coke  oven  gas  wma
 furnace  gas,  etc.



 Tth  April,  4967  and  state:
 (a)  the  main  achievements  of  the

 Invention  Promotion  Board  since  its
 cTeation;

 (b)  the  foreign  csechange  saved  by
 it;  and

 (c)  the  steps  being  taken  to  reduce
 its  unusually  large  administrative
 expenditure?

 The  Minister  of  Indusirial  Develop-
 ment  ब्प्त  Company  Affairs  (Shri  F.  A.
 Abrmed):  (a)  The  inventions  Promo-
 tuuon  Board  which  was  set  up  in  4960
 im  order  to  encourage  and  inculcate
 the  spirit  of  invention  and  assist  in
 guiding  inventive  talent  in  the  coun-
 try,  has  til)  l966-67  sanclioned  Rs.
 4,10,629.00°  as  financia]  assistance  for
 the  development  of  248  inventions  and
 has  distributed  Rs.  1,117,950,  as  prize
 awards  for  84  inventions.  A  number
 of  inventions  promoted  by  the  Inven-
 tions  Promotion  Board  have  been  com-
 mercialised.

 The  Board  has  recently  introduced
 prize  awards  competitions  which  are
 held  twice  a  year,  on  26th  January
 and  4509  August.

 The  Board's  Journal,  ‘Invention  In-
 telligence’,  which  was  started  in  Au-
 gust,  ‘1965,  has  by  now  enlisteq  over
 500  subscribers  and  had  become  very
 popular  with  technicians,  reseatch
 workers  and  students,

 The  Board  has  algo  introduced  a
 novel  method  arranging  literature  in
 an  industria]  fibrary  namely  ‘Indus-
 {rial  Decimal  Classification  System’

 with  a  view  to  meeting  the  specialiaed

 oo
 of  the  inventors  and  the  indus-

 ry.

 (b)  It  is  only  recently  that  the
 Inventions  Promotion  Board  hay  been
 associated  with  the  work  of  the  new-
 ly  set  up  ‘Import  Substitution  Board’,
 The  activities  of  the  Board  have  not
 so  far  been  oriented  to-
 Wards  import Deauasre  ta  although  a
 number  of  inventions  promoted  by
 the  Board  may  have  a  potential  for
 saving  foreign  exchange.  It  is,  now-
 ever,  not  possible  to  estimate  the
 extent  to  which  foreign  exchange
 might  have  becn  saved  through  stich
 inventions,

 (c)  The  expenditure  on  administra-
 tion  as  a  percentage  of  the  total  ex-
 Penditure  has  gone  down  from  5.6
 per  cent  in  1964-65,  to  39  per  cent  in
 1965-668.  The  introduction  of  new
 schemes  referred  to  in  reply  to  part
 (a)  above  is  expected  to  further  bring
 down  the  shore  of  expenditure  on  ad-
 ministration  as  compared  to  that  on
 ‘promotion  of  inventions’.

 Price  af  Steel
 1319,  Dr.  Ram  Manohar  Lohia:

 Shri  Madhu  Limaye:
 Shri  a.  M.  Banerjee:

 Shrt  George  Fernanfc:
 Will  the  Minister  of  steel,  Mines

 and  Metals  be  pleated  io  refer  to  the
 reply  given  to  Unstareqd  Question
 No.  78]  on  the  7th  April,  3987  and
 state:

 (a)  the  difference  between  the
 present  controlied  prices  of  steel  in
 Indie  and  the  average  price  publish-
 ed  in  the  London  Metal  Bulletin  in
 the  last  six  months:

 (by  the  steps  Government  propose
 to  take  to  ensure  thst  this  cheap
 steel  is  not  used  for  the  output  or
 products  that  atisfy  |  domestic
 demand;  and

 (९)  the  other  steps  taken  to  reduce
 costs  of  the  export  industries?
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 sistance  js  also  given,  where  justified,
 on  different  products.
 also  assist  such  exported  in  obtaining
 supplies  of  raw  materials,  components
 and  capital  goods  from  abroad  on  4
 selective  basis.

 Will  the  Minister  of  Raliways  be
 Pleased  to  state:

 {a)  whether  In  view  of  the  large
 traffic  from  Delhi  and  other  northern
 cities  to  the  coastal  cities  of  Andhra
 Pradesh  north  of  Vijayawada,  Gov-
 ernment  propose  to  attach  direct
 coaches  upto  Visakhapatnam  to  Delhi-
 Madras  Janata  and  Southern  Ex-
 Press  trains  to  be  hauled  by  Madras-
 Howrah  Mail  and  or  the  Hyderabad-

 Lies
 Express  at  suitable  junctions;

 (b)  ff  not,  the  reasons  therefor?

 The  Minister  ef  Railways  (Shri  C.

 M.-Pesaasbad:  (e)  No.

 nottesk  ot
 tack  of  traffic  justification  and

 0  room  on  trains,

 G.T.  Express
 Dr.  Karni  Singh:
 Shrimati  Nirlep  Kaur:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  in  view  of  the  large
 South-bound  traffie  from  Delhi  to
 cities  north  of  Vijayawada  on  the
 Eastern  Coast,  Government  are
 considering  the  desirability  of
 advancing  the  arrival  time  of  G.T.
 Express  at  Vijayawada  to  synchro-
 nise  with  the  Madras-Howrah  Mail
 or  the  Hyderubud-Puri  Express  as
 is  now  the  case  with  the  Delhi-
 Madras  Janata  and  Southern  Express
 trains;  and

 (b)  if  not,  the  reasons  therefor?

 The  Minister  of  Railways  (Shri  C.
 M.  Poomacha):  (a)  and  (b).  i8  Up
 Delhi-Madras  Janata  Express  and  23
 Up  New  Delhi-Madras  A-C./Southern
 Express  trains,  providing  connections
 with  4  Dn.  Madras-Howrah  Mail  and
 46  Dn,  Hyderabad-Purj  Express  trains
 at  Vijayawada,  adequately  meet  needs
 of  through  traffic.  Provision  of  a  con~
 nection  between  36  Up  New  Dethi-
 Madras  G.  T.  Express  and  4  Dn.  Mad-
 ras-Howrah  Mail  or  46  Hyderabad-
 Purj  Express  at  Vijayawada  will  ne-
 cessitate  drastic  changes  in  their  sche-
 dules  which  are  not,  at  present  feasi-
 ble  having  regard  to  traffic  and  opera-
 tional  considerations  and  mode  of  trac-
 tion.

 Cloth  Prices
 Shri  Sradhakar  Supakar:
 Shri  N,  R.  Laskar:

 Will  the  Minister  of  Commerce  be
 pleased  to  state:

 (a)  whether  there  has  been  a
 general  rise  in  the  price  of  cloth
 recently  after  the  passing  of  the  Bill
 regarding  the  reduction  of  the  num-—
 ber  of  working  days  in  the  textile
 mills;  and

 (b)  if  80,  the  steps  taken  to  rede
 the  prices  of  cloth?
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 ‘The  Minister  of  Commerce  (Shri  Di-
 mesh  Singh):  (a)  and  (b).  Due  to  the
 shortage  of  available  supply  of  cotton
 necessitating  curtailment  in
 machine  activity  and  a  rise  in  costs  of
 cotton  and  wages,  soma  rise  has  taken
 place  in  the  prices  of  cloth.  The  ex-
 mill  prices  of  controlled  varieties  of
 mill-made  cloth  (viz.  dhoti,  saree,
 shirting,  jong-cloth  and  drill)  were
 increased  in  4)  per  cent  with  effect
 from  I5th  April,  7957  having  regard  to
 the  increase  in  the  costs  of  cotton  and
 wages,  The  prices  of  other  varieties
 of  mill-made  cloth  gre  not  controlled.
 Im  respect  of  these  varieties  also  the
 prices  have  risen  through  it  is  observ-
 ed  that  the  increase  has  not  been  voTy
 much  out  of  proportion  to  that  allow-
 ed  for  controlled  cloth.

 Since  he  prices  of  cotton  have  a
 direct  bearing  on  the  prices  ae  cloth,
 Government  have  taken  a  number  of
 measures  to  keep  the  prices  of  cotton
 as  near  the  ceilings  as  possible,  such
 as  movement  control,  stock  control,
 credit  contro]  and  requisitioning  of
 eotton.  Efforts  are  also  being  made
 to  augment  supplies  of  cotton  through
 increased  imports.

 Railway  Saleens

 —
 Shri  George  Fernandes:
 Shri  J.  हा.  Patel:
 Shri  Madhu  Limaye:

 Will  the  Minister  of  RBatiways  be
 pleased  to  state:

 (a)  the  number  em@  types  of
 saloons  available  for  the  use  of  offi-
 cials  of  Railways,  Railway  Board  and
 Railway  Ministry;  end

 (b)  the  cost  ef  maintaining  these
 saloons?

 The  Minister  of  Railways  (Shri  C.
 M.  Poonacha):  (a)  Saloons,  ag  such,
 are  not  used  by  Railway  officers  who
 only  make  use  of  inspetion  carriages
 for  efficient  performance  of  work.  Sa-
 loons  are  only  used  by  ‘righ  officials
 of  the  Government  of  India,
 Cabinet  Ministers,  Ministers  of  state,
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 India,  etc.  The  number  of  inspection
 carriages  is  given  below:—

 About  i2l  =  eight-wheeler,  78  six
 wheeler  and  42  four-wheeler  Inspec-
 tion  Carriages  on  Broad  Gauge;  267
 eight-wheeler,  45  <:x-wheeler  and  242
 four-wheeler  Inspection  Carriages  om
 Metre  Gauge;  and  23  cight-wheeler
 and  3  four-wheeler  Inspection  Carri-
 ages  on  Narrow  Gauge.

 (b)  Separate  costs  of  maintenance  of
 inspection  carriages  are  not  being
 maintained.  However,  average  cost  of
 repairs  and  maintenane  of  coaching
 vehicles  (in  terms  of  4-wheelers)  dur-
 ing  ‘1965-66  was—

 Broad  Gauge:  Rs.  3.38)  Approx.
 Metre  Gauge:  Rs.  2.77  Approx.

 Quarters  for  Rallway  Staff  at
 Kbhurda  Road  Station

 i3%6.  Shry  Chintamani  Panigrahi:
 Will  the  Minister  of  Kailways  be
 pleased  to  state:

 (a)  whether  adequate  staff  quar-
 ters  have  been  provided  for  the

 Railway  staff  stationed  at  Khurde
 Road  Station  and  in  Khurda  Divi-
 sional  Headquarters;

 (b)  the  number  of  staff  quarters
 needed  for  different  categories  ef
 employees;

 (c)  the  number  of  staff  quarters
 grade-wise  now  available;

 (d)  the  stepg  taken  to  build  new
 staff  quarters  for  meeting  the  short-
 age;  and

 (e)  the  amount  allotted  for  such
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 with  Railway  quarters  at  Khurda  Road
 This  injudes  the  staff  in  the  Division-
 al  Headquarters.

 (9)  469  additional  quarters  for  class
 TI  and  636  additional  quarters  for
 class  IV  staff  are  required  to  house  al)
 essential  staff  at  this  station.

 (c)  597  quarters  for  class  [II  and
 955  quarters  for  class  IV  staff  are
 at  present  available  at  Khudra  Road.

 (a)  Additional  quarters  to  make  up
 the  shortage  will  pe  progressively
 built  depending  upon  the  funds  avail-
 able  every  year;  in  2967-€8;  constr-c-
 tion  of  20  units  type  I  for  class  II
 stef  and  24  units  type  I  for  class  IV
 staff,  has  been  taken  up.  and

 (९)  As.  58  lakhs  during  167-68

 Prices  of  Cloth

 12287,  Shri  Bibhuti  Mishra:
 Shri  K.  N.  Tiwary:

 Will  the  Minister  of  Commerce  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  in  spite
 of  raising  44  per  cent.  prices  of  mill
 cloth,  the  mill  owners  are  not  satis.
 fled;

 (b)  whether  it  is  also  a  fact  that
 the  President  of  the  Ahmedabad

 to  fixation  of  prices  of  mill  cloth  or
 the  textile  industry  will  collapse;
 and

 (८)  if  a0,  Government's  reaction
 thereto?

 The  Minister  in  the  Minis-
 क  of  Conamerce  (Shri  Shafi  Qureshi):
 (a)  Representations  have  been  receiv-
 ed  from  the  industry  to  this  effect.

 of  ensur-
 ing  supplies  of  such  cloth  to  the  com-.
 sumer  at  the  lowest  possible  price.

 शलराल  नगर  स्टेहन  पर  थोदियों  को  टक्कर

 1328.  श्यो  ह्क्म  ह... क  कलुबाय:
 को  जगरतान  ह“. ल  जोशी  :

 क्या  लल  मंत्री  7  अप्रैल  1967 &
 झतारांकित  प्रश्न  संख्या  77:  के  सम्बन्ध  में
 पह  बताते  की  कृपा  करेंगे  कि  :

 (  क्र)  क्या  ब्रजराज  नगर  स्टेशन  पर  दो
 केलगाड़ियों  की  टक्कर  के  सम्बन्ध  ये  चल  हो
 जांच  के  बारे  में  दोषी  ड्राइवर  के  विरुद्ध  कोई
 कार्यबाही  की  गई  है;  और

 (ख)  यदि  नही,  तो  इसमें  और  कितना
 समय  लगने  की  संभावना  है  ?

 रेल  मंत्रों  (जी  Wo  qo  gare)  :
 (क)  भौर  (W).  दृघंटना  के  लिए  जो  ड्राइवर

 जिस्मेदार  ठहराया  गया  उसे  नौकरी  से  हटा
 दिया  गया  है  ।

 Stoppage  of  Mal]  Trains  at  Uppala,
 Kerala

 ‘see.  Shri  P.  Ramamerthy:
 Shri  A.  K.  Gopalan:
 Shri  P.  Gopalan:

 Wis  the  Minister  of
 pleased  to  state:

 (ay  whether  Government  have
 received  any  mass  representation
 from  the  people  of  Uppala  (Kerala)
 and  adjoining  villages  urging  the
 necessity  to  halt  the  Mail  treing  at.
 Uppala,  Cannanore  District;

 (b)  whether  Government  have.
 considered  the  representation;  and

 (c)  if  so,  the  decision  taken  in  the  .
 matter?

 Railways  be  .
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 The  Minister  of  Railways
 ‘©,  जब,  Poomacha):  (a)  Yes.

 (b)  Yes.
 (०)  The  trafic  offering  at  Uppala

 station  is  predominently  short  distance
 in  character  which  is  adequately  cater-
 ed  to  by  Six  pairs  of  trains  including
 29/80  Malabar  Expresses  scheduled  to
 stop  there.  The  existing  level  of  long
 distance  traffic  offering  at  Uppala  is
 too  meagre  to  justify  provision  of
 atoppages  there  of  wz  Madras-Manga-
 fore  Mails.

 (Shel

 भोपाल-झहसदाबाद  रेलगाड़ी  में  चोरी

 1330.  लगलाव  राव  चोकी  :
 ओ  हुक्म  अस्द  कछवाय  :
 ओ  च्हाम  सिंह  झ्रमरवाल  :

 क्या  रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे

 कि  :

 (क)  क्‍या  यह  सच  है  कि  3  अधैल
 1967  के  'हिन्दुस्तान'  में  छपे  समाचार,

 के  अनुसार  एक  व्यक्ति  भोपाल-प्रहमदाबाद

 रेलगाड़ी  के  एक  डिव्बें  को  तोड़  कर  माल

 खुराने  के  झारोप  में  गिरफतार  किया  गया

 है;

 (्)  कया  यह  भी  सच  है  कि  पर्चिम

 रेलवे  के  रतलाम  उज्जैन  सैक्शन  पर  एक

 मिरोह  चलती  गाड़ियों  में  चोरियां  कर

 जहा  हैं;  भौर

 (ग)  यदि  हां,  तो  इस  मामले  में  सरकार

 ने  क्‍या  कार्यवाही  की  है  ?

 रेलवे  मंत्री  (आओ  के०  मु०  पुनाणा)  :

 (क)  जी  हां,  2)/22-3-67  की  रात  को

 उज्जैन-भोपाल  खण्ड  पर  तराना  रोड  और

 अकसी  स्टेशनों  के  बीव  अहमदाबाव-भोपाल

 शाड़ी  में  चोटी  हुई  जिसमें  460  रुपये  की  कीमत
 की  थाय  की  चार  पेटियां  चुरायी  गयीं  ।  इस

 सिलसिले  में  उज्जैन  के  मेहताब  खां  के  पु
 इस्माइल  शो  को  शिरफ्तार  किया  गया  भौर

 औरी  का  सारा  माल  उससे  बरामद  कर  लिया

 गया  t  ere  के  रेलवे  मजिस्ट्रेट  की  भदालत

 है  दमा
 बन  खा  t  भौर  भी  स्वायाधीय

 |

 (ख)  जी  नहीं  i

 (ग)  सवाल  नहीं  उठता  i

 Wagons  at  Alwaye  Railway  Station

 53l.  Shri  P.  P.  Eathose:  Will  the

 areal
 of  Rallwaya  be  pleased  to

 (a)  whether  Government  have  re-
 ceived  any  memorandum  from  the
 Kerala  Saw  Mills'  Owners’  Associa-
 tion,  Perumbavoor,  requesting  sup-
 ply  of  adequate  number  of  wagons
 for  the  conveyance  of  timber  at  Al-
 waye  Railway  Station;  and

 (b)  if  so,  the  gction  taken  thereon?

 (Shri The  Minister  of  Hallways
 C.  M  Poonacha):  (a)  Yes.

 (b)  Consistent  with  the  commit-
 ment  for  clearance  of  high  priority
 traffic,  such  as  foodgrain,  fertiliser,
 cement  etc..  for  which  there  are  heavy
 demands,  efforte  are  made  to  ensure
 supply  of  wagons  to  the  maximum
 possible  extent  for  movement  of  non-
 priority  traffic  like  timber  and  timber
 products.  For  instance  the
 period  from  Ist  January  to  25th  May,
 1967,  343  wagons  were  loaded  with
 timber  and  timber  products  from
 Alwaye  Station,

 Speculation  In  Pepper  Trade

 1332.  Shri  P,  P,  Esthose:  Wi'l  the
 Minister  of  Commerce  be  pleased  to
 state:

 (a)  whether  Government  propose
 to  take  steps  to  stop  speculation  in
 pepper  trade  with  a  view  to  safe-
 guard  the  interests  of  pepper  (gro~
 wers;  and

 (b)  whether  Government  also  pro-
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 (b)  No,  Sir.

 Railway  Projects  in  Madhya  Pradesh
 ‘1333,  Shri  Nitiraj  Singh  Chaudhary:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  there  is  a  proposal  for
 the  construction  of  Lalitpur-Sagar-
 Narsinghpur-Seoni-Gondia  Railway
 line  passing  through  Sagar,  Narsingh-
 pur,  Chhindwara  and  Seoni  Districts
 in  view  of  the  immense  possibility  of
 establishment  of  forest  based,  other
 mineral  based  industries  and  steel  in-
 dustries,  which  can  offer  large  scale
 employment  to  the  rura!  and  tribal
 population  and  refugees  from  East
 Pakistan  and  to  other  Indian  repatria-
 tes;  and

 (b>  if  so,  the  outlines  thereof?

 The  Minister  of  Railways  (Shri
 Cc.  M.  Poonacha):  (a)  No.

 (b)  Does  not  arise.

 Water  Supply  at  Narsinghpur
 Railway  Station

 13m,  Shri  Nitiraj  Singh  Chnadhary:

 fa)  whether  Narsinghpur  railway
 station,  Central  Railway,  receives  its
 water  supply  from  Singri  river:

 fb)  whether  the  Railways  put  up

 (d)  whether  it  is  also  q  fact  that

 Patt
 मि  ्  ि

 as
 ¥v  consequently

 unfit  for  drinking  purposes;  and

 (९)  if  s0,  the  stepa  Government
 Propose  to  take  in  the  matter?

 The  Minister  of  ailways  (shri
 C,  M.  Poonacha):  (a)  Yes.

 (b)  Yes.  A  temporary  bund  wag  put
 up  across  this  river  in  966  &  1967.

 (c)  No.  The  river  dried  up  due  to
 Poor  rainfall  during  the  last  two  mon-
 goons  and  not  because  of  putting  up
 the  bund,  even  though  out-lets  for
 flow  of  water  were  provided  in  the
 bund  in  consultation  with  the  Collec-
 tor  Narsinghpur.

 (d)  No.  The  water  is  not  dirty  and
 it  is  being  used  by  the  Railway.

 fe)  Does  not  arise  in  view  of  rep'y
 to  (d)  above.

 Coir  Manufacturing  Industries  in
 Kerala

 1335.  Shri  K.  M,  Abraham:  Wil]  the
 Minister  of  Commerce  be  pleased  to
 state:

 (a)  whether  Government  propose  to
 start  coir  manufacturing  factories  in
 the  coastal  areas  of  Kerala;  and

 (b)  if  so,  the  sites  proposed  there-
 for?

 The  Deputy  Minister  in  the.  Mints-
 try  of  Commerce  (Shri  Shafi  Qureshi):
 (a)  and  (b).  The  Coir  Board,  a  statu-
 tory  body  under  the  administrative
 control  of  Central  Government,  is
 setting  up  a  powerloom  factory  for
 production  of  cir  mattings  in  Kalavoor,
 Alleppey  District  (Kera'a).  The  State
 Government  of  Kerala  also  propose  to
 start  coir  manufacturing  factories  tu
 the  coastal  areas  but  the  sites  for  these.
 factories  have  not  yet  been  decide.
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 fieaeft  wer  शौजल  (थ)  अभी  1... अ  निम्नलिखित  माल
 निर्यास  किया  भा  है  1

 1336.  owe  Wo  न्त  क्‍या  he  ane
 रख,  नली  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  भारत  मे  बनाये  जाने  बाल
 बिजली  और  डोज़ल  के  ऐसे  कितने  इंजन
 हैं  जिनका  विदेझों  को  निर्यात  किया  जा  रहा
 है  ।  इन  देशों के  नाम  क्‍या  हैं  ;

 (शव)  कया  निर्यात  की  मांग  पूर्णतया
 पूरी  हो  जाती  है  और  यदि  नहीं,  तो  कितने
 अतिशत भांग  की  पूर्ति  नहीं  हो  रही है  तथा
 निर्यात  की  सम्पूर्ण  मांग  की  घूतति  के  लिये  क्‍या
 कार्यबाही की  जा  रही  है  ;

 (ग)  क्‍या  देश  की  प्रावश्यकता  की
 पूर्ति  करने  के  बाद  बच  हुए  इंजनों  का  ही
 निर्यात  किया जा  रहा  हैं  ;  शौर

 (घ)  क्‍या  देश  में  निर्यात  किये  गये
 माल  डिब्बों  तथा  सवारी  डिब्बों  का  ब्योरा
 देने  बासा  क  विवरण  सभा  पटल  पर  रखा
 जायेगा.  ?

 लब  मंत्री  (शी  Wo  qo  पूनाका)  :
 (क)  से  (ग).  भारत  में  बिजली  भौर  डीजल
 रेल  इंजनों का  निर्माण  भ्रभी  तक  विकासात्मक
 अवस्था  में  ही  है  जिसके  लिये  बड़ी  मखा  में
 ुज्जों  का  झायात  करना  पढ़ता  है  ।  विदेशों

 इस  समय  मसमस्स  उत्पादन  भारतीय

 देश

 स्प

 पुद्धों  4

 बाईलैंड  को  2  लगारी  बोगियां,  जिनका

 मूस्प  43.130  रूपये  है  v

 भालडिल्यां  न्ाक

 2  प्रोटोटाइप  माल  डिय्बे  हंगरी  को

 (भेजे जा  रहे  हैं)  ।

 पूर्वी  ग्रफीका  को  480  माल  डिन्बे
 जिनका  मूल्य  3.57  करोड़  रुपये  है  1

 निम्नलिखित  भझार्डर  भी  प्राप्त  किसे
 गये  हैं  पौर  उन  पर  परमल  किया जा  रहा है  ।

 बर्मा,  को  33  सवारी  डिब्बे,  मूस्य
 59.33  लाख  रूपये  ।

 हंगरी  को  500  माल  डिब्बे,  मूल्य
 .62  8  रुपये  ।

 ,  सेंका  को  40  टंकी  साल  डिब्य,

 मूल्य  3)  लाख  रुपये  ।

 हाजोपुर  wre  आल्मोक्षो  सपर  के  ॥.
 रेलजे  लाइस

 1337.  थ्बी  We  fre  मणुकर  :  क्या

 >लब  मंजी  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  सरकार  ने  हाजीपुर  को
 बालमोकी  नगर  स्टेशन के  साथ  लीधी  रेलवे
 लाइन  के  हारा  मिलाने  की  झ्ावश्यकता  पर

 कभी  विचार किया  है  ;

 (ल)  यदि  हां  तो  क्‍या  इस  भसम्क्ग में
 कोई  प्रारम्भिक  कार्य  झारम्भ  किया  गया  है;
 शौर

 (3)  यदि  नहीं  तो  इसके  क्या  कारण  §  ?

 tad  oe  (ली Bo  qe  पुमाचा)  :

 (क)  बालमीकौ  सगर  नाम  का  क्लोई  स्टेशन
 नहीं  है  7  इससिए  यह  स्पष्ट  नहीं  है  कि  मान-
 नीय  सथस्य  का  धाशय  किस  रेल  सम्पर्क  की
 व्यवस्था  से  है  |  लेकित  बूबॉत्तार  रेलवे  के

 हाजीपुर  स्टेशन  से  सथी  लाइन  न  का
 प्रणी

 कोई  प्रस्ताव नहीं  है.।

 (ल)  ेर  (5),  ere et
 veer  ४
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 aie  &..... अ  के  1... , ड  का  eter

 i338.  थी  ह्विकल  कझ  शक्षवाय  2
 लौ  राज  सिह  $

 पकवा  ह <..  मंत्री  यह  बताने  को  कृपा
 गेंकि:

 (5)  कया  यह  सच  है  ि  मावजधिक
 +आातास्तरण  के  कारण  पश्चिमी  रेलवे  के  गार्डो
 को  निवास  स्थान  झादि  की  बहुत  सी  कठि-
 साइयों  का  सामना  करना  पड़  रहा  है;

 (ख)  क्‍या  यह  भी  सच  है  कि  उनके
 स्थानान्तरण  के  कारण  उनके  बच्चों  की  शिक्षा
 में  बाधा  पड़ती  है  और  एक  रक्ल  से  दूसरे  स्कूल
 में  जाने  के  कारण  उनका  एक  वर्ष  बेकार  हो
 जाता  है  ;  शीर

 (ग)  यदि  हां,  तो  उनको  कठिनाइयों  को
 ट्र  करने  के  लिये  क्‍या  कार्यवरार्श'  को  गई  है  ?

 देखने  मंत्री  पु्बी  जे०  Ro  पुबाा ) :
 (क)  झावधिक  स्थानात्तरणों  2  कारण

 होने  बालों  कशिनाइयों  के  बारे  में  गांईं  नें
 झभ्यायेदन  किये  है  ।

 (कल)  जी  नहीं।  प्रावाप्रत  स्थानान्तरण

 स्कूल  का  सव  समाप्त  होने  पर  किये  जाते  है
 लाक,  नयों  दी  पदाई  में  बाधा  न  पड़े  ।

 (ग)  स्थानान्तरण  कम  से  कम  किये
 जाति  हैं  V

 Prospecting  of  Mines  at  Ingaldal,
 Mysore

 ‘Tiga,  Shri  Mohammed  Imam:  Wil!

 The  Ministery  of  steel,  Mines  &
 Metals  (Dr.  Chenna  Reddy):  (a)  The
 Mysore  Geological  Department  for  rhe
 first  time  conducted  survey  for  pyrite
 and  copper  sulphate  deposits  at  Inga-
 ladahalu  between  J939  ang  ‘1989,  This
 was  foliowed  up  by  geophysical  sur-
 veys  by  the  Geological  Survey  of  India
 in  95l  and  the  work  of  investigation
 Was  carried  forward  again  by  the
 Mysore  Geological  Department  by
 means  of  detailed  drilling.

 Detailed  geological  mapping  on
 modern  lines  was  carricd  out  by  the
 Geological  Survey  of  India  in  that
 area  in  ‘1957-55  which  was  subsequent-
 ly  followed  up  by  the  State  Govern-
 ment  by  exploratory  drilling.  During
 ‘1966-67,  the  Geological  Survey  of
 India  has  also  carried  out  some  preli-
 minary  work  in  the  adjoining  areas  of
 the  Ingaladahalu  belt.

 {b)  No  separate  account  of  expendi-
 ture  is  being  maintained  by  the  Geo-
 logical  Survey  of  India  for  such  in-
 vestigations,

 fc}  Reserve  of  copper  ore  are  esti-
 mated  at  one  million  tonnes  and  those
 of  pyrites  at  three  mi'lion  tonnes.

 Over-Eridges  at  Railway  Crossings,
 Jhajjar  ang  Jind

 ‘Ame,  Shri  Randhir  Singh.  Will  the
 Minister  of  Railways  he  pleased  to
 state:

 (a)  whether  there  is  a  proposa]  for
 the  construction  of  over-bridges  or
 putting  up  any  other  device  at  (i)
 railway  crossing,  Jhajjar  Road,  Roh-
 tak,  (ii)  railway  crossing  Jind  city
 and  (iii)  railway  crossing  on  Delhi-
 Sonepat  Road  in  Haryana  State  to
 give  relief  to  travelling  public  who
 have  to  wait  for  hours  together  when
 these  railway  crossings  are  closed;

 (b)  if  so,  when;  and

 (c)  if  not,  the  reasons  therefor?

 The  Minister  of  Kailways  (Shri
 C.  M,  Peenacha):  (a)  There  are  0७
 proposals  so  far,  for  the  replecement
 of  the  existing  level  crossings  at  Rah-
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 tak,  Jind  and  Sonepat  by  road  overj
 underbridges.

 (b)  Does  not  arise.
 (c)  Under  the  extant

 existing  busy  level  crossings  provided
 the  schemes  are  sponsored  by  the
 State  Government  and  further  the
 State  Government  Road  authority
 agree  to  bear  their  share  of  the  cost.
 The  concerned  State  Government  have
 not  so  far  sponsored  proposals  for
 replacement  of  any  of  these  iIcvel
 crossings  by  road  overbridges.

 Kailway  Porters

 141,  Shri  Balraj  Madhok:
 Shri  Hardyal  Devgun:

 Will  the  Minister  of  Hallwayg  be
 pleaseq  to  state:

 (a)  the  steps  taken  for  the  wel-
 fare  and  security  of  railway  porters
 since  the  independence;  and

 (b)  the  manner  in  which  lakhs  of
 rupees  collecteg  from  railway  porters
 annually  as  license  fees  are  being
 utilised?

 The  Minister  of  Railways  (Shri
 C,  M.  Poonacha):  (a)  The  Licensed
 Porters,  whoa  were,  prior  to  1947,
 generally  employed  through  contrac-
 tors,  are  now  licensed  direct  by  the
 Railways,  so  that  they  may  enjoy  a
 curity  of  tenure  as  long  as  their  work
 and  genera!  conduct  are  satisfactory.

 Other  steps  taken  for  their  welfare
 are—

 (i)  Free  ‘out-patient’  medical
 treatment  is  provided  to  licen-
 sed  porters  for  self  only;  and

 Gi)  Bipartite  Committees  are  for-
 med  at  important  stations  to
 redress  their  grievances.

 The  porterage  charges  have  been
 reviewed  by  the  Railways  and

 rates  enhanced  wherever  necemary.
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 (b)  The  amount  of  Uoence  fee
 lected

 to  revise  the  said  order,  thereby  ena-
 bling  the  dismissed  persons  to  resume
 their  duties?

 The  Minister  of  Railways  (Shri  C.  M.
 Poonachs):  (a)  None  was  dismissed;
 only  one  employee,  Shri  Shambhu  Nath
 Dey.  was,  however,  removed  from
 service,

 (b)  No.

 Will  the  Minister  of  Hallways  be
 pleased  to  state:

 (a)  whether  there  are  two  catego-
 ries  of  skilled  labour  on  the  Indian
 Railways,  one  recruited  from  the
 Khalasis  (unskilled  labourers)  and
 the  other  from  the  Trade  Apprentices
 (after  S  to  1... ड  years
 schooling)  direct;

 (b)  if  s0,  whether  both  are  paid  the
 same  scales;

 (९)  whether  in  view  of  several
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 (da)  if  not,  the  reasons  therefor?
 The  Minister

 ©.  M.  Poomscha):  (a)  to  (d).  There  is only  one  workers  on the  Railways,  namely,  Rs,  40—3—3]
 oh  4  —97)—  75g २80  ang  the  posts  in  this  category  «re

 Poh
 lied  by  Trade  Apprentices  who  are

 iSemi-skilied Workers  have  io  pass  the  prescribed skilled  trade  test  before  they  are  post. ed  as  skilled  workers.  There  is  no justification  for  allotment  of  two  scales to  skilled  staff,  one  for  the  direct  re- cruits  and  another  for  the  promatees when  there  is  no  difference  in  the duties  and  responsibilities  jn  the  skil- ‘ed  grade.

 Shortage  of  Jute
 1s,  Shri  Deven  Sen:

 Shri  Madhy  Limaye:
 Shri  Bibhati  Mishra:

 Will  the  Minister  of  Commerce  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  our
 jute  industry  is  facing  an  acute  crisis On  account  of  the  shortage  of  jute;

 (b)  the  steps  taken  by  Government to  overcome  thiy  shortage:
 (९)  whether  the  exports  of  jute

 goods  are  falling:  and
 (da)  the  steps  propssed  to  check

 this  fall  in  export/export  earnings?
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 meet  the  gap  between  ies and  loca)  suppli

 (०)  The  exports  of  jute  goods  dur- ing  1966-67  (April—January)  were of  the  order  of  619,500  tonnes  com-
 pared  to  788,400  tonnes  the
 corresponding  period  of  7965.66  re-
 cording  a  fall  of  48900  tonnes,

 (d)  A  statement  is  attached.
 Some  of  the  important  measures

 being  taken  to  increase  exportjexport earnings  of  jute  goods  are  detailed
 helow:—

 a  Continuous  efforts  are  being made  to  increase  the  produc-
 tion  of  raw  jute  and  improve
 quality  thereof  by  adoption
 of  improveg  methods  of  cul-
 tivation;

 (2)  A  vigorous  research  prog-
 Tamme  to  find  out  new  and
 diverse  uses  for  jute  goods  is
 being  formulated  to  provide
 greater  outlet  for  jute.  Indian
 Jute  Mills  Association  is  cur-
 rently  undertaking  a  research
 Programme  in  the  U.S.A,  in
 collaboration  with  a  firm  of
 industrial  consultants  (Fabric
 Research  Laboratories)  wish
 the  main  objective  of  deve-
 loping  new  utes  of  jute
 goods;

 @)  Compulsory

 (4)  Long  term  Trade  Agreements

 (5)  Export



 from  Rs.  >  to
 Rs.  600/-  ह#+]  6 dB  Spechities  J

 “Gil  Other  Hessin  from  Rs.  goo/-  to
 Rs,  ‘7S0}~  per  tonne

 ‘¢iv)  Sackings  from  Rs.  600/-  to
 Rs.  450-  per  tonne
 from  Rs.  600/-  to
 Rs,  200/-  per  tonne

 with  effect  froma  ith
 February,  1967.

 (४)  Cotton  bagging

 Export  of  Manganese

 1365.  Shri  Deven  Sen:
 Shri  Madhu  Limaye:

 Will  the  Minister  of  Commerte  be
 pleased  to  state:

 (a)  whether  there  has  been  a  fall
 in  the  export  of  manganese  in  recent
 years;

 (b)  the  reasons  therefor;
 (९)  the  steps  taken  to  find  new  mar-

 kets/regain  or  retain  old  ones;

 (d)  whether  any  targets  have  been
 fixed  for  the  Fourth  Plan;  and

 (e)  the  foreign  exchange  likely  to
 be  earned  during  this  period?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  Yes.  Sir.

 (9)  Reasons  for  fall  in  export
 chiefly  are:—

 (i)  Emergence  of  new  sources  of
 supply  near  the  consuming
 countries.

 (ii)  Increase  in  the  production  of
 captive  mines  of  the  consu-
 mers,

 (iii)  Lesser  dependence  on  manga-
 nese  ore  in  steel  production
 due  to  technological  advances.

 (iv)  The  internal  requirements  of
 manganese  ore  in  India  are

 new  marketsjregain  or  retain  old
 ones.  In  order  to  keep  good  business
 relations,  delegations  of  Minerala  &
 Metals  Trading  Corporation  of  India
 visit  the  major  consuming  countries
 of  manganese  ore  from  time  to  time
 to  explore  sales  possibilities  and  effect
 sales.

 (d)  No,  Sir.
 (ce)  The  extent  of  foreign  exchange

 earning  would  depend  upon  price
 and  other  conditions  prevailing  in  the
 international  market.  However,  export
 earning  during  1966-67  is  approxi-
 mately  Rs.  14,14,80,000.

 Railway  Compizint  Books

 M6,  Shri  Nihal  Singh:
 Shri  Ram  Sewak  Yadav:
 Shri  Madhu  Limaye:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 fay  whether  Government's  atten-
 tion  has  been  drawn  to  the  fact  that
 Complaint  Books  are  not  sometimes
 made  available  to  bonafide  passengers
 by  the  Railway  Employees  at  some
 stations  whenever  they  are  in  the
 wrong;

 (b)  if  so,  the  steps  Government
 propose  to  take  in  this  regard;

 (९)  whether  Government's  atten-
 tion  also  been  drawn  to  frivolous  com-
 plaints  and  harassment  caused  by  peo-
 ple  who  wan‘  to  take  undue  advan-
 tage  of  the  Railway  employees;  and

 (d)  whether  Government  propose
 to  Introduce  a  system  of  deposit  of
 say  Re.  one  or  Rs.  2  so  that  only
 bonafide  complaints  are  made  and  7°
 harassment  is  caused  to  the  honest
 railway  employees?

 The  Minister  of  Railways  (Shri
 C.  M.  Peomacha):  (a)  Yes.  Some  com
 plaints  have  been  received  to  this
 effect.
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 tb)  The  instructions  are  that  the

 Camplaint  Books  should  be  kept  at  a
 eonspicuous  place  chained  to  the  wall
 ह अ  to  the  desk.  Non-production  of  the
 ‘Complaint  Book  is  viewed  seriously
 and  deterrent  action  is  taken  against
 staff  held  responsible.

 -(c)  Yes,  in  some  cases.

 dd)  No.

 Increase  in  Frices  of  Coal

 ‘a7.  Shri  Nihal  Singh:  Will  the
 Minister  of  Steel,  Mines  and  Metals
 be  pleased  to  state:

 granted  in  the  price  of  coal  during the  last  six  years  on  the  whole:—
 Bengal-Bikar  coalfields:
 Grades  II  and  IIT  —  Rs.  6.02  per  tonne
 Other  grades  Rs.  6.22  per  tonne

 Outlying  eid:  of  Madhya  Pradesk,  Maha-
 rathiva  ond  Orisa:

 oe?

 All  coal  Rs.  §.42 per  tonne
 (९)  The  price  policy  of  the  Govern-

 ment  is  so  formulated  as  to  discourage
 inefficiency  on  the  part  of  coal  pro-
 ducing  units.

 (d)  Even  though  no  new  markets
 have  been  found,  some  of  the  tradi-
 tional  markets  have  been  recaptured
 and  effort  is  being  continuously  made
 to  explore  new  avenues  of  export.

 fe)  It  is  expected  that  the  export
 of  coal  at  the  end  of  the  Fourth  Plan
 may  be  of  the  order  of  2.5  million
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 platform  shed,  the  existing  facilities
 are  adequate  for  the  pre-
 sent  volume  of  passenger  traffic,

 Allotment  of  Railway  Land  at  Jhajha
 to  Eallway  Employets

 1s.  Shri  Kedar  Paswan:
 Shri  Madhu  Limaye:

 झ्  the  Minister  of  Railways  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  the

 (b)  whether  the  original  (emplo-
 ees)  owners  from  whom  the  land
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 (a)  As  stated  in  reply  to  (c)  abows,

 1350.  #  Yo  ला  ‘Srearer  :  कया
 इस्पात,  साथ  तथा  धातु  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  राजस्थान  में  बीकानेर  जिले  के
 पलना  गांव  में  खिग्नाइट  कोयले  को  शानों  का
 पता  लगाने  के  लिये  बनाई  योजना  कब  कियान
 न्वित  की  जायेगी  ;

 (ल)  इस  चान  से  कितना  कोयला
 निकाले  जाने  की  झाशा  है  तथा  यह  कोयला
 किस  कार्य  के  लिये  उपयोग  में  लाया  जायेगा;

 (ग)  क्‍या  इस  किस्म  का  कोयला  शाज-
 स्थान  में  बीकानेर  जिले  में  शल्वारी  गांव  में  भी
 निकाला जा  रहा  है;  भोर

 (थ)  यदि  हां,  तो  उसका  क्या  परिणाम
 शहा  है  ?

 इस्पात,  बान  तथा  wry  भंजालथ  में
 राज्यजंत्री  भी  to  do  सेही  :  (क)  झौद
 (ल).  एक  रिपोर्ट  के  प्गुसार  बीकारेर  जिले

 के  पलाना  स्थित  लिग्नाइट  के  निलेषों  के
 संबंधित  पूर्येक्षण  कार्य  को  राजस्णान  सरकार

 से  पूरा  कर  लिया  है।  राज्य सरकार का  free
 है  कि  खुसी  खान  की  खनन  पद्धति  हारा  we.
 जग  3  मिलियन  द्ग  'लिप्लाइट  न  किला

 जा  सकता है  भौर  ते  के  भुंह  के  ae  are
 विजली  घर  भें  प्रदोग  किया  जा  सकता  है
 निकेष  का  वास्तमिक  बियोइन  भर  इसका  अवोक
 राज्य  सरफार  के  संबंध  रखने  वाले  कार्य हैं  fy

 (न)  ीं,  ers

 (१)  भरत  बस्त  @  हवा
 ६
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 wore  नदी  की  बड़ों  में  $.... 4  साइन  की  हुई
 क्षति

 1351.  थी  Yo  ला०  बाकृपाल  :  क्या
 &.... अ  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  हर  साल  अग्गर  नदी  में
 बाढ़  झाने  के  कारण  रेलवे  साइनों  को  होने
 बाली  क्षति  को  जिसके  परिणामस्वरूप  याता-

 यात  ठप्प  हो  जाता  है,  रोकने  के  लिये  उनके
 संवालय  ने  कोई  योजना  बनाई  है  ;

 (@)  उस  तारीख  से  लेकर  जयकि
 यह  रेलवे  लाइन  बन्द  की  गई  थी,  सितम्बर,
 964  तक  रेलवे  को  माल  यातायात  के  मंद

 में  कितनी  हानि  हुई  ;

 (ग)  इसके  परिणामस्वरूप  रेलवे
 बालियों  के  भाड़े  झादि  के  रूप  में  प्राप्त  होने
 बाले  राजस्व  की  कुल  कितनी  हानि  हुई  ;

 (घ)  क्षतिग्रस्त  रेलवे  लाइन  भादि  की
 भरम्मत  पर  कितना  खर्च  झाया ;  और

 (४)  यदि  रेलवे  लाइन  का  स्तर  चिद्य-
 मान  रेले  लाइन  के  स्तर  से  चार  फुट  ऊंचा

 किया  जाये  भौर  पानी  के  बाध  प्रवाह  के  लिये
 ठीक  पुलियां  बनाई  जाये  तो  इस  कार्य  के  लिये
 कितनी  राशि  खर्च  करने  की  झ्रावश्यकता
 होगी  ?

 |... अ  जंची  (ली  Go  yo  बुनाणा):
 (क)  इसके  लिए  ऐल  हारा  म  से  कोई
 योजना  नहीं  अनाई  गयी  है  क्योंकि  समस्या
 केबल  रेस  की  पटरी  के  बाढ़  से  प्रभावित
 होते की  नहीं  है  बल्कि  इसका  सम्बन्ध  भूमि  के
 एक  विशाल  केर  के बाइघ्स्त होने होने  से  है  जिसमें

 शाजस्थान  राज्य  का  सूरतगढ़  फार्म  भी  शामिल
 हैं।  फिर  भी  राज्य  सरकार  ने  एक  मार्ग

 प्रिषर्तत  सरि  का  निर्माण  किया  है  ताकि
 होड़  के  गी  को  सायफन  के  जरिये  राजस्थान

 :  मेहर  के मीचे  से  जाहतिक  जलाशय  तक  ले
 oy  om  जाये  a  दृर्तभढ़  के  पश्चिम  में  बालू  के

 टीलों  से  बन  गया  है  और  इस  प्रकार  भग्गर
 गंदी  की  बाढ़  को  कम  किया  जा  सके

 (@)  7960  से  i964  तक  लगभग
 10.32 32  लाख  रुपये।

 (ग)  960  से  1964  तक  लगभग
 5.  54  लाख  रुपये।

 (घ)  96i-62%  965-66  तक
 20  लाख  रुपये  a

 (¥)  लाइन  का  मार्ग  घग्गर  नदी  के

 बोच  से  से  है  इसलिए  रेलवे  लाइन  को  4  फुट
 ऊंचा  कर  देने  से  समस्या  हल  नहीं  होगो  a
 इसीलिए इस  तरह  के  प्रस्ताव  को  लागत  का
 हिसान  नहीं  लगाया  गया  है।  फिर  भी  जैसा
 कि  पैरा  (क)  में  कहा  गया  है,  राज्य  सरकार
 एक  मार्ग-परिवर्तन  सरणि  का  निर्माण  कर  रही
 है  जिससे  नदी-तल  के  अधिकतर  पामी  को
 निकासी  हो  जाने  की  संभावना  है;  भानसून
 के  दिनों  में  केवल  लगभग  4,000  क्यूसेक

 पानी  बचेगा  जिसके  लिए  वर्तमान  पुलिया  झौर
 पुल  पूरी  तरह  पर्याप्त  हैं।

 fii
 =
 it

 §  ig  i  :

 fs)  ne
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 i383.  ft  Ge  fro  शबुकर  :  क्या
 ६... उ  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 हि
 (क)  क्या  पूर्ण  रेशने  के  महेशी  कॉेकन :

 को  dy  2  का  स्टेशन बना  दिया  मया  है!
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 (a)  war  ग्बी'  श्रेणी  के  रेलदे  स्टेशनों
 को  दी  जाने  वाली  सभी  सुविधाएं  वहां  उपलब्ध
 है;

 (ग)  यदि  हां,  तो  हां  कया  क्‍या  सुवि-
 धायें  उपलब्ध  की  गई  हैं;

 (घ)  यदि  इस  स्टेशन  को  “बी'  श्रेणी
 में  शामिल  कर  लिया  गया  है  तो  वहां  रेल
 गाड़ियां  wa  feet  तीन  मिनट  तक  ही  क्‍यों
 रुकती  हैं,  जबकि  पहले  वहां  रेलगाड़ियां
 दस  मिनट  तक  रुका  करती  थी;

 (3)  क्‍या  इस  स्टेशन  के  प्लेटफार्स
 के  ऊपर  शेड  बनाने  का  सरकार  का  विचार
 है;  और

 (च)  यदि  हां,  तो  इस  सम्बन्ध  में  क्‍या

 कार्यवाही  की  जा  रही  है।

 रेल्चे  म्ंभी  (ओों  @o  qo  पुनाला)  :

 (क)  जी  नही  |

 (छ)  झर  (ग).  सवाल  नहीं  उठता।

 (घ)  गाड़ियों  के  ठहरने  के  समय  में
 कोई  कमी  नहीं  की  गयी  है।

 ड)  जो  नहीं  4

 (च)  सवाल  महीं  उठता।
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 (b)  if  so,  the  stepg  taken  to  give
 employment  to  the  local  people?

 The  Minister  of  aillWays  (Shri
 C.  M.  Poonacha):  (a)  No.

 (b)  Does  not  arise.

 white  का  मूल्य

 i355.  भी  सिद्धेक्वर  sete  :  क्‍या
 'झौचछोगिक  विकास  तथा  समवाध-कार्थ  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (8)  कया  सरकार  का  ध्यान  उस  बात
 की  शोर  दिजाया  गया  है  ह  पिछले  कुछ
 महीनों  से  सीमेंट  की  कमी  है  शौर  उसके  मूल्यों
 में  भी  काफी  वृद्धि  हुई  है;

 (ख)  गदि  हां,  तो  उसके  क्‍या  कारण
 हैं;  और

 (ग)  स्थिति  को  सुधारने  के  लिए  क्‍या
 कार्यवाही  की  जा  रही  है?

 (क)  झौर  (ख).  जी  नहीं ।  हाल  के  कुछ
 महीनों  में  सीमेंट  के  सम्भरण  की  स्थिति

 समूचे  देश  में  सन्तोधजनक  रही  है।  फिर
 भी  मई,  i967  में  हरियाना  धौर  पंजाब
 राज्य  सरकारों  ने  कुछ  जिलों  शौर  शहरों  में

 इसकी  कमी  की  सूचना  दी  है।  सीमेंट का  सूल्य
 अधिक  नहीं  बढ़ा  है।  सीमेंट  के  सूल्य  में
 i.20  दपये  प्रति  atte  है... ह  की  भ्रन्तिम

 यूद्धि भाड़ा  बढ़  जाने  क ेकारण  14-1967
 से  हुई  है।

 (ग)  सीमेंट  उद्योग  का  केन्द्रीय  संगठन
 अर्थात  सीमेंट  नियतन  तथा  समम्ययकारी
 संगठन  जो  सीमेंट  के  वितरण  के  काम  कौ

 वा  है  कि  नह  सर्वक  रहे  और  इसका  ुनिश्चय
 करें  कि  यदि  देश  में  सीमेंट  कौ  संभरण  at
 स्थिति  में  सुधार  त  किया  जा  सके  दो  उसे

 थुराने  स्ल्द  पर  ही  अनाए  रखे।  राज्य  कर:
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 कारों  से  जब  भी  कोई  विशिष्ट  शिकायत
 श्ाप्त  होती  है  तो  बह  शिकायत  इस  संगठन
 की  स्थिति  में  सुधार  करने  के  लिए  तुरन्त
 कदम  उठाने  के  लिए  भेज  दी  जाती  है।

 Non-availability  of  Railway  Wagons
 for  Coir  Yarn

 1356.  Shri  A.  Sreedharan:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  Government  have
 received  any  representation  from  tbe
 coir  yarn  merchants  of  Badagara  in
 Kerala  regarding  the  non-availability
 of  railway  wagons  to  transport  coir
 yarn  bales;  and

 (b)  if  so,  the  action  taken  to  reme-
 dy  the  situation?

 The  Minister  of  Railways  (Shri
 C.  M.  Poonacha):  (a)  Yes.

 (b)  Loading  has  been  stepped  up.
 During  the  period  from  Ist  April  to
 20th  May,  1967,  39  wagons  of  coir
 were  loaded  at  Badagara.  In  addition,
 368  quintals  of  coir  were  cleared  as
 “sundries”  from  this  station  during
 this  period.

 ing  printing
 years  from  964  to  1966;  and

 licences  and  Export  licences,  copies
 of  which  are  available  in  Parliament
 Library.

 Precision  Industry  in  Eerala
 1358.  Shri  A.  Sreedharan:  Will  the

 Minister  of  Industrial  Development
 and  Company  Affairs  be  pleased  to
 state:  4]

 (a)  the  progress  made  so  far  in
 setting  up  4  precision  industry  in
 Kerala:  and

 (by  the  expected  date  of  commenc-
 ing  of  the  factory?

 The  Minister  of  Industria]  Develop-
 ment  and  Company  Affairs  (Shri
 F.  A,  Ahmed):  (a)  The  Civil  Engi-
 neering  Office  established  at  Palghat
 are  carrying  out  the  detailed  survey
 of  the  land  and  works  at  Plant  site.
 The  Kerala  Government  have  initiated
 action  for  installing  water  supply
 connection  to  the  site  from  Malam-
 puzha  Dam.  Action  is  under  way  to
 process  the  finalisation  of  tender
 papers  for  construction  on  Plant
 Building.  The  recruitment  of  the  first
 batch  of  77  Engineers  has  been  com-
 pleted  and  a  Project  Administrator
 has  been  appointed.

 (b)  By  the  end  of

 Rail  Link  between  Mysore  and  North
 Kerala

 ‘1359,  Shri  A,  Sreedharan:  Will  the
 Minister  of  Rallways  be  pleased  to

 (a)  whether  Government  have  ex-
 Plored  the  possibility  of  connecting
 Mysore  and  North  Kerala  by  a  rail
 link;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  RailWays  (Shri
 C.  M,  Poenacha):  (a)  Yes.

 |



 (a)  whether  any  schemes  have  been
 received  for  the  development  of  small
 scale  industries  in  Orissa  during  1967-
 68;  and

 (bd)  if  so,  the  amount  proposed  to  be
 allotted  and  the  nature  of  the
 schemes?

 The  Minister  of  Industrial  Develop-
 ment  and  Company  Affairs  (Shri
 F.  A,  Ahmed):  (a)  and  (b).  The  State

 1967-68  have  not  been  separately
 indicated):

 l.  Loan  under  State  Aid  to  Indus-
 tries  Act.

 2  Share  Capital  loan  to  Industrial
 Cooperatives.

 3.  Working  Capital—Loan  =  to
 Industrial  Cooperatives.

 4.  Participation  in  equity  capital
 of  Panchayat  Industries.

 5.  Grants  to  selected  Gram  Pan-
 chayat  for  establishment  of
 Panchayat  Industries.

 6.  Subsidy  to  Industrial  Coopera-
 tives  towards  managerial  staff.

 डर  the  ‘Minister of

 il

 on  H  q
 il  a

 :

 5

 yt १9१

 9

 ‘The  Minister  of  Industrial  Develep-
 ment  and  Affeirs  (Shri
 P.  A.  Abmed):  (a)  and  (b).  ह".
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 abroad  for  training  in  small  scale
 industries  from  Orissa  during  the  last
 three  months;  and

 (b)  the  names  of  countries  to  which
 they  were  sent?

 FF.  A.  Abmed):  (a)  Nil,  Sir.

 (b)  Does  not  arise.

 ‘Will  the  Minister  of  Industrial  De-
 ‘velopment  and  Company  Affairs  be
 pleased  to  state:

 (a)  the  present  requirement  of
 Orissa  for  cement;  and

 {b)  the  quantity  of  cement  actual-
 ty  supplied  to  that  State  during  1966-

 quantities  are  required,  this  can  be
 supplied  by  the  industry.

 State  है ६ है  Board

 ‘1366.  Shri  Mohsin:  Will  the  Minis-
 ter  of  Commerce  be  pleased  to  state:

 (a)  how  many  complaints  have  been
 received  regarding  the  mismanage-.
 ment  and  defalcation  of  funds  by  the
 State  Khadi  Boards  in  the  country;

 (b)  whether  any  enquiry  hag  been
 instituted  into  the  working  of  these
 Khadi  Boards;

 (c)  if  so,  what  are  the  findings;  and

 (a)  the  steps  taken  to  ensure  pro-
 per  working  of  these  institutions?

 The  Deputy  Minister  in  the  Minis-
 try  of  Commerce  (Shri  Shaft  Qureshi):
 (a)  Apart  from  cases  involving  fraud
 and  misappropriation  of  funds  report-
 ed  to  the  Commission  py  the  State
 Boards  of  Bihar,  Jammu  and  Kashmir,
 Kerala,  Madras,  Orissa  and  Punjab,
 complaints  were  received  in  respect
 of  the  four  State  Boards  of  Andhra
 Pradesh,  Madhya  Pradesh,  Mysore
 and  Rajasthan.

 (b)  Yes,  Sir.

 (९)  Some  of  the
 observed  are:

 (i)  Delay  in  compilation  of  finan-
 cia)  statements  and  balance
 sheets  (other  than  receipts
 and  payments  accounts).

 jrregularities

 (ii)  Delay  in  collection  and  sub-
 mission  of  utilisation  certi-
 ficates,

 (iv)  Diversion  of  funds  for  pur-
 poses  other  than  for  which
 given.

 (v)  Absence  of  approved  account-—
 ing  procedure  resulting  in  un-
 aystematic
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 (vi)  Delay  in  audit  of  accounts  of
 cooperative  societies  by  the
 State  Cooperative  Depart-
 ment.

 (vii)  Non-preparation  or  non-
 approval  by  the  State  Gov-
 ernment  of  the  procedural
 rules  and  regulations.

 (viii)  Large  outstanding
 credit  sales.

 under

 (ix)  Delay  in  finalising  accounts
 of  the  exhibitions.

 (x)  Delay  in  recovery  of  nuntilised
 funds  from  the  institutions/
 Cooperative  societies.

 (xi)  Investment  of  funds  in  fixcd
 deposits,

 (da)  (i)  At  the  meetings  of  the  State
 Boards,  accounts  of  receipts  and
 expenditure  are  discussed.

 (ii)  A  system  of  obtaining  confir-
 mation  of  balances  from  the  institu-
 tions  and  cooperative  societies  financ-
 ed  by  them  is  being  introduced.

 (iii)  Introduction  of  appropriate
 registers  for  watching  progress  in
 securing  utilisation  certificates  from
 the  institutions  assisted  by  the  State
 Boards.

 (iv)  Introduction  of  a  system  for
 watching  timely  repayment  of  loans
 by  the  institutions/cooperative  socie-
 ties  through  appropriate  registers.

 (v)  Prescribing  a  procedure  for
 preparation  of  budget  and  watching
 expenditure  under  prescribed  heads
 of  accounts  against  the  budget  allot-
 ments.

 (vi)  Introducing  a  system  of  inter-
 nal  audit  in  most  of  the  State  Boards
 which  enables  them  to  review  the
 working  of  the  institutions/coopera-
 tive  societies  from  time  to  time.

 (vii)  Senior  officers  of  the  Commis-
 sion  undertake  studies  of  State  Boards
 and  their  problemg  and  the  findings
 are  discussed  with  the  representatives
 of  State  Boards,  and  if  necessary  with
 State  Governments.
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 (viii)  When  annual  prograinmes  of
 Production  of  State  Boards  are  con-
 sidered,  inter  aliq  problems  relating
 to  realisation  of  dues,  reduction  of
 defaults,  confirmation  of  balances,  re-
 conciliation  of  imprest  accounts,
 economy  in  administrative  expendi
 ture,  Audit  Reports  of  the  Accountants
 General  and  necessary  remedial
 measures,  compilation  and  mainten-
 ance  of  up-to-date  accounts  and  inter
 nal  audit  are  also  discussed.

 Taking  over  of  “Sick”  Textile  Mills.

 3367,  Shri  8,  K.  Tapuriah
 Shri  D.  N.  Patodia:
 Shri  Mohamed  Imam:
 Shri  Gadilingang  Gowd:
 Shri  Tridib  Kumar  Chaudhari:
 Shri  S.  C,  Samanta:
 Shri  K,  N.  Pandey:

 Will  the  Minister  of  Commerce  be-
 Pleased  to  state:

 (a)  whether  Government  propose  te-
 set  up  a  Corporation  to  manage  “Sick”
 Textile  Mills;  and

 (b)  if  so,  the  main  features  there-

 The  Deputy  Minister  In  the  Minis-.
 try  of  Commerce  (Shri  Shafi  Qureshi):
 (a)  and  (b).  The  Government  are
 actively  considering  a  proposal  to  set
 up  a  Textile  Corporation  which  apert
 from  being  entrusted  with  certain.
 other  functions,  could  also  take  over
 and  run  certain  weak  amd  marginal
 textile  mills  which  are  considered
 economically  viable  but  which  beaver
 for  certain  reasons  been  either  closed?
 down  or  are  under  imminent  threat:
 of  closure,
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 (a)  the  number  of  small-scale  units
 benefited  by  the  Industrial  Extension
 Service  in  Rajasthan  quring  ‘1966-67;
 and

 (b)  the  amount  of  loans  granted  to
 such  units  in  that  State  during  the
 same  period?

 The  Minister  of  Industria]  Develop-
 ment  and  Company  Affairs  (Shri
 F.  A.  Ahmed):  (a)

 (a)  . ss  Technical  Assistance  :
 ‘7  No.  of  parties  contacted  at  Factory

 remises  2208
 2.  No.  of  patties  contacte  |  7996
 3.  No.  of  patties  given  fully  Tech.

 advice  है  35
 4.  No.  of  parties  give  information  to

 stact  New  in  jusities  1000
 5.  No.  of  dcemonstra'ions  given  (other than  mobile  workshops)  226 6.  No.  of  partier  given  other  senistance  3384

 Il  Mobile  Workshops
 i  No,  of  centres  visited  81
 Be  No.  of  demonstrations  held  g7
 3.  No.  of artisans  trained  262

 रा,  Aetivities  of  the  Workshops;

 l.  No.  of  parties  who  visited
 the  E.C./Workshop  for

 job  work.

 ॥  है  £5  4

 2.  No.  of  parties  who  were
 actually  assisted  062

 (b)  Lump-sum  loans  are  given  by
 the  Centre  to  the  State  Governments

 Governments  meet  their  expenditure
 out  of  the  Ways  and  Means  Advances
 placed  at  their  disposal  by  the  Minis-
 try  of  Finance.  A  loan  of  Rs.  2.70
 lakhs  as  provisional  payment  for  the
 development  of  Small  Scale  Industries
 for  the  Rajasthan  Government  has
 been  sanctioned  during  the  year
 ‘1966-67.

 Smali-scale  Industries  in  Rajasthan
 1369,  Shrj  Dhuleshwar  Meena:

 Shri  Ramachandra  Ulaka:
 Shri  K.  Pradhani:
 Shri  Heerji  Bhai:

 Will  the  Minister  of  Industrial  De-
 velopment  and  Company  Affairs  be.
 pleased  to  state:

 (a)  whether  any  schemes  have  been
 received  for  the  development  of  small
 scale  industries  in  Rajasthan  during’
 1967-68;  and

 (b)  if  so,  the  amount  proposed  to
 be  allotted  and  the  nature  of  the
 schemes?

 The  Minister  of  Industria,  Develop-
 ment  and  Company  Affairs  (Shri  F.  A.
 Ahmed):  (a)  and  (b).  The  State  Gov-
 ernment  of  Rajasthan  have  included
 the  following  schemes  for  the  Fourth
 Plan  period.  (Schemes  for  the  year
 1967-63  have  not  been  separately  indi-
 cated)  :—

 l.  Loang  for  Smal]  Industries.

 2.  Development  of  Leather  Works
 Training  Institute.

 3.  Quality  Marking  and  Export
 Promotion  .

 4  Development  of  Industriel  and:
 Testing  Laboratories,

 5.  Subsidy  on  interest  to  Kajas-
 Financial  Corporation than  Corporation

 and  other  Banking  Institu-
 tions.

 6.  Expansion  of  Industrial  हन
 search  Laboratory.

 cm  Quality  Marking.
 a  Common  Fatility  Centre  ir

 Blocks.  at
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 ra  Social  Welfare  Schame.

 The  State  Government  have  made
 @  budget  provision  of  Rs.  7.78  lakhs
 for  development  of  Small  Scale  In-
 dustries  and  Industrial  Estates.

 Heavy  Industries  in  Rajasthan
 i378.  Shri  Dhuleshwar  Meem:

 Shri  Ramachandra  Ulaka:
 Shri  Heerji  Bhai:
 डल  K.  Pradhani:

 Will  the  Minister  of  Industrial  De-

 (a)  whether  any  heavy  industries
 are  proposed  to  be  established  by  the
 Central  Jovernment  in  Rajasthan  dur-
 ing  ‘1967-68;  and

 (b)  if  go,  the  details  thereof?
 The  Minister  of  Industria]  Develop-

 ment  ang  Company  Affairs  (Shri  F.  A.
 Ahmed);  (a)  and  (b).  The  information
 is  being  collected  and  will  be  laid  on
 the  Table  of  the  House.

 Will  the  Minister  of  Industrial  De-
 velopment  and  Company  Affairs  be
 pleased  to  state  the  names  of  indus-
 trial  units  proposed  to  be  established
 by  Government  in  Rajasthan  during
 1967-68?

 The  Minister  of  Industriay  Deveiop-
 ment  ang  Company  Affairs  (Shri  F.  A.
 Akmed):  The  following  Central  ro-
 jects  which  are  already  under
 truction  in  Rajasthan  will  be  comple-

 during  967-68:—
 l,  Zine  Smelter  at  Udaipur;
 a  Precision  Instruments  Factory,

 Koteh;  Besides  a  Machine  Tool
 Festery  will  be  set  up  at  Aimer.
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 In  the  State  Sector,  the  following
 projects  have  been  included  in  the
 Fourth  Plan  of  Rajasthan:

 lL  Development  of  Industrial
 Areas;

 2.  Woollen  Mill;

 3.  Leather  tannery;

 4.  Expansion  of  Sodium  Sulphate
 Plant;  and

 5.  Hi-tech  Glasg  Factory.
 It  ig  upto  the  State  Government  to
 take  up  implementation  of  these  pro-
 jects.

 Supply  of  Stainless  Stee]  to
 Manufacturers

 the  reply  given  to  Starred  Question

 Hf ् “धप भ्
 |  i  |
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 Bridge  Inspectors  Section  in:  Madras
 13875.  Shri  Bhogendr,  Jha:  Will  the

 Minister  of  Eallways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  3
 temporary  employees  of  the  Bridge
 Inspectors  Section  in  Madras  of  the
 Southern  Railway  with  five  to  fif-
 teen  years  of  service  have  been  serv-
 ed  with  notice  of  termination  of  their
 service  recently;

 (b)  if  so,  the  reasons  therefor;  and
 (c)  the  steps  taken  to  provide  them

 with  alternative  employment  conai-
 dering  their  long  years  of  continuous
 service?

 The  Minister  of  Eailways  (Shri  C.
 M.  Poonacha):  (a)  Yes.

 (b)  Since  these  men  were  engaged
 as  casual  jabour  for  a  specific  work  of
 casual  nature,  they  were  served  with
 notices  to  be  discontinued  from  21-5-67
 for  want  of  enough  work  load  and
 general  cut  in  grant.

 (९)  The  question  is  under  onsidera~
 tion  and  pending  review,  it  has  been
 possible  to  continue  their  services  upto
 20-68-1967,

 शूचॉतिर  रेलचे  के  तोसरी  श्रेणी  भौर  कौथो
 शेणी  के  कर्मचारी

 i374.  ली  भोगेगा  का:  क्‍या  रेले
 मंत्री  यह  बताने  को  कृपा  करेगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  तीन  से  सात
 साख  की  सेवा  पूरी  होने  के  बाद  भी  पूर्वोत्तर
 रेलवे  के  तीसरी  श्रेणी  घोर  लोची  श्ेणी  के
 लगणग  20  हजार  कर्मचारियों  को  स्थायी

 नहीं  किया  गया  है;  भौर

 दि
 (ज)  यदि  हां,  तो  इसके  क्या  कारण

 रेजये  wh  (aft  Bo  जुन  बुनाया)
 का)  जो  गहीं।  भर्ती  के  प्रारम्भिक  प्रो

 दें  काश  फरने वाले  ऐसे  कर्वे  चारियों  की  संख्या
 * बाययय,  se00  है।

 (च्)  स्थायी  जगहें  जाली  नहीं  हूँ
 झौर  कुछ  मामलों  में  स्थायीकरण  के  लिए
 झसी  योग्यता  सिद्ध  नहीं  हुई  है।

 Mechanical  Department  of  Railway
 Worksh®p,  Samastipur

 ‘1335,  Shri  Bhogendar  Jha:  Will  the
 Minister  of  Ballways  be  pleased  to
 state;

 (a)  whether  it  is  a  fact  that  in  the
 Mechanical  Department  of  Railway
 Workshop,  Samastipur,  North-Eastern
 Railway,  Rupees  forty  thousand  were
 granted  in  966  for  distribution  of
 tiffin  carriers  among  200  employees
 of  the  workshop;

 (b)  whether  this  amount  hes  not
 been  distributed  among  the  employees
 so  far;  and

 (९)  if  80,  the  reasons  therefor?

 The  Minolkster  of  Eallways  (Shri  C.
 M.  Poonacha;  (a)  No,

 t
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 (a)  if  so,  whether  Central  Govern-
 ment  propose  to  advance  the  required
 amount  to  the  Bihar  Government  to
 take  over  this  mill  or  to  take  over  the
 mill  under  Central  management?

 The  Minister  of  Industrial  Develop-
 ment  and  Affairs  (Shri  F.
 A.  Abmed):  (a)  and  (9),  In  2956  a  lic-
 ence  under  the  Industries  (Develop-
 ment  and  Regulation)  Act,  95]  was
 granted  to  Ashoka  Paper  Mills  }  td.
 for  the  establishment  of  a  new  under-
 taking  for  the  maunfacture  of  Paper
 and  Pulp  in  Darbhanga  District.  The
 clearance  for  the  import  of  Plant  and
 Machinery  was  given  on  the  2७
 August,  1989.  The  completion  of  the
 erection  of  the  Plant  has  been  held
 up  for  the  last  2b  years  due  to  the
 licensee  having  run  into  financial  di-
 fheulties.  The  exact  amount  already
 spent  on  the  project  is  not  known  fut
 the  estimate;  about  completion  and
 implementation  of  the  project,  due  to
 change  economic  conditiong  during
 the  last  ]  years,  vary  from  Rs,  6+
 crores  to  Rs.  I53  crores,  and  the  State
 Government  of  Bihar  has  decided  to
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 tion  is  being  collected  and  will  be
 laid  on  the  Table  of  the  House  as
 early  as  possible.

 Talcher  Industrial  Complex
 1378,  Shri  Chintamani  Panigrahi:

 Shri  P,  E.  Deo:
 Shri  K.  FP.  Singh  Deo:
 Shri  D.  N.  Deb:

 Will  the  Minister  Of  Steel,  Mines
 and  Motals  be  pleased  to  state:

 (a)  whether  the  Cabinet  Sub-com-
 mittee  has  taken  any  decision  with
 regard  to  the  setting  up  of  the  Talcher
 Industrial  Complex  at  Talcher  in
 Orissa;

 (b)  if  so,  the  nature  of  decisions
 taken:

 (९)  what  will  be  the  share  of  cen-
 tral  assistance  Mm  the  Fourth  Plan  for
 this  project;

 (d)  whether  the  State  Government

 fe)  at  what  stage  the  project  stands
 to-day?

 The  Minister  of  State  in  the  Minis-
 try  of  Steel,  Mines  and  Metals  (Shri
 P_  C.  Sethi):  (a),  (b)  and  (e).  The
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 Derailment  of  Goods  Train  on  N.EF.
 Railway

 ‘1379.  Shri  Vishwa  Nath  Pandey:
 Will  the  Minister  of  Railways  be

 Pleased  to  state:
 fa)  whether  it  is  a  fact  that  the

 UP  through  goods  train  derailed  on
 the  Siliguri-Alipurduar  section  of  the
 North  East  Frontier  Railway  between
 Binnaguri  and  Dalgaon  Stations  on  the

 “24th  March.  ‘1967;

 (b)  if  so,  the  causes  Of  the  derail-
 ‘ment;  and

 (c)  the  total  loss  of  the  Railway
 ‘property  thereby?

 The  Minister  of  Railways  (Shrj  C.
 M.  Poomacha):  (a)  Yes.

 (b)  The  accident  was  caused  due
 to  a  defect  jn  the  bearing  spring  buckle

 ‘of  an  axle  of  one  of  the  wagons.
 ey  The  cost  of  damage  to  railway

 property  was  estimated  at  approxi-
 mately  Rs.  60,076/-.

 Steel  Plant  near  Calcutta
 ‘1380,  Shri  Vishwa  Nath  Pandey:

 “Will  the  Minister  of  Steel,  Mines  and
 Metals  be  pleased  to  state:

 (a)  whether  it  is  a  fect  that  a  British

 Sethi):  (a)  to  (c).  There  is  no  pro-
 posal  by  gq  British  firm  to  build  a

 Presumably

 te  i
 f
 i it

 |  i
 nw tee  ‘

 ae

 for
 2
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 High  Quality  Steels.  Technica;  colla-
 boration  with  the  U.K.  firm  and  in-
 vestment  in  equity  have  been  approv-
 ed  by  Government.  The  Project  is
 likely  to  go  into  prodution  by  970-7l.

 Derailment  of  Military  Special

 ‘1381.  Shri  Vishwa  Nath  Pandey:
 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  some
 army  men  were  seriously  injured
 when  a  military  special  goods  train
 derailed  between  Gurpa  and  Paharpur
 railway  stations  about  30  miles  from
 Gaya  on  the  28th  March,  1967;

 (b)  if  so,  the  number  of  persons  in-
 jured;  and

 (९)  the  causes  of  the  accident?

 The  Minister  of  Railways  (Shri  C.
 M.  Poomscha):  (a)  and  ({b).  Four

 of  Military  Special  Goods  train  near
 west  Cabin  of  Gurpa  station  on  Eas-
 tern  Railway.

 (c)  The  accident  was  caused  due  to
 breakage  of  elliptical  spring  retainer

 बौराला  ते  हस्तिनापुर  तक  |...  साइम

 1382.  ली  नहाराज  सिह  भारती  :

 क्या  रेशणे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  केन्द्रीय  सरकार  ने  उत्तर
 प्रदेश  में  मेरठ  जिले  के  हस्तिनापुर  क्षेत्र  का

 विकास  करने  के  उद्देश्य से दौरासा से  दौरासा  से  हस्तिना-

 पुर  तक  रेलवे  लाइन  विछाने  की  योजना  इनाई
 थी  झौर  दौराता  चीती  मिल  ने  दौद्यता  से
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 मबाना  तक  की  झपनी  सकरी  रेलवे  लाइन
 सरकार  को  निशुल्क  दे  दी  थी  ;

 (@)  क्‍या  यह  सच  है  कि  किसानों  ने
 चफकबन्दी  के  दोरान  मयाना  से  हस्तिनापुर
 तक  की  रेलवे  लाइन  के  लिये  भूमि  छोड़  दी
 थो,  जो  शसी  भी  खाली  पड़ी  है  ;

 (ग)  क्‍या  यह  भो  सच  है  कि  भारत-
 पाकिस्तान  संघ  के  कारण  इस  रेलवे  लाइन
 का  निर्माण  कार्य  बन्द  कर  विया  गया  था  ;
 और

 (घ)  यदि  हां,  तो  यह  रेलवे  लाइन
 कब  तक  बन  जाने  को  संभावना  है।

 रेलबे  मंत्री  (थो Wo  a  पुनाला  ):
 (क)  जहां  तक  श्श्न  के  पहले  भाग  का  सम्बन्ध

 है,  यह  बता  दिया  जाय  कि  प्रस्तावित  लाइन
 का  सर्वेक्षण  करके  इस  योजना  की  जांच  की
 गयी  थो  |  जहां  तक  दूसरे  भ्राग  का  सम्बन्ध
 है,  यह  भी  उल्लेखनोय  है  कि  यह  पता  चला
 था  कि  इस  छोटी  लाइन  (दोराला-मवाना
 ट्रामवे)  के  अबन्धक  मवाना  के  रास्ते  दोराला
 से  हस्तिनापुर  तक  प्रस्तावित  बढ़ी  लाइन  के
 निर्माण  के  लिए  इस  ट्रामवे  को  जमोन  रैसों को को
 देने  को  तैयार  थे  लेकिन  तकनीकी  शौर  म्प
 कठिनाइयों  के  कारण  छोटी  लाइन  के  मार्य
 निर्धारण  पर  बडों  लाइन  बिछाना  व्यावहारिक
 नहीं  पाया  गया!  इससिए  रेलवे  मे  एक  झलग
 मामें  का  सर्वेक्षण  किया  और  इस  तरह  ड्रामे
 की  जमीन  लेने  का  प्रश्न  नहीं  उठा  t

 (@)  इस  मंत्रातय  को  इस  बात  को
 जानकारी  नहीं  है।

 (ग)  जी  नहीं।  इस  परियोजना  का

 अमुमोदन  नहीं  किया  गया  क्योंकि  चास  तौर
 पर  इस  क्षेत्र मे ंसुबिफसित  सड़कों  को  देखते
 हुए  बह  भलाभप्रद  थी।

 च)  सवाल  नहीं  उठता।
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 गेरढ  सिटी  बंककान  पर  भारी  इंसान

 I383.  of  भहाराज  सिंह  भारती  :
 क्या  श्ले  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  ह  है  कि  मेरठ  सिटी
 जंक्सत  पर  भारी  इंजनों  की  दिशायें  मोड़ने
 को  व्यवस्था  अभी  तक  नहीं  की  गई  है  ;

 (@)  कया  मेरठ  झौर  दिल्ली  के  बीच
 शटल  गाड़ियां  जलाने  की  व्यवस्था  भाभी
 तक  ऐसी  है  कि  इंजन  की  दिशा  नहीं  बदली
 जाती  ;  झौर

 (ग)  क्या  यह  सच  है  कि  ऐसी  व्यवस्था
 के  लिए  आवश्यक  सारा  सामान  पिछले  कुछ
 महीनों  से  वहां  पर  पड़ा  है  परन्तु  अभी  तक
 उसे  लगाया  नहीं  गया  है?

 लबें  मंत्री  (wt  Go  Go  gare):
 (=)  जी  हां

 (ख)  जी  नहीं ।  इंजनों  का  कार्यक्रम
 इस  तरह  बनाया  गया  हैं  ताकि  कोई  भी
 सवारी  गाड़ी  इंजन  का  टेण्हर  झागे  करके  न
 लायी  जाये  |

 (7)  जी  तहीं।  घूम  अक्कर  लगाने
 के  लिए  अभी  तक  सामान  का  केबल  कुछ,
 हिस्सा  ही  प्राप्त  हुआ  है।

 tex  कारों  का  निर्माण

 1384  oft  राम  फिल्लन  ुष्त  :

 जी  (..... 2  कम्ब  कहुवान  :

 क्या  wWentfire  जिफाल  तथा  समधाम-
 कार्य  मंत्री  7  प्रैस,  1967  के  झतारांकित
 ह,  सख्या  761  के  उत्तर के  सम्बन्ध  में  यह
 बताने  की  कृपा  करेंगे  कि:

 (क)  का  पैसेंजर  कारों  के  निर्माण  के

 ब्स्ताव को  इस  बीच  भ्स्तिम  रूप  दे  दिया  वया
 है;

 (ज)  बदि  हां,  तो  उसका  ब्यौरा

 है;  चोर
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 (ग)  इस  कारों  का  निर्माण  कित  किस
 स्थानों  पर  तथा  किन  किन  फर्मों  हारा  किया

 (a)  whether  the  proposal]  to  set  up
 ®  Bteel  Plant  in  the  Salem-Nayveli
 area  in  Tamilnad  has  been  dropped;

 (b)  if  so,  the  reasons  therefor;  and
 (c)  if  the  answer  to  part  (a)  above

 be  in  the  negative,  the  reasons  for  the
 @elay  in  setting  up  the  Plant?

 The  Minister  of  Steel,  and
 Metals  (Dr.  Chenna  Reddy):  (a)  No,
 Sir.

 (२)  Does  not  arise.

 (c)  The  Fourth  Five  Year  Plan  on
 iron  and  steel

 mar  eee
 to  be  finalised,

 of  licensed  porters  is  done  through  3
 duly  constituted  Selection  Board  on
 which  there  is  also  a  non-official  mem-
 ber.  Sons  of  licensed  porters  are  con-
 sidered  for  appointment  on  merits
 alongwith  other  applicants,

 ‘Will  the  Minister  of  हॉल, पाश,  be
 pleased  to  state:

 (a)  whether  the  cotton  sale  coopera-
 tive  sOcieties  and  other  stockists  of

 than  in  all  the  other  States;  and

 (¢)  whether  any  new  orders  have
 been  passed  by  Government  as  &
 result  of  the  ्... क 4 of  the  situation?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  to  (c).  Representa-

 from  cotton
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 Government's  policy  of  regulated
 marketing  of  cotton  involving,  inter-
 alia,  the  requisitioning  of  cotton,  has
 been  necessitateq  by  the  need  to  effect
 an  equitable  distribution  of  available
 supplies  of  cotton  to  the  industry.  On
 a  review  of  the  situation,  it  hag  been
 decided  that—

 (l)  Growers  and  their  co-opera-
 tives  should  sell  the  unsold
 quantities  of  cotton  at  appro-
 priate  ceiling  prices  subject
 to  survey  and  the  Textile
 Commissioner,  Bombay,  will
 use  his  good  offices  with  the
 Indian  Cotton  Mills  Federa-
 tion  to  facilitate  the  lifting  of
 such  cotton.

 -  2)  Cotton  which  has  been  sold
 but  is  yet  to  be  delivered
 could  be  adjusted,  as  far  as
 as  possible,  against  movement
 permits  jssued  by  the  Textile
 Commissioner  to  the  purchas-
 ing  mills.

 (3)  Movement  permits  wil]  be  is-
 sued  for  the  entire  quantity
 of  cotton  purchased  by  the
 Indian  Cotton  Mills  Federa-
 tion  which  will  be  kept  for
 distribution  to  mills,  as  neces-
 sary.

 ‘Trade  Agreement  with  Czechoslovakia

 ‘1388,  Shri  ¥.  A.  Prasad:
 Shri  N.  KE.  Sanghi:
 Shri  Bedabrata  Barua:

 Will  the  Minister  of  Osmmerse  be
 Pleased  to  state:

 (a)  whether  a  trade  pact  has  been
 signed  with  Czechoslovakia  recently;
 and

 (b)  if  so,  the  details  thereofr

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (ay  Yes,  Sir.

 (b)  A  trade  protocol  was  signed
 Czachoslo-
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 goods  between  India  and  Czechoslo-
 vakia  quring  967  shall  be  carried  out
 on  the  basis  of  the  Lists  of  Commodi-
 ties  ‘A’  and  ‘B’  attached  to  the  cuz-
 rent  Trade  and  Payments  Agreement
 dated  7th  November,  963  and  valid
 upto  the  end  of  the  year  1968,  A  copy
 of  this  agreement  is  available  in  the
 library  of  the  Parliament,

 2.  The  prospects  of  trade  during  the
 year  967  were  also  discussed  be-
 tween  the  two  delegations.  It  js  ex-
 pected  that  the  trade  between  the  two
 countries  during  7967  will  be  of  the
 order  of  Rs.  72  crores  both  ways.
 During  the  year  967  Czechoslovakia
 will  supply  to  India  machine  tools,
 tractors  C.K.D,  and  spare  parts  and
 componen‘s,  capital  goods,  rolled  steel
 products,  tool  alloy  and  special  steel,
 chemicals,  newsprint,  laboratory  and
 scientific  equipment,  components  and
 raw  materials  for  motorcycle,  scooter,
 time  pieces,  house  service  electric
 meters,  fuel  injection  equipment,  etc.
 under  collaboration  scheme  etc.  Among
 the  products  to  be  exported  to  Czecho-
 slovakia  are,  engineering  and  various
 industrial  products,  chemicals,  drugs
 and  medicinal  herbs,  ready-made  gar-
 ments,  tyres  and  tubes,  tinned  fruits
 etc.  in  addition  to  traditional  items
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 The  Minteter  of  Railway,  (Shri  C.
 i  Poomacha):  (a)  ‘Yes.

 of  the  72nd  Report  of  the
 Public  Accounts  Committee  suggest-
 ing  that  a  representative  of  Audit
 should  also  be  associated  with  this
 body,  the  Additional  Deputy  Auditor
 General  of  India  (Railways)  has  also
 ‘been  included  in  the  Committee.  As
 directed  by  the  Public  Accounts  Com-
 tittee  the  particular  transzaction  is  to
 be  examined  im  detail  by  the  Com-
 mittee,  keeping  in  view  the  Public
 Accounts  Committee's  observations  on
 the  case.

 Acoldent  of  Varanasi-Bhatsi  Pas-
 ह. अ  Train

 violent  storm  as  a  result  of  which  all
 the  i  coaches  of  the  train  got  derafl-
 ed  and  capsized.

 (b)  In  thig  accident,  27  persons  sus~
 tained  imjuries  of  whom  23  were  dis—
 charged  immediately  after  medical  aid,
 3  after  further  observation  in  the  Rail-

 (c)  The  cost  of  damage  to  railway
 property  was  estimated  at  approxi-
 madtely  Rs.  3,31,600.

 Supply  of  Equipment  to  Bhilai  Steel
 Piant



 tb)  If  ४०,  @  the  total  tonnage  of
 casting  and  forging  of  Foundry  Forge
 Project;  (ii)  the  total  requirement  of
 casting  of  Heavy  Machine  Building
 Plant;  and  (ili)  the  total  requirement
 of  casting  of  Heavy  Machine  Tools
 paant?

 The  Minister  of  Industria)  Develop-
 ment  and  Company  Affairs  (Shri  F.  4.
 Abmed):  (a)  Yes,  Sir,  when  the
 Foundry  Forge  Project  is  in  full  pro-
 duction.

 (9)  (i)  1,23,820  tonnes  a  year

 (ii)  The  requirement  wil!  de-
 pend  upon  the  precise  and

 (iii)  Orders  to  be  executed  but
 according  to  estimates  based
 on  ful)  utilisation  of  instal-
 led  capacity,  the  Heavv
 Machine  Building  Plant
 may  require  about  5000
 tonnes  and  the  Heavy
 Machine  Tools  Plant  about
 ‘11,000,  tonnes  of  steel  and

 (a)  the  production  target  of  Heavy
 Machine  Tools  Plant  of  Heavy  Engi-
 neering  Corporation  Ltd.,  Ranchi

 (b)  the  total  amount  of  orders  it  hag
 secured  from  customers;

 (c)  the  extent  of  production  of
 Heavy  Machine  Tools  Plant  in  gearing
 up  production

 (d)  when  it  is  likely  to  go  to  full
 production?

 Affair;  §  (Shri
 ¥.  A.  Ahmed):  (a)  The  ultimate  rated
 capacity  of  Heavy  Machine  Tools  Plant
 is  10,080  tonnes  per  annum.

 (b)  The  programme  for  1967-88  is
 for  manufacture  of  37  machines,  Theré
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 are  firm  orderg  for  four  machines  and
 orders  are  under  negotiation  for  27
 more.

 (९)  During  1966-67  Six  radial  dril-
 ling  machines  and  one  double  column
 planning  machine  were  assembled
 from  imported  knocked  down  com-
 ponents.

 (d)  Full  production  is  likely  to  be
 reached  by  1971-72.

 Chairman  of  H.E.C.,  Ranchi
 I394.  Shrj  Kartik  Oraon:  Will  the

 Minister  of  Industrial  Development
 ang  Company  Affairs  be  pleased  to
 state:

 (a)  the  powers  delegated  by  Gov-
 ernment  to  the  Chairman,  Heavy
 Engineering  Corporation  Ltd.,  Ranchi
 in  matters  of  recruitment,  dismissal
 and  promotion;  and

 (b)  to  what  extent  they  vary  from
 lar  powers  delegated  to  the  heads

 of  other  public  undertakings?

 The  Minister  of  चेंचला  Develop-
 ment  and  Company  Affairs  (Shri  F.  A.
 Ahmed):  (a)  In  matters  of  recruit-
 ment,  dismissal  and  promotion,  the
 Chairman  of  Heavy  Engineering  Cor-
 Poration  Limited  Ranchi  exercises  the
 powers  vested  in  him  by  the  Board  of

 not  arise.



 न

 जिले  में  किसानों  से  प्रधिगहीत  को  गई  -  भूमि
 के  कुछ  भागों  का  प्रयोग  डीजल  लोकोमोटिव
 बक्से  द्वारा  लेती  के  लिए  किया  जा  रहो  है  ;

 (ख)  यदि  हां,  तो  कुल  कितने  एकड
 भूमि  पर  खेती  की  जा  रही  है;  शौर

 (ग)  क्या  सरकार  ने  इस  भूमि  पर
 कोई  दूसरा  कारखाना  स्थापित  करने  का
 निर्णय  किया  है?

 रेलये  मंत्री  (को  Bo  qo  पुनाला  ):
 (क)  जी  हां।  सरकार  को  “अधिक  शन्न
 उपजापधो'  नोति  के  अनुसार  कुछ  जमीन
 डोजल  रेल  इजन  कारखाने  के  कर्मचारियों  की
 टोलियों  को  प्रस्थायी  रूप  से  उस  समय  तक
 खेती  करने  के  लिए  दे  दी  गयी  है  जब  तक  उस
 जमोन  का  विकास  नहीं  हो  जाता  घोर  उस  पर
 कर्मचारियों  के  लिए  मकान  तथा  कारखाने
 के  काम  झाने  वालो  प्रन्य  इमारते  नहीं  बन
 जाती  1

 (=)  लुग़भग  80  करोड़,  रुपये  ny

 (ग)  जी  नहीं  t

 Falling  of  &  Jawan  from  Punjab  Mall

 Shri  8.  A.  Agadi:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  a  Jawan
 i  i  the  Es  E

 been  regarding  the  causes;  and

 (९)  if  go,  the  detatis  thereof?

 The  Ministers  of  Railways  (Shri

 os 38)  ss
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 Jone  Tan  a  ae)  er
 taken  B&ek  upto  ovter  signal‘of  Ajhhs
 but  there'wag  no  trace  of  the  Jawan!
 Govefnment  Railway  ‘Police,  Mathtra,;
 Kerikaian  ahd’  District  Police’  Chhat®
 have  alsd  étafed  that  no  such  incidert®
 was  reported  to  them

 Waiver  of  Recovery  of  Liquidated
 damages  by  the  Iron  and  Steel

 oon
 ‘-*  Cortrolier

 1397  Shrj  Mrityunjay  Prasad:  Wilf
 the  Minister  of  Steel,  Mines  and  Metals
 be  pleased  to  state:  ‘

 ‘(a)  the  names  and  addresses  of  the
 firms  from  whom  recovery  of  Rs.  7§
 lakhs  on  account  of  liquidated  dam-
 ages  has-been  waived  by  the  [ron
 and  Steel  Control  Organisation;  ५८

 (b)  whether  any  enquiry  was  mada
 in  regard  to  the  basic  facts  such  a&
 their  capital,  financial  position,  names
 of  proprietors  of  the  firms  and  their
 manufacturing  capacity,  products  and
 addresses  of  thein  factories  and  in-
 cottie  and.  payment
 coe  tae  giving  them
 licences

 (९)  if  so,  the  circumstances,  under
 which  the  recovery  of  this  huge.
 amount  has  been  waived

 (ay  the  jegal  hurdle  ‘being  faced  in
 makifig  recovery  of  this  amount  anf
 whtether  any  officer  or  the  proceduré

 responsibié

 lakhs  hag  been  outstanding  against



 gard  thereto?

 :  (a)  to  (c).  The  points
 in  the  question  find  a  place

 i!

 शाह:
 =

 i

 tL
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 मोटर  कारों  का  ते  बायो  गा

 i399.  थी  गृश्युंअथ  were:  क्या
 wheltfien  विकास  तथा  शमयाव-कार्थ  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  विभिन्न  स्थानों  में  मोटर

 कारों  का  विकत  मूल्य  निर्धारित  करते  समय
 कारखाने  से  बिकी के  स्थान  तक  सड़क
 हारा  मोटर  कार  ले  जाने  की  प्रशिकतम
 लागत  सरकार  हारा  विश्वारित ही  जाती
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 है  भौर  यदि  हां,  तो  इसके  लिये  क्या  प्रक्रिया
 भ्रपनाई  जाती  है  ;

 (ल)  क्‍या  के  जाने  की  लागत  दूरी
 के  झनुपात  से  निर्धारित की  जाती  है  भौर
 यदि  नहीं,  तो  क्‍या  विक्रंता  कारखाने  से  निकलते
 समय  के  मूल्य  में  मोटरकार  ले  जाने  की
 जितनी  लागत  जोड़ना  चाहें,  जोड़  सकते

 हैं;

 हुक  (=)  पटना,  कलफत्ता,  बम्बई,  ana
 शौर  दिल्‍ली  में  फिएट,  भम्बेतेडर  शौर
 स्टेंडड  नामक  कारों  के  निर्धारित  मूल्य
 क्या  हैं;  झौर

 (3)  क्‍या  इन  मोटर  कारों  के  साथ

 दिये  जाने  बाले  औद्ारो ंकी  किस्म  शौर
 उपयोगिता आादि  की  जांव  की  जाती  है  भोर
 यदि  कोई  ग्राहक  इन  प्रौजारों  को  न  लेना
 जाहे,  तो  क्या  इनका  मूल्य  उसे  लौटाया  जात
 है?

 ttatficn  विकास  तथा  समधाय-कार्थ
 मंत्री  10  कलबचहीन  ली  झाहुनव)  :  (क)
 शौर  (ल).  भारत  सरकार  मोटर  कारों  के
 कारखाने से  चलते  समय  के  खुदरा  मूल्य  की
 ही  स्वीकृति देती  है  t  निर्माताशों को  का  रखाने
 से  श्बलते  समय  के  मूल्य  में  झनेक  लदान  के
 मास्तथिक  ा्च  को  औओड़ने  की  प्रमुमति
 है।  यह  स्वाभाविक  रूप  से  हुर  स्थान  का
 झलग-अधसग होता  है  भौर  यह  सरकार  हारा
 निश्चित  नहीं  किया  जाता।

 (ग)  जैसा  कि  पहले  बतायागया  है
 सरकार  हारा  स्वीकृत  कीमतें  कारखाने
 से  चलते  समय  की  कोमतें हैं,  देश  में  भिभ्र-
 सिन्न  स्थानों  पर  स्थित  केग्दों  भयया  प्रदर्शन
 ककों  से  बाहर  चनते  समय  की  कौमत  नहीं
 हैं।

 (ज)  सरकार  कारों  के  साथ  दिने  जाने
 दाले  श्रौजारों  की  फिल्म  का  उस्धोगिता
 cafe  की  च  महीं  करती।  सरकार  हारा
 कारों  के  wre  दिए  जाने  बाले  श्रौजारों  को



 2653  Written  Anewers  JYAISTHA  12,  889  (SAKA)  Written  Answers  2654

 कोई  पृथक  कीमत  की  स्वीकृति  नहीं  होती  ।
 सरकार  की  जानकारी  के  अमूसार  न  तो
 निर्माता  झौर  न  वितरक  ही  ऐसे  पुर्जों  के

 कोई  पुृथक  मुल्य  निर्धारित  करते  हैं  ।  भौजार
 कारों  के  साथ  ही  होते  हैं।  ग्राहक  हारा
 उन्हें  न  लिये  जाने  के  लिये  उनकी  कौमत
 बापस  नहीं  की  जाती।

 (a)  whether  ceilings  have  been  fixed
 on  the  number  of  big  and  small  motor
 cats,  trucks,  bus  chassis,  passenger
 uses,  etc,  being  manufactured  in

 details

 sb

 bg

 फिस्स

 Fee

 ्  स्ट  गए
 [

 झ ्|

 (b)  and  (९).  In  December,  1968.  Mh
 Hindustan  Motors  Lid.  Calcutta  had

 (a)  whether  the  managamen;  of  the
 Ceal  Mines  and  Allied  Machinery

 Durgapur,  §  give  preference
 the  loca]  people  in  the  matter  of  em

 &



 600  per

 ‘The  Minister  of  Industria}
 ‘a=  Oounbaay

 Develop-

 Minifig  and  Allied  Machinery  Corpo-
 ration  has  fecogriséed  that  it  gould  be

 trom  areas  near  about  th  plave  of
 location  of  the  project  secure  appoint-

 ment
 to  posts in  lower  scales.

 5  (७)  Total  number  of  employees  on

 fast
 March  967  was  6340.  Total  num-

 of  employees  from  ‘the  district  in
 Whith  the  project  is  located  and  the

 ae

 district  on  that  date  was

 ne  teat  *
 >  (ce)  The  project  is  situated  im.  West

 Hengal.  and.  the  total  number  of
 people  employed  from  that  State
 is  5041.  The  total  number  of  employees
 ftom  other  States  is  1299.  There:  is
 no  ‘locel’  employee  drawing  a-  salary
 above  Rs.  4600  pér  month  and  the
 numbey  of  ‘tocal’  employees  drawing
 salary  between  Rs.  1,000,  and  Rs,  1,600
 -  rs

 Manufacture  of  Tractors  and  Small
 Cars

 AA  Shri  G.  8.  Mishra:  Will
 Minster-.of  Industria).  Development
 sad

 sidered  inter-se  priority  to  be  given
 te  ‘the  -  manufacture  .of  small  and
 @heaper.  tractors  in  the  country  vis-a-
 wis  production  of  small  cars  while  giv-
 ing  consideration  for  the  allocation
 and  resources  for  the  manufacture  of
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 Hindustan  Plantation  @  Ltd.
 1408,  Shri  K.  BR.  Ganesh:  Will  the

 Minister  of  Commerce  be  pleated  to
 state:

 (a)  the  amount  of  loan  given  by
 Government  to  the  Hindustan  Planta-
 tion  (P)  Ltd.  and  whether  the  ante-
 cedents  and  solvency  of  the  firm  and
 its  Directors  were  carefully  investi-
 gated  before  sanctioning  the  loan;

 (b)  whether  land  in  East  Bay
 Katchal  was  given  to  this  firm  by
 open  tender  or  negotiations;  and

 (c)  the  action  Government  propose
 to  take  to  realise  the  loan  from  the
 firm  and  whether  any  penal  action  is
 proposed  to  be  taken  against  the  er-
 ring  party?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  to  (c).  The  infor-
 mation  is  being  collected  and  will  be
 laid  on  the  Table  of  the  House  in  due
 course,

 Allotment  of  Fist  Cars

 ‘1404,  Shri  K.  BE.  Ganesh:  Will  the
 Minister  of  Industrial  Development
 and  Company  Affairs  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 quota  of  Fiat  Cars  allotted  to  the

 (७)  the  number  of  officers  who  have
 been  allotted  fiat  cars  since  1960,  and
 the  number  of  such  allottees  who  are
 deputationists;

 (९)  the  total  number  of  officers  who
 have  been  allotted  fiat  cars  since  960
 who  have  left  the  islands  within  one
 year,’  six  months,  three  months  and
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 बिहार  में  -  का  कारखाना

 1405.  @  युगांगन्‍्द  ठाकुर  :  क्‍या
 ाचिस्प  मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  यह  सच  है  कि  उत्तर  विहार
 के  सहरसा  और  पृणिया  जिले  प्रमुक्ष  पटसन
 उत्पादन  केन्द्र  हैं;

 (@)  क्‍या  यह  सच  है  कि  सहरसा  जिले

 में  पटसन  का  कारखाना  न  होने  तथा  कियानों
 को  उचित  मूल्य  न  दिये  जाने  के  कारण
 पिछले  दो  तीन  वर्षो  में  पटसन  का  उत्पादन
 चीरे  घीरे  कम  हो  गया  है;

 (ग)  कया  यह  सच  है  कि  अन्य  बातों
 के  साथ-साथ  सहरसा  जिले  में  पटसन  का
 शक  कारखाना  स्थापित  करते  के  लिये  कच्चा
 माल  भी  काफी  उपलब्ध  है;  और

 (घ)  दि  हां,  तो  इस  पिछड़े  हुए
 सीमावर्ती  क्षेत्र  में  कब  तक  पटसन  का  एक
 कारखाना  स्थापित  करने  का  सरकार  का
 विचार  है?

 ..बालनिश्य  मंत्रालय  में  उप-मंत्री  (भी  हषफी

 कु्देशी) :.  (क)  से  (घ).  एक  विवरण
 संघरन  है  t

 विवरण

 सहरसा  झौर  प्रणिया,  बिहार  में  सबसे
 अधिक  जूट  पैदा  करने  वाले  जिने  हैं।  गत

 कुछ बों  से  इन  जिलों  में  जूट  की  उपज  निम्न-
 लिखित  परिमाण  में  रही  है:--

 ag  लाख  गाये

 1b61-62  11.0

 1962-63  8.7

 1963-84  20.0

 1964-65  7.8

 1965-66  7.8.

 2.  बमुबत:  गत  तीन  चर्षों  में  प्रतकूल
 मौवन  के  कररण  मारत  के  सभी  जुट  उत्पादक
 जेत्नों  में,  जिनमें  बिहार  भी  शामिल  हूँ,  जूट
 (भोर  मेस्टा)  की  उपज  कम  हुई  ।  बिहार
 भी  इसका  अपवाद  नहीं  है।  सहरसा  भोर
 पूणिया  में  पैदा  होने  वाला  जूट  उपेलाकृत
 भटिया  किस्म  का  होता  है  भौर  परिणामतः

 यह  जूट  सस्ता  बिकता  है।  यह  कहना  ठीक
 नहीं  है  कि  जूट  की  उपज  में  इसलिये
 कमी  हुई हैं  कि  वहां  कोई  कारखाना  नहीं  है
 अथवा  किसानों  को  उचित  मूल्य  नहीं  दिये
 जाते।  गत  भीसमों  में  देश  में  कच्चे  जूट
 की  अत्यधिक  कर्मी  के  कारण  देश  भर  में
 (जिनमें  पूणिमा  शोर  सहरसा  भी  शामिल  है  )
 जूट  क॑  मूल्य  कलकत्ता  श्र  नगर  से
 इतर  बाजारों  में  बहुत  ऊंचे  च्हे।  मद्यपि  यह
 सच  है  कि  सहरसा  जिले  में  जूट  की  कोई  मिले
 नहीं  है  परन्तु  बिहार  में  पहिले  ही  तीन  जूट
 मिल  हैं  जिन  की  जूट  की  आ्रावश्यकता का
 अधिकांश  सहरसा  और  प्रृणिया  में  पैदा  होने
 बले  जूट  से  ही  पूरा  किया  जाता  है।  कुल
 मिलाकर  देश  में  इस  समय  जितता  कच्चा
 जूट  उपलब्ध  हो  सकता  है  उमकी  भ्रपेक्षा
 जूट  का  माल  बनाने  वाले  कारखाने को  क्षमता
 अधिक  है।  परिणामतः  विद्यमान  मिलों  की
 भ्रावश्यकता  को  समय  समय  पर  कच्ने
 जूट  के  आयात  से  पूरा  किया  जाता  है।
 सहरसा  के  जूट  के  लिये  मचे  मूल्य  सुनिश्चित
 करने  का  केवल  यहां  रास्ता  है  कि  जूट की
 किस्म  झोर  उपज  में  सुधार  किया  जाए।

 3.  इस  जिले  के  जूट  उगाते  वाले  क्षेत्र
 में  जूट  मिले  को  स्थापना  का  कोई  प्रस्ताव



 ber,  966  and  state  the  basic  catego-
 gory-wise  difference  in  duties,  quali-
 fications,  method  of  recruitment,

 avenue  of  promotion,  type  of  work,
 responsibilities  and  workshop  faci-
 lities  of  the  Charfemen  and  Foremen
 in  Railway  Workshops  and  sheds  and
 those  in  the  Heavy  Electricals  Ltd.,
 Bhopal,  Fertilizer  Corporation  of
 India  Ltd,  Bharat  Heavy  Electricals
 Lid.,  Hardwar  and  National  Small
 Scale  Industries  Corporation,  Ltd?

 The  Minister  of  RailWays  (Shri
 ©.  M.  Peonacha):  The  information
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 is  being  collected  and  will  be  laid
 on  the  table  of  Lok  Sabha  in  dus
 course,

 14g8,  Shri  8.  c  Beara;  Will  the  Mi-
 nister  of  Railways  be  pleased  to  refer
 to  the  reply  given  to  Unstarred  Ques-
 tion  No,  805  on  the  8th  November,
 966  and  state  the  reasons  for  not  re-
 vising  the  rates  of  incentive  bonus  to
 the  Chargemen  working  on  the  Indian
 Railways?

 The  Minister  of  Railways  (Shri  C.M.
 Poonacha):  The  rates  of  incentive

 no  increase  in  these  rates  is  justified..
 Manufacture  of  Small  Tractors

 1409.  Shri  ¥.  A.  Prasad:
 Shri  N.  K.  Sanghi:

 Will  the  Minister  of  Industrial
 Development  and  Company  Affairs  be
 pleased  to  state:  (a)  whether  it  js  pro-
 posed  to  set  up  a  factory  with  Japa~
 nese  collaboration  for  the  manufacture
 of  small  tractors  that  can  be  used  with
 advantage  in  small  holdings  and  rice
 fields;  and

 Cb)  if  so,  the  main  features  thereof?
 The  Minister  of  Industrial

 ment  and  Company  Afulrs  (Shri
 F.  A,  Ahmed):  (a)  and  (b).  A  number
 of  schemes  have  been  licensad/given
 letters  of  intent  approved  in  principle.
 for  the  manufacture  of  Power  Tiliers
 (Small  tractors)  in  collaboration  with
 Japanese  firms,  The  main  features  of:
 these  schemes  are  43  under:—

 5.  Name  of  Name  of
 No.  ह+  2  faa

 Capacity  Remarks
 Nos,  per
 annum,

 Location

 I  FI  3  4  5  6

 +  Mls.  Krishi  Mis,  Akira  of  6ece0e  ~The  firm  has  gone
 Ltd,  ov  Japan.  है”  ool  into  production. Pve.

 bad.
 2  Mf.  T.

 Lrd.,  Bangalore tn

 a  Cotton  Pitan
 y

 Mh.
 i

 .  S.  &  W.  Mills  Lid.
 eh  ach
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 ह उ  2  द द  4  5  6

 Mis.  Hyderabad  Mis,  Iecki  Agri-  Hyderabad  ‘12000,  Licensed  on ’
 Allwya  Metal  Works  cultural  23-3-67.
 Led.,  Hyderabad  nery  Co.

 Lid.,  yo
 §  Mis  Pravara  Tools

 Mi
 Yanmar  Pravarnsgar  Only  a  letter  of

 &  Co-  ‘iesel  Engine  intent  has  been

 Fah
 in  ane  ela  Co.  Lid,  issued.  Industrial.

 arnagar.  licence  will  be

 in ~  a
 requirements
 imported  capital.
 goods  are  ap-
 Proved.

 In  addition,  two  more  schemes  of  the
 Government  of  Punjab  and  U.P.  State

 1410,  Shri  ¥.  A.  Prasad:
 Shri  N.  KE.  Sanghi:

 Will  the  Minister  of  Industrial

 (c)  if  a0,  the  remults  thereof?
 The  Minister  of  Commerce

 Dinesh  Singh):  (a)  Yes,  Sui.
 {b)  Not  yet.

 (c)  Does  not  arise.

 (Shri.

 (b)  the  number  of  Managing  Agen-.
 cies  which  control  these  compenies  and.
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 Management  of  each  of  these  menag-
 ing  agents  is  shown  below:—

 Written  Answers

 No  of  No,  of  Companies
 Managing  under  each  Manag-

 Agents  ing  Agents
 ३  9
 I  é

 sa  5
 i  4

 “6  3
 7  2

 352

 Import  of  Paper  and  Board

 ‘1413,  Shri  Prem  Chand  Verma:  Will
 ‘the  Minister  of  Commerce  be  pleased
 to'state:

 {a)  the  value  of  import  licences  for
 paper  and  board  granted  under  the
 ‘export  promotion  scheme  during  the
 last  twelve  months;

 (b)  whether  Government  propose
 the  stoppage  of  reduction  of  import
 of  paper  and  board  under  the  export
 promotion  scheme  in  view  of  large
 seale  production  of  these  items  in  the
 country;  and

 (c)  if  so,  the  reasons  for  not  tak-
 ing  the  decision  so  far?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  The  statistics  of
 value  of  import  licences  issued  under
 E,P.  Schemes  have  not  been  maintain-
 ed  commodity-wise.  The  value  of  im-
 port  licensing  done  under  the  E.P.
 Schemes  for  individual  commodities
 like  paper  and  Board,  therefore,  can-
 not  be  indicated.

 (b)  and  (c),  The  import  of  paper

 products.
 genous  production  in
 Ports  of  different  categories  of  paper
 aand  boards.
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 Imports  and  Exports
 24l4.  Shri  Prem  Chand  Verma:  Will

 the  Minister  of  Commerce  be  pleased
 to  state

 (a)  the  number  of  cases  involving
 -invoicing  end  under-invoicing

 in  import  and  export  trade  detected
 and  the  number  of  cases  in  which
 action  has  been  taken  during  the  last
 2  months;

 (b)  the  number  of  cases  involving
 the  breach  of  import  and  export  rules
 a  during  the  last  twelve  months; a

 {e)  the  number  of  officers  and  pub-
 liemen  against  whom  prosecution  was
 launched  and  the  number  of  persons
 convicted  as  a  result  thereof?

 The  Minister  of  Commerce
 Dinesh  Singh  (a)  83  cases

 (b)  374  cases

 (c)  66  cases  of  prosecution  and  7  of
 conviction.

 No  officer  is  involved.

 बाशा  तथा  भोभोह  स्टेशनों  पर  क्न  को
 ध्यचस्था

 24s.  et  राभाजतार  शास्त्री  :  क्या

 देख  मंत्री यह  बताने  की  कृपा  करेंगे  कि:

 (8)  क्‍या  सरकार  को  इस  बात  को
 जानकारी  है  कि  पूर्वी  श्लच  पर  sear  और

 गोमोह  स्टशनों  पर  कर्मचारियों  को  दिया
 जाने  वाला  जल  स्वास्थ्य  के  लिए  हानिकारक
 है;

 (Shri

 (a)  क्या  रेलय  डाक्टरों  ने  भी  जल
 की  जांच  करने  के  बाद  इस  तथ्य  की  पुष्टि
 की  है;  जौर

 (ग)  यदि  हां,  तो  कर्मचारियों  के  लिये

 शुद्ध  जल  की  व्यवस्था  करने  के  लिये  सरकार
 का  कया  & ६  करने  का  विचार  है  और  ये

 ब्बणध कब तक कब  तक  किये  जायेंगे? ?

 बेले  dt  (जी.  Re  दु  कुमाका)  :

 (क)  से  (ग])  भोचो  बोलो
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 स्टेशनों  पर  छातने  और  क्लोरीन  भिलाने
 के  बाद  पानी  की  सप्लाई  की  जाती  है।
 द... ह  हाक्टरों  द्वारा  विश्लेषण  करने  पर
 गोमो  स्टन  पर  दिया  जाने  वाला  पानी
 संतोषप्रद  भौर  पीने  योग्य  पाया  गया  है।

 लेकिन  झाझा  का  पानी  छानने  का  संयंत्र,
 जो  953  में  लगाया  गया  था,  ठीक  काम

 नहीं  कर  रहा  है  ।  किसो-किसी  मौके  पर
 पानी  प्र  न्‍न्‍्तोपथ्दद  पाया  गया  है,  विशेषकर
 अरमात  में  आर  उसके  तुरन्त  बाद  |  डाक्टर
 पानी  के  नम॒ने  की  प्रतिदिन  जांच  करते  हैं
 शौर  उन  दिलों  जंत्र  नमूने  अनुपथुक्त  पाये
 जाते  हैं,  कर्म  बारियों  को  बस्ती  के  खुल  कुम
 से  पाती  नहीं  लेने  दिया  जाता  है।  इस  बोच
 पानी  चनने  के  संयंत्र  का  आवरहाल  शुरू
 कर  दिया  गया  है।  झाशा  है  यह  काम
 40-9°67  तक  पूरा  at  जायेगा  और

 इसके  पूरे  हो  जाने  पर  इस  तरह  की  शिकायतों
 का  कोई  प्राघार  न  होगा  |

 Will  the  Minister  of  Steel,  Mines
 and  Metals  be  pleased  to  state:

 (a)  whether  it  has  been  decided  to
 close  down  the  N.C.D.C.'’s  Serampore
 colliery  at  Giridih  and  to  retrench  its
 1,500  workers;

 (b)  if  eo,  the  reasons  for  such  clo-
 sure  and  the  steps,  if  any,  taken  to

 to  exhaustion  of  reserves  of  good  qua-
 lity  coal.  Closure  of  the  Central  Pit
 of  Serampore  is  likely  to  involve  a
 retrenchment  of  7.48  labourere  and
 20l  substitutes,  Meanwhile  the  possi-
 bility  of  giving  alternative  employ-
 ment  and  review  of  reserves  is  also
 being  examined.

 (c)  There  is  no  difficulty  at  all  in
 finding  market  for  Girdih  high  grade
 coal.

 Export  of  Human  Hair

 1417.  Shri  Shiva  Chandra  Jha:  Will
 the  Minister  of  Commerce  be  pleased
 to  State  the  names  of  the  countries  to
 which  human  hair  are  being  exported
 and  the  foreign  exchange  earning  per
 year  as  a  result  thereof?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  U.S.A.  West  Ger-
 many,  Hongkong,  Austria,  France,
 Japan,  Italy,  U.  K  &  Australia  are  the
 main  countries  importing  human  hair
 (unworked)  and  its  waste  from  India.
 value  of  exports  during  ‘1964-65,  ६965 .
 66  and  April  966—January,  7967  stood
 at  Rs.  29.65  lakhs,  Rs.  4439  lakhs
 and  Rs,  90.73  jakhs  respectively.

 Export  duties

 1418.  Shri  Shiva  Chandra  Jha:  Will
 the  Minister  of  Commerce  be  pleased
 to  state:

 fay  whether  it  is  a  fact  ‘hat  the  re-
 duction  in  the  export  duties  after  de-
 valuation  has  nulified  the  impact  of
 the  latter;  and

 (b)  if  so,  the  steps  contemplated  to
 rectify  it?

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  (a)  and  (b),  Export
 duties  have  been  reduced  whenever
 the  competitive  position  of  commodi-
 ties  subject  to  export  duty,  became
 vulnerable  in  foreign  markets  Such
 action,  taken  in  the  interest  of

 main taining  or  boosting  export,  dows  in
 any  way  conflict  with  the  objective-.of
 devaluation  whith  is  also  to  maintain
 and  increase  exports.

 .



 1420.  Bo  शाम  मनोहर  लोहिया  :
 ली  मु  लिसये  :

 (क)  क्‍या  सरकार  को  सामूदाना  तथा
 साबूदान ेके  भायातकों की  संस्था  की  बर  से
 एक  झापन  प्राप्त  हुआ  है,  जिसमें  कहा  गया

 है  कि  साबूदाता  तथा  मकई,  जिससे  साखि

 बनाया  जाता  है,  का  प्रायात  बन्द  कर  देने  के
 फरिणामस्वरूप  50  करोड़  च्पये  की  हाति

 हुई है  ;  शौर

 (लव)  यदि  हां,  तो  इस  समंबंध  में  सरकार

 की  क्या  प्रतिकरिदा है?
 ह... है  चालन  में  शपननंत्री  (थी

 ह... अ  gum)  :  (+)  थी,  हां।

 झौर  मक्का  जैसी  स्वदेशी  बस्तुननों  को सचासंसषद

 काम  में  माया  जाता  है  |  (मोड  बताने  के  लिये

 कुछ  झायातित  मक्का  के  प्रयोग की  जो  भनूमति
 है,  उसके  विषय  में  तथ्य  यह  है  कि  पयात  की
 गई  भक्‍का  भ्रायातित  सामूदाने  या  साबुदाते
 के  माद  से  सस्ती  ही  पढ़ती  है  बौर  इसलिये
 इस  प्रक्रिया  में  विदेशी  मुद्रा  की  हानि  के

 बजाय बचत  होती  है  ।  पर्याप्त मात्रा  में  संकर
 मक्का  नाने  के  भी  प्रयत्न  किये  जा  रहे  हैं
 ताकि  इस  स्तु  में  भी  हम  भात्मनिर्भर  हो:

 ः
 s
 :

 €

 i

 प्श्दुः र्

 i  Bi  बादएक,  ह... उ  Fe  i

 B  |  ‘hon. Minister

 a  :
 i

 i
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 ATTENTION  TO  MATTER

 Shri  s.  M.  Banerjep  (Kanpur):  I  call
 the  attention  of  the  Minister  of

 ‘quest  that  he  may  make  a  statement
 thereon:—

 “Government's  refusal  to  raise
 dearnetg  allowance  in  respect  of
 ‘Central  Government  employees  in
 spite  of  average  rise  of  ten  points
 in  the  cost  of  living  index.”

 Sir,  you  may  now  give  ®  ruling  on
 my  point  of  order.

 JYAISTHA  12,  889  (SAKA)  Central  Governmenta670
 Employees  (C.A.)

 the  evening  of  30th  May  and  is  under
 study.  Some  more  time  will  be

 was  given  to  representative;  of  the
 staff  who  met  the  Expenditure  Sec-
 retary  on  5th  May  that  whatever  deci-
 sions  are  taken  would  be  given  effect
 to  retrospectively  from  Ist  February,
 3967  when  the  2-monthly  average  of
 the  All-India  Working  Class  Consumer
 Price  Index  number  had  gone  up  by
 i0  points  since  the  last  revision  in  the
 rates  of  Dearness  Allowance.  <A
 similar  assurance  has  also  been  given
 On  30th  May  in  the  meeting  of  the
 National  Council  of  the  Joint  Consul-
 tative  Machinery  for  Central  Govern-
 ment  employees.

 Shri  हि.  M.  Banerjee:  Before  putting
 the  question,  I  want  to  know,...

 Mr,  Speaker:  Please  put  your  ques-
 tion  and  get  the  information  to  the
 extent  it  comes.

 की  मथ  लिमये  (मुंगेर)  :  इतना  उन  से

 पूछ  लिया  जाय  कि  गजेन्द्रडकर  कमिशन
 की  रपट  आज  सभापटल  पर  झा  रही  है  गा

 नहीं  ?

 Shri  S.  M.  Banerjee:  I  want  only
 One  confirmation  whether  whatever
 has  appeared  in  the  newspaper  is  cor-
 rect  or  not.  a

 Mr.  Speaker:  You  put  that  question.

 Shri  s.  M,  Banerjee:  Why  should  I
 waste  my  question  on  that?

 Mr,  Speaker:  He  wants  to  know
 whether  what  has  appeared  jn  the
 Papers  is  vorrect  or  not.
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 [Shri  Morarji  Desai]
 soon  as  possible.  I  have  not  been,  able
 to  supply  copies  to  the  memberg  -of
 the  Cabinet,  Therefore,  it  ig  -not
 possible  for  the  Cabinet  to  consider
 it.

 च्नी  मु  लिसवे  :  अख़बार  वालों  को  वह
 पहले  ही  मिल  गयी  लो  मैं  जानना  चाहता  हूं
 कि  वह  उन्हें  कहां  से मिली  ?  झापसे  मिली
 या  गजन्द्रगडकर  साहब  से  मिली  ?

 श्यो  मोरारजो  बसाई  :  प्राप  को  बद्धि
 जैसा  प्रापको  समझाये  वैसे  आप  मानें  i.  मैं
 क्या  कह  कि  किसने  बताया ?  बाकी जो  यह
 अश्षबार में  आाया है. है  वह  झौर  जो  भ्राप  समझ
 रह ेहूँ  वह  भी  ठीक  नहीं  है  ny

 Shri  5,  M.  Banerjee:  Sir,  my  Cail
 Attention  notice  had  nothing  to  do
 with  the  Gajendragadkar  Commission.
 That  is  a  separate  question.  My  Call
 Attention  notice  was  about  the  failure
 of  the  Government  to  raise  the  dear-
 ness  allowance  of  the  Central  Govern.
 ment  employees  even  after  the  aver-
 age  rise  of  ten  points  in  the  cost  of
 living  index.  I  may  add  thut  when
 the  recommendation  of  the  Second
 Pay  Commission  was  accepted,  the  late
 lamented  Prime  Minister  Nehru  said,
 “This  tantamounts  to  an  award.”  That
 was  accepted  the  Government.
 They  are  morally  commiited—social-
 ly,  they  may  not  be—to  accept  that

 .

 Now,  the  ten  points  rise  in  tne  cost
 of  living  index  was  reached  in  Febru-
 ary,  7987  and  ag  q  result  of  that,
 having  nothing

 were  entitled,  genuinely  anq  legiti-
 mately,  for  an  increase  in  the  dearnes,

 JONE  2,  967  Central  Government
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 month  of  March  or  ‘April  or  even  May.
 Will  he  wait  for  an  ali-India  agitation?

 Shri  Morarji  Desai:  I  do  not  know
 how  much  concerned  the  hon.  Mem-
 ber  js  with  the  moral  question

 Shri  Vasudevan  Nair  (Peermade):
 That  ig  your  monopoly.

 Shri  Morarji  Desai:  That  is  the
 monopoly  of  the  person  who  puts  the
 question,  not  mine...  (Interruption).

 ‘Shri  Nambtar  (Tiruchirapalli):  He
 reptesents  the  Central  Government
 epaployees

 “Shri  5.  M,  Banerjee:  Mysclf  and  my
 son  have  moral  value.

 “Shri  Morarji  Desai:  I  am  accepting
 it;  I  am,  not  rejecting  it;  I  have  not
 said  that  you  do  not  believe  in  it.
 But  the  question  has  been  replied  to
 that  when  the  Government  decides
 this,  it  cannot  decide  a:  niess  the
 Gajendragadkar  Commission  which

 Chief  Ministers  of  the  States  that  we
 will  consult  them  before  we  decide.
 Therefore,  this  takes  time.  We  had
 to  wait  for  the  Commission's  report
 and  that  is  why  we  have  waited.  But
 we  have  also  said  that  whatever  may
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 lowance.  If  there  is  g  rise  of  0  points
 in  the  cost  of  living  index,  they  should
 revise  the  dearness  allowance.

 DA.  to  JYAISTHA  123,

 Despite  our  objection  to  the  i0-pnint
 formula,  we  accepteq  it  under  the
 circumstances,  Now  Government
 ‘wants  to  wriggle  out  of  it;  they  want
 to  shatter  the  hopes  of  the  Central
 Government  employees  by  bringing  in
 the  Gajendragadkar  Commission.  This
 has  nothing  to  do  with  Gajendragad-
 kar  Commission,  There  is  a  0-pnint
 rise  in  the  cost  of  living  index  due  to
 the  failure  of  the  Government  to  hold
 the  price  line.  I  want  «a  straight
 answer  to  my  question,

 Mr.  Speaker:  He  has  answered  that,
 with  retrospective  effect,  it  wili  be
 given.

 Shri  Morarji  Desai:  I  am  always

 aft  ‘erary  सिह  (देहरादून)  :  डिप्रनस्‌
 अलांउस  बढ़ता  नहीं  है  झौर  प्राइसंज  बढ़
 जाती हैं  क्‍या  सरकार  -  ऐसा  इस्तजाम
 करेगी  कि  जब  तक  डिधरनेस  अलाउंस

 नम  बढ़े सब  तक  आइसेज  न  बढ़ें  ?

 की  भोत्तरणी  बसाई :  सरकार  के  हाथ
 में  ऐसा  द्ल्भ  होता  तो  सरकार  जरूर  ऐसा
 करती  1

 जी  awere  सिह  :  सरकार  के  हाथ  में

 नहीं  है  क्योंकि  हु  दुर्बल  है  1

 की  भौरारणी  बस्त  :  भाप  उसे  को  रास्ता
 बतला  दें  ।

 Sent  Basa  =  (Diamond
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 of  the  common  man  has  gone  up.  The-
 average  man  in  government  employ-
 ment  cannot  have  two  square  meals  a
 day  and  during  the  third  and  the  last
 weeks  of  the  month,  he  does  not  have
 money  for  doing  his  minimum  market-
 ing.  The  Government  has  accepted
 the  recommendations  of  the  previous
 Commission  and  that  i,  still  in  vogue.
 Until  it  ig  replaced  by  any  other  ac-
 ceptable  formula,  why  does  the  Gov-
 ernment  not  implement  the  formdla
 that  is  now  in  vogue  and  allow  the-
 benefits  to  the  common  man  in  govern-
 ment  service?

 Shri  Moraj;  Desai:  It  does  not  re-
 quire  any  further  reply.

 Shri  Joytirmoy  Basu:  What  is  the
 answer,  Sir?

 Mr,  Speaker:  He  says  that  he  has.
 already  answered.

 Shri  Jytirmoy  Basu;  I  have  wasted:
 my  energy.  .

 Shri  Hem  Barua  (Mangaldai):  Do-
 you  make  provison  for  members  wast-.
 ing  their  energy?

 Mr.  Speaker:  Mr.  Pattiam  Gopalan.

 Shri  P.  Gopalan  (Tellicherry):
 Since  the  basic  concept  behind  grant-
 ing  0.  A.  to  employees  is  to  compen-
 sate  for  the  fall  in  the  purchasing
 power  of  rupee  which  directly  affects
 the  low-income  groups  and  since  the
 phenomenal  growth  in  the  rise  in  pric-
 es  is  mainly  due  to  the  monetary  and
 fiscal  policies  adopted  by  the  Goverp-
 ment  and  since  the  phenomenon  is  an-
 all  qndia  problem  which  is  proved:
 from  the  fact  that  the  upward  trend  in
 the  cost  of  living  indices  is  more  or-
 less  uniform  throughout  India,  may  I
 know  whether  it  is  not  the  responsihi-
 lity  of  the  Central  Government  to-
 assist  the  State  Governments  to  meet
 the  extra  expenditure  incurred  by  them-
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 [Shri  P.  Gopalan]
 meet  the  extra  expenditure,  the  un-

 -foreseen  expenditure,  that  is,  the  ex-
 penditure  which  is  unforeseen  at  the
 time  of  the  preparation  of  the  forecast,
 and  if  so,  whether  the  request  of  the
 ‘Kerala  Government  for  assistance  to
 them  to  meet  the  unforeseen  expendi-

 ure  due  to  the  enhancement  of  dear.
 ness  allowance  to  its  employees  has
 been  complied  with  by  the  Central

 Government.

 Shri  Morarji  Desai:  The  reply  to
 “the  last  question  is  in  the  negative,
 namely  that  this  Government  will  not
 give  anything  towards  the  disburse-
 ment  of  dearness  allowance  by  the

 ‘States  to  their  employees.  That  is
 -what  has  been  made  abundantly  clear.

 As  regards  the  first  part  of  the
 -question,  I  do  not  accept  that  the  rise

 in  prices  is  due  merely  to  the  econc-
 mic  and  fiscal  policies  of  this  Gov-

 -ernment,

 Shri  Ranga  (Srikakulam);  Mostly.

 Shri  Morarji  Deeai:  There  are  many
 «causes  for  it.

 Shri  Ranga:  It  is  mostly  due  to  that.

 Shri  Morarji  Desal:  It  is  not  even

 2nd  yet  we  need  not  quarrel.

 Shri  Nambiar;  But  he  is  controlling

 JUNE  2  967  Central

 Shri  Morarji  Desai;  All  these  wil!
 arige  when  Government  come  pefore
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 he  has  said  that  his  question  has  been
 covered,

 Shri  Nambiar:  There  is  no  we  in
 asking  questions.

 aft  ry  लिमये  :  मंत्री  महोदय  ने  यह
 बंतलाया  अपने  वक्तव्य  में  कि  कर्मचारियों
 को  संहगाई  भत्ता  फरवरी  से  मिलना  चाहिये
 था,  लेकित  चूंकि  'गजेन्दगडकर  कमीशन  की
 रिपोर्ट  नहीं  पहुंची  थी,  उस  वक्‍त  इस  लिये

 लहीं  दिया  गया  ।  ब  उन्होंने कहा  है  कि  यह
 पिछली  तारीख  से  दिया  जायेगा  ।  उसके  बाद
 चार  महीने  हो  गये  हैं,  फरवरी,  मार्च,  अैल
 और  मई,  इस  के  बाद  शौर  कितने  महींने
 गेंगे,  पता  नहीं  है

 यह  पैसा  आप  को  फरवरी  में  देना  था
 जो  झापने  दिया  नहीं  ग्रौर  जार  महीने  तक  झ्रापने
 इस  पैसे  को  अपने  पास  रखा,  शायद  छः:  महीने
 भी  रखेंगे  :  इसका  जो  ब्याज  या  सूद  होतां  है
 और  जो  सरकार  को  मिला  है  क्‍या  उस  ब्याज
 आर  सूद  को  कर्मचारियों  को  मंहगाई  भत्ते  के
 साथ  दिया  जाएगा  ?

 श्री  मोशरणों  दसाई  :  जो  नहीं  |

 शी  maf खिसये  :  इसको भाप  खा  जायेंगे  ?
 जिस  तारीख  से  इना  जाहिये  था  उस  तारीख
 को  न  दे  कर  प्रगर  मंतगाई  भत्ता  बाद में  दिया
 जाता  है  तो  मजदूरों  को  उसका  ब्याज  मिलना
 चाहिये  ।  उसको  झाप  कंसे  झपने  पास  रख
 सकते  हैं  ?  इसका  कोई  उत्तर  नहीं  है।

 Mr.  Speaker:  He  said  ‘no’.

 Shri  Indrajit  Gupta  (Alipore):  Since
 the  Government  are  not  bound  to  ac~-
 capt  the  recommendations  of  Shri
 Gajendragadker  and  can  cither  reject

 Sal  (ai)  = 2
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 the  whole  report  or  modify  it  accord-
 ig  to  their  own  wish,  may  we  at  least
 have  this  much  assurance  from  the
 Finance  Minister  that  whatever  deci-
 sion  may  be  taken  in  future,  which  de-
 cision  will  have  restrospective  effect
 from  1-2-67,  at  least  what  the  em-
 ployees  were  getting  before  l-2-67
 will  not  be  cut  down  or  retrenched?

 Shri  Morarji  Desai;  The  hon.  Mem-
 ber  seems  to  be  in  a  wonderland.

 ag  an  assurance?  I  may  be  prepared
 to  be  in  a  wonderland....

 Mr.  Speaker;  Shri  Sondhi.

 Shri  M.  L.  Sondhi  (New  Delhi):
 In  view  of  the  fact  that  from  Febru-
 ary  prices  are  admitted  to  have  gone
 up  by  70  points,  since  the  last  revi-
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 Shri  Morarji  Desai:  Government
 will  do  whatever  they  think  reason-
 able  and  come  before  the  House.

 Shri  M.  L.  Sondhi:  My  point  is  a
 basic  one  because  it  involves  some
 Teference  to  the  actual  conditions  of
 the  market  where  any  benefit  Govern-
 ment  in  their  wisdom  give  is  wiped
 cut  by  the  very  disconcerting  beha-
 viour  of  our  market  forces.

 भी  हुक्म  ग्बम्द  कछवाय  (उज्जन)  :
 मंत्री  लोग  बाजार  से  सामान  खरीद  कर  नहीं
 लाते  हैं  शौर  झगर  जा  कर  लागें  तो  इनको
 मालूस  पड़े  कि  किस  भाव  पर  वस्त॒यें  बिकती
 हैं  ।  इनके  नौकर  ले  झाते  हैं  ।

 कीजे  फरनेंडीस  (बम्बई-दक्षिण)  :

 हल न  ने  भ्रभी  कहा  है  कि  किसी  भी
 राज्य  सरकार  को  केन्द्र  से  महंगाई  भत्ता
 राज्य  सरकारों  के  कर्मचारियों  को  देने  के
 लिए  नहीं  मिलेगा  ।  कई  दिनों  से  वित्त  मंत्री
 इस  बात  को  कहते  झा  रहे  हैं  शोर  हर  मौके
 पर  इसको  कहते  हैं  |  झभी  वित्त  मंत्री  जी  ने
 यह  भी  एलान  किया  है  कि  गजेरद्रगडकर
 कुसिशन  का  जो  एवार्ड  है  इस  पर  वह  राज्य
 सरकारों  से  सलाह  मश्विरा  कर  रहें  हैं  ।
 एक  तरफ  तो  वह  कहते  है  ।क  राज्य  सरकारों
 के  कर्मचारियों  को  महंगाई  भत्ता  देने  के  लिए
 बहू  कोई  मदद  राज्य  सरकारों  को  नहीं  करेंगे
 और  दूसरी  तरफ  इस  कभमिन्नन  की  रिपोर्ट
 पर  वह  राज्य  सरकारों  से  सलाह  मश्विरे
 की  बात  करते  हैं,  यह  बात  मेरी  समझ  में
 नहीं  झाई  है  i  क्या  सरकार  बबल  काराय
 करते  के  लिए  भार  जैसा  मधु  लिमये  साहब
 ने  कहा  है  सरकारी  कर्मचारियों  के  पैसे  को
 और  श्ब्द  दिनों  के  लिए  रोके  रखने  के  लिए
 यह  तरीका  अपना  रही  है  ?  झगर

 JUNE  2,  न  Government  26808
 Employees  (C.A.)

 च्मी  झिल  मारायण  (बस्ती):  ग्बलाइये  ।

 को  बाजे  फरतेडीश  :  जरूर  अलायेंगे  |

 aft  भोरार्णी  देसाई:  कोई  भानदोलन

 बाहर  चले  उसके  पहले  ही  यहां  चला  दिया
 है,  मैं  क्‍या  करूं  ।  माननीय  सदस्य  की  जो
 झ्रादत  हो,  उनके  जो  विचार  हों  उनको  वे
 रख  सकते  हैं  ।  लेकिन  मेरे  ऊपर  क्‍यों  उसका
 आरोप  करते  हैं  ?

 एक  बात  का  शौर  उन्होंने  जवाब  मांगा

 हैं  कि  हम  चीफ  मिनिस्टरज़  से  क्‍यों  पूछते
 हैं  ?  इसलिए  पूछते  हैं  कि  सरकार  ने  वादा
 किया  था  सब  चीफ  'मिनिस्टर्ज  से  कि  हमारा
 जब  कोई  इस  मामले  में  कदम  उठेगा  तो
 उसको  उठाने  से  पहले  हम  उन  से  सनाह
 मुश्विरा  करेंगे  ।

 थी  भु  लिखये  :  सभी  प्रश्नों  पर  ?

 ह, ह  मोरारजी  देसाई  :  इसी  प्रश्न  पर  ।

 in  मिप

 5

 k

 ५

 i  i  U
 38३६

 8४

 ‘
 |

 i



 3681  Papers  Laid

 ing  some  ex-gratia  payment  to  these
 hard  pressed  Central  Government
 employees  which  may  be  offset  against the  rise  in  dearness  allowance?

 Shri  Morarji  Desai:  What  stands  in
 the  way  is

 these
 done.  I  never  said  all

 ill  be  done.  I  have  only said  that  the  Government  will  take
 into  consideration  all  these  matters and  will  do  whatever  is  reasonable.
 That  is  what  Government  has  said.

 22.37  hrs.
 PAPERS  LAID  ON  THE  TABLE
 Cosr  Accounr  Recorps  (Cyeres)

 Rurss

 F.  A.  Ahmed):
 Table  a  copy  of

 under  sub-section  (3)  of  section  642 of  the  es  Act,  ‘1956,  [Placed in  Library.  See  No.  LT-496/67}.
 ह... .. ड  or  Sincaren:  Co.irrirs

 Company  &  Coa,  Boarp
 The  Minister  of  Stete  in  the  Minis-

 tey  of  steel,  Mines  and  Metals  (Shri ry  Ca  Sethi):  I  beg  to  lay  on  the
 Table:  —

 ql  (i)  A  copy  of  the  Annual
 Report  of  the  Singareni
 Collieries  Company
 Limted  for  the  year

 ernment  on  the  working
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 (2)  A  copy  of  the  Annual  Report
 of  the  Coal  Board,  Calcutta
 for  the  year  1964-65,  [Placed

 Talia
 See  No.  LT-498/

 67).

 सडस्ठाा!  on  Accounts  or  Trxritp
 Com™MITTE  ETc,

 The  Deputy  Minister  in  the  Mink-
 try  of  Commerce  (Shri  Shag  Quare-
 shi):  I  beg  to  lay  on  the  Table:

 qa  A  copy  of  the  Audit  Report
 on  the  Accounts  of  the  Textile
 Committee  for  the  year  ‘1965-
 66,  under  sub-section  (4)  of
 section  3  of  the  Textiles  Com-
 mittee  Act,  1963.  ]Placed  in
 Library.  See  No.  LT-499/6T].
 A  copy  of  the  Textiles  Com-
 mittee  (Amendment)  Rules,
 ‘1967,  published  in  Notification
 No.  G.S.R.  438  in  Gazette  of
 India  dated  the  lst  April,
 1967,  under  sub-section  (3)  of
 section  22  of  the  Textiles
 Committee  Act,  ‘1963.  [Placed
 in  Library.  See  No.  LT-500/
 87}.
 A  copy  of  Notification  No.
 8.0,  722  published  in  Gazette
 of  India  dateq  the  ३5४0
 May,  ‘1967,  under  sub-section
 (2)  of  section  686  of  the
 Industries  (Development  and
 Regulation)  Act,  395l.  [Plac-
 ed  in  Library.  See  No.  LT-
 801/67).

 (2)

 (3)

 (4)

 Order,
 ‘1967,  published  in  Notification
 No.  so.  475  in  Gazette  of
 India  dated  the  20th  April,
 49867,  under  sub-section  (6)
 of  section  3  of  the  Essential
 Commodities  Act,  1058,  [Plac-
 ed  in  Library.  See  No.  LT-
 502/67].

 (5)

 Papers  Laid  =  2682



 Board  Act,  1948,  (Placed  in
 Library.  See  No.  LT-503/67].

 (6)  A  copy  of  the  Coir  Industry
 (Amendment)  Rules,  1967,

 in  Notification  No.
 8.0.  7744  in  Gazette  of  India,
 dated  ‘the  20th  May,  1967,
 under  Sub-section  (3)  of  sec-
 tion  26  of  the  Coir  Industry
 Act,  1953.  [Placed  in  Library.
 See  No,  LT-504/67}.

 22.38  brs.
 BUSINESS  OF  THE  HOUSE

 commencing  5th  June,  ‘1987,  will  con-
 sist  of:—

 (iD  Reply  of  the  Railway
 Minister.

 (2)  General  discussion  on  the
 General  Budget  for  1967-68.

 (3)  Consideration  and  passing  of

 oh  ट्कम  न्य  कछुबाय  (उज्जैन)  :

 जो  वक्तव्य  भ्रभी  दिया  गया  है  उस  में  उन्होंने
 एक  बात को  नहीं  बताया  है  ।  देश  में  गोवध
 बन्द  होना  चाहिये  इसको  लेकर  आन्दोलन
 चला था  गौर  चल  रहा  है  ।  इस  प्रश्त  पर  बड़ी
 उलेजना फैल  रही  है  |  मैं  जानना  चाहता
 हूं  कि  क्या  सरकार  इसके  बारे  में  कोई  बिल
 लाने  जा  रही  है  ताकि  जो  उत्तेजना  फैनी

 हुई  है  वह  गान्त  हो  सके  ?

 एक  शोर  विपय  की  शोर  मैं  आपका
 ध्यान  दिलाना  चाहता  हूं  n  पिछली  लोक
 सभा  में  मैंने  एक  सवाल  उठाया  था  धौर
 माननीय  संसद्‌  कार्ये  मंत्री  का  इस  भोर  ध्यान
 ींचा  था  ।  देश  भर  में  शमर  बत्ती  बनाने
 यालों  के  बारे  में  कोई  कानून  नहीं  है  ।  में
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 जानना  चाहता  हूं  कि  क्या  सरकार  झगर  बत्ती
 बनाने  वालों  के  लिए  कोई  कानून  साने  का
 का  विचार  कर  रही  है  ?

 Sto  राम  चुसभ  सिंह:  माननीय  सदस्य
 को  मालूम  है  कि  जो  विषय  यहां  भाते  हैं
 उनको  बिजिनेस  एडवाइज़री  कमेटी  में  तय
 किया  जाता  है  भौर  आपके  दल  का  प्रतिनिधि
 भी  वहां  है  उन्होंने  बैसा  कोई  विषय  वहां
 नहीं  रखा  |  बाद  में  श्रगली  आर  जब  इसको
 वहां  रखा  जाएगा  तो  बिजिनेस  एडवाइज़री
 कमेटी  इसकों  तय  कर  लेंगी

 aft  gee  re  कशुवाय  :  अध्यक्ष  महोदय,
 मेरे-

 wre  तथा  क््थि  मंजी  (शी  जाजौजन

 शाम)  :  गो  रहा  के  सम्बन्ध  में  मैं  सदन  को
 एक  जानकारी  देना  अआहंता  हूं  ।  सदन  को

 मालूम  है  कि  सरकार  ने  गोरक्षा  महाभियान
 समिति  से  बातें  करने  के  बाद  यह  निश्चय
 किया  था  कि  एक  कमेटी  स्थापित  को  जाएगी
 जो  इस  प्रश्न  पर  विच्ञार  करके  सरकार  के
 पास  झपनी  सिफारिश  करेगी  सरकार  ने
 इसके  बारे  में  निश्चिय  कर  लिया  है  झोर
 ब  तक  मैंने  उस  कमेटी  की  चोषणा  भी
 कर  दी  होती  लेंकिन  महाभियान  समिति
 कै  लोगों  ते  सदस्यों  के  नाम  देने  के  लिए  कुछ
 समय  मांगा  है  a  जैसे ही  उनके  सदस्यों के  नाम
 झा  जाएंगे,  कमेटी  की  घोषणा  कर  दी  जाएगी  |

 थी  कगर  साल  गुप्त  (दिल्सी  सदर)  :

 क्या  यह  ठीक  है  कि  समिति  के  कहा  है  कि
 उस  से  जितने  सदस्यों  के  नाम  मांगे  ए  हैं,
 उनकी  संख्या  थोड़ी  है  शौर  सरकारी  सदस्यों
 की  संक्षया  ज्यादा  है  ?  क्‍या  संब्या  के  बारे  में
 ची  कोई  झगड़ा  है  ?

 जी  जवलजीआम  चय :  जी  गहीं  i  उस

 पर  कोई  झगड़ा  नहीं  है  1
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 aft  पिस  ।  कछ्ुबाय  :  प्रध्यक्ष  महोदय,
 शन  गर  बत्ती  उद्योग  के  बारे  में  पूछा  है।
 उस  का  सत्तर  नहीं  दिया  गया  है  ।  मैं यह
 जानना  चाहता  हूं  कि  क्‍या  श्रम  मंत्री  उस
 के  बारे  में  कोई  बिल  लाना  चाहते  हैं  ।

 झच्यका  महोबय  :  श्री  मधु  लिमये  t

 की  चु  लिमये  (मुंगेर)  :  पश्चिमी
 ए  शिया  में  भ्ररबों  श्रीर  इसराइल  के  मामले  को
 लेकर  बडी  विग्फोटक  स्थिति  पैदा  हो  गई
 है  कार्य  वरामशंदात्री  समिति  की  उस-समिति
 में  यह  तय  हुआ  था  कि  श्रोमती  तारकेश्वरी
 सिन्हा  के  नाम  पर  जो  प्रस्ताव  है,  उस  पर  जल्द
 से  जल्द  बहस  को  जायेगी  ।  इस  लिए  भाप  की
 मार्फत  मंत्री  महोदय  से  मेरी  यह  बिनती  है
 कि  भगसे  सप्ताह  रेल  मंत्री  का  जवाबों  भाषण
 समाप्त  होने  के  तुरन्त  पश्चात्‌  इस  प्रस्ताव
 को  ले  लिया  जाये  ।  वहां  पर  भो  बड़ी  विस्फोटक
 स्थिति  है  ।  अमरीका  और  ब्रिटेन  के  नाविक
 बेड़े  वहां  पर  पहुंच  गये  हैं  ।  रूस  के  लड़ाई  के

 बहा  भी  झा  गये  हैं  7  कभा  भी  लड़ाई  छिड़
 सकती  है  ।  इस  लिए  उस  प्रस्ताव  को  भ्रगले

 सप्ताह  ले  लिया  जाये  V

 Narendra  Singh  Mahida
 (Anand):  The  Hindu  Religious  En-

 dowment  Bill,  965  was  introduced  in
 the  third  Lok  Sabha,  May  I  konw
 whether  the  Minister  thinks  of  re-
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 and  at  the  time  of  the  agitation  in
 Madras,  Government  came  forward
 With  a  statement  that  they  would
 take  steps  to  give  statutory  shape  to
 this  assurance.  I  would  like  to  know
 when  this  is  likely  to  materialise,  It
 ig  serious  because  only  last  week  in
 Kodaikanal  there  was  a  students’  con-
 ference  in  which  a  resolution  was
 Passed  that  they  were  going  to  start
 some  agitation  if  this  assurance  was
 not  given  statutory  shape.

 Shri  D.  C.  Sharma  (Gurdaspur):  I
 bow  my  head  to  the  Business  Advisory
 Committee  because  it  is  presided  over
 by  you.  Still,  permit  me  to  air  ,ome
 of  the  misgivings  that  have.  The  Edu-
 cation  Commission  Report  is  before
 the  whole  country;  it  is  being  discus-
 sed  by  a  parliamentary  committee
 and  is  being  written  about  in  the
 newspapers.  |  find  that  the  new
 Minister  of  Parliamentary  Affairs
 who  has  now  got  used  to  his  job  has
 given  only  five  hours  for  education
 demands.  Education  should  have  been
 our  first  priority  this  time  because  we
 are  going  to  overhaul  the  whole  set
 up  of  education.  So,  it  should  be
 Given  more  time.

 One  of  the  burning  questions  in  the
 whole  of  this  country  today  is  whe-
 ther  India  should  manufacture  atomie
 bomb  or  not  on  account  of  the  deve-
 ments  in  China.  Two  hours  have
 been  given  to  atomic  energy  as  if  it
 is  a  tin  factory  which  requires  only
 two  hours.  I  think  the  atomie  energy
 department  which  is  presided  over
 by  the  Prime  Minister  herself  and
 which  has  given  rite  to  many  contro-
 versial  questions  today  should  have
 received  a  larger  measure  of  time  than
 given  to  it  now.
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 [Shri  D.  C.  Sharma]
 we  have  been  given  only  one  hour.  I
 think  many  Members  want  to  express
 their  opinion  about  the  Ministry  or
 the  Department  of  Parliamentary
 Affairs,  for  which  I  think  only  one
 hour  has  heen  given.  I  plead  with
 you  with  folded  hands,  because  you
 also  come  with  folded  hands  before
 us  when  you  occupy  the  Chair;  please
 give  more  time  for  discussing  the
 Demands  for  Grants  of  the  Education
 Ministry,  please  give  time  for  discus-
 sing  the  Education  Commission  report
 and  also  for  the  Department  of  Parlia-
 mentary  Affairs.

 Shri  s.  M.  Banerjee  (Kanpur):  I!
 am  happy  to  see  that  an  official  resolu-
 tion  hag  been  brought  by  Government
 to  have  a  complete  and  exhaustive
 discussion  on  the  report  of  the  Mono-
 polies  Inquiry  Commission  and  the
 R.  K.  Hazari  Committee  report.  ]  say
 that  the  time  is  good  now  for  having
 a  comprehensive  discussion  on  these
 reports  especially  when  the  budget
 has  been  presented  and  is  going  to
 be  discussed  shortly  in  this  House.
 That  is  one  thing.

 The  second  thing  is  this.  We  have
 been  demanding  in  this  House  the
 audit  report  of  Ruby  General  Insur-
 ance  Company  and  New  Asiatic  Com-
 pany.  That  was  denied  to  us.  That
 has  been  denied  to  us  for  the  last
 seven  years.  Now  that  we  will  be
 discussing  the  Birla  House  in  the

 R.  K.  Hazari  Report,  I  request  that
 copies  of  the  audit  report  of  these
 two  companies  should  be  laid  on  the
 Table  of  the  House  and  thus  be  made
 available  to  us.

 भी  भ्रकाकभीर  शास्त्री  (हापुड़):  झष्यल
 अहोदय,  श्राप  को  स्मरण  होगा  कि  पिछले
 शुक्रवार  को  मैं  ने  श्राप  के  माध्यम  से  संसदू-कार्य
 मंत्री  से  यह  झनुरोघ  किया  था  कि  नो  डे  बैठ
 ह... उ  नोशर्जू  के  संबंध  मैं  सरकार  की  नीति
 बढ़ी  उपेक्षापूर्ण  रोती  जा  रही  है!  झाप  से
 पहले  भोक  सजा  के  भेन्यका,  श्री  अयंगर,  का
 यह  नियम  था  कि  यदि  प्रति-सप्ताहं  नहीं,

 JUNE  2,  967  8.  O.  प्र.  2688

 तो  कम  से  कम  दो  सप्ताहों  में  एक  मो  दे  & | अ
 लेड  भोसन  जकर  के  सिया  जाता  था  धौर
 इस  प्रकार  से  इस  सदन  में  कुछ  ऐसे  विक्यों
 पर  ब्वर्या  हो  जाती  थी,  जिन  पर  विचार  होना
 झावश्यक  था  ।  पिछले  शुक्रवार  को  प्राप  ने
 कहा  था  कि  समिति  बैठ  रही  है  भौर  वह  इस
 बारे  में  विचार  करेगी  कि  कौन  कौन  सी  नो  डे
 चैड  मेरा  सोदास्भ  स्वीकार  की  जायें,  जिन

 पर  यहां  चर्चा  हो  संकती  है।  उस  समिति

 की  बैठक हुई  भौर  उस  ने  कुछ  प्रस्ताव  स्वीकार
 भो  कर  लिये।  एक  भ्रस्ताव यह  भी  स्वीकार
 कर  लिया  गया  है  कि  पाकिस्तान  को  पश्चिमो
 राष्ट्रों  की  सशस्त्र-सहायता  दोबारा  झारम्भ  हों
 जाने  के  बाद  भारतीय  सोमाधों  पर  जो  तनाव
 बढ़ता  जा  रहा  है  और  इस  प्रकार  जो  स्थिति
 उत्पन्न हो  गई  है  उत्त  पर  विच्षार  किया  जाये  3
 में  निवेदन  करना  चाहता  हूं  कि  भी  पीछे
 हम  को  अखनूर  की  सीमा  पर  पाकिस्तानी
 सेनाहों  के  अमाव  के  समाचार  मिले  हैं  ओर
 कल  परसों  राजस्थान  ने  पाकिस्तान  द्वारा  हमारी
 वायु-सीमा  का  प्रतिक्रमण  किया  गया  है  t

 ऐसी  स्थिति  सें  श्राप  संसदू-कार्य मंदी  को  कहें
 कि  बहू झपने  अभ्रावश्यक  कार्यों  में  इस  प्रस्ताव
 को  झवश्य  सम्मिलित  कर  लें,  ताकि  इस  पर

 चर्चा हो  जाये  ।

 में  आप  से  फिर  कहना  चाहता  हूं  कि

 श्राप  ग्रनियत दिन  के  प्रस्तावों के  संबंध  में
 कुछ  परम्परा  निर्ारित  करें  ।  भले हो  दो

 सप्ताहों  में  एक  बार  हो,  लेकिन मो  डे  ह | अ
 | ह  भोशन्ण  को  अवश्य  लिया  जाना

 ह, 3  न  मनोक (  वलिण  विकली  t  wat

 महोदय,  यह  बजट-सेशन  लम्बा  चलने  बाला  है।
 हमारे  यहां  परिपांडी  ह...  हैं  कि  जिस  लगेगे
 बालियामेंट  बैडी  हो,  उस  ear. wt  विषय
 देश  के  सोभने  भुख  रूप  ते  नयचि हैं है ंऔर  जिन
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 का  देश  की  जनता  पर  प्रभाव  पड़ता  है,
 उन  पर  यहां  विचार  हो  जाया  करे  4  इस

 समय  देश  के  सामने  दो  संकट  हैं।  एक  तो
 झ्राथिक  संकट  है,  जिस  की  श्वर्चा  बजट  की
 डीबेट  में  होगी  |  लेकिन  उस  से  भी  बढ़

 कर  जो  संकट  देश के  सामने  है,  बह  सुरक्षा  के

 संबंध में  हैं।  पश्चिमी एशिया  में  जो  श्  हो
 रहा  है,  वहां  पर  पीस  डिस्टर्ब  हो  रही  है,  इस

 की  मुझे  चिन्ता  है।  लेकिन  उस  से  भो  प्रधिक
 चिन्ता  मुझे  इस  बात  की  है  कि  जिस  प्रकार
 यहां  पर  प्ररव  देशों  में  इसरायल  के  विरुद्ध
 जिहाद  की  झावाज़  उठ  रही  है,  उसी  प्रकार
 भारत  के  बिर्द्ध  पाकिस्तान  मे  जिहांद  की
 झायाज  उठ  रहीं  है  भौर  पश्चिमी  एशिया
 का  जिहाद  और  पाकिस्तान  का  जिहाद  एक
 होने  वाले  हैं  ।  इस  लिए  हम  पश्चिमी  एशिया
 की  स्थिति  के  बारे  मे  उदासीन  नहीं रह  सकते  t
 हमारी  सुरक्षा  पर  उस  स्थिति  का  बहुत  कुछ
 प्रभाव  पड़ने  वाला  है  ।  दुर्भाग्य  से  हमारो
 सरकार  ने  जन्द  बाजी  में  कुछ  बात  को  OE
 इस  समय  नासिर  के  नुनायंदे  यहां  आये

 हुए  हैं।  इस  लिए  यह  आवश्यक  है  कि  महा
 पर  उस  के  बारे  में  पूरी  डिस्कगन  हो  जाय

 झौर यह यह  निश्चित  हो  जाये कि  भारत  का

 दृष्टिकोण  क्या  है  g  चाहता  हूं  कि

 इस  विषय  को  प्रायमिकता  दे  कर  इस  फ्र  इस
 सदन में  विचार  किया  जाये  ।

 Mr,  Speaker:  He  mentions  Rajas-
 than;  it  is  very  urgent  and  important.
 On  Monday  there  is  a  Calling  Atten-
 tion  Notice  coming  up.

 8
 7  EE  te  BE

 iti;
 i

 {

 भ्

 JYAISTHA  12,  889  (SAKA)  8.  O.  H.  2690

 They  are  of  sufficient  importonce,  but
 their  turn  never  comes.  For  the  last
 2  months,  24  motions  have  accumu-
 lated.  They  should  be  discussed.

 att  जाऊं  'फरनेंदोज  (चम्नई  दक्षिण)  :
 अध्यक्ष  महोंदय,  कई  दिनों  से  सिक्किम  से  ऐसी
 खबरें  झा  रही  हैं,  खास  तौर  से  सिक्किम

 महाराजा  ने  जब  से  एक  अमरीकी  लड़की  से
 जादी  की  है,  तब  से.

 भ्रध्यक्ष  महोदय  :  शादी  को  तो  बहुत  रोज

 हो  गये,  बच्चा  भी  हो  गया  !

 श्री  जाओ  करनेंडीश  :  तब  से  लेकर  उन
 का  जो  हिन्दुस्तान  के  साथ  रवैया  है,  उस  में
 फर्क  होता  गया  है  भौर  अब  कई  दिनों  से  वे

 हिन्दुस्तान  के  साथ  जो  संधि  है,  उस  में  फर्क
 करना  चाहते  हैं,  अपने  को  एक  अलग  स्वतंय

 राष्ट्र  घोषिय  करना  चाहते  हैं  ,  संयुक्त  राष्ट्र
 संघ  में  जाना  चाहते  हैं  |  ऐसी  कई  घटनायें
 सिविकस  ओर  अमरीका  में  चल  रही  हैं
 हमस  ने  दो  बार  इस  मसले  पर  ध्यान  आकर्षण
 प्रस्ताव  दिया,  लेकिन  दोनों  बार  विषय  समिति
 ने  उन  को  नामन्‍्ज्ूर  कर  दिया  t  इस  बारे  में
 मैं  इतना  ही  आप  से  कहना  चाहता  हूं  कि  जब
 चीनी  झाक्रमण  वाला  मामला  आय,  पकिस्तान

 हिन्दुस्तान  के  रिश्ते  का  मामला  आया,  तब  भी

 ऐसी  कई  घटनायें  होती  रहीं  कि  इस  सदन
 में  बहस  नहीं  होने  दी  गई,  न  बाहर  ही  बहस
 होने  दी  गई  क्योंकि  अखबारों  पर  भी  सरकार

 का  ह्व्जा  रहता  है  भौर  इस  प्रकार  की  बहस
 न  होने  से  देश  को  पहले  से  इन  मामलों  पर
 जागरूक  करने  का  काम  नहीं  हो  पाता  |  मेरा

 निवेदन  है  कि  इस  सिक्दिम  वाले  मसले  को

 जरूर  गस  सप्ताह  कुछ  समय  मिलना  चाहिये
 झौर  उस  पर  बहस  होनी  चाहिये  ताकि  जिन

 घटनाधों  को  झाज  हमारे  देश  में  छिपा  कर

 रखा  जा  रहा  है,  वे  देश  के  सामने  भा  जायें  4

 थी  सिदेश्यर  प्रसाद  (नालंदा)  :  प्रध्यअ

 महोदय,  मैं  हजारी  रिपोर्ट  पर
 आपका  ध्यान

 ध्यान
 arefer  करता  चाहता  हूं  a  उस  पर

 सरकारें,

 रद् LaF हड



 BO,  मर.

 [श्री  सिद्धे  श्वर  प्रसाद]
 की  तरफ स ेप्रस्ताव  चा  गया  हैं,  मै ंएसा  प्रनुभव
 करता  हूं  कि  इस  पर  जल्द  से  जल्द  बहस  हो
 जानी  चाहिये  शौर  इस  पर  काफी  समय  दिया
 जाना  चाहिये  ।

 Shri  Ranga  (Srikakulam):  We
 thought  this  question  about  the
 Sikkim  Maharaja  would  not  be  raised,
 because  we  have  treaty  relations  with
 them,  and  it  is  rather  a  delicate
 matter.  Now  that  it  has  been  raised,
 I  would  like  the  Foreign  Minister  to
 take  an  early  opportunity  of  clearing
 the  clouds,  so  that  there  will  not  be
 any  misunderstanding  between  the
 Sikkim  Maharaja  and  his  State  on  the
 one  side  and  ourselves  on  the  other.

 Shri  Surendranath  Dwivedy  (Ken-
 drapara):  Next  week  sometime  must
 be  provided  to  discuss  the  West  Asian
 situation.  It  is  a  very  important
 matter.  If  the  budget  discussion
 starts,  we  will  have  no  opportunity
 to  discuss  it.  After  the  Railway
 Minister  replies,  is  it  possible  for  the
 Parliamentary  Affairs  Minister  to  pro-
 vide  time  for  this  discussion  either
 On  a  private  motion  or  on  a  statement
 from  the  Minister?  I  hope,  Sir,  you
 will  agree  that  it  is  important.

 Mr,  Speaker:  I  agree  it  is  important
 and  that  is  why  I  have  told  Govern-
 ment  that  sometime  must  be  found
 for  it.  About  Sikkim,  7  thought  it
 was  not  proper  to  discuss  it  and  so  I
 disallowed  it.  It  has  been  raised  now.
 I  agree  it  is  a  delicate  matter  and  I
 do  not  know  whether  it  should  be
 discussed  and  whether  we  have  treaty
 obligations,  as  Mr,  Ranga  pointed  out.

 च्  म्  सिसये  (मुंगेर)  :  बाद  में  फ़ेंट-
 एकम्पली  कर,  ये  मोग  हमारे  सामने  आयेंगे  ।
 इस  लिये  काल  एटेन्शन  ले  लीजिए  |
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 Member,  but  the  budget  discussion
 and  so  many  things  are  there.

 Dr.  Ram  Subhag  Singh:  Sir,  we
 shall  only  be  too  happy  to  accom-
 modate  the  view  points  expressed
 more  particularly  about  the  No-day-
 yet-named  mations,  because  three  or
 four  hon.  Members  including  Shri
 Surendranath  Dwivedy,  Shri  Prakash
 Vir  Shastri,  Shri  Ranga  and  Shri
 Madhu  Limaye  pointed  out  regarding
 that,  and  also  about  West  Asia,  the
 danger  from  Pakistan,  the  security  of
 this  country  and  the  Sikkim  affair.
 But,  Sir,  as  you  know,  s00n  after  the
 reply  of  the  Railway  Minister  the
 General  Budget  will  be  taken  up.  Of
 course,  J  will  discuss  the  matters  that
 have  been  raised  here  with  my  other
 colleagues.  In  the  General  Discussion
 on  the  General  Budget  all  these  things
 can  be  very  aptly  discussed  (Inter-
 ruption).  The  only  difficulty  is,  the
 budget  will  have  to  be  discussed  in
 both  the  Houses.

 Shri  s.  Kandappan:  What  about  the
 Language  Bill?

 Dr.  Ram  Subhag  Singh:  I  am  com-
 ing  to  that.  Unless  and  until  the
 Genera]  Discussion  on  the  General
 Budget  is  concluded  here,  it  will  be
 very  difficult  to  complete  the  work.
 We  876  too  keen  that  the  Hazari  Com-
 mittee’s  Report  should  also  be  discus-
 sed.  The  Government  will  themselves
 come  forward  with  a  motion.  But
 shortage  of  time  is  the  difficulty.
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 There  was  mention  about  the  Con-
 stitution  Amendment  Bill,  Every-
 thing  will  be  possible  only  after  the
 Budget  Debate  is  over  because  it  will
 have  to  be  adopted  by  the  third  week
 of  July.  There  is  not  much  time
 after  that.  I  may  tell  Shri  Mahida
 that  the  Hindy  Religious  Endowment
 Bill  will  also  have  to  wait  and  find
 time.  It  will  be  taken  up  at  a  suit-
 able  time,

 a.  w.

 Then,  our  colleague,  Shri  D.  C.
 Sharma,  who  has  become  too  old  now.
 CUnterruption).

 Sbri  D.  C,  Sharma:  I  do  not  pay
 court  to  you.  Other  Members  come
 and  pay  court  to  you.  Do  not  call
 me  old  or  anything  of  that  kind.  I
 can  pay  you  back  in  the  same  coin.

 ht  मच  लिसये  :  अबतों  विश्वास  ही
 गया  दिए  जवान  हैं  t

 Shri  D.  0.  Sharma:  Whatever  your
 position  may  be,  I  will  not  pay  court
 to  you.

 Dr.  Ram  Subhag  Singh:  He  pointed
 out  about  the  Education  Commission's
 Report.  The  same  thing  that  I  have
 said  about  others  applies  to  that  also.
 Atomic  Energy  Demands  have  been
 allotted  two  hours.  Sir,  one  hour  is
 at  your  discretion  and  if  you  so  desire
 you  can  allot  that  time  also.

 Dh  चु  लिमये :  कई  मंत्िगों  के  बारे  में

 तरह  तरह  के  भारोप  जल  रहे  हैं।  दम  लिए
 जरूरी  है  कि  झाप  रूओो  भार  “यू  एशियाटिक
 थाली  रिपोर्ट  जो  कि  बिरला  वालों  के  बारे
 में  है,  इस  सभा  पटल  पर  जरूर  रखे  ।

 डा०  राज  सुभग  तिह  :  इन  दोनों  जीजों
 के  बारे  में  संबंद  विभागों  से  बात  करके
 जो  उस  पर  चर्चा  होगी,  वह  करेंगे  t

 Ghri  D.  C.  Sharma:  Sir,  he  must
 that  word  ‘old’,  otherwise

 if
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 wil]  tring  8  no-confidence  motion.
 him.

 B.0.H.  3694  -

 Dr.  Rae:  Subbag  Singh:  All  right.
 I  withdraw  it.

 Mr.  Speaker:  Now,  before  we
 adjourn  for  lunch  I  may  say  that  the
 Railway  Budget  is  to  be  discussed  now
 and  we  have  got  another  two  hours
 io  go.  All  the  Opposition  parties
 have  completely  exhausted  their  time
 at  the  cost  of  the  Congress  Party.
 (Interruptions).  From  the  papers  I
 have  got  I  find  that  DMK  has  ]  minute
 and  Jan  Sangh  2  minutes.

 38  hrs.

 Some  hon.  Members:  No,  no.

 Mr.  Speaker:  J  am  speaking  from-
 the  records  before  me.  According  to-
 the  note  before  me,  only  PSP  has  got
 i0  minutes  and  the  rest  of  the  time
 belongs  to  the  Congress.  [  do  not
 think  any  Member  can  make  a  speech.
 in  |  minute.

 aft  wy  लिमये  :  उस  का  एक  इलाज  है
 कि  रेल  मंत्री  के जवाबी  भाषण  होने  के  बाद

 कुछ  लोगों  को  सवाल  पूछ  लेने  दिये
 जायें  |

 Mr.  Speaker:  I  would  suggest  that=
 whatever  time  is  left  today,  4  or  2.
 hours,  can  be  taken  up  by  the  hon.
 Members.  The  hon.  Railway  Minister
 will  reply  to  the  debate  on  Monday
 morning  after  the  question  hour.

 Shri  Rane  {Buldana):  Those  hon.
 Members  who  could  not  get  an  oppor-
 tunity  to  speak  during  the  general
 discussion  can  make  their  points
 during  the  discussion  on  the  demands
 in  respect  of  Railway  Board.  This  was
 allowed  in  the  past.

 Mr,  Speaker:  Yes,  that  can  be  done.
 Now  we  will  adjourn  for  lunch.

 33.62  hrs.

 The  Lok  Sabha  then  adjourned  for
 tlumch  fill  Fourteen  of  the  Clock,
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 The  Lok  Sabha  re-assembied  after
 Lunch  at  Fourteen  of  the  Clock.

 (Mn.  Derury-Sreaner  in  the  Chair]
 RAILWAY  BUDGET—GENERAL

 DISCUSSION—contd.

 Mr.  Deputy-Speaker:  We  shall  now
 -take  up  the  Railway  Budget  General
 Discussion.  Shri  C.  Dass,

 Shrt  C.  Dass:  (Tirupathi):  Mr.
 Deputy-Speaker,  Sir,  ]  thank  you  for
 giving  me  an  opportunity  to  speak  on
 the  Railway  Budge:.

 J  welcome  Shri  Poonacha  who  has
 been  placed  in  complete  charge  of  this
 new  portfolio  of  Railways.  I  am  sure
 his  qualities  og  friendliness,  patience
 and  sympathy  would  help  the  Railway
 administration  to  work  better  and  give
 better  amenities  to  people.

 I  represent  the  Scheduleq  Classes
 and  I  was  very  much  surprised  to
 note  that  passenger  and  freight  rates
 are  being  increased.  This  will  affect
 only  the  poor,  but  not  the  rich.  I.
 therefore,  request  the  Railway  Min-
 ister  to  revise  his  proposals  and  ex-
 empt  third-class  fare  from  being  in-
 ereased.  I  am  suggesting  this  to  de-
 monstrate  that  the  socialistic  fabric
 of  society  for  which  we  stand  may  be
 given  a  practica)  shape.

 Third  class  passengers  suffer  very
 badly  during  summer  months  for  want

 Reservation  in  promotion  for  Sche-
 duled  Castes  and  Tribes  was  introduc-
 ed  in  the  Railways.  But  some  non-
 scheduled  castes  prevented  the  Rail-
 ways  by  getting  a  decision  against  the
 reservation.  The  Supreme  Court
 finally  approveg  the  earlier  action  of
 the  Railway  Board  to  give  reservation
 in  promotions.  But  now  the  Railways
 have  not  implemented  it  and  I  would
 like  to  know  the  reason.

 In  my  constituency  ang  nearby  sta-
 tions  like  Gudur,  Renigunta,  Pakala
 and  Arakonam,  departmental  catering
 is  very  poor.  The  vegetables  are  of
 the  cheapest  varieties  and  monoto-
 rously  the  same  throughout.  Though
 the  Railway  administration  supplies
 the  departments  with  provisions  and
 vegetables  of  first-rate  variety.  it  is
 learnt  that  they  are  being  sold  away
 in  the  black-market  and,  instead,  the
 cheapest  stuff,  indifferently  cooked  is
 supplied  to  the  passengers.  I  wish  to
 point  out  in  this  connection  that  a  pot
 of  coffee  priced  at  40  paise  and  suppos-
 ed  to  contain  2  cups  of  coffee,  now-a-
 days  contains  only  one  cup.

 to  trave]  but  sre  unable  to  get  reser-
 vation.

 है अ  suggest  that  the  number  of  family
 members  of  such  employees  to  tarvel



 roby  to  attach  a  through  composite
 carriage  from  Katpadi  to  Secundera-
 bad  in  the  metre  gauge  train  which
 starts  from  Pakala  at  night  towards
 Dharmavaram;  at  present  only  the
 train  which  starts  in  the  morning
 has  a  through  composite  carriage  from
 Renigunta;  (2)  a  through  composite
 carriage  to  Secunderabad  via  Wadi  be
 attached  either  to  the  Bombay  Mail
 or  the  Bombay  Express,  starting  from
 Madras;  this  will  serve  the  needs  of
 Chittoor,  Cudappah,  Anantapur  and
 Kurnool]  districts.

 We  leary  that  the  metre  guage  from
 Bangalore  to  Guntakkal  is  being  con-
 verted  into  broad  gauge.  This  neces-
 sarily  involves  the  conversion  of  the
 metre  gauge  from  Pakala  to  Dharma-
 varam  to  broag  gauge  to  obviate  the
 too  many  changes  and  transfers  of
 baggages.  I,  therefore,  suggest  that
 Pakala-Dharmavaram  metre  gauge  be
 converted  to  broad  gauge  and  in  so
 doing,  divert  the  line  along  Madana-
 palle  and  Horsley  Hills  to  rejoin  Turmn-
 managunta.  This  is  necessary  because
 at  Madanapalle  is  located  the  workl-
 famous  sanatorium  and  many  other

 After  the  creation  of  the  South-
 Centra]  Railway  zone,  we  expected
 that  Andhra  Railway  employees  serv-
 ing  in  other  zonal  Railways  would  be
 posted  to  the  South-Central  zone.
 But  We  are  sorry  it  has  not  been  done
 so  far.  Difficulties  of  language,  etc.,
 are  becoming  numerous  and  the  post-
 ing  of  Andhra  personne)  back  to  this
 zone  is  an  immediate  necessity.

 The  catering  in  the  Restaurant  Cars
 in  the  Southern  Express  and  the  Grand
 Trunk  Express  is  deplorable.  In  spite
 of  frequent  references  to  it  in  Parlia-
 ment,  it  remains  the  same.  It  certainly
 does  not  come  anywhere  near  the
 catering  done  in  the  Frontier  Mail
 which  plies  between  Pathankot  and
 Bombay.  Probably  transferring  the
 catering  staff  periodically  from  one
 Railway  to  another  would  improve
 matters.  The  same  staff  with  the
 same  Restaurant  Manager  for  a  fairly
 long  time  tends  to  become  pastmasters
 in  the  act  of  pilferring  at  the  expense
 of  the  passengers  and  also  Railway
 finances,

 Bomaby  railway  line  at  Puttur,  traffic
 to  the  pilgrim  centre  of  Tirupati  to

 lorries,  is  being  held  up  for  as  long  a
 time  as  forty  minutes.

 Unfortunately,  the  road  has  two
 level-crossings  at  two  different  placte
 which  require  an  over-bridge  at  one
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 [Shri  C.  Dass]
 place  and  an  under-bridge  at  another.
 This  should  be  considered  as  a  matter
 of  supreme  importance  and  given  the
 first  priority,  since  Tirupati  is  an  all-
 India  pilgrim  centre.

 Puttur  is  an  important  station  anda
 taluk  headquarters.  It  is  a  busy
 weaving  centre.  Further,  people
 whose  bones  are  dislocated  or  broken
 come  from  all  parts  of  South  India  to
 be  treated  by  a  gamily  of  experts  who
 miraculously  set  right  the  broken
 bones.  At  present,  neither  the  Bombay
 Mail  nor  the  Bombay  Express  stops
 there.  I  request  the  Minister  to  pass
 immediate  orders  for  these  trains  to
 stop  at  Puttur.

 Tirupati  ig  the  headquarters  of  the
 Shri  Venkateswara  University,  besides
 being  a  pilgrim  centre.  Thousands
 of  students  come  to  Tirupati  by  morn-
 ing  and  go  away  to  their  places  by  the
 evening,  in  fact,  to  places  as  far  away
 as  Kalahasti  and  Pakala.  y  request
 that  diese]  carg  be  run  as  shuttles
 from  Kalahastj  to  Tirupati  and  from
 Pakala  to  Tirupati  to  afford  conve-
 nience  to  hundreds  of  students  and
 relieve  the  present  intolerable  con-

 ची  सुत्रिका सिह  (औरंगाबाद )  :  उपाध्यक्ष
 महोदय, रेलवे  बजट  के  वाद  विवाद  के  झवसर
 पर  माननीय  रेल  मंत्री  जी  का  ध्यान  एक
 ऐसे  स्टेशन  की  झोर  झाकथित  करना  चाहता
 हूं  जहां  साल  में  लाखों  यात्री  जाते  हैं,  जिन्दा
 भी  जाते  हैं  भौर  मरे  भी  जाते  हैं  ।  जिन्दा
 पिह  देने  के  लिये  भौर  मरे  हुए  पिंड  खेने  के
 लिए  जाते  हैं।  किन्तु इस  स्टेशन  को  शाप  देखें
 तो  आपको  यह  रेलसे  की  इनएफिशेंसी  भौर
 बदइंतजामी  का  एक  जीता  जागता  उदाहरण
 मिलेगा  ।  यह  स्टेशन  गया  है  1  इस  पर  पांच
 प्लेटफार्म हैं।  लेकिन एक  भी  यहां  यूरिनल
 या  पाखाना  प्लेटफार्म पर  नही  है  |  प्लेटफार्स
 नम्बर एक  पर  ण््क  प्राध  है  भी  तो  इतनी

 दूर  है  प्सेटफार्म  से  कि  लोग  बां  नहीं  जर  पाते
 हैं  !

 उस  प्लेटफार्म  के  क्‍्रश्तिम  हारनेर  पर  यह
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 है  ।  इसका  लोग  उपयोग  नहीं  कर  पाले  हैं  ।
 जब  कभी  ट्रेन  प्लेटफार्म  से  बाहर  जाती  है  तो

 रेलवे  लाइन  को  झाप  देखे  तो  उस  पर  पाखाने का
 झम्बार  लगा  हुआ  भ्रापको  दिखाई  देगा।  रेलचे

 लाइन  दुर्गन्ध  से  भरी  हुई  पाप  पार्येने  7  न  जाने
 क्यों  रेल  झधिकारियों  का  इस  झोर  ध्यान  नहीं
 जाता  है  ।  जिस  स्टेशन  पर  साल  में  करोड़ों
 रुपया  झापको  भ्रावागमन  से  यात्तियों  स ेमिलता
 हैं,  उसकी  यह  हालत  हो  यह  आश्चर्य  की  ही
 बात  है  ।

 वहां  पर  कोई  भी  साइकल  स्टैंड  नहीं
 है  |  इसका  परिणाम  यह  होता  है  कि  प्रधिकांश
 लोग  साइकल  ले  कर  प्लेटफार्म  में  घुस  जाते
 हैं  भऔर  जब  कभी  रोकथाम  की  जाती  है  तो
 बंचारे  रेल  कर्मचारी  जो  गेट  पर  खड़े  रहते

 हैं  उनके  साथ  विद्यार्थियों तथा  दसरे  लोगों
 की  झकसर  मार  पीट  हो  जाया  करती  है  |

 जहां  से  इतनी  ज्यादा  झामदनी  रेसवे  को  होती
 है  जौर  जहां  इतना  महत्वपूर्ण  स्टेशन  हो
 उस  स्टेशन  की  ओर  रेल  विभाग  का  ध्यान
 न  जाये  धौर  एक  लैट्रिन  सौर  यूरिनल की  भी
 व्यवस्था  कहां  रेल  विभाग  न  कर  सके,  यह
 सचमुच  में  बहुत  ही  दुख  को  बात  है  धौर  रेल
 विज्ञाग के  लिए  निन्दा घौर शर्म झौर  शर्म  की  बात
 है।

 गया  जिले  ौर  पालामू  के  लोगों  की

 बहुत  झारजू  झौर  मिन्नत  के  बाद  रेलचे  बो

 ले  एक  ट्रेन  चालू की,  जिसे पी  ०  जी ०  डी०  कहते
 हैं  ।  यह  ढ््न  पटना  से  डिहरो  शौर  डिहरो  से
 पटना  तक  जाती  है  ।  इस  ट्रेन  से  बहुत  बड़े
 इलाके  को  लाभ  पहुंचा  है  श्राप  जानते
 कि  पटना  बिहार  का  हेडक्वार्टर  है,
 बड़े  बड़े  कार्यालय,  कचहुरियां,  कालेज
 अस्पताल  हैं  ।  यह  ढ््न  इतनी  अच्छी  है

 बल
 क
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 जाते  हैं  -  इसके  लिये  मैं  रेलवे  बोर्ड  को
 घन्यवाद  देता  है  ।

 लेकिन  एक  आाएचय  की  बात यह  है  कि
 बदापि  गया  से  पटना  के  लिये  पांच  ्रेनें  हैं,
 वो  ी  यह  गाड़ी  गया  शौर  पटना  के  बीच  हर

 एक  स्टेशन पर  ठहरती  है  ।  लेकिन  डिहरी  से

 गया  के  लिये  एक  भी  पैसेंजर  ट्रेस  सहूलियत
 की  तहीं  है  ।  वहां  पर  रफीगंज,  गृहारू  शोर
 औरंगाबाद  रोड  पर  ही  सिप,  यह  गाड़ी  ठहरती
 है।  मेरा  सुझाव  है  कि  जिस  उद्देश्य  से  इस  ट्रेन
 को  चलाया  गया,  यह  देखना  चाहिए  कि  इससे
 उस  उल्ेश्य  की  पूलि  कहां  तक  होती  है  Hn  उस

 इलाके  के  लोगों  की  पुरजोर  मांग  पर  रेलवे
 बोर्ड  ने  यह  गाड़ी  चालू  की  किन्तु  दो  लीन
 स्टेशनों  के  सिवाय  गाडी  कहीं  ठहरती  नहीं
 है.  ।  बड़ा  अच्छा  हो  धगर  उस  गाड़ी  को  डिहरी
 से  गया  तक  हर  एक  स्टेशन  पर  ठहराया  जाये  |

 झगर  समय  बचाना  जरूरी  हो,  तो  गया

 से  पटना के  बीच  में  गाही  जिन  तेरह  चौदह
 स्टेशनों  पर  ढहती  है,  उन  में  कटौती  करके
 गया  के  बाद  मकदमपुर,  जहानाबाद,  तरगना
 शौर  पुनपुन,  इन  चार  स्टेशनों  पर  ही  गाड़ी
 को  ठहराया  जा  सकता  है  |  सुबह  इस  ट्रेल
 के  जाने  से  पहले  दो  गाड़ियां  गया  से  पटना

 जाती  हैं-एक  एक्सप्रेस  झौर  एक  पेंसेजर  ।
 जोम  को  तीन  गाड़ियां  पटना  से  गया

 झाती  हैं-वो  पैमेंजर  भौर  एक  एक्मप्रेत।  फिए

 कोई  बजह  नहीं  है  कि  गया-पटता  के  बी  ब  में  वो

 re  एक  स्टेशन  पर  गाड़ी  ठहराई  जाए.  लेकित

 डिहरी  धौर  गया  के  बीच  में,  जहां  बहुत  जरूरी

 है,  लिर्फ़  दो  तीन  स्टेंमतों  पर  उदर  जाये

 शोर  जिस  उद्देश्य  से  यह  देने  चानू  की

 गई,  उस  की  पूति  न  हो  ।  मैं  उम्मोद  करता

 हूं  कि  रेसवे  मंत्री  महोदय  इस  घोर  "यान  जे

 और  जनता  को  इत  जहरी  मांग  को  पूरा  करेंगे।

 जैता कि कि  मैंने  भारम्भ में  |  से  कहा  है,
 गया  एक  ती्॑-स्थान  है  ।  बहां  पर  सारे

 हिन्दुस्तान  से  जो  यात्रों  भाते  हैं,  वे  प्राय:  राज-

 सृह  मादा,  पादापुरी  ौर  बिहार  शरीफ

 ची
 बाते  हैं  ।  क्ट्ना  से  राजगृह

 General  Dis.  2702

 वाया  बिहार  शरीफ़  27  है  भौर  वह  ट्रेन
 बद्त्यारपुर से  राजगृह  भ्राती  है।  बक्त्यारपुर से
 राजपृह  कुछ  ही  मील  है  t  संमव  है  कि  बह
 घाटे  में  चलती  हो  शौर  मंत्री  महोदय  घाटे
 की  लाइनों  को  इकानोमी  ड्राइव  में  बन्द  करने
 की  बात  सोच  रह  हैं।  लेकिन  अगर  उस  ट्रेन
 को  गया  से  मिला  दिया  जाये,  तो  एक  तो
 रेलजे  की  श्रामदनी  होगो  ौर  दूसरे,  सारे

 हिन्दुस्तान  के  कोने-कोने  से  वर्ष  भर  जो
 यात्री  गया  भाते  हैं,  जिनको  बोरों  की  तरह
 बस  में  लद  कर  राजगृह,  नालन्दा  अादि  जगहों
 में  जाना  पड़ता  है,  उन  को  भी  सहुलियत
 हो  जागेगी  !  मेरा  यह  आग्रह  है  कि  रेलवे
 कोई  भरो  इस  सिफारिश  पर  विचार  करे  ॥
 म  लाइन  का  निर्माण  विद्याराधोन  है  भो  '

 बह  केवल  तोस  पैंतोस  मील  की  लाइन  है
 इस  को  जोड़  देने  से  गया,  राजगृह,  नालन्दा,
 पावापुरी  घादि  सब  तोर्थ-स्थान  एक  लड़ी  में

 aE  जायेंगे  और  बहां  पर  बायायमन  को

 सुविधा  हो  जायेगी  भौर  रेलवे  को  झामदतों
 भी  बढ़ेगी  |

 मैं  रेलवे  बजट  का  समर्थन  करता  हूं  v

 यह  घाटे  का  बजट  पेग  करने  के  लिए  मुझ्पत:
 तीन  कारण  बताए  गए  हैं  ।  एक  कारण  ती  हैं
 टिकटलेस  ट्रैवलिंग  का  t  दूसरा  कारण  है

 मुल्य  बढ़  जाने की  वजह  से  खबहूरों  के  महंगाई
 भले  में  वद्धि  भौर  तोसरा  कारंग  है  मूल्य-

 वृद्धि  को  वजह  से  कोयले  आर  त्रोहे के  खर्चे

 में  काफ़ो  बंद्धि  हो  जाना  ।  मैं  माननोय  मंत्री

 के  इस  विशार  से  सहमत  हूं  कि  इत  कारणों

 से  रेलवे  के  खत  में  वृद्धि  हुई  है।  लेकिन  मैं

 समझता हूँ  कि  रेलवे  को  घाटा  होने  के  और  थी
 कारण  हैं,  शोर  न  जाने  क्यों  माननोय  मंत्री  का

 ध्यान  उम  शोर  नहीं  गया  है  औौर  भगर  गया  भी
 है,  तो  न  जाने  क्‍यों  जान-बूझ  कर  था  भगजाने

 उन  कारणों  का  जिक्र  तहीं  किया  गया  हैं।

 मैं  इस  निश्चित  मत  का  हूँ  कि  रेलवे  में

 दिनों  दिन  जो  इनएफिसेंसी  भा  रही  है,  erate

 मस्तक--सीचे  से  ऊपर  तक,  जो  लूट  घौर

 अऋष्टाचार  है,  जिसको  बजह  से  रेलदे  को
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 करोड़ों  रुपये  का  थाटा  हो  रहा  है,  उसकी
 ओर  रेलें  बोई  का  ध्यान  नहीं  गया  है  शौर
 झगर  गया  भी  है,  तो  चूंकि  उसका  उल्लेख
 करने  से  फेलबे  विभाग  की  स्वतः  समालोचता

 होती,  सम्भवत:  इसी  लिए  सक्ष्याई  पर  पर्दा
 डालने  की  कोशिश  की  गई  है  |  मालूम  होता
 है  कि  इस  विभाग  में  ऊपर  से  नीचे तक  पैसा
 कमाने  की  होड़  लगी  हुई  है  1  जो  जहां है,  वह्‌
 वही  इस  नैशनलाइज्ड  इंडस्ट्री  को  लूट  रहा
 है  ।  कोई  छोटा  लुटेरा  है  और  कोई  बढ़ा

 लुटेरा  है  |  भाफ़िस  में  जाइये,  तो  तबादले
 शौर  पोस्टिंग  के  लिए  घूस  चलती  है  ।  रेलवे
 बोर्ड  और  जेनरल  मैनेजर  के  स्तर  पर  जाइये,
 तो  परचेज्ञ  झोर  स्टोर  में  घूस  और  धांधली  है  t
 हर  कदम  पर  गुप्त-दान  चल  रहा  हैं,  जिसे

 घूस  कहा  जाता  है।  रनिग  ््न्श  में  टिकटलेस

 डबल  की  जो  शिकायत  की  जाती  है,  उस  में
 ओऔ  रेलबे  विभाग  का  हाथ  है  ॥
 गया  जौर  पटना  के  बीच  में  अगर  किराया
 तीन  रुपये  है,  तो  कोई  एक  रुपया  गुप्त-दान
 देकर  फस्टंक्लास  में  चढ़  कर  जा  सकता  है
 और  उसको  दो  रुपये  का  लाभ  भी  हो  जाता
 है  1  क्स्ट  बलाग  के  पंसेंजड  को  तो  कटिगाई
 का  सामना  करता  पड़ता  है  रेसबें  को  ची
 भाटा  लगता  हैं  ।  लेकिन  जो  लोग  चअपके  से
 एक  रुपया  गुप्त-दान  दे  देते  हैं,  उन  के  लिए
 छूट  हैं.  t

 रेलवे  लाइन  पर  जो  मजदूर  काम  करते  हैं,
 जिनके  झ्रधिकारों  को  परतेटियर  कहा  जाता
 है,  उन  की  हालत  यह  है  कि  डन  को  मजदूरी,
 बज,  पूरी  नहीं  भिलतो  है  |  बहा  मस्टर-
 रोल  पर  काम  होता  है  |  झगर  20  मजदूर
 काम  करते  हैं,  तो  पच्चीस  या  तोस  की  हाडिरी
 दिखाई  जाती  है  ।  कोई  देखने  वाला  नहीं  है  ।

 मालूम  होता  है  कि  रेलवे  विभाग  झन्धा  है  a

 केलवे  बोर्ड  के  मेम्बर,  जैनरल  मैनेजर
 झौर  सुपरिटेंडेंट  श्रादि  कभो  कभी  सैलून  में
 बैट  फर  कई  स्थानों  पर  जाते  हैं  ।  यहां  पर
 राज्य  मंत्रो  महोदय  ने  इस  बात  की  बड़ी

 JUNE  2,  1987  पबामासा,  Dis.  ayant

 कोशिश की  कि  बह  झपते  भाषण  में  सैलून  का
 जिक  त  करें,  लेकिन  हाउस  के  दबाव  से  अन्ततों-
 गरबा  उनको  बह  स्वीकार  करता  पड़ा  कि
 गैलने  बोई  के  मेम्बर  झौर  धन्य  बड़े  ग्रधिकारी

 सैलून  में  यात्रा  करते  हैं  r

 जब  ये  भ्धिकारी लोग  सैलून  में  बैठ  कर

 कहीं  जाते  हैं,  तो  स्टेशन  को  नई  दुलहन  की
 तरह  सजा  दिया  जाता  है,  सब  कुछ  साफ़-

 सुधरा  होता  है,  पटरी  तक  साफ  होती  है,
 स्टेशन  जगमग  करता  है  1  जब  थे  झधिकारी
 वहां  से  चले  जाते हैं,  तो  नई  दुलहन  की  तरह
 सजाया  हुभा  रेलवे  स्टेशन  वैधव्य  का  रूप
 घारण  कर  लेता  है,  उसकी  चूड़ियां  टूट  जाती
 हैं,  सिन्दूर  पुंछ  जाता  है  झर  प्रच्छे  कपड़े

 उतार  दिये  जाते हैं  ।

 Shri  S.  Kundu  (Balasore):  Sir,  last
 time  when  the  Railway  Minister  pre-
 sented  his  budget,  we  had  hoped  that
 when  he  presents  his  final  budget  he
 would  show  some  imagination  in  ful-
 filfing  the  hopes  of  the  people,  of  the
 travelling  public  of  India.  But  I  must
 confess,  after  reading  the  budget  in

 ०

 brief.  But  little  did  we  know  that
 with  a  difficult  brief  in  charge  of
 mediocre  lawyers,  we  would  lose  our
 case.  We  never
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 get  everthing.  Perhaps  the  stream  of
 reason  is  joat  in  the  desert
 sand  of  dead  habits  of  the  Congress.  I
 think  this  is  what  has  happened.  They
 could  have  had  thig  Rs.  9  crores  by
 having  some  sort  of  economy.  They
 should  have  told  the  bureaucracy
 ruthlessly.  this  ig  our  first  priority,
 we  should  somehow  save  9  crores

 clamouring:  you  are  taking  so  much
 money  from  the  poor  people,  give
 them  a  little  seat.  We  have  been

 ag  तो  भागा  कि  तगफुल  न  करोगे  लेकिन

 खाक  हो  जायेंगे  हम  तुम  को  खबर  होने  तक।

 General  ‘Dis.  (2706-

 him.”  It  is  a  most  horrible  thing.
 The  Ministers  should  not  be  prisoners
 of  indecision.  And  the  most  horrible
 thing  is  that  they  are  prisoners  of
 bureaucracy.  (Interruption).  This  is.
 one  of  the  very  shocking  things  that
 pains  us  very  much  and  every  time
 when  they  come  in,  these  Congress
 party  Ministers  become  prisoners  of
 the  smiling  bureaucracy.  As  I  have
 said,  bureaucracy  in  a  democracy
 checks  progress  and  this  bureaucracy
 which  was  fashioned  during  the
 British  time,  still,  for  the  last  20°
 years,  has  been  controlling  the  indus-
 try  and  to  a  large  extent  politics  and
 other  things  in  this  country.  I  thought
 these  new  Ministers—two  of  them  are-
 new  and  one  of  them  is  young—will
 show  some  sense  of  urgency  and  get
 out  of  the  clutches  of  bureaucracy.
 In  the  British  days,  the  little  profit
 that  the  railways  Were  giving  was
 going  to  the  British  exchequer.  Now,
 the  only  difference  is  that  it  goes  to-
 the  Directors  of  Railway  Board,  and
 something  goes  to  the  general  Indian
 exchequer.  But  there  is  no  structural
 change  in  the  Administration.

 I  would  like  to  say  one  more  thing..
 If  the  fare  is  increased,  I  would  like
 that  at  least  the  freight  charges  on
 essential  commodities  should  not  be:
 levied.  The  Railway  Minister  would
 do  good  to  this  country  and  will  be
 remembered  for  ever  if  he  at  least

 raises  the  freight  charges.
 once  the  rates  are  raised,
 burden  would
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 ‘Arain.  It  is  correct.

 train  which  goes  from  Talcher
 (Cuttack.

 ‘The  Minister  of  Hallways  (Shri
 ic.  M.  Poonacha):  Not  on  the  rail-
 ‘way  track,  I  am  sure!

 20  miles  an  hour,  from  Tokyo  to
 Osaka.  It  is  accident-proof.  There
 has  been  no  accident;  and  that  train
 has  been  running  for  the  last  five  to

 ‘have  to  be  harnessed  in  this  direction
 ‘and  money  on  this  account  has  to  be
 ‘spent,  and  not  on  catering  to  and
 nurturing  such  a  huge,  large  bureau-

 ‘cratic  paraphernalia  in  the  railways.

 Last  time,  I  also  said  that  some  sort
 -of  economy  has  to  be  introduced.  But
 what  is  the  picture  which  has  been
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 should  not  be  increased  at  any  cost,
 Some  such  objectives  should  have
 been  laid  down.  By  stopping  wastage,
 thefts,  ete,  and  by  abolishing  the
 special  type  of  saloons  given  to  the
 big  officers  some  money  should  have
 been  saved.  By  reorganising  the  vig!-
 lance  department,  zome  money  should
 have  been  saved.

 If  the  vigilance  department  func-
 tions  under  these  officers,  how  can
 they  catch  the  corruption  of  officers?
 The  vigilance  department  should  be
 independent  of  the  officers  and  the
 Ministers,

 Shri  C.  M.  Poonacha:  The  Director-
 General  of  Vigilance  in  the  Railway
 Board  is  working  under  the  Central
 Vigilance  Commission.

 Shri  S.  Kundza:  It  is  not  statutory.
 It  is  not  of  the  same  pattern  as  the
 Vigilance  Commission.  We  want  that
 it  should  be  completely  independent
 of  the  officers  and  Ministers  of  the
 railway  department.

 I  had  suggested  last  time  a  com-
 mission  of  inquiry  should  be  set  up
 to  study  the  diversification  of  re-
 sources  to  some  of  the  less  developed
 States.  That  has  not  been  done.  I
 come  from  Orissa,  which  has  been
 perpetually  neglected.  According  to
 the  statistics  available,  Orissa  has  got
 only  3.9  per  cent  of  railway  lines
 whereas  the  Indian  average  is  26  per
 cent.  It  is  half  of  the  Indian  average
 on  the  basis  of  population  and  area.
 If  you  want  food  to  come  to  the
 country,  Paradip  should  be  developed.
 If  you  want  Rourkela  products  to  be
 exported,  Paradip  has  to  be  develop-
 ed.  You  must  complete  the  entire
 investigation

 Tt  has  been  indicated  that  you  want
 to  wind  up  the  narrow  gauge  lines.
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 It  is  something  which  the  bureau-
 erary  has  put  in  the  mouth  of  the
 minister,  in  the  name  of  having  an
 ‘ceomomy  of  about  Rs.  5  crores  by  tak-
 img  away  the  narrow  gauge  and  metre
 gauge  lines.  All  sections  of  the  House
 thmve  demanded  that  you  must  con-
 wert  narrow  gauge  and  metre  gauge
 imto  broad  gauge.  Once  you  do  that,
 the  traffic  will  automatically  come.  It
 has  been  the  clique  of  the  depart-
 ‘weent  to  sce  that  such  lines  are  un-
 remunerative.  Deliberately  the  tim-
 mgs  and  other  things  have  been  50
 manipulated  by  the  bureaucracy  to
 ahow  to  the  ministers  that  narrow
 gauge  lines  are  not  giving  profits.

 “Where  are  two  narrow  gauge  lines  in
 ‘Ovissa.  I  am  prepared  to  give  facts
 amd  convince  the  minister  about  the
 marrow  gauige  line  from  Rupsa  to
 Bangriposi,  how  deliberately  things
 a@re  manipulated  to  prove  that  it  is
 ‘working  at  a  loss.  I  want  from  Tata
 am  direct  line  be  taken  to  Cuttack  via
 Baripada  by  making  this  narrow
 @auge  ine  into  a  broad  gauge  one.

 Mir,  Deputy-Speaker:  The  hon.
 Member  should  conclude  now.  He

 ‘hes  already  exceeded  १5  minutes.  [f
 hheve  to  accommodate  many  more  hon,
 “Members.

 Shri  S.  Kundu:  Sir,  I  am  giving
 muggestions  which  will  be  hetpful  to
 ‘the  House  and  to  the  country  as  well.
 है  want  to  give  some  concrete  sugges-
 “tioms.

 We  have  been  telling  here  all  along
 “that  wherever  there  have  been  Con-
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 should  be  investigated  and  worked
 out.  Rourkela  should  also  be  con-
 nected  with  Talcher  soon.

 Now  I  will  speak  something  about
 Howrah  station.

 Mr.  Deputy-Speaker:  Excuse  me,
 Mr.  Kundu,  you  will  have  to  resume
 your  seat  now.

 Shri  8.  Kundu:  Sir,  I  will  take  only
 one  more  minute,

 Mr.  Deputy-Speaker:  Not  even  a
 second  can  be  allowed  now.  You
 have  already  exceeded  your  time.
 When  the  Demands  come  up  you  can
 put  forward  your  other  points.  Please
 <o-operate  with  me  and  resume  your
 seat.

 Shri  S.  Kundu:  Sir,  the  Delhi  Cir-
 cular  Railway  is  coming,  why  not  in
 Calcutta?

 Mr.  Deputy-Speaker:  Please  resume
 your  seat  now.

 I  now  request  hon.  Members  to
 limit  their  speeches  to  seven  minutes.
 We  will  have  to  conclude  this  discus-
 sion  at  3.30.

 थ्भो  वामरकर  (दुर्ग)  :  प्रध्यक्ष  महोदय,
 यहां  मैं  इस  लोक  सभा  में  नया  ही  चुन  कर  गाया
 हूं  भोर  जितना  देखता  झौर  सुनता  हूं  उस
 से  यह  मालूम  होता  है  कि  हालांकि  यहां
 सैंटर  में  कांग्रेस  पक्ष  की  सरकार  है  हमारे  पक
 की  सरकार  है  तो  भी  हम  को  झपने  दुःखों  को
 रोना  पढ़ता  है  शौर  झगड़ा  करना  पड़ता
 है

 शभाज  जैसे  झौर  जगह  है  रेलवेज  में  भी

 एफिशिएंसी  बहुत  कम  हो  गई  है  ।  कर्मचारी

 लोग  झसन्तुष्ट है ंहैं  पौर  बन  की  शिकायतें
 और  मांगें  से  &  बली  भारही हैं  -  जिस से
 झसनन्‍्तोष  फैलता  है  ौर  रेखबेज  के  काम  में

 गड़बड़ी  होती  है  q  मेरी  भर्ज  यह  है  कि  सरकार
 अपने  कर्मेचारियों की  मांगों  भ्ौर  द्रीवियाम्तैण
 को.  एम्जामिन  करते  के  लिये  एक  मलीमरी
 बनाये, कोई ऐसी कोई  ऐसी  बौड़ी  कौस्टीक्यूट कहे  ak
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 [at  तामस्कर]
 ताकि  सरकारी  कर्मचारियों  की  जो  भो  मांगें

 हैं,  शिकायतें  हैं  उन  को  वह  एग्जामिन  करे
 और  उसके  द्वारा  जो  उन  फी  मांगें  जायज  समझी
 जायें  उस  को  मान  लिया  जाय  नहीं  तो  सरकारी
 कर्मचारियों  में  भ्रश्सनन्तोष  बढ़ता  जायेगा  झौर

 गड़बड़ी  मजेगी  जो  कि  देश  के  द्वित  में  नहीं  होगा।
 यही  कारण  था  कि  भ्रभी  पिछले  दिनों  दिल्ली
 में  पुलिस  बालों  ने  सत्याग्रह  भादि  किया
 और  यह  जो  बात  कही  गई  कि  जो  हम  से
 टकरायेगा  वह  चूर  चूर  हो  जायेगा  वह  बात
 सामने  न  झाती  ।  झाज  जो  यह  घसनन्‍्तोष  ओर
 फलस्वरूप  सरकारी  कर्मचारियों  द्वारा  सत्या-

 हू  आदि  किये  जा  रहे  हैं  उस  से  मुझ  दुःख
 पहुंचता  है  -  मझ  को  यह  सब  भच्छा  नहीं
 खगता  है  |  मैं  एक  पुराना  कांग्रेस  का  काम
 करने  वाला  व्यक्ति  हुं  भ्ौर  हम  ने  जो  इतने
 कष्ट  सहे  &  शीर  ब्रिटिश  शासन  काल  में  जेल
 गये के  तो  यह  दिन  देखने  के  लिए  नहीं  गये  थे
 कि  हम  से  जो  टकरायेगा  वह  चूर  चर  हो
 जायेगा।  यह  जो  जीज  सुन  ने  में  पाई  वह  प्र्ज्छी
 आज  नहीं  हैं।  भाखिर  देश  में  प्रजातांजिक
 ढंग  से  जनता  के  चुने  हुए  प्रतिनिधियों  द्वारा
 शासन  कार्य  चलाया  जा  रहा  है  तब  कर्मचारियों
 में  इस  तरह  की  गड़बड़ी  व  झसन्‍्तोध  होता
 उचित  नहीं  है  भौर  जैसा  मैं  ने  कहा  सरकार  का

 कर्तेव्य हो  जाता  है  कि  बहू  इस  के  लिए  एक

 मशीनरी  झयवा  बौड़ी  सैट  पप  करे  जो  कि  उन

 के  ग्रीवियान्सेज  की  जांच  करे  और  जो  भी  उन
 की  मांगें  जायज  समझी  जायें  उन  को  सरकार
 माने  तभी  अक्षासनिक  कार्य-कुशलता  बढ़
 सकती  है  ।

 जब  कि  यहां  पर  रेलवे  बजट  पर  भाम
 बहस  बल  रही  है  हाउस  में  एक  रेलवे.  के
 मंत्री  के  अललाना  सारे  मिनिस्टर्स  गैर-हाजिर  हैं
 जो  कि  बांछनीय  नहीं  है  q

 भरी  मैं  बिजासपुर  गया  था  t  बहां  पर
 रेलवे  कर्मचारियों  की  एक  कॉंफ्रेल्स  हुई  थी
 टिकट  गैकर्स  जौर  टिकट  whet  की  पॉव  थी
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 कि  उन  के  ठहरने  की  रेलवे  हारा  माकूल
 व्यवस्था की  |  q  भाज  उन  के  रहने का  कोई
 इन्तजाम  नहीं  है।  उन  की  माँग  थी  कि  आय के के
 बस्ते  जगह  का  इंतजाम  किया  जाय  q  रेलये

 बोर्ड  के  पास  इन  लोगों  ने  कहा  लेकिन  कोई
 सुनवाई  नहीं  हुई  छब  देखा  यह  जाता  है  कि
 चूंकि बे लोग वे  लोग  उपह्य  नहीं  करते,  चिल्लाते  नहीं
 हैं  इसलिए  उन  की  कोई  सुनवाई  नहीं  होती
 है  t  जैसा  मैं  ने  कहा  सरकार  की  प्रोर  से
 कोई  मशीनरी  होनी  चाहिये  जो  कि  सरकारी
 कर्मचारियों  की  शिकायतों  झौर  मांयों  के

 बारे  में  जांच  कर  के  जायज  मांगों  को  सरकार

 से  मनवाये।  मैं  चाहता हूं  कि  मह  जो  रेलवे  के
 बेचारे  टिकट  क्लैक्टस  शौर  टिकट  चैकर्स  के
 ठहरने  की  जगह की  व्यवस्था करने  की  'डिगांड
 है  वह  रेलबेज  को  माननी  चाहिए  |  टिफटलेख
 ट्रैविल  हर  कोई  जानता  है  कि  भ्रभी  भी  रेलकेज
 में  काफी  तादाद  में  होती  है  लेकिन  जैसा  मैं  के

 कहा  चूंकि  उन  के  ठहरने  प्रादि  की  कोई  व्यवस्था
 नही ंहै  इस  बास्ते  उन  में  यह  किटलेस  ट्रेनिल
 को  चैक  करने  शौर  रेलवेज  की  झामदनी
 बढ़ाने  का  उत्साह  नहीं  है  ।  इसलिए  चेरा

 कहता  है  कि  इस  के  लिए  कोई  सरकारी
 मशीनरी  बनानी  चाहिए  ओ  कि  झपने  से
 कर्मचारियों की  मांगों  पौर  शिकायतों  के  बारे
 यें  जांच  कर  के  सिफारिश  करे  ।  यह  कर्म-
 ofa ft Geter anf oe की  फैडरेशन  झादि  पर  मत  छोड़िये
 कि  वह  अपनी  मांगों  को  मनवाने  के  लिए
 झान्दोलन करे  झौर  भोगों  को  यह  मत  कहने
 का  मौका  दीजिए  कि  बिना  लड़े  इस  शशकार

 से  कुछ  नहीं  मिलता है  ।  कमजोर की  ee
 कोई  मामता  नहीं  &  हमें  ग्रपनी  ताकत  दिखाने
 के  लिये कोई  बदमाशों  करनी  पड़े  ऐसा  ग्च्हीं
 होना  चाहिए।  उन  को  चाहिये  कि  जो  इवारी
 जावज  चीज  हो  उसको  मान  लें  घोर  थो
 साजायज  चीज हो  उस  को  छोड़ दें  ।

 कूचरी  चौज  में  बे  क्लास  के  बारे  में कहा
 चाहता  gt)  ietatliqws के  में  बलने  बातों  परे  बढ़ी
 aunts  1  हम  सब  dered Ca]  fault

 ce
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 याले है  धोखे  से  यहां  भ्रा  गये  हैं  और  फर्स्ट
 क्लास में  चलते  लगे  हैं।  हम  जानते हैं  कि  ड
 क्लास में  चलने  वालों  को  क्या  तकलीफ  है
 लेकिन  धाप  लोग  यहां  भा  जाने  पर  भूल  जाते

 हैं  कि  उन  की  क्‍या  हालत  है  1  जैसे  श्री  पाटिल
 कहा  करते थे  कि  जब  मैं  गाड़ी  में  बैठतः  हूं
 तो  ऐसा  लगता  है  जैसे  मैं  कोई  नवाब हूं  औौर
 देश  के  एक  कोने  से  दूसरे  कोने  तक  दौड़ता हूं  ।

 चूंकि  वह  थर्ड  बलास  में  चलते  नहीं  हैं  इसलिये

 उन  को  भन्दाज  नहीं  होता है  1  मैं  कहता हूं  कि

 जिस  जगह  भाप  भा  गये  हैं  उस  को  भूल  जाइये
 शाप  इस  को  सोचिये  कि  ग्राम  तौर  से  आप
 कसे  चलेंगे  ।  जब  तक  इस  तरह  से  सोच  कर
 झाप  काम  नहीं  करेंगे  तब  तक  काम  नहीं
 बलेगो  ।  झाज  जो  कांग्रेस  वाले  हैं  वह  झागे

 पहुंच  गये  हैं  इस  लिये  पहले  की  बातें  भूल  गये  हैं  1

 वे  अपनी  पिछली  तकलीफों  को  भूल  गये  V
 उन  को  लगता  है  कि  ब  वह  लोग  हमारी
 जाति  नहीं  रहे  ओर  इसलिये  धन  हमारी
 सहानुभूति उन  के  साथ  नहीं  रह  गई  । चूंकि
 बह  बढे  झादमी है ंहैं  इस  लिये  उन  के  झाने  पर
 उठना तो  पड़ता  हो  है  नहीं तो  हमारे  दिल  में

 उन  के  लिये कोई  झादर  नहीं  रहा  हैं  1

 ाप  को  चाहिये  कि  जो  भी  प्रदचनें
 है  उन  को  झाप  नोट  कीजिये  जैसे कि  यहां
 नोट  की  जा  रही  हैं  भौर  बिना  हल्ला  गल्‍ला
 के  उन  को  दूर  कर  दीजिये  ।  भ्रभी  कुछ  दिन
 पहले  पुलिस  बालों  ने  सत्याग्रह  किया  था  1

 पहले हम  ने  कभी  तही  सुना  था  पुलिस  वालों
 का  सरकागब्रह  ।  उन्होंने  सत्याग्रह  किया

 झौर  कहा  कि  जो  हम  से  टकरायेगा

 7  चूर चर  हो  जायेगा,  अंग्रेजों  के  बक्त
 ह 6 |  वही  कहा  जाता  था  लेकिन  तब  भी

 इम  कभी  चूर  चूर  नहीं  हुए।  दो  चार

 साल  के  लिये जल  चले  बे,  उस  के  बाद

 फिर  उसी  तरह  -  भाज  जिस  तरह  से
 काम  चलता  है  उस  से  पता  नहीं  चलता कि
 च्
 ्

 शश्कार है। ;  लगता है

 General  Dis.  3774

 झगर  उन  में  कोई  नाजायज  बात  हो  तो  उन
 को  झाप  मत  मानिये।  भाप  हम  को  बुला
 कर  बात  तो  कोजिये  -  हम  बेकार  की

 बात  करने  वाले  झादमी  नहीं  हैं।  लेकिन
 इमें  खुलाइये  तो,  हमारी  राउंड  टेबल
 कांफरेंन्म  कोजिये,  हम  को  समझाइये,

 झाप  को  सारी  दिकक्‍कतें  हल  हो जायेंगी  ।
 झाज  यहां  भा  कर  सब  लोग  श्रमझने  सगते
 हैं  कि  हम  बड़े  झ्रादमी  हैं,  लेकिन  दरअसल
 यह  अच्छी  चीज  नहीं  हैं  एक  श्रीमारी  की

 तरह  कैलती  चली  जा  रही  है।  हम  लोग
 फर्स्ट  बलाब के  पास  ह. है  हुए  हैं  iy

 हमें  चाहिये  कि  सारे  एम  ०  te  ae  क्लास
 में  टुंबल  करें।  लेकिन  शझाज  इसके
 लिये  कोई  तैयार  नहीं  होता  ।  भेरी
 ज  यह  हैं  कि  हम  लोग  बोलना  ज्यादा
 सीखे  हैं,  करता  कम  सीखें  हैं  ।  गांधी  जी
 ने  करना  सोखा  था  -  वह  बोलते  भी  थे

 और  करते भी  थे  7  ग्राज  बोलने  धौर
 करने  में  बढ़ा  भन्‍्तर हो  गया  है।  इसी
 लिये  आज  हमारे  देश  की  यह  हालत  हो
 गई  है।

 झाज हम  बोलते  ज्यादा हैं  श्रौर  गड़बड़ी
 झदा  करते  हैं।  जब  प्रेजिडेन्ट  का  एलैक्शन

 हुआ्रा  तो  पता  नहीं  किस  किस  तरह  से  लोगों
 ने  बोलना  शुरू  कर  विया  ।  लोग  कहते
 थे  कि  रेवोल्यूशन  हो  जायेगा  हिन्दुस्तान  के
 शन्दर  1  लोग  बोलना शुरू  कर  देते  हैं  चाहि.

 च्छी  चोज  हो  चाहे  ब्री  चीज  हो  लेकिन
 लोग  चाहे  जो  कहते रहे  ,  हम  बराबर  ाव

 झाप  का  साथ  देंगे।  उस  वक्‍त  भी  साथ
 दिया था शौर भागे था  घौर  धागे  भी  तेंगे  ।  हम  कसी

 भी  भड़काने में  नहीं  भायेंगे  t

 w

 tai  a  लोगों  को  उत्तीत  गढ़

 से  बहां  तक  झाने  में  36  घंटे  लगते  हैं

 इम  एँसी  जगह  से  झाय ेहैं  जहां  पर  कांग्रेस  -
 को  हमेशा  बहुमत  मिलता  रहा  है  t  are
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 श्री  तामस्कर]
 लेकिन  हमारे  लिये  डांगरगढ़  से  एक
 टूटा  फूटा  bciis  सगाया  जाता  है।  एक  गाड़ी
 चसती  हूँ  डांगर  गढ़  से  बिलासपुर  और  उसके
 बाद  बिलासपर  से  बोना  को,  जिस  में  यह
 डब्बा  लगाया  जाता  हैं भौर  बोनां  से  किसी
 और  गाड़ी  में  विपका  दिया  जाता  है।
 गरमी  में  इस  पर  चलने  में  बड़ी  तकलीफ
 नोचती  हैं,  लेकित  हम  रोयें  किस  से  ?

 हमारी  झपनी  सरकार  है,  हम  क्‍या  करें?

 हम  व्याख्यानदाजी  नहीं  कर  सकते,  प्रलबार
 दजी  नहीं  कर  सकतें,  अगर  हम  पुनाचा
 साहब  की  बदनामी  करते  हैं  तो  हमारो
 वबदनामी  होती  है  ।  इस  लिये  मंत्री

 महोदय  कृपा  कर  के  इतना  काम  तो  करें
 कि  हम  लोगों  को  शाने  को  सहलियात  दें।
 खाली  फर्प्ट  क्लास  में  बैठने  से  क्या  होता  है  *

 फर्स्ट  क्लास  भट्टी  जेसा  होता  है,  इस  का

 कुछ  इस्तजाक  कोजिए  1  प्राप  भले  ही
 फर्स्ट  क्लास  विधा  कर  लीजिये,  बार
 क्लास  निकाल  दीजिये,  लेकिन
 झाने  के  लिये  हमारे  लिये  थोड़ी  ठंडक
 वो  रप्रूं।  जब  यहां  झते  हैं  तो  ठंडक

 रहती  हूँ  ।  बाहर  जाते  हैं  तो  झट  से  किसी
 कों  लू  लगजाती  है।  यहां  पर  हमारे
 तीन  नेता  लोग  हैं  ।  हम  चाहते  हैं  कि  वह

 वह  हमारी  बात  सुने  ।  बिल्कुल  मत

 समझिये  कि  हम  कोई  प्रोपेगेन्डिस्ट  हैं  ।

 हमारी  सरकार  बैठी  है,  हमारे  मिनिस्टर

 बैठ हू 1  यह  कुछ  तो  करें।  चन्ज
 शाफ  इंडिविजुअल  से  काम  नहीं  चलता

 है  ।  हुमारा  दिमाग  बदलना  बाहिये  |
 दिकाग  गांधो जी  न ेबदला था  7  लेकिग
 झाग  पता  नहीं  क्‍यों  वह  पलटा  ा  गया  है।

 हम  लोगों  को  भूलिये  मत  7  हम  भाप के
 सहायक  हैं,  श्राप  का  काम  करते  रहेंगे

 कयोंकि  भ्रभी  दिमान  ठिकाने  पर  है  a  लेकिन
 झगर  ठिकाने  पर  नहीं  रहा  शोर  आप
 न्लोग  हमें  तंग  करने  लगे  तो  हमारा  दिमाग
 गी  पलटा  ar  संकता  हैं  |  जितने
 लोग  छत्तीसमढ़  से चाहे  हैं  उन  को  भाने  में

 a

 General  Dis.  27i6

 36  घंटे  लगते  है  1  वहां  से  हमारे  भाने
 की  कुछ  सहुलियत  कर  दें  झौर  वहां  के

 कोई  गाड़ियां  निकालिये  ।  वहां  पर

 कुल  डेढ़  रेलवे  लाइनें  है।  एक  लाइन
 तो  रामपुर  से  घमतरी  तक  है  शौर  दूसरी
 घमतरी  पझब्हनपुर  तक  है  जो  कि  सिर्फ

 अट्ठारहू  मील  का  टुकड़ा  है  हमारे  इलाके
 में  ।  इस  के  बाद  वह  दूसरे  इलाक  में
 चली  जाती  है।  उस  के  जो  बने हैं हैं
 उन  के  झन्दर  छत  से  पानी  झाता  है  ।

 उपाध्यक्ष  महोबयथ  :  अब  धाप  का
 समय  समाप्त  हो  गया  -  शओऔी  बाल
 गोविन्द  वर्मा  ।

 डा०  सहादेव  प्रसाद  (महाराजगंज)  :

 उपाध्यक्ष  महोदय,  जो  लोग  बैठे  हुए  हैं
 जिन  को  झाप  जानते  तक  नहीं  है  उन  को

 बुला  रहे  हैं,  लेकिन  जो  लोग  खडे  होते
 हैं  उन  को  नहीं  बुलाते  हैं  4

 उपाध्यक्ष  महोवय  :  मैं  न ेजिन  का  नाम
 लिया  था  वह  खड़े  ये  t

 डा०  बहाविय  प्रसाद  :  झाप  ्तो  उन

 को  पहचानते  भी  नहीं  थे  ।  आप  लिस्ट  से

 बुला रहे  हैं।  जो  छड़े  होते  हैं  भाप  को
 उन  को  बुलाना  चाहिये  ।

 की  बालगोविस्य  वर्मा  (लेरी)  :

 उपाध्यक्ष  महोदय,  रेलवे  मंत्री जी  ने  जो बजट

 पेश  किया  हैं  मैं  उस  का  समर्थन  wor

 हूं।  केबल  कुछ  बातों  में  मुझे  ऐतराज

 है  विज्ञेष कप ह्  से  जो  बड़े  क्लास  का  किरानों

 बढ़ाया गया  है  उस  के  सम्बन्ध  यें। मैं
 समझता हूं  कि  मैं  ही  इस  चीज  के  चिलाफ

 नहीं  हुं  बल्कि  जो  लोग  भी  बोल ेहैं.  उन  संभी

 मे  इस  की  भुखालिकत  की  है।  पढें

 क्लास  का  किराया  बढ़ाने  की  जकूरत  इत

 लिये  महसूस  हुई  कि  उन्होंने  कदे
 का  बणट

 पेश  किया था  i  सती  WTR  x

 SORES  सरा  कागो  ए permet  ees  3  a  हित  t
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 बतलाया  है  कि  उन्होंने  बढ़ा  हुआ  चाटा
 वििलाया है ।  मैं  भी  समझता हुं  कि  ऋगर
 जरा  सा  भप्रपत्न  किया  जाता  तो  यह  भाटा

 दूर  हो  सकता  था  7  प्राज  पता  नहीं
 कितनी  चोरी  रेलों  में  होती  है  जिस  के  बारे
 मैं  यहां  कई  साथियों  ने  बतलाया  है
 लीकेज,  पिल्फरेज  नहीं  मालूम  कितनी
 शोज  होती  हैं।  यहां  पर  चेभरमैन

 महोदय बैठे हुए हैं बैठे  हुए  हैं।  वह  जानते हैं.  और

 खुद  महसूस  करते  हैं  कि  रेलवे  में  कितना
 करपशन  है  7  उन्होंने  इस  के  लिये  कुछ
 प्रयत्न  भी  शुरू  किये  हैं  श्रौर  भ्राणा  है  कि
 उन  को  इस  में  सफलता  भिलेगी  यह
 चीज  जरूर  है  कि  यदि  जरा  सी  सतकंता
 बरती  जाती  थोड़ी  सी  भितव्ययिता  श््चें
 में  बरती  जाती,  काम  की  भ्रच्छी  व्यवस्था
 की  जाती  ,  जो  चोरी  झाज  रेलवे  भे  होती
 है  टिकेटलस  ट्रेवल  के  रूप  में,  उस  को
 रोका  जाता  और  जो  गुड्स  हमारे  जाते
 हूँ  उन  में  थोड़ा  सा  इम्पूमेंट  लाया  जाता
 तो  हमारा  घाटा  पूरा  हो  सकता  था

 aa सब  लोग  यह  जानते हैं,  कम  से
 कम  व्यायसायिक  वर्ग  जानता  है  कि  कोई
 द्ी  सामान  झाज  भेजा  जाये,  वह  सुरक्षित
 नहीं  पहुंच सकता  है  उस  में  गड़बड़ी  जरूर

 होती  है।  सब  से  बड़ा  कम्पिटीशन  झाज

 सेलबज  को  'रोबबंज  से  करना  पड़  रहा
 है।  हर  एक  झादमी यह  सोचता है  कि

 से  भेजने  पर  हमारा  सामान  जल्दी

 शौर  सुरक्षित  पहुंचेंगा  ।  यह
 रेले  को

 General  Dis.

 रोडकेज  से  जाता  है  वह  सब  रेलवे  को  भिन्न
 जायेगा  |  भाज  यह  देखना  बहुत  जरूरी
 है  कि  ज्यादातर  सामान  जो  आज  जा
 रहा  है  वहू  रोडवेज  से  जा  रहा  है  रेलयेज

 से  नहीं जा  रहा  है।  इसके  ट्र  चेयरमेन
 महोदय  आर  मंत्री  महोदय  को  ध्यान
 देने  की  जरूरत  है  ताकि  रेलों  का  फायदा
 हो।

 ty  hrs.

 झापने  करप्शन  को  रूट  आउट  करने  के
 लिए  कमर  कसी  है।  मैं  प्रांना  करता  हूं  कि
 ईश्वर  झरापकों  सफलता  प्रदान  करें।  सारा

 हाउस  इस  बात  को  कह  रहा  है  कि  करप्शन

 बहुत  ज्यादा  है  ।  रेलों  में  तो  यह  शौर  भी
 ज्यादा  है।  में  तहों  समझा हूं  कि  रेल  विभाग
 क्यों  आज  तक  इस  की  झोर  ध्यान  नहीं  दे  पा
 रहा  है  |  इस  ओर  विशेष  पं  उठाने  को
 आवश्यकता  है  ।  इस  बीच  में  शायद  जनरल
 मैनेजर  तथा  कुछ  लोगों  को  आपने  मुभत्तिल
 भी  किया,  हटाया  भी  है।  लेकिन
 मैं  समझता  हूं  कि  आप  जरा  शोर  सत्तकंता
 बरतें  तो  करप्शन  को  और  भी  कम  किया
 जा  सकता  है  ।

 रेलों में में  एक्सींडेंट भी  बहुत हो  रहे  हैं,
 उनकी  संख्या  भी  बढ़  रही  है  मव्नेमैंट  कहती
 है  कि  कम  हो  रहे  हैं  लेकिन  भ्खबारों  में  हमें
 रोज  पढ़ने  को  मिल  जाता  है  कि  फलां  जगह
 एक्सीडेंट  हो  गया  है  1  इन  एक्सीडेंट्स  की

 बजह  से  रेल  में  सफर  करने  से  पहले  तबीयत
 कांपने  लगतो है  ।  एक  बात  जरूर  है  |  ईमान-
 दार  प्रादभियों  को  नसे  &  कमी  है
 अर  जो  ईमानदार  झादमी  हैं  भी  उनका

 भी  रेलवे  में  रहना  मुश्किल  हो  जाता  है  if

 द्विबाला में  जो  रेस  एक्सीडेंट  क््ना  उसके
 बारे  में  मुझे  भालूम  हुआ  है  कि  हेड  ट्रेन  एस्जे-
 मिनर ने ठीक ने  ठीक  गयाही  दी  शोर  इस  कारण
 से  उसको  द... ी  गिक्टिमाइड  किया  था  रहा

 ३  उचको  ट्रांसफर कर
 दिया  बया  हैं।
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 यह  चीज  नहीं  होनी.  चाहिये।  शाप  प्रगर  यह  भज  मैं  देखने  पोर्टर्ज  पौर  | |  के  बारे
 चाहते  हैं  कि  ईम्रावदार  भावमी  रेल  विभाग  में  कुछ  कहना  चाहता  हूं  -  इतकी  भी  काफी

 में  रहें  भौर  वाकई  में  वे  हमारे लिए  एसेट  बात  चला  करती है।  यहां  भी  बढ़ा  भ्रष्टाचार
 हों  तो  बच  तरह  की  चीज़ों  की  तरफ  भ्रापको  अलता  है  1  यहां  भी  पैसे  लिये  जाते  हैं  ।  मह
 जरूर  ध्यान  देना  पड़ेगा  साथ  ही  मैंने  यह
 भी  देखा  है  कि  जो  बदमाश  आदमी  होते  हैं,

 जो  निकमस्मे  झादभी  होते  हैं,  जो  दूसरे  प्रफसरों
 को  खिला  पिला  सकते  हैं  वे  पतपते  हैं  ।
 ईमानदार  झादमी  तो  मारे  जाते  हैं,  लेकिन
 ये  पनपते  हैं  ।  मैं  इंसका  एक  उदाहरण  भी
 झापको  देना  चाहता  हूं  ।  कुकरा  स्टेशन  पर

 एक,  अस्समिटेंट  स्टेशन  मास्टर  हैं  जिन  का
 नाम  शनी  संखवाल  है  ।  वह  बहुत  ही  कुरप्ट
 है।  वह  बहुत  सामान  भादि  की  चोरियां  करवाते

 हैं  ।  उन्होंने  वहां  पर  गैंग  पाल  रखे  हैं  7  उस
 झ्रल्स्टिंट  स्टेशन  मास्टर  के  बारे  में  जनरल
 मैनेजर  को  भो  मैंते  लिखा  है  ।  वह  तो  वहां  पर
 आाराम  से  रह  रहे  हैं  लेकिन  जो  वहां  पर
 भला  प्रादमी  था,  जो  स्टेशन  मास्टर  था  उसको

 यहां  से  ड्रॉस्फर  कर  दिया  गया  ।  मैं  चाहता
 हूं  कि  मंत्री  महोदय  इसको  देखें  जो  भादमी

 क्रप्ट  हैं,  जो  गलत  आदमी  है
 उनको.  दण्ड  मिलना  चाहिये  !
 मजे  को  बात  यह  है  कि  हम  लोग  जो  लिखते

 हैं  उस  पर  कोई  ध्यान  नहों  दिया  जाता  है
 और  ध्यान  ही  नहीं  दिया  जाता  है  बल्कि

 यह  भी  होता  हैं  कि  कुरप्ट  कर्मचारियों  को
 झोल्ड  किया  जाता  हैं  ।  उनको  शोल्ड  करने
 की  कोशिश  की  जाती  है  t  अगर  हम  कहते
 हैं  कि  यह  झाप  ठोक  नहों  कर  रहे  हैं  तो  कहा
 जाता  है  कि  नथिंग  हज  बोन  सवस्टे  शियेटिड
 झ्मेंस्ट  दी  परसंज  कंसन्दें  |  यह  जो  ध्रेक्टिल
 है  यह  अच्छी  नहीं  है  ।  हमारा  ाप  कोधो-
 प्रेशन  लीजिये  ।  हम  जो  मैम्बर  हैं  भाषकी
 ज्यादा  सहायता  कर  सकते  हैं  प्रोर  चाषका
 काम  अच्छा हो हो  सकता  है।  हम  झापको  इत्तिला
 दे  सकते  हैं  ।  झगर  ाप  नकत  श्रादमियों  को
 बचाने  की  कोशिश  करेंगे,  उनके  काले  कारगार्भो
 को  छिपाने  की  कोशिश  करेंगे  तो  फिर  कोई
 फॉयदा  होगे  वाला  नहीं  है  t

 कोई  नई  बात  नहीं  है  ।  दिल्ली की  बात  ही  मैं
 झापको  बतलाता  हूं  ।  प्रगर  कोई  बेडर  बसना
 चाहता  है  तो  भ्रगर  वह  हिन्दू  है  तो  उससे
 800  से  1000  रुपये  झौर  झगर  मुसलमान
 हैतो  500  रूपये  तक  मांगे  जाति हैं ।
 झगर  बहू  दे  दे  तो  उसका  नाम  झा  जाएगा  ।

 कुलियों  की  भरती  के  जो  नियम  बनाये  जाते

 हैं  बहां  पर  भी  बहुत  सी  खामियां  रह  जाती  हैं।
 मैं  समझता  हूं  कि  झगर  कुलियों  को  भी  क्लास
 फोर  के  एम्पूलायी  मान  लिया  जाए  झौर  जनको
 स्लिप्स  दे  दी  जायें  तो  उससे  बहुत  सा  सामान
 जो  इधर  उघर  हो  जाता  है,  बहू  नहीं  होगा  t
 झगर  उनको  चालीस  पैसे  या  साठ  पैसे फी  हेश
 दे  दिया  जाए  भौर  उसकी  स्लिप्स  उनको
 दे  दी  जायें  तो  भापको  बहुत  फायदा  हो  सकता
 हैं  और  प्रगर  ग्राप  चाहें  तो  इसके बारे  में  मे
 झापको  स्कीम  बना  कर  भो  दे  सकता  हूं  ।
 झगर  उनको  सविस  को  ह्राप  मैशनलाइख
 कर  दें  ओर  उनको  क्लास  फोर  के  एम्प्लावी
 मान  सें  तो  जितना  सामान  इधर  उधर  चला
 जाता  है  वह  नहों  जायेगा,  वह  चैक  हो  जाएगा  t
 यात्री  जिस  सामान  को  गलत  ले  जाते  हैं,  जो
 उनको  ले  जाना  चाहिये,  उसको  ले  जाते  हैं
 और  चूंकि  इनको  ज्यादा  पेसा  मिलता  है  इस
 बस्ते  भाप  से  इसको  ये  लोग  छिपाते  हैं।  ध्गर
 झापने  इनकी  सबिस  को  नैशनलाइड कर  दिया
 शौर  इनको  क्लास  फोर  के  रूप  में  आन  लिया
 तो  मुझे  पूरा  विश्वास  है  कि  आपको  इससे
 फायदा  ही  होगा,  सुकसान  नहीं  होगा  ।

 झब  मैं  ग्रषने  क्षेत्र  की  दो  तौन  रेस  लाइनों
 के  बारे  में  कुछ  कहना  चाहता  हूं।  एक  द्ेस
 के  बारे  में  मैंने  कई  बार  लिखा  है।  जब  टाइम
 टेबल  बस  रहा  था  तन  भी  लिला  था  t  लेकिन
 कोई  ध्यान  नहीं  दिया  गया  है।  63  शप  शौर
 84  डाउन  को  जोकि  बजाती  qrivtva
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 wee  स्दिस  है,  इसको  मैं  चाहता  हूं  कि

 लक्षी  मपुर  ar  सीतापुर  क  बढ़ा  दिया  जाए

 यह  मैं  इसलिए  कहता  हूं  कि  शाम  तीन  बजे

 के  शुबह  तोन  बजे  तक  कोई भो  ट्रेल अप  साइड

 जे  नहों  मिलती  है  ।  इतो  तरह  से  डाउन  साइड
 Mi.  बजे  रात  से  वारह  बजे  दित  तक  कोई
 ड्रेन  नहों  मिलती  है।  इससे  मुसाफिरों  को  बहुत
 आाजुविया  होतो  है  t  मैं  प्रार्थना  करता  हूं  कि
 शाप  इस  शोर  भवश्य  ध्यान  दें  ।

 इसी  तरह  से  मैं  यह  भी  चाहता  हूं  कि

 युधवा-सोतापुर,  .49  झप  और  50
 डाउन  ट्रेन  को  कोइयालाचाट  तक  बढ़ा  दिया
 जाए  i  वारिश  के  दिनों  में,  बरसात  के  दिनों
 में  कोडयालाघाट  कट  आफ  हो  जाता  है  भौर
 छः  महोने  तक  कट  आफ  रहता  है पौर  इस  बोच
 जिले  के  हैडकवार्टर  तक  नहीं  पठुंचा  जा  सकता
 है । रोड  से  ही  लोगों  को  जाना  पड़ता  है,
 रेल  को  सुविधा  उनको  नहीं  मिलती  है  ।  साथ

 डी  मैं  यह  भो  बाहता  हूं  कि  फर्स्ट  प्रोर  सैकिड
 क्लास  के  डिब्बे  जो  कोडयालाधाट  से  दाते
 हैं  भौर  जिन  को  हटा  दिया  गया  है  उनकों
 फिर  से  ापकों  लगा  देना  चाहिये  t  इस  से
 इन  कलासिज  में  यात्रा  करने  वाले
 यात्रियों  को  सुविधा  हो  जाएगो  ।

 मैं  यह  भी  चाहता  हूं  कि  कोडयालाघाट
 चौर  कटरनियाधाट  को  मिला  देना  चाहिये,
 लो  बहराइच  जिले  म  है  t  इसका  कारण  यह
 है  कि  बंगाल  साइड  से  जो  गुद  पश्चिम  को
 जाती  हैं  वे  झाज  सअषनऊ  से  गुजरती  हैं  घोर

 द... ' अ  पर  ट्रेफिक  जाम  हो  जाता  है,  रोलिग
 OTe  हक  जाता  है|  भगर  यह  लाइन  बन

 च्काए  तो  माल  कफटरिनियाधाट  हो  कर,
 शअैख्ानों  हो  कर  भारत  के  पश्चिमी  जितों  में
 जा  सकता  है  में  झाला  करता  हूं  कि  दम
 और  भी  शाप  ध्यान  देंगे  t

 मैं  बहुत  दिनों  से  पलियाकतां  धौर

 अवामपुर-कटौली  की  रेलवे  लाइन  को  मांग

 करका  चला  भा  रहा  हूं  4  यह  लाइन  धाप  को
 फायदे  में  एम  करेगी  |  में  चाहता  हूं  कि  इस

 काका पद  स्क  भी  आप  घ्याग  दें  ।

 उपाध्यक्ष  Welter:  श्रो  रामजी  शाम

 ett  भोलानाथ  (पभ्रलवर)  :  उपाध्यक्ष
 महोदय,  कल  झापने  फरमाया  था  कि  जिन
 प्रान्तों  से  कोई  नहीं  बोले  हैं,  उनको  मौका
 दिया  जाएगा  कुछ  प्रान्त  हैं  जिन  से  कई
 माननीय  सदस्य  बोल  चुके  हैं  लेकिन.  .  .  .

 उपाध्यक्ष  भहोवय  :  मैं  कोशिश  कर
 रहा  हूं  ।

 श्री te  Ho  वाबब  (सीतामढ़ी  )  :  झाबादी
 के  लिहाज  से  बिहार  का  दूसरा  नम्बर  है  |
 उत्तर  प्रदेश  का  पहला  नम्बर  है  |  बिहार  के
 यहां  53  सदस्य  हैं  ।  बिहार  वालों  को  तरफ
 भाप  छ्यान  नहीं  दे  रहे  हैं  ।  हमको  भी  मौका
 दीजिये  |  अगर  समय  नहीं  है  तो  में  सुझाव
 देता  हू  कि  जो  समय  इसके  लिए  निर्धारित
 किया  गया  है,  उसको  एक  घंटा  बढ़ा  दिया
 जाए  ताकि  हम  लोग  भो  बोल  सकें

 at  हुकम  चन्द  द  (उज्जैन)  :

 यह  बहुत  महत्व  का  वियय  है  और  हम  को
 भो  मौका  मिलना  चाहिये  |

 शो  रामओं  राम  (मकबरपुर):  रेल  बजट
 पर  बहस  मुजाहिसे  में  मुझज्जिद्ध  सदस्यों  ने  मुख्त-
 लिफ  नुक्‍तों  भौर  मुक्तलिफ  पहलुओों  पर  भपने

 सुझाव  पेश  किए  हैं।  इस  बजट  को  देख  कर
 कांग्रेसी  भाइयों  का समाजवाद  का  जो  ना  है
 उसका  अक्स  देखने  को  मिल  जाता  है  ।  किस

 तरह  का  समाजवाद  वह  लाता  चाहते  हैं,
 उसको  एक  झलक  देखने  को  मित्र  जाती  है।

 मैं  प्रापका ध्यान  प्रयोध्या  जो  हिन्दुस्तान
 का  सब  से  मुत्तवरक  स्टेशन  है  उसकी  तरफ

 दिलाना  चाहता  §  ।  उसी  के  साथ  साथ  उस
 जिले के  एक  सबे  जिसका  नाम  हॉ  है  जोकि
 न  सिर्फ  हिलुस्तात का  बल्कि  दुनिया  की  लाग
 का  बाहिद  aay  है  उसकी  तरफ  दिलाया...
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 चाहता  हूं  ।  टांडा  एक  ऐसा  कसबा है.  जहां  का  पुर  स्टेशन  पर॒  एक  अंडरब्रिज  बनाया  जाके,
 झाम  दानी  न  सिर्फ  हिन्दुस्तान  में  बल्कि  दुनिया  जोकि  एक  जंक्शन  है,  जहां  हर  ह ल  भीक
 में  मशहूर  है.  वहां  पर  कपड़े  का  बहुत  बड़ा
 व्यापार  होता  है  ।  उसको  रेलबे  से  एकदम
 कट  कर  दिया  गया  है  |  एक  छोटी  सी  लाइन
 बारह  मील  की  जोकि  दो  मील  पहले  है  स्टेशन
 से  टांडा  को  छोड़  देती  है  |  वह  वहां  पर  झाघ
 घंटे,  एक  घंटे  और  डेढ़  घंटे  में  पहुंचा  सकती

 है।  दो  झौर  कसबे  गोसाईगंज  और  जलालपुर
 उधर  ऐसे  हैं  जोकि  कपड़े  के  लिहाज  से  तीन
 आर  जिलों  में  अपनी  शान  में  अकेले  हैं।  लेकिन
 उनका  टांडा  हो  कर  कोई  ताल्लुक  नहीं  है।
 मैं  मुग्रज्जिज़  रेलवे  मिनिस्टर  साहब  से
 दरख्वास्त  करूंगा  कि  वह  इस  बात  पर  गौर
 करें  कि  झगर  गोसाइगंज  से  टांडा  होते  हुए
 जलालपुर  और  शाजमगढ़  की  तरफ  एक  लाइन
 बना  दोजिये  झगर  आपने  इसको  कर  दिया
 तो  कल  की  बहस  में  हमारे  बस्ती  के  साथी
 शिव  नारायण  जी  और  सुलतानपुर  के  एक
 माननीय  सदस्य  ने  जो  अपनी  राय  दी  है,  उनको
 संतोष  हो  जाएगा  ।  इसकों  झगर  बस्तो  शौर

 सुलतानपुर  से  जोड़  दिया  जाए  तो  बहुत
 ज्यादा  प्रामदनी  रेलवे  को  हो  सकती  है।
 इसकी  वजह  यह  है  कि  गोरखपुर  से  बस्ती

 होते  हुए  टांडा  प्लौर  सुलतान  पुर  होते  हुए
 इलाहाबाद  से  उसका  सीधा  ताल्लुक  है।
 इस  लिये  यह  जरूरी  है.कि  इन  स्टेशनों  को
 औोड़  दिया  जाये।

 उस  इलाके  से  लोगों  की  तरफ  से  यह
 'दरशवास्तें  आई  हैं  कि  चूंकि  जलासपुर
 शीर  गोसाईंगंज  बढ़े  कारोबारी  स्थान  हैं,
 इसलिये  सियालदह  एक्सप्रेस  को  गोसाईगंज
 शौर  मालोपुर  पर  रोका  जाये।  मैं
 मिनिस्टर  साहब  से  यह  दरव्वास्त  करूंगा
 कि  बहू  इस  तरफ  ध्यान  दें।

 रहती  है  भौर  पास  करने  के  लिये  घंटों  सब
 जाते  हैं।

 रेलवे  विभाग  में  3,262.31  करोड
 रूपये  से  ज्यादा  रुपया  लगा  हुभा है  और
 उसमें  साढे  तेरह  लाख  से  ज्यादा  कर्मचारी
 काम  करते  हैं।  मुझे  यह  देखकर  बढ़ा
 अफसोस  हुझा  कि  रेलवे  विभाग  में  पहले
 दर्जे  के  भ्रफसरों  में  शिड्यूल्ड  कास्ट्स  (अनु-
 सूचित  जातियों)  के  केवल  84  अफसर
 झौर  शिड्यूल्ड  ड्राइय्ज  (अनुसूचित  श्रादिल.
 जातियों)  के  केवल  is  भ्रफसर  हैं।  दूसरे
 दर्ज  के  भ्रफसमरों  में  भनुसूचित  जातियों  के
 केवल  69  अफ़सर  और  अनुसूचित  आदिल
 जातियों  के  केवल  io  प्रफ़्सर  हैं।  हम
 देखते  हैं  कि  हुवकाम  भनुसूचित  जातियों  शोर

 अनुसूचित  झादिम  जातियों  के  रिज्ञवेशन  का
 ख्याल  न  करते  हुए  बड़ी  जिम्मेदारी  की  पोस्ट्स
 के  चुनाव  में  प्रपने  ढंग  के  भादमियों  कोः
 रख  लेते  हैं।  मेरी  मांग  है  कि  मिनिस्टर
 साहब  इसमामले को  जांचकरें

 मैं झापके  सामने  2  जून  के  मयगारला
 शाइन्या  में  प्रकाशित  एक  समाचार  को  रखना
 चाहता  हूं,  जो  इस  तरह  है  :

 “मल्होता के  भाषण  को  आंच  करगणे

 की  मांग  7  महागपर  फरिचसक
 के  एक  प्रमुख  कांग्रेस  wees
 श्री  भोमभ्रकाश  बहल  के
 उपराज्यपाल  को  एक  ह.
 लिखकर  मांग  को  हैं  कि  ण्
 मुख्य  कार्ययारी  वार्षक
 हारा  हूरिज्वार में  मृत  1  गई.
 को  चिये  गये  उम्र  भाषण
 की  जांच  करायें,  लिश्षकें
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 ft  बहल  के  भनुसार  श्री

 मलहोता  ने  यह  कहा  कि
 हरिजनों  तथा  मुसलमानों
 को  ऊंचे  पद  नहीं  दिये
 जाने  चाहिए  1

 पत्र  में  कहा  गया  है  कि  श्री  मलहोता
 का  उक्त  भाषण  संबिधान
 के  मौलिक  सिद्धांतों  के  विप-
 रोत  है  और  क्योंकि  उन्होंने
 संविधान  के  प्रति  वफांदारी
 फी  शपथ  ली  4,  अ्रतः

 उन्होंने  उस  शपय  का  हनन
 किया  है''

 हमें  शक  है  कि  कहों  ऐसा  ता  नहीं  हैं  कि
 किसी  माननीय  सदस्य  के  जरिये  से  एक
 ऐसी  साजिश  का  भंडाफोड  हृभ्ना  है,  जिसके

 मुताबिक  शिड्यूल्ड  कास्ट्स  और  शिड्यूल्ड
 ट्राइब्ज  को  संविधान  में  दिये  गये  प्रधिकारों
 और  रियायतों  से  बंच्षित  किया  जा  रहा  है
 शौर  उनकों  'रिजवेशन  के  हिसाब  से  सर-
 कारी  नोकरिया  नहीं  दीजा  रही  हैं।

 Shri  Shinkre  (Panjim):  Began  his
 speech  in  Marathi.

 Shri  S.  Kanda  (Balasorc):  I  just

 Mr,  Deputy-Speaker:  Marathi.  i
 have  permitted  him.

 Shri  Sinkre:  *  *  Mr.  Deputy-
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 The  production  of  manganese  and
 iron  ore  in  Goa  considerably  exceeds
 the  production  in  any  other  State  in
 India.  A  small  territory  of  i2%4
 square  miles  with  a  population  of  6
 lakhs  has  produced  iron  ore  in  a  larger
 quantity  than  that  producegq  by  Bihar
 or  any  other  State  so  far.  Deposits
 of  these  minerals  in  this  part  of  the
 country  are  so  abundant  that  they
 would  suffice  for  the  next  hundred
 years.  If  we  have  to  earn  more  and
 more  foreign  exchange,  Indian  Rail-
 ways  will  have  to  pay  more  atten-
 tion  towards  this  region.

 Goa  is  a  prosperous  State  profuse-
 ly  rich  in  mineral  wealth,  Its  resour-
 ces  with  various  kinds  of  mineral  de-
 posits  in  the  womb  of  the  earth  are  zo
 vast  that  i¢  properly  exploited  and
 utilised,  a  number  of  difficulties  India
 is  facing  at  present  can  be  overcome,
 because  those  mineral  deposits  would
 prove  to  be  a  perennial  source  of
 foreign  exchange  for  India  in  the
 years  to  come.

 At  a  distance  of  40  mileg  on  the  sea-
 shore  from  Goa,  there  is  situated  one
 of  the  best  ports  in  the  world,  name-
 ly,  Marmagao,  and  the  railway  line
 connecting  it  with  Goa  ig  a  metre-
 gauge  line.  Further,  the  speed  of  the
 railway  trains  running  on  that  Line  Is
 too  slow,  like  that  of  a  tortoise.  In
 the  interest  of  increased  trade  and
 speedier  movement  of  goods  it  is  most
 essentia]  that  this  metre-gauge  line  be
 converted  into  broad-gauge.  Hag  this
 been  done,  and  more  wagons  provided
 for  moving  goods  which  at  present  are
 carried  by  barges  and  other  forms
 of  river  transport  in  Goa,  the  entire
 expenditure  incurreg  on  the  purchase
 of  barges  etc.  could  have  been  avoid-
 ed  ang  the  saving  would  have  added
 to  the  revenue  of  the  Railways.

 Under  the  Portugese  rule  it  war
 possible  to  import  foreign  barges  and
 foreign  exchange  w3s  made  available
 for  importing  heavy  trucks  which
 were  used  for  the  purpose  of  moving
 mineral  products.  Now  thia  foreign
 exchange  ig  not  made  available  to
 mine-owners  in  Goa.  So  the  Raliways
 must  come  forward  to  shoulder  the

 in  Marathi.



 sed  transport  of  goods.
 if  the  Railway  in  Goa

 carry  2  greater  number  of
 but  7  do  want  that  !t

 should  be  used  to  the  largest  possible
 extent  for  the  movement  of  foods  and
 for  earning  mute  and  mure  foreign
 exchange.  It  should  be  used  in  the

 Shri  B.  N.  Shastri  (Lakhimpur):  Mr.
 Deputy-Speaker,  Sir,  I  rise  to  speak

 am  of  opinion  that  it  is  ersier  tu  get
 elected  to  this  House  than  to  get  a
 chance  to  speak

 The  budget  propoxals  presented  by
 the  hon.  Railway  Minister  re  praise-
 worthy.  In  the  ziven  circumstances,
 no  Railway  Minister  couid  have  pre-
 sented  a  better  budget  than  this.  !
 congratulate  him  on  taking  a  bold
 and  practical  view  of  the  entire  fosi-
 tion  of  the  India.  railways  and  for
 presenting  a  peo  sie-curiented  budget.

 The  indian  -aitway:  are  the  biggest
 national  underta‘<in»  w:th  a  huge  in-

 vour,  will  lead  the  ent
 the  path  of  prosperity.

 As  the  time  at  my  disposal  is  very
 limited,  I  am  skipping  over  many

 ire mation on

 the  Indian  railways,  no  amount  of

 ges.  First  it  creates  fn
 the  compartments;  secondly  it  puts  the
 bonafide  into  trouble,  It
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 past—I  particularly  refer  to  the  acci-
 dents  that  took  place  in  the  North-
 Bast  Frontier  Railway  in  Assam  and
 in  Mysore-Maharashtra  border.  From
 the  figures  given  by  the  railway
 authorities,  it  appears  that  the  num-
 er  of  accidents  had  decreased.  I  am
 ef  the  opinion  that  the  number  of
 minor  accidents  might  have  decreased
 but  the  number  of  major  accidents  re-
 mains  at  the  same  level  or  has
 increased.  Hundreds  of  humap  Lives
 are  lost.  Some  methods  must  be  de-
 vised  to  stop  the  recurrence  of  such
 major  accidents,  Of  late,  there  has
 been  an  attempt  to  apportion  the
 blame  on  from  the  pointsman  to  the
 gatesman  and  the  guards  and  the  dri-
 vers.  Such  attempts  to  apportion  the
 blame  will  not  solve  the  problem.
 There  is  a  saying  in  Assamese:

 सेबक  गद  करे  ध्रपकार,  छोवे  'धपयण  स्वामीक
 ता ।

 It  means  that  if  a  subordinate  or  a
 servunt  does  a  wrong,  the  blame  goes
 to  his  master.  Therefore,  the  top  au-
 thority  cannot  escape  the  blame.
 They  cannot  shirk  their  responsibility

 00 occ

 of the

 i

 nay  द्
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 should  be  able  to  obtain  that  facility
 at  the  same  time,  as  the  traing  stop
 in  stations  for  a  limited  time  and  pas-
 sengers  Wanting  to  take  water  cannot
 afford  to  wait  indefinitely  at  the  water
 tap.  This  does  not  require  huge
 amounts  or  new  implements  but  only
 some  imagination  and  the  desire  to
 serve  the  people.

 Coming  to  my  State  of  Assam,  Sir,
 Assam  was  not  only  neglected  in  the
 past;  it  is  being  neglectag  even  now.
 The  all-Indig  average  for  railway
 kilometres  is  2l  or  something  Ike  that
 per  ‘1,000  square  kilometres  but  it  is
 Jess  than  0  kms  in  Assam.  Is  it  not
 the  declared  policy  of  the  Government
 to  pay  more  and  more  attention  to
 backward  areas?  Why  is  it  that
 Assam  ig  being  neglected  even  now?
 The  Chinese  aggression  in  962  served



 point  out  that  out  of  these  34  lakhs
 of  employees,  the  number  of  people
 from  Assam  is  not  even  ‘1,300.  I  am
 told,  but  I  am  not  sure  about  it,  that
 that  number  is  only  about  500!  Is  it
 not  an  injustice  to  a  region?  Are
 the  youths  of  Assam  so  worthless  that
 they  are  not  worthy  of  getting  them-
 selves  appointed  at  least  as  gatesmen,
 typists  and  clerks,  let  alone  the  higher
 posts?

 Only  one  sentence  more,  Sir,  and
 I  am  finishing.  Assam  is  geographi-
 cally  far  away  from  Delhi,  But  I  do
 hope  that  Assam  will  not  remain  far
 away  from  the  mind  of  Delhi.

 Mr.  Deputy-Spesker:  The  general
 discussion  on  the  railway  budget,
 except  for  the  Minister's  reply,  is
 over.  The  Minister  will  reply  on
 Monday.  We  are  now  taking  up  Pri-
 vate  Members’  Business,

 MY  Ho  Wo  यादव  :  उपाध्यक्ष  महं।दय,
 रेलवेंज  फ॑  जनरल  डिस्कद्ान  &  लिए  दो  घंटे
 का  समय  बढ़ाया  जाय  |

 शी  हुकम  बन्द  कछुवाय  :  इस  पर  दों
 घंटे  का  समय  बढ़ाया  जाय  और  सोमवार
 को  रंलवे  मिनिस्टर  के  बोलने  से  पहले  मेम्बसं
 को  बोलने  का  अवसर  दिया  जाय।

 श्री  न०  प्र०  सरादव:  उपाध्यक्ष  महादय,
 मेरा  एक  निवेदन  है  और  वह  यह  कि  जहां
 तक  मेरे  बिहार  राज्य  का  सम्बन्ध  है,
 उत्तर  प्रदेश के  बाद  बिहार के  संसद  सदस्यों
 को  संख्या  यहां पर  झौरों  से  भ्रधिक  है।
 बिहार  से  यहा  53  भादमी  झाते  हैं।  मैं
 जानना  जाह॒ता  हूं  कि  बिहार  के  ससदू-सदस्थों
 को  झ्ापने  कितना  समय  दिया  हैं?  मैंतो
 देखता  हूं  कि  जो  होहल्ला  करते हैं  उनको
 थो  भ्राप  टाइम  द ेदेते हैं  भौर  हमारे  जैसे
 बोग  जो  कि  बोसने  की  प्रतीक्षा में  बैठे  रहते  है
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 झौर  भादर  भाव  से  झापकी  झोर  टकटकी  शगाये
 देखते  रहत ेहैं  उम  की  झाप  नहीं  सुनते  ?

 number  of  hon.  Members  who  desire
 to  speak,  but  they  will  get  the  oppor-
 tunity  to  place  their  points
 when  the  demands  are  taken
 should  have  a  little  patience.  Every-

 or  perhaps  more  important.  Hon.
 Members  will  please  resume  their
 seat,

 ण्भी  Ho  Wo  यावन :  आप  इस  पर
 ममय  बढ़ाइये  |  शधाज  नहीं  बढ़ा  सकते  1.16

 दूसरे  दिन  भर्थात्‌  सोमवार  को  समय

 बढ़ाइये  |  दो  घंटे  का  समय  इस  पर  बढ़ाइये  ।

 आप के  महज  यह  कहन ेसे  कि  व्लीज  रिज्यूस
 दी  सोट,  हम  मानने  वाले  नहीं  हैं  :

 की  wo  fac  सहगल:  (बिलासपुर)
 इस  पर  हाउस  का  सेस  ले  लिया  जाय  कि
 समय  बढाया  जाय  अथवा  नहीं  rf

 कई  भाननोय  सदस्य  :  दो  घंटे  का  समय

 इस  पर  बढ़ाया  जाये  1

 ब्वी  हुकम  बन्द  कछुबाय  :  बहुत  से  मान-
 नोच  सदस्य  ऐसे  हैं जिनके कि  क्षेत्र में  लॉ
 की  समस्या  है  और  झभी  उनको  बोलने
 का  बांस  नहीं  मिल  पाया  है।  कई  भांतों

 के  बहुत  दही कम  लोग  बोले  हैं  जसे कि कि
 मध्य  प्रदेश  से  बहुत  कस  बोले  हैं।  मेरा
 नियबेदन  ह ैकि  झब  झाज  लोगों  के  जोकि
 बोलना  चाहते  हैं  उनके  नाम  नोट  कर
 लिये  जाप  भौर  मिनिस्टर  साहब  के  जबाब
 देने  से  पहले  उन  लोगों  को  बला  लिया  as

 we कि  मध्यप्रदेश  से  कोई  नहीं  बोला है  भौर

 ौर  बिहार  से  बहुत  कम  बोले  हैं  तो  उसके

 वहां से  लोगों  को  पांच,  पांच  मिनट के  लिये
 सोमवार  को  बुला  लिया  जाय।

 Depety-Spenker:  Plesse  resume
 I  will  cenvey  the  sanse your

 of  the  House  to  the  Speaker.
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 aft  Mo  Mo  यादव  :  ऐसे  नहीं  होगा  समय

 इस  पर  ाप  बढ़ाइये  i

 Mr,  Deputy-Speaker:  If  the  House
 agrees,  I  am  prepared  to  take  the

 sense  of  the  House  about  continuing
 this  debate  for  |  hour  more  and  take
 up  non-official  business  at  4.30.

 थी  wo  No  याबव  :  मैं  स्पीकर  साहब
 में  टाइम  बढ़वाने  के  लिये  मिलले  गया  था
 1.2 5  उन्होंने  कहा  कि  शाप  इसके  लिये  उपाध्यक्ष

 महोदय  से  अनुरोध  करें  इसलिये  मेरा
 भाष  से  अन  रोध  है  कि  इस  पर  टाइम  बढ़ाया
 जाय।

 Mr,  Deputy-Speaker:  Otherwise.  |
 will  convey  the  sense  of  the  House
 to  the  Speaker  that  some  Members
 want  to  participate  further  in  the
 general  discussion.  I  am  sure  the

 Speaker  wilt  tuke  a  decision  about  it.

 की  Na  wo  यावव  :  भाप  इस  समय

 स्पीकर  को  कुर्मी  पर  हैं  इक  लिये  आप  को

 हाउपसत  का  मेंस  लेता  चाहिये!  जितने

 नो  सदस्य  यहां  पर  इस  समय  नेठे  हैं  सबों

 को  राय हैं  कि  इस पर  दी  घंटे  समय  बिश्य
 अढ़ाया  जाय।

 करी  हुकन  न्य  कछवाब  :
 मैं  प्रस्ताव

 करता  हूं  कि  इस  पर  दो घंटे  का
 समय

 बढ़ावा  जाय।

 जी  wo  Wo  wee:  मैं  इम  का  समधेन

 करता  ह्

 उपाध्यक्ष  जहोशथ :  मैं  प्रभी  नहों  बढ़ा
 सकता।  सौमधार  को  जब  मिनिस्टर  साहब
 अप्लाई  देने  बाले  हों  उस  के  पहले  श्राप  लोग
 स्पोकर से से  समय  बढ़ाने का  भनुरोघ कर
 सकत ेहैं  कि  सजय  बढ़ाया  जाप!  मैं

 नों

 att  बढ़ा  संकता  हूं।

 सी  | |  | ( अ  -:  धाप  स्पोकर के
 -  or  ee  हुए  हैं  11 6  लिये  समभ  बढ़ाने
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 के  लिय  हाउस  का  सेंस  लेते  हुए  आप  को
 इसका  निर्णय  करना  हैं।  जब  सक  आप
 टाइम  नहों  बढ़ायेंगे  सब  तक  मैं  आप  से  झाग्रह
 करता  फ्टूंगा  1
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 ह. उ  हुकम  बन्द  कछबाय  :  आप  घोषणा
 कर  दीजिये  कि  समय  बढ़ा  दिया  गया  है  भौर
 हम  जबके  लिये  आज  #  की  जगह
 8  बजे  तक  रेलने  बजट  पर  बहस  करने

 के  लिये  बैठने  को  तैयार  है।

 उपाध्यक्ष  महोदय  :  प्राज  दो

 नही  हो  सकता  t
 घंटे

 The  Minister  of  Parliamentary
 Affairs  and  Communications  (Dr.  Ram
 Subhag  Singh):  We  must  stick  to  the
 time  schedule.

 5.37  bra,

 COMMITTEE  ON  PRIVATE  MEM-
 BERS'  BILLS  AND  RESOLU-
 TIONS

 Seconn  Report

 Shri  S.  Kandy  (Balasore):  Sir,  i  beg
 to  move:

 “That  this  House  agrees  with
 the  Second  Report  of  the  Com-
 mittee  on  Private  Members’  Bills
 and  Resolutions  presented  to  the
 House  on  the  Slst  May,  7987.४

 Mr.  Deputy-Speaker:  The  question
 is:

 “That  this  House  agrees  with
 the  Second  Report  of  the  Com-
 mittee  on  Private  Members’  Bills
 and  Resolutions  presented  to  the
 House  on  the  Sist  May,  1967."

 The  motion  was  adopted.

 ———
 tee aL
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 15.38  bra.
 RESOLUTION  RE.  CRISIS  IN
 TEXTILE  INDUSTRY——contd.

 Mr.  Deputy-Speaker:  The  House
 will  now  take  up  further  considera-
 tion  of  the  following  Resolution  moved
 by  Shri  Esthose  on  the  3ist  March,
 1967:

 “In  view  of  the  crisis  in  textile
 industry  resulting  in  continued
 closure  of  milis  and  large  scale
 unemployment  of  weavers,  this
 House  recommends  to  the  Gov-
 ernment  to  take  over  all  the
 closed  mills  immediately.”

 This  resolution  and  the  amendments
 moved  are  before  the  House.  Mr.
 Esthose  may  continue  his  speech.

 Shri  P.  P.  Esthose  (Muvattupuzha):
 Sir,  two  months  have  passed  since  I
 moved  the  resolution  in  the  House.
 The  experience  during  thig  period  has
 shown  that  the  Government  has  miser-
 ably  failed  to  solve  the  crisis  in  the
 dextile  industry.  Whatever  measures
 the  Government  have  taken  during
 this  period  proved  to  be  only  pallia-
 tives.  The  Commerce  Minister's  state.
 ment  in  this  House  on  4th  April  only
 shows  that  the  Government  is  not  at
 all  serious  about  the  critical  situation

 ment  have  reduced  additional  compul-
 sory  closure  to  two  per  month,  the
 danger  of  continuing  this  for  a  long
 time  still  exists.

 The  Government  has  increased  the
 price  of  cloth  with  effect  from  May
 last  and  the  Finance  Minister  has

 The  situation  about  the
 unsold  cloth  does  not  show  any  sub-

 have  sufficient  money  to  purchase  the
 cloth  produced  by  the  textile  indus-
 try.  Though  these  stocks  have  come
 down  after  the  compulsory  closure  of
 factories  the  facts  show  that  the
 industry  is  still  having  huge  quantity
 of  stocks.

 Therefore,  the  crisis  continues  to
 become  more  and  more  severe  and
 people  continue  to  be  the  victims  of
 the  Government's  policy.

 |
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 textile  mills  raised  the  price  of  yarn

 Pradesh  are  reported  to  be  jobless.
 In  Kerala  State,  in  the  Cannanore
 District  alone,  sixty  thousand  workers
 and  their  families  are  facing  starva-
 tion  due  to  short  supply  of  yarn.

 More  than  two  lakh  weavers  in
 Nagpur  have  expressed  concern  at
 the  ‘artificial  scarcity  under  the  pre-
 text  of  poor  cotton  stock”  and  have
 appealed  to  the  Government  to  “save
 ‘weavers  from  starvation.”

 The  conditions  in  Andhra  are  also
 precarious.  In  a  memorandum  to  the
 State  Industry  Minister  the  handloom
 weavers’  co-operative  societies  in
 Andhra  have  pointed  out  that  arrears
 of  rebate  amounting  to  about  Rs.  60
 jJakhs  have  not  been  paid  for  years
 together.  It  also  noted  that  financial
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 gory  of  “priority  industry"  in  the  fifth
 schedule  of  the  Income-tax  Act;  (4)
 withdrawal  of  control  on  production
 and  prices  of  cloth;  and  (5)  financial
 assistance  from  the  Government  for
 rehabilitation  and  modernisation.  The
 millowners  have  also  threatened  that
 “without  such  reliefs  more  closures
 will  be  inevitable”.

 Are  these  demands  justified?  The
 textile  industry  earned  fantastic  pro-
 fits  in  the  past  but  these  were  mis-
 appropriated  by  the  millowners.  The
 hugh  reserves  wefe  frittered  away  in
 distributing  bonus  shares  to  share-
 holders  and  various  speculative  trans-
 actions.  The  logpholes  of  company
 law  were  liberally  used  by  the  indus-
 trialists  to  achieve  their  ends.  Now
 when  the  conditions  have  come  to
 such  a  pass  they  want  the  Govern-
 ment  to  come  to  their  rescue.

 5.46  brs,

 {Sez  MAnoHa#AN  in  the  Chair]
 The  prices  of  cloth  have  already

 gone  up  substantially  high  and  the
 People  find  it  difficult  to  purchese
 adequate  cloth,  The  stocks  of  cloth.
 are  bound  to  go  up  in  the  given
 circumstances,  While  analysing  causes
 of  reduction  in  the  sale  of  cloth,  Com-
 merce  observed:

 “Tt  appears  that  since  high  food
 prices  have  claimed  a  higher  per-
 centage  of  family  budget,  expendi-
 ture  on  cloth  has  been  reduced.
 The  offtake  of  cloth  for  export
 was  also  lower.  The  total  deli-
 veries  in  966  were  at  an  annual
 rate  of  458  million  metres,  against
 540  million  metres  in  4955  and
 580  million  metres  in  1984.”

 “In  an  economy  lke  that  of
 India,  where  over  65  per  cent  of
 the  common  man's  budget  is
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 in  the  prices  of  food  results  in
 the  consumer  cutting  down  his
 expenditure  on  non-food  items,  In
 this  process,  cloth  suffers  the
 most,  as  the  life  of  the  existing
 clothing  can  always  be  prolonged
 by  various  means.”

 Will  the  textile  magnates  reduce
 the  price  of  cloth  if  the  excise  duty
 is  reduced  by  the  Government?  The
 history  of  the  textile  industry  clearly
 shows  that  whatever  concessions  were
 given  by  the  Government  to  the
 industry,  they  were  utilized  only  to
 boost  the  profits.

 The  industry  also  wants  the  lifting
 of  controls  so  that  it  can  further
 increase  the  prices  of  cloth.  I  have
 already  pointed  out  that  the  cloth
 Prices  are  too  high  and  need  reduc-
 tion  so  that  the  people  can  purchase
 sufficient  quantity  of  cloth.  The  mill-
 owners,  however,  want  to  increase
 the  prices  even  if  it  meant  reduction
 in  production,  They  are  interested

 only  in  profit  and  nothing  else.

 The  Minister  of  Commerce  (Shri
 Dinesh  Singh):  Sir,  I  find  it  very  diffi-
 cult  to  follow  him.  If  the  hon.  Mem-
 ber  wants  to  read  from  his  notes,  let
 him  raise  his  head  and  read  loudly.

 Mr,  Chairman:  I  think  this  is  his
 maiden  speech.

 Shri  Dinesh  Singh:  Let  him  speak
 over  the  microphone  so  that  it  will
 be  audible  to  the  Members.

 simply  fictitious.  The  prices
 today  are  extremely  high  and  the
 ‘cloth  is  not  available  even  at  these
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 looms,  Many  smaller  units  find  it
 difficult  to  run  their  mills  economi-
 cally  which  are  victims  of  closure  in
 some  cases,  The  additional  conces-
 sions  will  only  ruin  the  handloom
 industry  which  finds  it  almost  impos-
 sible  to  compete  with  mill-made  cloth
 without  outside  assistance.

 The  textile  magnates  now  say  that
 the  wage  costs  have  gone  up  sub-
 stantially  higher  during  the  recent
 past  and  hence  the  industry  is  find-
 ing  it  difficult  to  pay  the  additional
 cost,  This  is  being  done  at  a  time
 when  the  Sccond  Textile  Wage  Board
 is  having  its  deliberations  and  some
 recommendations  are  expected  sooner
 or  later.

 The  millowners  hope  to  bring  pres-
 sure  on  the  Government  and  the  Wage
 Board  not  to  grant  any  wage  rise,
 The  present  threat  of  closure  is  also
 a  part  of  their  offensive  in  this  regard,

 The  wages  of  the  textile  workers
 form  only  26  per  cent  of  the  total  cost
 of  production;  yet,  the  millowners  are
 striving  to  reduce  their  share  which
 in  reality  means  only  adding  to  the
 profit  of  the  employers.

 The  textile  industry  is  controlled
 by  speculators  and  racketers.  The
 cotton  trade  is  dominated  by  traders
 who  purchase  cotton  before  it  is  grown
 in  the  field  and  sell  the  produce  at  a
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 cotton.  Its  blatant  refusal  to  take  any
 firm  action  against  the  cotton  swind-
 ers  has  only  encouraged  them  to  carry
 on  their  unsocial  practices,  The  cotton
 today  is  not  at  all  available  at  the
 ceiling  prices  and  the  assurances  of
 the  Government  to  take  drastic  action
 emained  only  on  paper.

 India’s  dependence  on  PL-480  cotton
 ‘must  come  to  an  end.  Since  cotton
 -alone  forms  50  per  cent  of  the  cost
 of  production  speedy  steps  are  neces-
 ary.  It  is  strange  that  20  years  after
 independence,  we  are  spending  more
 n  importing  cotton  than  earning  by
 ‘exporting  cloth!

 The  present  machinery  of  dealing
 “with  closures  is  extremely  time  con-
 muming.  If  the  financial  bungling  is
 brought  to  the  notice  of  the  Govern-

 “ment  it  takes  months  or  even  years
 ‘to  appoint  a  committee  to  investigate
 im'o  the  bungling.  When  the  report
 fs  ready  it  remains  in  official  racks
 for  some  more  months.  Meanwhile
 ‘the  mills  remain  closed  and  workers

 Permanent  commission  to  go  into  the
 ‘érregularities  and  avert  closures.

 The  Government  is  now  consider-

 In  Maharashtra  the  Government
 “tried  to  reduce  the  DA  quantum  of
 ‘the  mills  after  they  were  taken  over
 ey  the  Siete.  If  the  public  sector
 ©orporation  repeats  the  same  it  will
 evoke  stiff  resistance  from  the  textile

 JYAISTHA  i2,  888  (SAKA)
 a

 2742
 )

 To  conclude,  I  once  again  stress  the
 need  for  immediate  steps  by  the
 Government  to  reopen  all  the  tex'ile
 mills  without  any  delay.  If  the  pre-
 sent  policy  of  helping  only  the  big
 textile  magnates  is  allowed  to  con-
 tinue,  it  will  only  ruin  the  textile
 industry  and  resul:  in  destitution  of
 large  number  of  workers.

 With  regard  to  handloom  industry,
 the  Government  must  immediately
 supply  yarn  to  all  the  weavers  at  fair
 prices,  extend  financial  assistance  to
 needy  weavers,  disburse  the  rebate  to
 weavers  in  time  and  arrange  market-
 ing  facilities  for  the  handloom  cloth.

 I  only  hope  that  the  Government
 will  take  into  consideration  the
 seriousness  of  the  crisis  before  it  is
 too  late.

 Mr,  Chairman:  Motion  moved:

 “In  view  of  the  crisis  in  textile
 industry  resulting  in  continued
 closure  of  mills  and  large  scale
 unemployment  of  weavers,  this
 House  recommands  to  the  Govern-
 ment  to  take  over  all  the  closed
 mills  immediately.”

 Shri  S.  हू,  Tapariah  (Pali):  Mr.
 Chairman,  Sir,  the  ultimate  end  which

 situation  in  the  country  is  fast  dete-
 Tiorating  and  it  is  going  from  bad  to
 worse.  I  again  agree  with  him  that
 we  should  take  some  steps  to  see  that
 further  unemployment  does  not  occur,
 But  we  differ  here  on  the  way,  the
 method,  by  which  we  want  to  check
 further  rise  in  unemployment  or  the
 manner  in  which  we  want  to  deal
 with  these  closed  mills.  Taking  over
 of  these  mills  by  the  Government  will
 not  solve  any  problem.  We  have  seen
 how  the  public  sector  enterprises  run;
 we  have  seen  what  is  happening  to
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 on  net  capital  investment  is  0.5  per
 cent.  At  this  low  rate  of  return,  I
 do  not  think,  our  economy  can  be
 burdened  with  any  more  such  enter-
 prises,  with  any  more  investment,
 thereby  making  more  losses  and  pas-
 sing  on  more  burden  to  the  public  in
 the  coming  years.

 There  is  a  saying,  a  story,  which
 was  very  current  in  Bengal  even  upto
 las:  year,  that  wherever  the  Govern-
 ment  puts  its  hand,  it  makes  a  mess
 of  it.  The  story  goes  on  to  say  that
 there  was  a  woman  suffering  from
 gout.  She  used  to  call  on  the  Chief
 Minister—there  was  the  Congress
 Ministry  at  that  time—wanting  to  see
 him  with  the  request  that  the  Chief
 Minister  should  put  his  hand  on  her
 gout.  She  was  always  refused  and
 then  she  was  asked  the  reason  for
 that.  She  said,  “Look,  wherever  Gov-
 ernment  puts  its  hand,  that  thing
 disappears.  If  it  touches  steel,  steel
 disappzars:  if  it  touches  food,  food
 disappears;  if  it  touches  cement,
 cement  disappears,  and  if  the  Chief
 Minister  touches  my  gout;  the  gout
 will  disappear”.  So,  I  very  strongly
 feel  that  taking  over  of  these  mills
 by  Government  will  not  solve  the
 Problem  at  all.

 Then,  the  question  is:  what  will
 solve  the  problem?  Before,  we  go
 into  that  question,  let  us  try  to  analyse
 the  causes  of  this  situation,  why  these
 mills  have  been  closed  and  why  we
 still  have  the  so-called  weak  mills,
 ill-managed  mills  or  inefficient  mills
 or  sick  mills.  In  my  opinion,  these
 mills  are  not  sick  mills.  These  are
 not  inefficient  mills.  These  mills  have
 been  administered  slow  poison  by  the
 Government's  policy  itself.  The  policy
 of  cotton  distribution,  the  policy  of
 cotton  import,  is  such  that  strong
 mills  get  stronger  and  weak  mills  get
 weaker.  The  smaller  units,  the  units
 which  may  have  become  obsolete,
 which  want  funds  for  renovation,  do
 not  get  funds.  It  is  necessary  at  the
 ._moment  to  provide  more  funds  to
 these  mills  for  the  rehabilitation  of

 JUNE  2,  7767  Textile  Industry
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 their  machinery.  They  have  to  do
 away  with  obsolete  machinery.  Uniess
 we  do  that,  even  if  these  mills  with
 old  machinery,  with  old  equipment
 are  taken  over  by  the  Government,  I
 am  sure,  that  will  not  solve  any  pro-
 blem.  You  will  just  possibly  carry
 on  the  uneconomic  mills  and  make
 them  still  more  uneconomical.  The
 question  then  comes:  why  should  we
 do  all  this?  The  cotton  textile  indus-
 try  is  the  third  largest  foreign  ex-
 change  earning  industry  in  our  coun-
 try.  But  at  the  same  time  it  also
 takes  a  lot  of  foreign  exchange  also
 without  any  sense  of  proportion  as  it
 appears  to  me.  It  is  a  net  spender  of
 foreign  exchange  reserves  roughly  te
 the  tune  of  Rs.  39  crores  per  year  on
 an  average  during  the  quinquennium
 960—64.  The  main  item  responsible
 for  this  is  raw  cotton  alone  and  during
 1965-66,  the  import  of  raw  cotton  was
 worth  Rs.  48  crores.  Most  of  the
 industries  where  the  encouragement
 for  imports  is  given  are  either  import-
 substituting  industries  or  export-
 incentive  industries.  But  here  is  one
 industry  where  Rs,  46  crores
 foreign  exchange  are  being  spent
 every  year  without  any  consideration
 of  foreign  exchange  earned,

 6  hrs.

 ft  हुकम  बम्ब  wae:  (उज्जैन ) :
 सभापति  महोदय,  में  आपकी  व्यवस्था
 चाहता  हूं।  जब  एक  महत्य  का  भाषण
 हो  रहा  है  श्रौर  माननीय  सदस्य  प्पने  विचार
 सदन के  सामने  रख  रहे  हैं,  तब  माननीय
 मंजी  जी  एक  झारनीय  सदस्य  के  साथ
 बातचीत कर  रहे  हैं।  वहू  नोट  नहीं  कर
 रह ेहैं  कि माननीय  सदस्प  क्‍या  कह  रहे

 ट्
 इस  स्थिति में  वह  यहस  का  उत्तर  |. अ

 देंगे?

 थ्जौ  go  yo  तापड़िया:  मंती  महोदय
 थी  खिवनारायण  से  बात  कर  रह ेहैं  थौर
 क्री  शिषनारामण  भी  ह 4  महत्वपूर्ण
 हैं।  .
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 Mr.  Chairman:  Without  taking
 notes,  he  is  understanding  the  posi-
 tion.  (Interruption).

 He  may  continue  his  speech.

 Shri  8.  हु,  Tapuriah:  The  import
 content  in  the  cotton  textiles  exported
 from  the  country  during  964  account-
 ed  for  only  4.6  per  cent  of  the  import-
 ed  cotton  in  terms  of  quality.  That
 means  that  more  than  95  per  cent  of
 the  imported  raw  material  goes
 mostly  into  the  production  of  cloth
 which  is  consumed  internally  in  our
 countfy.  Such  a  colossal  drainage  is
 going  on.  Why  can't  we  make  some
 stop  to  it?  Why  can’t  we  make  avail-
 able  more  funds?  Why  can't  we  make
 these  mills  change  over?

 This  wrong  policy  of  import  is  also
 something  which  has  brought  in  dis-
 parity  between  mills.  Imports  are
 allowed  on  a  quota  system.  The  mills
 which  used  to  import  in  the  past,  the
 so-called  bigger  mills  or  the  so-called
 efficient  mills,  are  still  allowed  to

 The  smaller  or  the  newly
 set  up  mills,  i.e.,  those  with  a  smaller
 capacity,  say,  of  25,000  or  12,000  spin-

 40-80  are  also  not  allowed  to  import.
 What  happens  as  a  result  of  this

 Of  course,  I  ha

 not  do  it  at  the  cost  of  those  mills
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 according  to  its  quota.  A  non-export-
 ing  mill  or  a  mill  the  praducts  of
 which  had  no  export  markets  had  to
 buy  its  quota  at  a  premium  from  other
 mills  which  used  to  make  exportable
 quality  of  goods,  The  same  can  be
 allowed  here.  All  the  mills  can  im-
 port  on  spindle  basis  and  if  they  do
 not  use  that  cotton,  it  can  be  sold  off
 to  the  other  mills  who  use  and  the
 premium  arrived  at  can  be  used  by
 those  mills  for  their  rehabilitation.
 This  will  save  their  financial  trouble
 to  some  extent.  If  you  do  not  approve
 of  this—although,  as  I  told  you  now,
 in  the  case  of  compulsory  exports  you
 approved  of  it—alternatively  what  we
 can  do  is  that  all  the  cotton  imported
 can  be  put  in  a  pool  and  sold  in  open
 market.  The  profit  derived  from  this
 can  constitute  a  special  textile  mills
 rehabilitation  fund,  and  from  this  fund
 you  can  give  medium-term  loans  for
 rehabilitation  of  these  mills.  If  we
 do  this  over  a  few  years,  I  am  sure
 that  we  can  create  some  funds.  [I
 know  the  limitations  of  Government's
 funds  at  this  time,  That  is  why  I
 have  brought  up  this  point  that  Gov-
 ernment  can  get  funds  from  what  is
 happening;  they  may  not  have  to
 draw  from  their  own  resources,  and
 yet  these  mills  can  be  made  better.

 My  second  proposal  is  about  giving
 some  assistance  to  the  smalier  ant
 newer  mills  so  as  to  remove  th?  d:s-
 parity  between  the  various  mills  in
 the  country.  We  have  seen  what
 advantages  or  concessions  have  been
 given  to  the  handloom  and  powerloom
 industries  as  compared  to  the  com-
 posite  mill  industry.  We  have  also
 seen  that  as  a  result  of  production
 over  the  years,  the  powerloom  indus-
 try  has  to  some  extent,  or  shall  I  say,
 to  a  large  extent,  succeeded  in  estab-
 lishing  itself,  and  that  possibly  was
 one  of  the  reasons  why  some  of  the
 concessions  given  to  it  had  been  with-
 drawn  in  the  last  budget.  We  have
 seen  how  by  the  giving  of  protection
 to  the  smaller  or  the  weaker  section,



 used  only  for  the  purpose  of  expan-
 on.  For  instance,  a  spinning  mil!

 concession;  in  this  way,  it  goes  on
 until  jt  reaches  a  basis  from  where
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 T  hope  the  hon.  Minister  would  take
 note  of  this  and  take  steps  by  which
 the  smaller  units  could  come  up.  I

 also  take  some  steps  to
 i  Ee  |

 will  spoil  the  entire  economic  struc-
 ture  of  our  country.

 aft  हुकम  क  कछबाय  :  सभापति  महो-
 इय,  इस  सदत  के  सामने  यह  प्रस्ताव  है  कि

 कपड़ा  उद्योग  पर  जो  संकट  झाया  है,  उसको

 ,  दृष्टि मे ंरख  कर  सरकार  सब  बन्द  कपड़ा  मिलों
 की  अपने  हाथ  में  ले  लें.  t  मेरा  दल  इस  बात

 का  विरोध  करता  है  कि  सरकार  इन  मिलों
 को  अपने  हाथ  में  ले,  क्योंकि  उसने  जो  भी
 कारखाने  भपने  हाथ  में  सिये  हैं,  उन  की  दशा
 सारे  देश  को  पता  है|  उनमें  से  कोई  थी  कार-
 खाता  मुनाफ़  में  नहीं  चल  रहा  है।  सब  चाटे  में
 कस  रहे  हैं  ।

 जिन  कपड़ा  पलों  की  श्राथिक  स्थिति
 ठीक  नहीं  है  भौर  जिन  को  मालिक  चलाने  के
 लिए  तैयार  नहीं  हैं.  उन  मिलों  को  सरकार  को
 बहां  के  मज़दूरों  के  सुपुर्द  कर  देना  चाहि:,
 सजदूरों  को  उन  मिलों  का  स्वामी  भोषित  कर
 देना  चाहिए  भौर  प्रोविडेल्ट  फण्ड  की  पूंजी
 ज्ञयसे  के  रूप  में  लगानी  चाहिए  ।  सरकार  के
 द्वारा  उनको  हूर  सम्भव  सहायता  भी  दी  जानी

 जाहिए  भौर  इस  काम  के  लिए  एक  कमेटी
 बनानी  जाहिए,  जिसमें  सरकार,  मालिकों  झौर

 मजदूरों  के  दो  दो  प्रतिनिधि  हों  भौर  उस
 कमेटी  के  हारा  हर  एक  कारखाने  का  संचालन
 किया  जाना  चाहिए  |  इससे  सरकार  का  बोझ
 भी  हल्का  होगा,  क्योंकि  झाछ़िर  सरकार  किन
 किन  का  कामों  को  देखेगी  ?  इससे  मालिकों
 का  बोल  भी  हल्का  होगा  |  जब  मजबूर  को
 पता  लगेगा  कि  जितना  उत्पादन  होगा,  जितना
 झचच्छा  माल  तैयार  होगा,  उसका  मुताफ़ा
 उसको  मिलेगा,  तो  उस  की  काम  करने  की
 क्षमता  बढ़ेगी  भौर  गह  लगन  भौर  उत्साह  से
 कॉम  करेगा  1  चूंकि  मैं  स्वयं  एक  कपड़ा  मिल
 का  मजदूर  हूं,  इसलिए  मुझे  इन  बातों  का

 धरमुभव  है  1

 प्रश्न यह  है  कि  इन  मिलों में  थी  संकट है,
 उसका  कारण  क्या  है  ?  हम  थोड़ा  इस  पर

 विचार  कर,  कहा  जाता  हैं  कि  कपास की  बहुत
 कल  पैदावार  हमारे  देश  में  हुई,  इस  कारण से
 ये  मिलें  बन्द  रहीं  |  ठीक  है--परन्तु  हमारी
 सरकार  विदेशों  से  कितनी  काई  जगाती  है,
 उसका  हम  किलना  कपड़ा  बनाते  हैं  उत्त  रूपड़े

 को  बना  कर  हम  कितना  सस्य  देशों को  भेजते

 हैं  भौर  उत्तते हमें  कितनी  विदेशी  मुद्रा  सिससी
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 है-इस  के  बारे  में  सरकार  को  विचार  करता
 चाहिये  ।  प़्न्छा  कपड़ा  बनाने  के  लिये  हमें
 श्नच्छी  मशीनरी  चाहिये,  झज्छी  मशीनरी

 किन  भिलों  में  लगानी  चाहिये,  कौनसी  मिलें
 प्रगतिशील  हैं,  कौन  से  कारणाने  उन्नति  करने
 में  अभ्रस्र  हैं,  इन  सारी  बातों  पर  निर्णय  कर
 के,  उन्हें  जितनी  सहायता  बन  सके,  केन्द्र  के
 द्वारा  देकर  अच्छी  मशीनरी  उपलब्ध  करनी
 भाहिये  ।  इससे  हमारी  इज्जत  बढ़ेगी,  विदेशों
 में  जहां  भी  हमारा माल  जायेगा,  उसकी  माँग
 बढ़ेगी तथा  अधिक  विदेशी  मुद्रा  प्राप्त  होगी  ।

 मैं  कुछ  घटनायें  भी  धापके  सामने  एथना
 चाहता  हूं  ।  मन्त्री  महोदय  को  याद  होगा,  मैंने
 इसी  सदन  के  पिछले  सेशन  में  एक  बात  कही
 थी--मध्य  प्रदेश  के  छोर  जिलों  में  बदनावर
 एक  जगह  है,  वहां  राम  लाल  जवाहर  लाल
 एण्ड  कम्पलती  नाम  की  एक  फर्म  है,  जिसकी

 जिनिग  फैक्टरी  है  1  ऐसे  संकट  के  समय  में  उस
 व्यक्ति  ने  पैसा  कमाने  के  लिये  चार  लाख
 ब्पये  की  कई  में  भाग  लगा  दी  झौर  इन्शोरेन्स
 के  काफ़ी  बड़ी  तादाद  में  क्लेम  लिया  |
 माननीय  मन्त्री  जी  ने  'झाश्यासन दिया था दिया  था  कि
 थे  उसकी  जांच  करेंगे  ।  लेकिन  मुझे  ऐसा  लगता
 है  कि  झाज  तक  उस  भोर  कुछ  नहीं  किया  गया  1
 यदि  सरकार  जांच  करना  च्चाहे  तो  बहुत  से

 तथ्य  सामने  भायेंगे।  इस  व्यक्ति ने  इतता  बड़ा
 झपराइर  किया  है,  संकट के  समय  में  जबकि  देश
 में  |  का  संकट  है,  उसने  चार  लाख  रुपये  की
 कई  को  जला  कर  7  लाल  रुपये  or  क्लेम
 इन्शोरेन्स  से  लिया  है,  उसने  देश  को  धोजा

 दिया,  उसने  इतना  बुरा  काम  किया  है  जो
 एक  देशब्रोही  करता  है।  यो  एक  देशप्रोही को
 समा  दी  जाती  है,  कैसी  सजा  उसको दी  जानी
 चाहिये  |

 एक  बात  शौर  कहना  चाहता  हूं  |  कपड़ा
 उचोग  को  ठीक  से  चअलामे  के  लिये  हमें  लोगों
 को  पोस्साहन  देना  चाहिये,  उनका  उत्साह
 बढ़ाना  चाहिये  1  कपास  की  कमी  के  कारण
 फलों  में  जो  कठ  weer  था,  वह  & द  OTe  नहीं
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 बन  रहा  है  भौर  इसके  कारण  छोटे  छोटे  जो
 इचकरण  वाले  सोग  हैं,  थे  बहुत  परेशानी  में

 हैँ  उनका  धंघा  चौपट  होता  जा  रहा  है।  भाखिर
 इसका  कारण  कया  है  ?  इसका  फारण  यह  है
 कि  इस  सरकार ने  इतनी  बड़ी  एक्साइज़  द्यूटी
 पावर  लूम्श  पर  लगा दी  है  कि  थे  उसको  भर
 नहीं  पाते  हैं  t  मेरे  क्षेत्र  में  काफ़ी  पावर

 हैं,  उनकी  प्राज कया  दशा है.  ?  ये  अपने  पैसे
 छे  छ्  लेकर  उन  को  नहीं  चला  सकते  हैं  ।  झुछ
 लोग  ठकेवार होते  हैं  जो  उत  को  सूत  का  बंडल
 देकर  कपड़ा  तैयार  करवाते  हैं,  तीन  महीने  के
 लिये उन  को  काम  देते  ह घौर  दो  महीने  काम
 नहीं  देते  हैं,  इस  तरह  से  हृथकरणा  उद्योग  पर
 जो  भयंकर  संकट  झाया  हुआ  है,  कपड़ा
 उद्योग  मजदूरों  पर  जो  संकट  आया  है
 उसकी  तरफ़  हमैं  गम्भीरता  से  सोचना,
 चाहिये  ।  हमें  इस  बात  पर  विचार  करना
 होगा  कि  कि  कौनसा  उद्योग  धाज  संकट  में  है
 है  भर  संकट  में  भाते  का  प्रमुख  कारण  क्या
 है?

 हमारे  सामने  यह  भी  प्रश्न है  कि  जो
 उद्योग  सरकार  ने  भपने  हाथ  में  लिये  हैं,  कुछ
 दिन  चलाने  के  बाद  सरकार  उनको  नहीं
 चला  पाती  हैं  उदाहरण  के  लिये  भोपाल की
 कपड़ा  मील  सरकार  ने  मपन  हाथ  में  ली
 थी,  लेकिन  सरकार  उसको  चलाने  में  फेल  हो
 गई  ।  इसी  तरह  से  बाकी  जो  उधोग  हैं,  यदि
 सरकार  अपने  हाथ  में  लेगी  तो  जिस  प्रकार
 से  भोपाल  में  सरकार  चलाने  में  फेल  हुई  है,
 उसी  प्ररकार  से  सरकार  प््न्य  जसहों  पर  भी

 फंल  होगी  ।  सरकार  को  इन  को  भपने  |  में
 नहीं  लेना  चाहिये  भौर  वहां  के  मज्लूरों
 को  उत्साह  देकर,  उन्हें  उनका  स्वामी
 बना  कर,  ऐसी  धोषणा करके  कि  तुम  यहां
 के  स्वामी  हो,  उनका  जो  प्रावीडेम्ड
 फण्ड का पैसा है, का  पैसा  है,  उसको  सरकार  शेथर  के  रूप
 में  लगायें  तथा  जितने  थन  की  उसको  झाव-

 श्यकता  है,  ag  सरकार  उन  को  देने,  तब  इसमें
 खकलता जिल सकती है बिल  सकती  है  |
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 जहां  तक  सिलों  के  प्राविज्वेल्ट  फच्ड  की

 बात  है,  हालांकि  इस  विषय  से  इसका  सम्बन्ध
 नहीं है,  फिर  भी  यह  प्रश्न इस  से  जुड़ा हुआ  है  ।
 जो  कपड़ा  उद्योग  बन्द  हुए  हैं,  वहां  के
 सोगों  को  प्राविन्डेन्ट  फष्य  से  लोन  नहीं  दिया
 जा  रहा  है,  उन  को  पैसा  नहीं  दिया  जा  रहा
 हैं,  इस  के  कारण  हां  को  मिलों  की  हालत
 ठीक  नहीं  है  1  मैं  /क  बात  आपको  झोर

 बतलाता हूं  कि  इन  कपड़ा  उद्योगों  के  घन्दर  जो
 राज्य  के  मुख्य  मंत्रों  होते  हैं,  वे  किस  प्रकार
 पक्षपात  करते  हैं,  किस  प्रकार  से  हस्तक्षेप
 करते  हैं  मैं  इस  का  एक  उदाहरण  आपको
 देना  चाहता  हूं  इन्दोर  के  प्रन्दर  स्वदेशी
 कपड़ा  मिल  है,  उसके  मालिक  पर  तीन  लाख
 रुपया  प्राविडेन्ट  फण्ड  भरना  बाकी  था,  मध्य
 प्रदेश  शासन  के  सिश्र  सरकार  ने  उस  पर

 कानूनी  कार्यवाही  कर  के,  उसे  के  सालिक
 को  हथकड़ियां  डलवा  कर  उस  का  जलूस
 निकलवाया  भर  उस  पैसे  को  वसूल  करने
 की  कोशिश  की,  लेकिन  वहीं  का  उक  दूसरा
 जदाहरण  भी  अपके  सामने  है-  भोपाल
 की  जो  कपड़े  की  मिल  है,  उस  कपड़ा  मिल  के
 मालिक ने  मध्य  प्रदेश के  मुख्य  मंत्री  श्री द्वारिका
 प्रसाद  मिश्र  को  एक  अच्छा  फ्री  बंगला

 रहने  के  लिये  दिया,  रिश्वत  में  दिया,  उस
 सालिक  पर  नजदूरों  को  धोवीडन्ट  फंड  को
 रकम  जो  सात  लाख  रुपया  बनती  थी,  उसके
 कारण  आज  तक  कोई  कार्यवाही  उस  केस
 में  नहीं  को  गईं।  यह  पक्षपात  क्‍यों  किया
 जाता  है।  राज्य  सरकार  के  जो  मंत्रों  होते
 हैं  इन  का  प्रमाव  काफी  तादाद  में  उद्योगपतियों
 पर  होता  है,  यह  प्रभाव  उन  पर  नहीं  होना
 चादहिये।  जहां  इस  प्रकार  की  गड़बड़ियां
 होती हैं, सरकार के  ध्यान  में  यदि  ऐसी  गड़बड़ी
 ard?  है,  तो  तुरन्त  उस  पर  कार्यवाही  करनी
 चाहिये,  ताकि  इस  प्रकार  की  बात  न  होने
 बावे  |

 ब  ह..। .. 2  यह  थाता  है  कि  कपड़ा  मंहगा
 क्यों  हो  रहा  है।  क्‍या  सरकार  ने  इस  और
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 विस्तार से  देखा  है?  जब  दशहरा या  दिवाती
 प्राती  है,  उस  समय  जब  मजदूर  कपड़ा  खरीदने
 के  लिये  मार्केट  में  पहुंचता  हैं,  तब  कपड़े  के
 दाम  भयंकर  रूप  से  बढ़ते  दिखाई  देते  हैं।
 इस  के  झनेकों  कारण  हैं,  लेकित  एक  प्रमुज
 कारण  यह  भी  हैं  कि  झाज  एक्साइज  ड्यूटी
 काफ़ी  बड़ी  तादाद  में  कयड़े  पर  लगाई  जाती

 है,  जिस  के  कारण  मिल  भालिकों  के
 सामने  स्क  बड़ा  संकट  बना  हुभा  है,  इसे

 समाप्त  करना  चाहिये,  नहीं तो  हम  यह  समझते
 हैं  कि  इस  के  कारण  कपड़े  में  भौर  ज्यादा
 तेजी  झायेगी।  हमें  मजदूरों  को  सस्ता  कपड़ा
 देने  का  प्रयास  करना  चाहिये,  यदि  हम  जनता
 के  लिये  सस्ते  कपड़े  की  व्यवस्था  कर  सके
 नो  यह  जनता  के  लिये  बदुत  सहायक  सिद्ध

 होगा  t

 जिन  सिलों ने  तरक्की  की  है  था  जिन  मिलों
 के  अपने को  घाटे  में  पहुंचाया है  इन  में  प्रापको
 काफ़ी  स्तर  देखने  में  मिलिगा  ।  जो  व्यक्ति
 या  जो  उद्योगणत्ति  झपनी  मिल  को  भाटे  में

 पहुंचाता  हैं  वह  उद्योगपति  उस  मिल  को

 पूंजी को  धीरे  धीरे  वहां  से  खींच  कर  कहीं  दूसरी
 जगह  किसी  दूसरे  उद्योग  में  लगाता  है  उस

 मील  को  पूंजी से  वह  दूसरे  प्रकार  के  कारखाने
 डालता  है  दूसरी  जगह  सारा  पैसा  लगाता  है
 शौर  इस  बात  का  रास्ता  देखता  हैं  कि  कब
 सरकार  झाकर  उस  घाटे  के  काम  को  सम्भासे  d

 वह  मजदूरों  को  धोति  देता  है  कि  मिल  घाट
 में  चल  रही  है  मैं  कारखाने  को  बन्द  करता

 हूं  इससे  मजदूर  बेकार  होंगे  शौर  इस  तरह
 से  बज्धदूरों  भें  उत्तेजता  फैलती  है  कि  हमारी

 बिल  बन्द  हो  रही है  हम  बेरोजगार  होगे  ।
 सरकार  को  इस  झोर  ध्यान  देना  चाहिवे।
 मेरे  सामने  ऐसी  प्रनेकों  गटनायें  हैं  इस  प्रकार
 की  सारे  देश  में  झौर  भी  बहुत  सी  घटनायें

 होंगी  जहां  उद्योगपतियों ने  मिल  को  पूंजी  को
 कूसरे  aha  में  डाल  दिया  है.  t

 जो  उश्योग  -े  इंग  से  तरककी  कर  रहे

 हैं  जो  धचका  कंपड़ा  निकालते  हैं  शरकार



 23753  Crisis  in

 को  ऐसे  उद्योगों  को  प्रोत्साहन  देना  चाहिये  !

 उदाहरण  के  लिये  उज्जैन  में  एक  विनोद  मिल

 है,  विमल  मिल  है,  दीपचन्द  मिल  है,  मध्य
 अदेश  में  ऐसी  पध्रनेकों  मिलें  हैं,  जिन्होंने  काफ़ी
 न्तरक्‍की  की  है  लेकिन  सरकार  द्वारा  उन्हें
 कभी  प्रोत्साहन  नहीं  दिया  गया  !  झगर
 खरकार  ने  इस  घोर  हाथ  बंटाया  जो  उद्योग
 अच्छा  कपड़ा  निकालेंगे  छोर  जो  दुनिया  के
 औशों  में  जायेगा  ग्रौर  जिससे  हमारे  देश  की

 प्ज्त  बढ़ेगी  ऐसे  उद्योगों  को  यदि  सरकार
 के  प्रोस्स।हन  हेन्ग  शुरू  किया  1.16  मैं  समझता

 कुँ  कि  हम  अच्छे  ढंग  से  तरक्की  कर  सकेंगे  ।

 कपड़ा  उद्योग  में  गिरावट  का  एक  कारण
 ag  भी  है  कि  हमारे  देश  में  जो  यह  नये  प्रकार
 का  कपड़ा  चला  है  जिसे  टैरिलोन  कहते  हैं
 नाइलौन  कहते  हैं.  इस  शोर  लोगों  का  ध्यान
 बढ़ने  लगा  हे  पह  हमारे  देश  में  कपड़ा  उद्योग
 के  लिये  बड़ी  हानिकारक  चीज़  है  t  मैं  इसका
 विरोध  नहीं  कर  रहा  हूं  परम्तु  इसकी  एक
 सीमा  होनो  चाहिये  कि  हमें  इनको  कितना  बनाना

 आहिये  ।  इन  कपड़ों  को  पहनने  की  जो  सालसा
 लोगों  मे  बढ़तो  जा  रही  है  पढ़ा-लिखा  बग

 इस  भार  काफ़ी  बढ़ता  जा  रहा  है  सश्कार  को

 आहिये  कि  इस  शोर  ठीक  ढंग  से  ध्यान  दे,  ताकि
 लोगों  का  ध्यात  सूती  कपड़े  की  शोर  प्राकषित

 ो  सके  भोर  लोग  सूतो  कपड़ा  पहनने  की
 ओर  अधिक  उत्सुक  हो  सके  ।

 जहां  तक  मिल  सालिक  शौर  सरकार
 का  सम्बन्ध  है  क्योंकि  मैं  प्रारम्भ  में  बतला

 चुका  हूं  कि  सरकार  इस  बात  का  इरादा

 अशलकुल  छोड़  दे  कि  हमारा  सारे  का  सारा

 कपड़ा  उद्योग  या  जो  उद्योग ठीक  ढंग  से  रहों

 जाल  रहे  हैं  उन्हें  सरकार  झपने  हाथ  में  ले  खेबे  ।
 मं  बासवीय  मंत्री  से  बड़ी  नमता  के  साथ

 वियेवन  ककंगा कि कि  थाह  इस  विचार  को  कतई
 काम सें न लागें से  न  मानें  |  भ्रविध्य में  इस  बात्त  को
 आग  में  भ  साथें  कि  हम  इन्हें  झपने  हाथ  में

 ६  te  e  जो  कारलानें घाप के द्ाण धाप  के  एच
 ई... उ  -  कारणाने  काने  चलाने  हैं  उनकी

 JYAISTHA  12,  889  (SAKA)  Teztile  Industry  2754
 (Res,)

 दशा  झच्छी  नहीं  है  बौर  झाज  प्रश्नोत्तर  काल
 के  समय  बतलाया  गया  कि  वह  ध्रवों  भौर

 करोड़ों  रुपयों  के  घाटे  में  चल  रहे  हैं  7  जो  भी

 कारखणाने  सरकार  अपने  प्रबन्ध  में  लेती हैं  वह
 चाटे  में  चलते  हैं  t  स्वतन्त्र  पार्टी  के  ण्क
 माननीय  सदस्य  ने  ठीक  ही  तो  बतलाशा
 कि  सरकार  ने  जिन  जित  चीजों  को  भपने

 हाथ  में  लिया  है  वह  चीजें  गायब  हो  गईं  a
 यदि  सरकार  यह  कपड़ा  उद्योग  अपने  हाथ

 में  लेगी  तो  इस  देश  से  कपड़ा  उद्योग  दी  गायब

 हो  जायेगा  1  हमारी  हालत  बड़ी  खराब  हो
 जायेगी  शौर  उस  हालत  में  हमें  दूसरे  देशों
 का  मुंह  ताकना  होंगा  ।

 मुझे  झाशा  है  कि  मैंने  जो  सुझाव  रखे  हैं
 झौर  जिन्हें  मैं  समझता  हूं  मिनिस्टर  साहब  ने
 नोट भी  किया  है  उन  पर  ध्यानपूर्वक  विचार
 किया  जावेगा.  मैंने  जो  आग  लगने  की  घटना
 बतलाई  उस  की  इनक्वायरी  करायेंगे  ौर
 अपने  जवाबी  भाषण  में  मेरे  प्रश्नों  का  उत्तर
 देने  की  कृपा  करेंगे  ।

 Shri  Bedabrata  Barua  (Kaliabor):
 Mr.  Chairman,  the  proposals  that  are
 being  brought  up  and  presented  be-
 fore  the  House  have  already
 under  the  consideration  of  the  Gov-
 ernment.  A  textile  corporation  is
 being  proposed.  The  whole  matter  is
 being  examined.  The  question  of
 taking  over  all  these
 textile  mills—not  immediately  but  as
 a  permanent  long  term  measure—had
 been  announced.  It  is  no  doubt  a
 very  bold  decision  and  the  resolution
 also  would  give  the  feeling  that  soma
 of  our  Members  are  thinking  in  very
 progressive  lines.  When  we  think  of
 taking  over  the  textile  mills  or
 other  industry  or  when  we
 nationalisation,  the  idea  is
 should  be  streamlined  and  it  should
 provide  some  amount  for  the  pubiic
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 One  of  the  speakers  mentioned  that
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 speculative  and  other  fields  which  has
 resulted  in  the  rather  heartless  enjoy-
 ment  of  the  scarce  situation  that  exists,
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 to  support  employment,
 the  prices  in  the  country.

 So,  all  these  things  would  also  come-
 in,  Naturally  all  the  arguments  thet
 we  have  revolved  round  that  pont,
 that  the  consumer  is  having  to  spend
 a  tremendous  lot,  much  more  on  food
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 Shri  8.  Kandappan  (Mettur):  Sir,
 this  resolution  takes  note  of  the  crisis
 that  has  developed  in  the  textile
 industry  and  envisages  the  taking  over
 of  the  sick  mills  by  the  Government.
 My  fear  is  whether  the  doctor  to
 whom  we  are  entrusting  these  sick
 mills,  famous  by  more  deaths  caused
 than  by  lives  saved,  is  competent  to
 manage  these  mismanaged  mills.  Only
 this  morning  during  Question  Hour,
 in  answer  to  Question  243,  Govern-
 ment  said  that  they  have  already
 taken  over  the  management  of  8  mills
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 has  increased  resulting  in  increased:
 cotton  yield,  but  the  per-acre  yield
 of  Indian  cotton  is  lowest  in  the-
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 afford  to  reduce  the  subsidy  that  they
 have  been  giving  to  the  fertiliser.  The
 reason  given  by  the  Government  is,
 since  anyway  fertiliser  is  being  used
 by  the  peasants,  there  is  a  large

 -demand  by  the  farmers  of  this  country
 for  fertiliser  and  therefore  there  is
 no  harm  in  removing  the  subsidy,

 ‘This  is  a  very  strange  argument.  If
 you  remove  the  subsidy  and  if  the
 cost  of  fertiliser  is  raised,  naturally
 the  cost  of  production  goes  up  and
 you  cannot  expect  the  farmer  to  give
 cotton  at  the  price  you  fix  when  the
 cost  of  his  inputs  goes  rising  up.  This
 js  a  very  ill-suited  time  for  the  Gov-
 ernment  to  remove  ihe  subsidy  or

 -even  for  not  paying  much  attention
 to  the  other  aspects  that  require  pro-
 per  attention  to  be  paid  as  far  as  this
 industry  is  concerned.  Sir,  I  am  say-
 ing  so  much  on  this  becouse  1  feel
 very  strongly  that  this  is  the  basic
 issue  at  stake.  After  all,  as  we  know
 from  some  figures  given  by  the  Gov-
 ernment  as  well  as  by  the  industria-
 lists,  that  raw  cotton  contributes  to
 almost  half  the  cost  of  production.
 Unless  the  production  cost  is  brought
 down  I  fear  that  it  is  almost  impes-
 sible  to  bring  down  the  price  of  cloth
 or  to  give  scope  or  buoyancy  to  the
 textile  industry.

 Another  important  asyect  to  which
 the  hon.  mover  of  the  resolution  refer-
 red  is  the  handloom  industry  and  the
 price  of  yarn.  Though,  strictly  speak-
 ing,  it  is  not  mentioned  in  the  resolu-

 cularly  those  varieties  that  are
 consumed  by  the  handloom  sector.  By
 way  of  this  kind  of  a  subsidy  or  some
 other  help  I  hope  the  Minister  would
 come  forward  early  to  improve  the
 lot  of  the  handloom  weavers.
 they  are,  particularly  after  the  expan-
 sion  of  the  powerloom  industry  in
 India,  facing  a  lot  of  difficulties  and
 they  are  not  able  to  cope  up  with  the
 market  competition.  On  top  of  it,  now
 the  rise  jn  the  yarn  prices  is  heavily
 spoiling  their  livelihood,  the  scope  of
 their  avocation,  and  I  would  be  very
 much  thankful  to  the  hon.  Minister  if
 he  cou'd  say  something,  rather  do
 something  and  take  some  initiative  on
 this  particular  matter,

 With  these  words,  Sir,  I  commend
 this  resolution  for  the  acceptance  of
 the  House.

 att  झब्युल गनी दार गनी  दार  (गुड़गांव)  :  मैं इस
 रेजोल्यूशन  को  सपोर्ट  करने  के  लिए  छड़ा
 हुआ  हूं।  हमारी  सरकार  के  पास  काम  बहुत
 थोड़ा  रह  गया  है।  कुछ  न  कछ  इसको  काम
 मिलना  चाहय  मैंने  तीन  प्लान  चलते  देख  हैं।
 खरनों  नहीं  तो  अरबों रुपया  जरूर  हमने
 उन  पर  ब्व्च  किया  है।  लेकिन  इतना  होने
 पर  भी  हमारी जो  बाच  स्थिति है  वह  पहले
 से  कहीं  ज्यादा  खराब  हुई  है।  जहां  तक

 इंडस्ट्री का  स्लुक  है  चन्‍्द  ही  खानदान
 हैं  जैसे  बिड़ला  का,  टाटा  का,  जैन  का  जो

 अमक  रहे  हैं।  हमारे  हैबर  भाई  ने  जो  कि

 काँग्रेस  के  प्रेज़ीढेंट  रह  चुके  हैं  झौर  कभी  मुख्य
 मंत्री  भी  रहे  हैं  कहा  है  कि  जो  प्रमीर हैं  दे
 जौर  भी  ज्यादा  अमीर  हो  गए  हैं  झोर  जो

 गरीब  हैं,  थे  झौर  भी  ज्यादा  गरीब  हो  गए
 gi
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 wart  से  पूरी  उपज  नहीं  करते  हैं  तो  उसने  हालत  क्‍या  है  ?  हमने  भरबों  रुपया  डिफेंस
 उन  से  जमीन  छीनी  झौर  छीन  कर  मुज़ाबरों  पर  छर्च  किया  है  भौर  भ्रपने  बजट  का  एक  बहुत
 को  उसने  जमीनों  को  दे  दिया।  हरिजनों
 को  शौर  टेनेंट्स  को  उसने  उन  ज़मीनों  को
 दे  दिया।  लेकिन  उनको  कोई  साधन  नहीं
 दिये,  उनको  प्लाउइंग  की  फैसिलिटोड  नहीं
 बीं।  झगर  ये  फैसिलिटोजड़  दी  गई  होती  तो
 उपज  बहुन  बढ़  सकती  थी  ।  जैसे  उधर  टैनेंट्स
 को  खमीनें  दो  गई  है  उसी  तरह  से  मैं  चाहता
 g  fe  इधर  सरकार  मिलों  को  मजदूरों  के
 हवाले  कर  दे  1

 भाप  किसी  बड़  कारखानेदार  मे  पूछिये
 कि  क्‍या  नतीजा  रहा  तो  वह  प्रापको  कहेगा
 कि  तीन  लाख  घट  गया  है।  मजदूर  कहता
 है  कैसे  घट  गया  है  तो  कहता  है  कि  पिछले
 साल  चौदह  लाख  फायदा  हुप्ला  था,  इस
 साल  ग्यारह  लाख  हुआ  है  ।  जब  वह  चाहता
 है  मिल  को  बन्द कर देता कर  देता  है  और  यह  कह  कर

 कर  देता  है  कि  काम  नहीं  चलता है  1  में  चाहता
 हूं  कि  मिलों  को  सरकार  जरूर  ले  लेकिन  लेकर

 मजदूरों  के  हवाले  कर  दे  ।  एक  हमारे  भाई  ने

 कहा  है  कि  बहू  कपड़ा  मिल  में  मजदूर  था  t
 मैं  चाहता  हूं  कि  इन  को  भजदूरों  के  हवाले  कर
 दिया  जाए  झौर  उनको  इनको  चलाने  का

 मोका  दिया  जाए।  आज  होता  यह  है  कि  इनकम
 टैक्स  की  ठगी  करने  के  लिए,  सेल्स  टैक्स
 की  ठगी  करने  के  लिए  ब्लैक  में  माल  को  बेचते

 हैं।  झाज  एक  ही  प्रादमी  होता  है  जो  चालाकी
 करता  है  भोर  एक  प्ादमी  के  लिए  चालाकी
 करना  धासान  होता  है  ।  मजदूर  हजारों  होंगे

 और  उनके  लिये  चालाकी करना  मुश्किल  होगा  t
 ये  नहीं  कर  पायेंगे  ।  लेकिन  टेनेंट  की  तरह  यहां
 ली  मजदूरों को  बरबाद  झाप  न  करें  ।  मजदूरों

 को  धाप  साधन भी  दें  ताकि  वे  ज्यादा

 से  ज्यादा  कपड़ा  तैयार  कर  सके  |
 बा  ही  सरकर  उमके  जरिये  बनाये  गये

 कपडे  को  ही  बाहर  के  मुल्कों  में  भेजे  1

 &  सरकार  की  बड़ी  तारीफ  करता  हूं  ।

 अंदेक्षार  बही  ॉखिश  करती  है  लेकिन  भाज

 बड़ा  हिस्सा  डिफेंस  पर  हम  खर्च  करते  हैं  t

 तीन  प्लान  पूरे  हो  चुके  हैं  ।  इतना  डिफेंस पर
 खर्च  करने  के  बावजूद  भी  हमारी  सरकार
 झाडाद  काश्मीर  को  जो  कि  भारत  का  एक
 हिस्सा  है  वापिस  लेने  का  यत्न तो  क्‍या,  बात  भी
 नहीं  करती  है  t

 इसी  तरह  से  यहां  क्या  हालत  है  fazer
 जी  को  दिल  छोल  कर  मदद  दी  जाती  है  1
 बिडला  जी  क्‍या  करते  हैं  ?  जिस  काम  को  उन्हें
 फेल  करना  होता  है  उसका  झपना  कारखाना
 लगा  कर  नई  मशीनें  मंगा  लेते  हैं  प्रौर  बिल्कुल
 कोल्ड  स्टोरेज  में  डाल  देते  हैं  श्रौर  थोड़ा  स.
 काम  करते  हैं  ।  झार्ट  सिल्क  थाने

 को  आप  लें।  सिल्क  याने  के  जितने
 कारखाने  हैं  उनमें  विड़ला  जी  की  मोनापोली

 है  उनकी  मर्जी हैं  जिस  रेट  पर  चाहें  दें  ।  झाज

 सुबह  श्री  श्रार०  के०  बिड़ला  को  मेरे  एक  सवाल
 करने  पर  गुस्सा  आ  गया  ।  वह  कहने  लगे  कि

 वह  उसके  मैनेजिंग  डायरेक्टर  हैं।  जरूर  होंगे

 है,  उसके  रिकार्ड  को  भी  देखा  ।  वहां  झस्सी
 परसेंट  बर्स्टिंड  बाने  बोब  होता  था  ।  उनको

 इजाजत  दे  दी  कि  सौ  परसेंट  बीच  करें  Mt  मिलें
 सेंट  बरहेंट  करती  थीं,  उनको  कहा  कि  हुब
 बीस  बरसेंट  तैयार  करो  ।  इस  तरंह  की  i
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 मं  झापके  सामने  दसियों  मिसालें  पेश  कर

 सकता  हैं।  वेकिन  इसकों  बाप  छोडदें  1  ाप
 यह  भी  देखे ंकि  उसकौ  यह  भी  इजाजत दें  दी
 नई  कि  जितना  जामनगर  के  बिड़ला  साहब
 बस्टि्ड  याने  तैयार  करें  उतने  से  खुद  उसका
 कपड़ा  भी  युनें  |  दाय  यह  शस्टिंड  यागे  शाजार
 में  कैसे  बिक  सकता  है,  ब्लैक  में  कैसे  मिल

 सकता है  ?  क्‍यों  घौर  कहां  से  वह  भाता  है  ।
 इस  बास्ते  दाता  है  कि  वह  कपड़ा  बनाने  की

 जरूरत नहीं  समझते  हैं  ।  इसका  नतीजा  यह
 होता  है  कि  जहूर  बेकार  हो  जाते  है  ।  इस

 बास्ते  इन  सद  को  सरकार  &  ले  ।  क्‍या  इससे
 कायदा  होगा  ।  हजारों  कांज्रेस  सरकार  को
 को  चलाने  वाले  नेतागण  झौर  लाखों  गहीं  तो

 हजारों  कमायेंगे,  एक  बिड़ला  साहब  या  मुट्ठी
 भर  कारखानेदारों के  बजाय,  कई  लोग  जायेंगे  t
 से  कर  सकार  इत  को  प्रो  के  हवासे  कर  दे  a
 तब  मजदूर  जिन  को  लायक  समझते  हैं  या  जो

 नए  नए  नौजवान  उठ  रहे  हैं  उतको  मुलाजिम
 बना  कर,  झफसर  बना  कर---ऐसे  धफसरे  नहीं
 कि  वह  हुकस  बनायें,  बल्कि  एसे  भ्रफसर  जो  कि
 मजदूरों  की  मदद  करें--इन  मिलों  को  चला
 सकते हैं  ।  मैं  समझता  हूं  कि  इससे  देश  का
 मससा हल  द्ोगा  |

 26.46  brs.
 (Mx.  Depury-SrrAnga  in  the  Chair.]

 झाज  भाप  एक  गलत  माहौल  में  देश  की
 इकोनोमी  को  तबाह  करते  जा  रहे  हैं  1  मैं  इस
 लिए  यह  कहता  हूं  कि  हम  सोचते  हैं  कि  हम
 किस  तरह  से  सारी  दुनिया  को  नैशनलाइज
 करें  |  पाप  नेशनलाइज़  कीजिये  ।  खुदा करे  कि
 भाप  इस  में  कामयाब भी  हों  ।  मैं  तो  कहूंगा कि
 कि  सरकार यह  भी  तय  कर  दे  कि  हिन्दुस्तान के
 किसी  घर  में  खाना  नहीं  बनेगा  थौर  सरकार
 खाने  को  भी  नेशनलाइड  करे  ।  लेकिन  जितने
 इदारों  को  इन्होंने  नेशनसाइस किया  है,  उन  में

 से  कितने  कामयाबी  के  साथ  चल  रहे  हैं।  पिछले

 दिनों  श्री  मोरारजी  देसाई  ने  बड़े  ओरों  से  कहा
 का कि  3:  इदारे  कामयाबी  दे  तय  जल  रहे
 हैं।  रह  a  बड़ी  बात  हुई  जैसे  कहा  जाए  कि  तीन
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 सौ  कैसिस में  से  275  में  हमने  werd  fers
 हैं  ।  थे  सजायें  किम  को  मिलीं  ।  चपढ़ासी,.
 कल,  फ्टचारी,  कांस्टेबल  की  मिली  |  लेकिक
 जर  कभी  बीजू  पटनायक,  बीरेन  मित्र,  टी०
 टी०कृण्णमाचारी  झा  गया  या  भी  सर्जून  ध्रोड़ा
 के  कहने  के  मुताबिक  श्री  सत्य  मारायण  सिंह
 झौर  थ्वी  के०  to  पन्त,  दिड़ला  जीते  तन-

 एक  जाननीषय  सदस्य  :  उन्होंने  नास  नहीं
 लिये  हैं  ।

 थ्वी  अब्युल  तभी  दार  :  नक्न  कुफ,  कुछ
 न  |  मैं  नहीं  कहता  हूं  I  झुन  धरोड़ा
 साहद  ने  कहा  है  इस  पर  यहां  चर्चा  भी  हुमा
 है  ।  प्राइम  मिनिस्टर  साहिबा  ने  कहा  है  कि
 ऐसा  इलज़ाम  लगाया  गया  है  कि  कुछ  मनति
 मण्डल  के  लोग  बिड़ला  जी  से  तनख्वाह  लेते

 हैं।  यह  घरोड़ा  साहब  ने  कहा  हैं  मैं  ऐसा:
 नहीं  कहता  हूं  7  मेरा  जो  कहना  है  बह  मैं  श्राप
 को  बता  देता  हूं  ।  नन्‍्दा  सी  ने  कहा  है  कि  45
 बैम्बर  पालिमेंट  ऐसे  हैं  जो बिड़ला  जी  की  जेब
 में  &  दौर  तीस  मैम्बर  झमींचन्द  प्यारे  लाल  जी
 की  चेव  में  हैं।  इन  सब  यातों  का  दाप  को  ध्यान
 रखना  चाहिये  |  इन  मिलों  को,  इन  करखानों
 की झापकों  नैशनलाइज  कर  देना  चाहिये  +
 लेकिन  ऐसा  करते  वक्‍त  इसका  भी  भ्रापको
 खयाल  करना  चाहिये  कि  सारे  हिन्दुस्तान  में
 सिर्फ  एक  बिड़ला  साहब  ही  नहीं  हैं  जिन  को:

 खुदा  ने  पैदा  करके  सजा  है  भौर  बही  भ्रकेले

 नहीं  हैं  जो कि  छोटी  कार  बना  सकते  हैं  झौर
 कोई  दूसरा  नहीं  बना  सकता  है  या  उन्हीं  को
 श्यार्टे  सिल्क  दाने  तैयार  करने  की  मोनोपोली
 दी  जा  सकती  हैं  धोर  दूसरे  लोगों  को  उसको
 तैयार  करने  की  इजाजत  नहीं  दी  जा  सकती  हैं  i}
 उसको  wg  भ्रश्चिकार  है  कि  यह  बढ़ी  बढ़ी
 मिलों  शौर  महीनों  को  इम्पोर्ट  करे  शौर  कर
 के  जिस  इण्डस्ट्रो  को  चाहे  तबाह  व  Tone
 करे  ।

 चेरी  हाग  जोड़  wt  शाप  ते  यह  धी
 है  कि  ६... ड  रेजोश्युसन  तो  सरकार  al  gee
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 करे,  मुझे  उससे  कोई  झगड़ा  नहीं  है  लेकिन
 ओऔरारजी  भाई  की  तरह  नहीं ।  जैसा

 उन्होंने  सुबह  यह  कह  दिया  कि  धाप  क्‍यों
 चयारते  हैं,  हम  सारे  मुलाजमीन  को  एक
 फरवरी से  देंगे,  जो  मंहगाई भत्ता  हमें  देना
 है,  उसके  लिये  भवराते  क्‍यों  हैं,  एक  फरवरी
 से  क्यां  जायगा।  उपाध्यक्ष  महोदय,  झ  तक
 जो  उसके  बच्चों  की  सेहुत  पर  असर  पड़ा  है,
 या  उनकी  भ्रपनी  हमेत  पर  असर  पड़ा  है,
 उसका  क्‍या  खिसारा  देंगे,  उस  को  कंसे  कम्पे-

 नसे  करेंगे---पह  मुरारजी  भाई  ने  नहीं  कहा  a
 झगर  सरकार  इस  को  मन्जूर  करे,  क्‍योंकि
 सरकार  नैशनलाइजेशन  की  बड़ी  हामी  है,
 न्तो  मैं  भाहूंगा  कि  इस  को  सजदूरों  के  लिये
 बकरे,  अपने  लिये  न  करे  ।
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 Shri  Narendra  Singh
 (Anand):  Mr,  Deputy-Speaker,  Sir,
 the  idea  of  the  mover  of  the  Resolu-
 tion  is  to  focus  attention  on  the  pre-
 sent  crisis  in  the  textile  industry.  In
 my  constituency  aleo,  there  is  an  old
 mill  at  Petled  called  Raj-Ratna  mill
 which  has  ceased  to  work  for  the  last
 one  year  and  a  half.  Nearly  2500
 people  are  unemployed.  The  Govern-
 ment  had  appointed  a  committee  under
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 price  of  cotton,  statutory  control  on
 cloth  prices,  high  excise  duties  and
 difficulties  of  fnancing  modernisation,
 The  hon.  Commerce  Minister  had
 mentioned  that  there  were  other  fac-
 tors  also,  that  the  high  prices  of  cotton
 were  due  to  the  fact  that  the  pras-
 perous  units  were  prepared  to  pay
 higher  prices.  We  are  aware  that
 some  of  the  modern  mills  consume
 more  cotton  and  for  their  requirement
 pay  more  price  for  cotton,  So,  we
 have  two  types  of  mills.  On  one  side,
 we  have  textile  mills  which  are  old,
 and  have  very  old  machinery—they
 need  change—and  on  the  other  side,
 we  have  modern  mills  in  Bombay  and
 other  places  which  have  reduced  the
 number  of  employees  by  introducing
 modern  machinery.  So,  this  crisis  has
 to  be  seen  in  a  very  impartial  manner.

 The  Government  has  very  wisely
 Suggested  tripartite  consultations.
 There  are  various  conflicting  interests.
 But  the  Government  is  eager  to  bring
 about  some  solution  and  enlarge  the
 atea  of  agreement  and  to  work  out
 mutually  acceptable  solutions.  Such
 Solutions  represented  a  consensus,
 answer  which  might  not  appear  fully
 logical  to  either  side  but  may  provide
 a  working  basis  for  all  the  parties
 involved.  After  all,  the  Government
 do  not  want  to  run  the  mills  for  them-
 selves.  There  is  the  question  of
 finances;  there  is  the  question  of
 employment;  there  is  the  question  of
 the  disposal  of  cloth.

 The  hon.  Commerce  Minister  also
 said  that  the  Government  propose  to
 #et  up  a  corporation  to  take  over  the
 ownership  and  the  management  of  sick
 textile  units.  He  said  that  a  Bill
 would  be  introduced  during  the  ses-
 sion  to  facilitate  taking  over  of  the
 ownership  and  the  management  of
 sick  mills.  I  have  also  learnt  that  it
 has  been  recommended  that  investi-
 gating  committees  should  be  set  up
 by  the  Government  under  the  Indus-
 tries  (Development  and  Regulation)
 Act  to  investigate  the  units  which
 ‘were  already  facing  closure  with  a
 -view  to  taking  over  the  management
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 wherever  necessary.  The  intention  of
 the  Government  is  to  have  a  set  up
 which  would  be  there  permanently and  not  temporarily.  There  should
 be  a  compact  tripartite  committee  at
 the  Centre  to  keep  a  watch  on  the
 situation  and  to  detect  cases  of  dete-
 riorating  management.  I  understand
 that  the  Government  is  fully  watch-
 ing  this  crisis  and  are  taking  neces-
 Sary  steps.

 One  of  the  hon.  Member  said—I
 think,  the  speaker  who  preceded  me—
 that  the  rich  were  becoming  richer
 and  the  poor  were  becoming  poorer. I  will  cite  some  examples  from  my
 own  village.  In  my  own  village,  I
 have  seen  women,  the  workers  in  the
 field,  wearing  sarees  which  perhaps
 my  wife  is  wearing.  (Interruptions). I  am  talking  of  my  own  village.  They
 are  wearing  gold  ornaments  also.
 May  be,  because  of  prohibition  they
 have  saved  money  and  are  able  to  buy ornaments.  Things  have  improved
 considerably.  Those  people  who  are
 critical...  (Interruptions)  have  noth-
 ing  to  propose;  their  eyes  are  blind;
 they  cannot  see  the  progress  made  in
 the  country;  they  just  shout  and  go
 on  saying  that  nothing  has  been  done,
 no  improvement  has  been  made.

 wt  हुकम  ग्चस्ब  कछुवाय  :  महीदा  जो,
 कांग्रेस  में  जाने  के  बाद  से  भाषा  बद  हो  गई
 क्या  ?  यहां  से  जब  बोलते  थे,  तब  भाषा
 अच्छों  थो  |  वहां  जाने  पर  उन  को  प्रगति
 दिखने  लगी,  पहल  प्रगलि  नहीं  दिखती  थी।
 (ब्यबघास)

 Mr.  Deputy-Speaker:  He  is  giving
 his  own  experience.  What  is  wrong
 in  that?

 Shri  Narendra  Singh  Mahida;  The
 suggestion  of  Mr.  Kachhavaiya  is
 worth  considering,  i.c.,  in  cases  where

 fund  for  the  working  of  the  mill,  the
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 {Serj  Nerendra  Singh  Mahida)
 workers  may  own  the  mill  on  a  co-
 operative  basis.  This  must  be  encour-
 aged.  The  hon.  Minister  should  see
 that  in  such  cases  where  the  employees
 tome  forward,  offer  their  money  in
 provident  fund,  they  should  be  allowed
 to  manage  the  mills;  after  all,  the
 workers  should  also  be  allowed  to
 own  a  mill  and  get  the  profits  from
 their  working.

 I,  therefore,  fee]  that  this  Resolu-
 tion  is  not  necessary  and  it  may  be
 withdrawn  Government  is
 into  these  matters,  and  the  crisis  in
 the  industry  will  soon  be  removed.

 Mr.  Deputy-Speaker:  Mr.  Banerjee.

 Before  he  starts,  I  want  to  say  this.
 ‘We  had  two  hours  at  our  disposal.  The
 Minister  would  take  about  30  to  35
 minutes.  Still,  there  are  a  number  of
 speakers,  I  would,  therefore,  request
 the  Members  to  be  brief.

 Shri  S.  M.  Banerjee  (Kanpur):  I
 have  a  suggestion  to  make.  The  next
 Resolution  is  Mr.  Nambiar’s.  He
 should  be  given  two  minutes.

 Mr,  Deputy-Speaker:  In  that  case.  I
 ‘will  have  to  call  the  Minister  at  about
 5.30.  Then  only  it  will  be  possible.  I

 heirs
 request  the  members  to  be

 rief.

 Shri  Nambiar
 Five  minutes  each’

 Shri  5.  M,  Banerjee:  Not  less  than
 ten  minutes.

 Mr.  Deputy-Speaker:  Mr.  Nambiar,
 you  advocate  brake  so  far  as  railways
 are  concerned.  But  I  cannot  apply
 the  brake  to  you.  That  is  my  diffi-
 culty.

 Shri  Nambiar:  A  single  raising  of  a
 finger  will  be  enough.  You  raise  like
 this,  and  I  will  sit  down  immediately.

 Shri  s.  M:  Banerjee:  I  rise  to  sup-
 port  the  Resolution  of  my  hon.  friend.
 I  was  very  today  when,  during
 the  Que:  tion  Hour,  in  reply  to  a  ques-

 (Tiruchirappalli):
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 Shri  Ss.  M.  Banerjee:  All  right,  it
 was  Manchester  No.  2.

 The  textile  crisis  is  mostly  in  those
 mills  which  are  manufacturing
 medium  or  coarse  cloth,  because  the
 need  for  cotton  is  much  more  but
 they  are  not  getting  the  quota.  I
 fully  agree  with  my  hon.  friend  Shri
 s.  K.  Tapuriah  when  he  says  that
 there  is  carding  by  the  big  mills,  My
 hon.  friend  Shri  Abdul  Ghani  Dar  has
 also  said  just  now  that  there  is  card.
 ing  by  the  Birla  group.  Birla  has
 become  a  shark  in  this  country,  an
 octopus,  and  naturally,  whether  it  is
 car,  small  or  big,  whether  it  is  textile,
 jute,  sugar  or  anything  else,  the  octo-
 Pus  has  a  hand  in  it.  Unless  we  put
 a  check  on  their  activities,  it  will  be
 impossible  for  the  small  units  to  func-
 tion  in  this  country  because  they  do
 not  get  even  the  share  to  which  they
 are  entitled  while  the  lion’s  share
 goes  to  the  Birla  group.

 Tt  would  also  like  to  point  out  that
 one  mill  in  Phulbani  Shariff  and
 in  Gaya  are  closed  today  and
 1,500  workers  are  on  the  streets. st



 Mills,  Kanpur,  the  hon.  Minister  gave
 the  following  reply:

 “No,  Sir.  The  Government  of
 India  are  not  contemplating  tak-
 ing  over  the  management  of  any
 cotton  mill  pending  the  passing  of
 the  Bill,  which  they  propose  to
 introduce  shortly,  to  enable  them
 to  take  over  certain  closed  and
 likely-to-close  mills.  They  have
 no  objection  if  the  State  Govern-
 ment  would  wish  to  take  over  this
 mill,  This  has  been  communi-
 cated  to  the  State  Government.”

 The  State  Minister  of  Industry  in  our
 non-Congress  Government,  my  Gov-
 ermment,  in  U.P.,  have  pleaded  that
 50  per  cent  financial  assistance  should
 be  given  by  the  Cen're.  I  do  not
 know  whether  he  has  made  any  writ-
 ten  request  to  the  hon.  Minister,  It
 is  estimated  that  a  total  of  Rs.  65
 lakhs  to  Rs.  l  crore  will  be  needed  to
 complete  the  take-over  of  this  Bill.
 So,  what  is  needed  by  the  U.P.  Gov-
 ernment  is  only  about  Rs.  50  lakhs.
 I  would  request  the  hon.  Minister  to
 consider  whether  in  the  interests  of
 the  textile  industry  in  Kanpur  or  in
 the  interests  of  the  starving  thousands
 of  workers  in  Kanpur,  it  is  not  avail-
 able  on  the  part  of  the  Central  Gov-
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 wants  to  take  it  over,  they  can  take
 it  over,  or  else,  the  State  Government
 may  be  enabled  to  take  it  over  and
 they  are  prepared  to  take  it  over
 provided  the  financial  commitment  is
 shared  by  the  Centre  and  the  State
 alike.

 Then,  I  would  come  to  the  case  of
 another  mill  which  is  facing  closure
 in  Kanpur.  It  is  wrong  to  say  that
 whenever  mills  are  taken  over  by
 Government  and  managed  by  a  cor-
 poration,  there  will  be  more  ineffici-
 ency  ang  scandal.  I  am  not  in  a  posi-
 tion  to  agree  with  my  hon.  friend
 the  Swatantra  Party  because  I  do  not
 subscribe  to  that  indeology.  I  defi-
 nitely  feel  that  only  those  men  should
 be  put  in  those  corporations  who
 would  welcome  nationalisation.  Be-
 fore  we  nationalise  the  industry,  I
 would  say  that  we  must  nationalise
 the  men  first.  It  is  no  use  putting
 people  like  Shri  L.  S.  Vidyanathan  in
 charge  of  the  LIC  especially  when  he
 had  been  writing  articles  after  arti-
 cles  in  The  Statesman  against  natio-
 nalisation.  We  should  nationalise
 those  persons  first.  I  agree  with  him.
 But  once  Government  take  it  over  in
 the  form  of  a  corporation,  I  do  not
 think  it  is  going  to  be  inefficient.  It  i=
 not  that.  If  they  say  that  the  public
 sector  is  inefficient,  the  private  sector,
 as  Dr.  Lohia  very  correctly  said,  is
 dishonest.  So  there  is  a  competition
 between  inefficiency  and  dishonesty.  I
 do  not  know  which  to  prefer.

 Shri  Piloo  Mody  (Godhra):  Efficient
 dishonesty  is  better  than  dishonest
 unprofitability.

 Shri  S.  का,  Banerjer:  I  always  ac-
 cept  Shri  Mody’s  views  because  of  the
 sheer  size  of  his  constitution.

 Shri  S.  K.  Tapuriah:  Intimidation
 is  not  part  of  our  party’s  policy.

 Shri  ss.  M,  Banerjee:  I  give  full  sup-
 port  to  the  hon.  Minister  to  have
 these  mills  taken  over

 despite
 all

 Birles  will  be  after  his  life.  He
 should  definitely  take  it  over.
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 [Shri  8.  M.  Banerjee]
 What  happened  at  the  Lakshmira-

 tan  Cotton  Mills?  Ghri  Remratan
 Gupta  employed  the  brother  of  Shri
 Manubhai  Shah,  who  was  Commerce
 Minister  at  that  time.  He  amployed
 a  brother  of  Shri  Sampurnanand,  who
 was  Chief  Minister  of  U.P.  He  had
 employed  the  relatives  of  Governors
 and  Ministers.  I  am  sure  that  with
 all  the  meagre  resources  at  his  com-
 mand,  property,  landed,  moveable  or
 immoveable,  Shri  Dinesh  Singh  will
 not  employ  his  brother  there.  So
 I  appeal  to  Government  to  take  it
 over.

 With  these  words.  I  support  the
 Resolution,

 wt  wat  फरनेस्शीक  (बम्बई-दक्षिण):
 उपाध्यदा  महोदय,  मैं  इस  प्रस्ताव  का  समर्थन
 करने  के  लिय  खड़ा  हुत्रा  हू  !  आज  सुकहू  जब
 प्रश्न  चल  रहे  थे  तब  मंत्री  साहब  ने  इस  बात  का
 शुलान  किया  था  कि  जिन  मिलों  को  भझभी  तंक
 सरकार  चला  रही  है  उन  मिलों  को  आागे
 चलाने  के  वास्ते  सरकार  का  ओर  से  एक
 कारपोरेशन  बनाया  जायगा  ty  मैं  सरकार
 के  उस  ऐलान  का  स्वागन  करता  हूं  शौर  यहे
 बोमार  पड़ी  हुई  मिलों  का  आगे  कुछ  न

 कुछ  इंतजाम  हमेशा  के  लिए  पक्के  तौर
 व्र  होते  लना  है  एसी  उम्मोद  मैं  रखता  हूं
 शौर  इस  लिए  एक,  दो  चोजों  का  यहां  पर
 मैं  जिक  करना  इस  प्रस्ताव  के  मामले  में  में
 भ्रावशयक  समझता  हूं  ।

 जब  इंडिया  यूनाइटेड  मिल्स  बम्वई  को
 सरकार  ने  चलाने  के  लिये  अपने  हाथ  में  लिया
 तो  एक  प्रनुभव  वह  मिल  चलाने  वालों  का
 ऐसा  रहा  कि  उसे  मिल  में  बना  हुभा  कपड़ा
 अभ्यई  के  बाजार  में  और  देश  के  बाजारों
 में  बेचता  करोबव  करीब  अ्रसम्भव  रहा।
 मजदूर  मेहनत  करते  रहे,  कपड़ा  बुनते  रहे
 मगर  वह  कपड़ा  मिलों  के  गोदा मों  में  ही  पड़ा
 रहा  ।  वहां  से  उठने  का  काम  नहीं  हो  पाया  ।
 जो  निजी  क्षेत्र  क ेमिल  मालिक  हैं  उन  लोगों
 को  साजिश  थी  शौर  उस  में  कामबाबी  उन
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 लोगों ने  पाई  कि  सरकार  जो  wh  मिल  बसाने
 को  लेती  है  उस  मिल  में  बना  हमा  कपड़ा
 बाजार  में  जाने  के लिए  न  दिया  जाय  ।  कई

 तरीकों  को  इस्तेमाल  किया  जाता  है  1  मो
 उल  के  बड़े  व्यापारी  हैं  उत  व्यापारियों  को
 इंसैंटिव  दिया  जाता  है  प्राइस  दिया  जाता

 है  दूसरे  तरीकों  से उन  को  खरीदा  जाला  है  ।
 उन  को  कहा  जाता  है  कि  झगर  कपड़ा  कस
 भ्री  हो  तो  कुछ  दिनों  तक  इंतजार  करो  लेकिन
 सरकार की  पोर  से  चलाई  जा  रही  मिलों  के

 कपड़े  को  किसी  भी  हालत  में  मत  उठाना  !

 सरकार  जब  आज  कारपोरेंशन  की  बात
 करती  है  और  यह  बीमार  मिलों  को  हमेशा
 के  लिए  ठोक  इंग  से  चलाने  की  भी  बात  करती
 है  तो  यह  जो  दिवकत  इंडिया  यूनाइटेड  भिल्स
 के  बारे  में  या  दूसरी  सिलों  में  सरकार  की  शोर
 चल  रही  मिलों  के  बारे  में  प्राज  हमारे  सामने
 शझा  रहो  है  इस  बीसारी  को  या  इस  तकलीफ
 को  कैसे  सरकार  हल  करेंगी  इस  के  बारे  सें

 अभी  तक  कुछ  सरकार  को  शोर  से  नहीं  सनने
 में  आया  है  1  श्रसली  तकलीफ  वहन  पर  भरा  जाती

 है  ।  आप  की  कारपोरेशन  बनेंगी  भौर  वही
 मिलों  को  जैसे  आज  ाप  ने  कहा  कि  8  सिलों
 को  पिछले  दो  सालों  में  ले  लिया,  कई  मिलें बंद
 पड़ी  हैं  भौर  कई  मिलें  बंद  होने  के  रास्ते  पर

 पड़ो  ar  हैं,  यह  बीमार  मिलों  को  भपने  हाथ
 में  लेगी  सगर  उस  में  जो  बना  ड्झा  माल  है
 उस  को  बाहर  बेचने  के  बारे  में  झाप  क्‍या

 इंतजाम  करेंगे  यह  असली  सवाल  है  |  अगर
 सरकार  के  पास  महीने,  दो  महीने  बाद  या
 6-8  महीने  में  कोई  रास्ता  निकलने  बाला

 हो  तो  हमारी  यह  प्रार्थना  है  कि  उस  रास्ते
 का  इस्तेमाल  बह  तत्काल  शुरू  करें  |  अगर

 यह  नहीं  किया  जायेगा  तो  मैं  समझता  हूं  कि
 कारपोरेशन  बनने  सके  झौर  कारपोरेशन
 चलने  तक  कई  शौर  मिलें  बन्द  हो  सकती  हैं
 और  सरकार  को  शोर  से  चलने  बाली  मिलें
 काफी  झड़ चन  में  भा  सकतो  हैं  i
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 झ्राज  सुबह  इसी  सदन  के  प्रन्दर  जीनि
 एक  सुन्नाव  दिया  था,  जिस  पर  मंत्री  साहब  ने
 कोई  ठीक  जवाब  नहीं  दिया  |  मैंने  यह  कहा  था
 कि  सब  से  पहले  ाप  एक  बात  प्रमल  में
 ले  झाइये  कि  जहां  तक  एक्साइज  ड्यूटी  वगैरह
 का  झंझट  है,  सरकार  की  भ्रोर  से  जो  मिलें
 व्बसतो  हैं,  उन  में  बने  हुए  कपड़े  पर  आप
 इतने  बड़े  परिमाण  में  एक्साइज  ड्यूटी
 मल  लोजिये  जितनी  निजों  क्षेत्र  को  सिलों
 पर  लगाते  हैं  7  आप  इस  लिये  उत  मिलों  को
 ले  रहे  हैं  कि  जो  निजी  क्षेत्र  के मालिक  ये
 उन  से  उस  के  चलाने  का  काम  ठीक  ढंग  से  नहीं
 होता  था।  मैं  इस  चोज  को  नहीं  मानता  हूं  कि
 मजदूरों  की  अडचन  की  वजह  से  या  किसी  और
 बजह  से,  मशोने  ग्रादि  पुरानो  होने  को  वजह
 में  मिलों  को  हालत  बूटी  हुई  है  ।  यह  एक
 बहुत  पूराना  पड़यनत्र  है  सरकार  और  मिल
 मालिका  का  ।  मिरच  तो  चाट  में  चलें  लेकिन
 मिल  मालिक  हमेशा  के  लिये  नफं  में  रहे  q
 जब  पो  परिस्यिति  है  और  सरकार  मिलों
 को  अपने  ह:10. ह  में  लेती  है  ला  कम  से  कम  उते
 मिलों  के  कपड़े  पर  श्राप  को  एक्साइज  ड्यूटी
 माफ  करनी  चाहिये  या  कम  से  कम  कुछ  कम
 करनों  चाहिये  at

 wa  के  सिया  सरकारी  मिलों  में  बना

 हुआ  कपड़ा  जो  बाजार  में  बिकने  के  लिये
 जाता  है,  उस  के  सम्बन्ध  में  एक  इलाज  सरकार
 के  सामने  तत्काल  ा  सकता  हैं  ।  में  समझता

 हूं  कि  लाखों  नहों  करोड़ों  गज  कपड़ा  सरकार
 को  ओर  झाज  भलग  अलग  मिलों  से  खरीदा
 जाता  है  हिन्दुस्तान  के  कपड़ा  बाजार  में
 झगर  निजी  क्षेत्र  की  मिलों  से  यह  कपड़ा
 ने  खरोद  कर  सरकार  यह  फैसला  कर  ले
 कि  झपनों  सिलों  का  बना  ढ्मा  कयड़ा  मिनिस्ट्री
 के  काम  के  लिये,  रेलों  के  कास  के  लिये,  कज

 हरियों  के  काम  के  लिये,  पलटन  के  काम  के

 लिए  या  दूसरे  सरकारी  काम  के  जिये  खरोदेंगी,
 तो  डस  को  काफो  खपत  हो  सकती  है  ।  मैं

 यह  मानता  हूं  कि  जो  स्टोर्स  के  पर्चअ  का  काम
 करने  बाले  लोग  हैं,  डाइरेब्टर  जनरल  भ्ाफ

 JYAISTHA  12,  7889  (SAKA)
 Testis  Jagusiry

 27
 (

 सप्लाइज  हैं,  उन  की  कमाई  कम  हो  ज  येगी,
 लेकिन  जो  मिलें  हैं,  जिन  में  हजारों  की  तादाद
 में  मजदूर  काम  करते  हैं  जिन  के  जीवन  में
 हम  किसी  प्रकार  को  खशी  नहीं  दे  सकते  हैं,
 उन  में  काम  करने  वालों  को  एक  सहारा
 मिलेगा,  जिन  के  हमारे  आज  लक  के  वेब
 के  कारण  बहुत  तकलोफ  में  पड़ने  की  इम्कान
 हूं।  इस  तरह  से  हम  उन  लोगों  को  कुछ  बचा
 पयेंगे  1

 माननीय  मची  जी  से  मेरा  एक  श्रौर
 निवेदन  है  कि  श्ाज  बह  बीमार  मसिलों  को
 लेकर  चलाने  की  बात  छोड़  दें  ।  मैं  मानता

 हूं  कि  झगर  इस  वक्‍त  सरकार  उनको  चलाने
 के  लिये  तैयार  है  तो  सरकार  ऐसा  जरूर
 कर  लेगी  लेकिन  निजी  क्षेत्र  को  रिजर्व  बक
 से  पैसा  देता,  कहीं  इड्स्ट्रिप्ल  डेवेलपर्मेट
 जक  से  पैसा  ऊता,  एल०  झई०  सौ०  से  पैसा
 देना  यूनिट  द्र्स्ट  गे  यबेसा  देना,  निजो  क्षेत्र
 ी  मिलों  के  नफे  में  चलाने  के  लिये,  जन  कि
 मिल  मालिक  उस  पेसे  को  लेकर  भो  घाटे  में
 चलाते  हैं,  बीमार  मिलो  को  प्रपने  कन्घ्न
 पर  उठा  कर  मालिकों  को  सहारा  देना,  यह
 काम  बहुत  दिनों  तक  नहा  ल  सकता  ऐसो
 हालत  में  पूरे  मिल  के  धन्धे  का  राष्ट्रोमकरण
 करके  हो  यह  ससला  हल  हो  सकता  है,  आर
 मंत्री  महोदय  को  इसके  बारे  में  सोचना  चाहिये  7
 जो  मिले  आज  चाटें  में  चलती  हैं  और  जो  मिलें
 नफ  में  चलती  है  उन  के घाटे  और  -.फं  दोनों
 को  मिला  कर  हिसा  अराबर  किया  जा  सकता

 है  at  चूंकि  घाटे  की  मिलों  को  सरकार  लेना
 चाहती  है  इस  लिये  'उस  के  पास  एक  ही  रास्ता

 है  कि  वह  सारे  उद्योग  का  राष्ट्रीयकरण  कर
 दे  t  मंत्रो  जी  मेरे  इस  सुमाव  पर  विचार  करेंगे
 यह  सोच  कर  मैं  उस  प्रस्ताव  का  समर्थन  करता

 हूँ

 श्री  रमधोर  सिह  (रोहतक )  :  उपाध्यक्ष

 महोदय,  आप  के  सामने  जो  मसला  है  वह
 बड़ा  बुनियादी  मसला  हैँ  1  एक  प्रोप्रेलिल
 मेम्बर  के  नाते  जो  मेरी  पार्टी  का  नजरिया

 है  उसे  मैं  पेश  करता  हूं  ।  कांग्रेस  का  नजरिया
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 [air  रगघ'र  सिह]
 सोशलिज्म  का,  जम्हूरियत  का  नजरिया  है।
 धब  नहीं,  कांग्रेस  बकिंप  कमेटी  की  मीटिंग
 सात  दिन  wat... .  .  .

 Shri  B.  Kandappan  (Mettur):  Is
 there  any  socialism  left  in  your  party?

 शो  रणघोर सिह  :  भाप  ठेका  न  उठाइये  q
 ara  समझते  हैं  कि  ाप  ने  ही  ठेका  उठा  रक्खा

 है  भेरो  पार्टी  का  एक  बनियादों  नजरिया

 है  घोर  में  उस  नजरिये  को  पेश  करता  हूं  t

 यह  कोई  27  मिलों  का  सवाल  नहीं  है  t

 वह  सहदत मन्द  हैं  या  बोमार  हैं,  उत  को  कटेगरी
 में  मैं  नहों  जाना  चाहता।  सवाल  यह  है  कि

 एक  नजरिया  है  देश  के  सामने  झोर  हमारों
 चार्डी  उस  नजरियें  को  भ्रमलों  जामा  पहनाने
 जलती  है।  यह  बहतरीत  मोका  है  उसके  लिए  1

 इस  लिए  जो  रेजाल्यूशन  चल  किया  गया

 हम  न  मिफ॑  उस  के  लिये  पानरेबल  मेम्बर

 को  मुजारकबाद  देता  हूं  बल्कि  उस  की  पुरजोर
 हिसमायत  करा  हुं  1

 यह  सवाल  सिर्फ  मिलों  का  नहीं  है  ।

 जमीत  पर  सालिग  लगाई  है  हमारी  अपनी

 कांग्रेंस  गवर्ननेंट  ने  बड़ा  भच्छा  किया  |

 किसान  भी  उते  बुरा  नहीं  समझता  ।  किसान

 को  शिकायत  यह  है  कि  कारखानेदार  बचा

 हुमा  ay  बैंको  का  मालिक  बचा  हुमा है,
 बड़ो-बड़ी  इन्हयोरेस्स  कम्पनी  वाला  बा

 हुमा है.  ee

 Shri  S.  Kandappan:  It  has  never
 been  implemented  anywhere.  It  is
 only  on  paper.

 श्री  शगीर  सिह  :  3  सरी  बातों  में

 इस  क्त  नहों  जाना  चाहता  1  सीधा  सबाल

 यह  है  कि  हुछ  मिले  हैं।  वह  लूती  लंगड़ी हैं,
 गाझमल हैं,  काम  करतीहहै,  बीमार  हैं  या  भन्छी

 हैं,  यह  सवाल  नहीं  है।  सवाल  यह  हैं
 ह अ  उन  को  जबिया  तौर  पर  लिया  जाये

 या  रजामन्दी  ओे  लिया  जायें  मैं  तारीफ

 करता  हूं  मिनिस्टर  साहब  की  कि  उन्होंने

 झाठ  भिलों  फो  टेक  धोवर  बॉर  लिया  t  बत-
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 खाया  गया  कि  कारपोरेशक  चलायेगा  |
 मैं  नहीं  समझता  कि  कारपोरेशन चसा  पायेगा  t
 सीधी  बात  ज्हू  है  कि  भ्ालिर  पानी  बमान
 को  ही  जायेगा  ।  कोमी  मिल्कियत  बनाने
 या  सोश्लाइजेशन  करने  की  बात  शाई  हर
 मिल  के  लिये  एक  हद्वन्दी  मुकररे  करनी
 पड़गी  जैसे  शहरी  जायदाद  के  लिये  है  कि
 इस  से  ऊपर  कोई  मिल  मालिक  नहीं  रक्खंगा  |
 मिल  टाटा  की  या  विड़ला  को  है,  मुझे  मालूम
 सहीं  -  अगर  सारी  मिलें  टाटा  बिड़ला  की

 हैं  तो  एक  को  छोड़  कर  सारी  को  सारी  लेनें  मैं

 उन  ग्रादमियों में  से  हुं  जो  सोचते  हैं  कि
 एक  किसान  के  साथ  एक  बात  हो  तो  दूसरे  के
 साथ  इम्त्याज  क्‍यों  किया  जाये।  इस  में  एक
 एबलाकी  बात  है  1  हजारों  मजदूर  हैं  जो  कि
 बैठे  हैं,  साखों  बच्च  उन  के  कूनबे  मैं  हैं  ।
 कितने  दिनों  से  मिलें  बन्द  हैं,  उन  के  बच्चों
 का  क्‍या  बतता  होगा  ।  50,  60  vo  की
 नौकरी  करने  वाले  यह  लोग,  वह  सारे  के  सारे

 काटन  मिला  में  हैं।  काटन  पब्रातो  है  किसान से,
 किसान  जो  उसको  बेचता  है  उस  का  क्या

 होगा  ?  उसकामाल  बेकार  पड़ा  रटेगा,
 उप्तका  माल  बिकता  नहीं  है  तो  उस  की  कीमत
 शाउत  जावेगी  और  उने  के  ऊपर  भी  उसका
 अतर  पड़ेगा  |  झगर  पैदावार  बढ़ती  नहीं  है,
 ह: 1: 6  की  किल्लत  होती  हैं  तो  भाव  भी  बढ़ेगा  ।
 फिर  यहां  हो  नहीं,  मु  क  के  घन्दर  डिफेन्स
 के  लिये  जो  खेमे  शौर  छतरियां  बनतो  हैं  उन
 का  क्यों  होगा  ?  मैं  मुल्क  के  मुफाद  के
 लिये  भी  चाहता  g,  फौज  के  मुफाद  के  लिये

 चाहता  हूं,  मजदूरों  के  मुफ़ाद  के  लिये  चाहता  हूं,
 देश  के  मुराद  के  लिये  भी  चाहता  हूं  शौर
 किसान  के  मुकाद  के  लिये  भी  चाहता  हूं  ।
 कि  मिलों  को  लिया  जाये  ।

 जो  रेजोल्यूशन  पेश  किया  गया  है  उस
 में  मिलों  को  तेशतलाइज  करने  कौ  बात  मेरी

 पार्दी  के दजरिये की  बात  है।  मिनिस्टर  साहब
 ने  पहले  कह  दिया  कि  8  मिलें  ले  सौ  हैं  शौर

 gn  बाकी  हैं  ।  जिन  को  मिल  जले  चला  ही
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 गहीं  सकते  उन  को  सरकार  ले  रही  है  ।
 कोई  स्कूल  जौर  कालेज  चल  नहीं  सकता  तो

 गये  तेंट  कहे  कि  हम  उन  को  अलाना  नहीं
 आहते, गांव  वाले  भाड़  में  जायें, शहर  वाले
 आड़  में  जायें,  तो  यह  तो  ठीक  बात  नहीं है  1,

 अगर  बह  रऊामन्दी ते  देत ेहैं  तो  ठोक  बात है,
 अगर  हीं  देते  तो  उन  से  जयवरदस्ती  लिया
 जाये  |  यह  देश  को  कौमो  मिल्कियत  है  ।
 इस  स्याल  से  में  इत  रेजोल्यूशन  को  पुरजोर
 हिमायत  करता  हूं  ।

 Shri  S.  A.  Dange:  (Bombay  Central
 South):  First  I  would  like  to  draw  the
 attention  of  the  House  to  the  fact  that
 generally  when  the  mills  are  taken
 over  by  the  Government,  the  first  step
 they  take  to  reduce  the  rearness
 allowance  of  the  workers  employed
 in  the  mills.  Thig  has  happened  in  the
 State  of  Maharashtra.  I  hope  the  cor-
 poration  wiil  not  start  with  that  mea-
 sure  and  ask  the  workers  to  cut  the
 dearness  allowance  as  the  Government
 had  invested  money.

 What  are  the  causes  which  are  res-
 ponsible  for  the  inefficient  manage-
 ment  of  these  mills?  If  they  do  not
 associate  the  workers’  representatives
 in  the  management,  the  sick  mills
 will  never  recover  from  their  sickness.

 The  sick  mills  are  not  sick  because
 the  workers  did  not  work  or  the
 machinery  is  bad.  I  know  many  of
 these  mills  have  very  good  machinery.
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 For  two  years  they  made  a  profit  and
 again  went  into  losses  because  of
 fraud.

 Now,  in  the  morning,  the  Minister
 stated  that  he  might  look  into  the
 question  of  fraud.  |  do  not  know  how
 he  can.  But  where  has  been
 misappropriated  by  the  directors,  there
 should  be  some  institution,  some
 Measure,  some  method  of  attaching
 the  prop:rties  of  the  directors  even
 if  they  are  limited  companies.  Other-
 wise,  the  mills  are  made  sick  by  fraud;
 the  Government  puts  the  money  into
 the  sick  mills,  recovers  them  from
 the  sickness,  hands  them  back.  again
 to  the  fraudulent  people  ang  the  same
 game  starts.  Thig  has  happened  in
 Sholapur;  this  has  happened  in  Bom~
 bay.  So,  I  hope  the  Corporation  is  not
 going  to  be  a  philanthropic  institute
 to  assist  fraudulent  directors  to  com-
 mit  their  frauds  over  and  over  again
 and  impose  wage-cuts  and  dearness
 allownace  cuts  on  the  workers.

 Therefore,  I  am  giving  caution  to
 the  Minister;  that  i¢  he  does  not  pay
 attention  to  the  past  history  in  this
 affair,  then  he  wil]  help  the  treasury
 to  lose  a  few  crores,  help  us  to  lose
 a  few  crores  in  dearness  allowance,
 help  the  country  to  lose  all  the  cloth
 that  is  produced  by  these  mills  and
 ultimately  land  us  in  trouble  था
 around.  I  hope  that  before  he  takes
 his  firral  decision  on  the  policy  to  be
 followeg  by  this  corporation,  he  will
 consult  Members  o¢  this  House  who
 know  the  job  very  well  and  consult
 the  trade  union  concerned  and  not
 only  rely  on  the  INTUC  ag  the  sup-
 reme  adviser  in  *his  matter.

 Lastly  I  would  like  to  say  thet  2
 do  not  like  the  idea  of  pfoviden*  fumd
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 (Shri  8.  A.  Dange]
 being  invested  in  sick  milis  and  the
 workers  forming  co-operatives  to  own
 those  mills,  This  fraud  was  exposed
 Tong  ago  in  the  capitalistic  system,
 tempting  the  workers  to  put  their
 provident  fund;  they  lose  their  provi-
 dent  fund  and  then  they  lose  themsel-
 ves;  again  it  is  taken  over  by  some
 capitalists,

 Finally,  I  would  support  the  pro-
 position,  that  instead  of  taking  over
 only  sick  mills,  if  sickness  is  to  be
 recovered,  then  some  healthy  mills
 also  shoulg  be  taken  over,  so  that
 transfusion  of  blood  from  the  healthy
 ™mills  could  be  made  into  the  sick
 mills  and  the  economy  recovered  pro-
 perly,  if  at  all  it  can,  under  the
 directorship  of  our  Finance  Minister
 who  has  presented  the  budget
 recently.

 In  the  end,  [  would  say  that
 nationalisation  of  this  essential  item
 of  consumer  goods.  the  cssential  item
 for  man’s  living.  is  the  only  remedy
 to  save  the  consumer  from  the  frauds
 of  the  millowners  and  save  the  worker
 from  the  expropriation  from  which  he
 suffers.

 Shri  Nambiar:  The  textile  industry
 is  the  most  advanced  industry  in  our
 country  and  this  is  the  first  industry
 which  ig  crumbling.  I  fully  associate
 myself  with  the  reasons  ably  given
 by  Shri  Dange.  I  have  experience  of
 certain  textilc  mills  in  my  part.
 Today,  there  is  practically  a  cessation
 of  work  which  goég  on  in  one  mill  in
 my  district,  known  as  Cauvery  Spin-
 ning  Mills,  near  Trichinopoly,  where
 the  workers  are  told  that  the  mill
 management  hag  no  money  to  pay  the
 wages.  Therefore,  the  workers  are  on
 stirke,  and  th.  mil]  management  doce
 not  get  loan  from  anywhere  and  they
 do  not  have  money  to  purchase  cotton.
 This  is  the  sickness.  How  would  this
 sickness  be  cureq  except  by  the
 Means  recommended  by  Shri  Pange?
 Otherwise,  what  will  happen  is,  the
 game  thing  will  com,  back;  it  will  be
 set  right;  the  loan  would  be  given.

 we  are  with  him—ig  that  he  should
 do  it  in  way  that  will  save  the  eco-
 nomy  and  save  the  poor  man.

 Only  one  word  about  the  handlocom
 weaver.

 The  resolution  speaks  about  wea-
 vers.  The  condition  of  handloam  indus-
 try  is  so  bad  that  millions  of  weavers
 are  starving  or  are  near  starvation.
 Something  must  be  done  to  help
 them.  They  may  be  given  guaranteed
 supply  of  yarn  at  controlled  rates.
 There  must  be  a  better  method  of
 marketing.  The  good  cooperatives
 must  be  helped  to  the  extent  possible,
 not  the  fraudulent  ones.  Thig  must
 be  taken  along  with  the  textile  indus-
 try.  as  part  and  perce]  of  it  and  Gov-
 ernment's  attention  must  be  bestowed
 On  this.  The  handloom  industry  which
 gave  cloth  to  our  ancestorg  ig  stilt
 continuing  in  this  country  and  it  must
 continue,  The  millions  of  handloom
 weavers  must  be  saved.

 Shri  Dinesh  Singh:  Sir,  I  am  very
 happy  I  have  had  this  opportunity  of
 listening  to  hon.  members’  views  on
 this  very  important  subjec:  of  the
 textile  industry.  As  some  hon.  mem-
 bers  rave  pointed  out,  it  ig  ong  द... अ  our
 major  industries  employing
 number  of  workers,  an  industry  whiclr
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 &nd  out  what  is  really  to  be  done  to
 help  the  industry.  The  mover  of  the
 resolution  has  made  out  a  very  guod
 case  for  the  nationalisation  of  this
 entire  industry.  |  am  not  going  into
 that  question  who,  because  that  is  a
 matter  which  we  are  not  considering
 just  now.  In  hig  own  resolution.  he
 does  not  talk  of  nationalisation  as
 such,  but  only  of  the  taking  over  of
 some  mills.  The  resolution  says:

 “In  view  of  the  crisis  in  textile
 industry  resulting  in  continued
 closure  of  mills  ang  large  scale
 unemployment  of  weavers,  this
 House  recommends  to  the  Govern-
 ment  to  take  over  all  the  closed
 mills  immediately.”

 As  I  said  this  morning.  there  are
 about  27  closed  mills  today  apart
 from  the  3  mills  that  we  are  run-
 ning.  Of  these  i3,  two  are  closed.
 Actually  we  have  2]  mills  run  by
 Government  and  27  mills  are  closed.
 These  mills  have  been  closed  for
 different  reasons—some  because  they
 were  in  financia]  difficulties,  some
 because  they  had  labour
 some  because  the  management  had
 some  problems  and  so  on.  Because  of
 that,  it  is  not  possible  for  us  to  take
 over  all  these  mills.  If  we  take  over
 some  mills,  we  will  have  to  take  them
 over  at  a  loes.  When  this  question
 was  brought  up  in  the  last  session,  I
 had  said  that  it  would  be  Govern-
 ment’s  endeavour  to  take  over  these
 mills  on  a  permanent  basis.  Our

 difficulties,
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 running  at  a  profit,  the  owners  want
 it  back.  Once  the  Government  has

 or  the  investment—there  is  pressure
 that  it  should  be  returned  ¢o  the  mill-
 owners,  The  hon.  Member,  Shri  Tapu-
 riah,  took  pains  to  show  how  in  the
 public  sector  we  are  mismanaging
 everything  and  everything  is  running
 at  a  loss.  Here  is  an  example  of
 sector  which  is  particularly
 which  is  mismanaging  things.  I
 say  ‘mismanaging’  because  these
 have  been  allowed  to  get  into
 position.  Had  there  been  better
 agement  of  these  mills,  had
 been  proper  ploughing  back  of
 fits,  had  there  been  modernisa’
 had  there  been  looking  after  the  pro-
 lems  of  workers,  may  be  these  mills-

 ie

 auf

 the  mills  we  took  over  quite  a  num-
 ber  of  mills  have  been  running  at  a
 profit.  The  public  sector,  as  he  would
 like  to  call  it,  has  not  mismanaged.  In-
 fact,  the  public  sector  has  been  able
 to  set  right  the  earlier  mismenage-
 ment  of  the  private  sector,

 Shri  S.  Kandappan:  Sir,  ]  rise  on
 a  point  of  order.  In  the  morning  a
 statement  was  laid  on  the  Table  of’
 the  House  in  reply  to  Question  No.
 243.  There  it  has  been  clearly  stat-
 ed  that  the  mills  are  not  running  at
 a  profit.

 Mr,  Deputy-Speaker:  He  said  not
 “all”  but  “some  mills  are  running  at
 a  profit”.

 Shri  S.  Kandappan:  I  would  like-
 to  draw  the  attention  of  the  hon.
 Members  to  what  has  been  said  im:
 that  statement.  It  says:

 “However,  from  the  periodical
 reports  received  from  the  Autho-.
 rised  Controllers,  it  is  observed
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 [Shri  8.  Kandappan)
 that  one  of  the  four  mills  viz.  The  from  these  mills.  Shri  hes
 Tadia  United  Mills  has  been  mak~  also  pointed  that  out.  Dane ing  losses  consistently  though  the
 amount  of  loss  varied  from

 mills,  vie  Muir  Mills  Ltd.,  Kan-  There  is  one  problem  which  we
 "

 Swadeshi i
 ,

 Flour  have  really  got  to  consider,  ao  far aml  Cotton  and  as  textiles  are  concerned,  that  it  is Mills,  Indore  and  Hira  Mills  Ltd,
 Uijain,  have  been  making  loses  «Industry

 which  needs,  like  any
 in  some  months  and  profits  in  industry,  constant  renovation,
 some  other  mouths”  producing  newer  things,  producing .

 —,
 at  cheaper  prices  and  all  that,

 ‘That  means  neutralising  the  whole  a  constant  review  of  all  these
 thing.  things  has  to  be  kept  in  mind.  There
 mann  of

 can  he  say  that  they  are  =e  ‘certain  inputs  which  are  not

 If  that  is  the  profit  that  he  expects,

 millowner  saw  that  any  mill  which
 was  taken  over  by  Government  did
 not  run  on  profits  and  therefore  they
 organised  a  boycott  in  the  market.

 Shri  Dinesh  Singh:  I  am  grateful
 to  the  hon,  Member,  Shri  Dange,  for
 correcting  the  records.  Shri  Tapuriah

 very  little  return  of  profit.  Here  is
 an  example  where  there  is  no  return
 at  all.  On  the  other  hand  you  are
 eating  into  the  profi  are
 running  at  a  E  ’  i

 is  cotton  itself,

 pounds,  in  UAR  it  is  620  pounds,  in
 Pakistan  it  is  241  pounds  and  our
 yield  is  120  pounds.  Now,  there  is
 this  tremendous  difference  in  yield  of
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 The  hon.  Member,  Shri  Kandappan,
 to  the  handloom  industry.

 Crisis  in
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 would  be  the  difficulty  of  implement-
 ing  this,  there  will  have  to  be  con-
 trols  and  shortages  and  other  comp-
 laints  will  come  in.

 st  wege  गनौ  वार  :  भाप  उन  को
 सबसिडो  दे  दें  ।

 gh  we  LIF ghillase gy]
 Dye)  ००  gente

 ओ  'बिनेदा  सिह  :  सबसिडो  तो  आप
 जितना  चाहें  दे  सकते  हैं  बह  तो  पैसा
 झाष के  हुथ  में  है  |  पैता  यहां  से  मंजर  करते
 हैं  और  इसलिए  जितना  भो  यहां  हाउस  से

 मंजूर  करते  हैं  बहू  सबधिडों  याप  उन्हें  दे
 सकते हैं,  .  .  «

 डा०  रात  भगोहर  लोहिया  (कन्नौज)  :

 मैं  कई  सो  मोल से  दौड़  करके  प्राय  से  कुछ
 कहने  के  लिये  पाया  हूं।  700  मील  से  अकाल
 के  इताके  से  होफर  गा  रहा हूं  -  भकाल  के
 इलाके  में  स्राप  कपड़ा  मुक्त  बांट  दीजिपे।
 अकाल पे  इलके  में  पाज  भी  कपड़ा  काफी
 इधरठा  हो  गया  हैं  भौर  इसे  भाष  मुफ्त
 ज्यो  देंतो यह  मिलें  जूच  983  तरोके  से चलतो
 जुएगी 1
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 ी  बिनेश  कलि  :  600  मील  से  मालनीय
 डा०  साहब  इस  के  लिये  यहां  बेकार  आये,
 वे  मुझे  इस  के  लिये  तार  द॑  देते  तो  वह  उनसे
 जह्दी  पहुंच  जाता  ।  यह  तो  एक  छोटो  सी
 बात  थी  जिसके  लिए  उन्हें  खुद  भाने  की  कोई

 खास  जरुरत नहीं  थी.  .

 Blo  शाम  सनोहर  लोहिया  :  धाने.  का
 ज्यादा  झसर  पड़ा  है  मान  गये,  धन्यवाद  t

 Shri  Dinesh  Singh:  The  hon.  Mem-
 ber,  Shri  Tapuriah,  has  made  some-
 other  suggestion  regarding  the  utili-
 sation  of  cotton  that  we  are  import-
 ing  from  abroad  and  how  it  could
 be  distributed  more  equitably.  I  am
 grateful  to  him  for  the  suggestions
 which  he  has  made.  We  shall  certain-
 ly  have  those  examined.

 The  hon.  Member,  Shri  Dange,
 made  various  suggestions  in  regard  to
 the  corporation  that  we  are  contem-

 an  opportunity  of  discussing  this  mat-
 ter  with  him  before  we  the
 corporation.  But  Tr  would  like  to
 say  now  that  we  shall  certainly  ह... अ
 mine  the  possibility  of  associating  the
 workers  in  any  set-up  that  we
 have.  The  question  of  accountabill-

 the  running  of  these  mills  more
 cient,  will  also  be  gone  into.

 माननोय  सदस्य  श्री  कछवाय  ने

 बातें  कही  थीं  ।  एक  तो  उन्होंने मध्य  प्रदेश
 के  मुख्य  बंत्रो  जो  के  बारे  में  कुछ  बातें  कहीं  ।
 मैंने  सुबह  भी  उने  से  निवेदन  किया  था  कि
 जब  यहां  मुख्य  मंत्री  जो  नहीं  हैं.

 Shri  Namblar:  Ig  the  procedure
 that  the  answer  will  come  in  the
 same  language  in  which  the  speech
 is  made?

 Shri  8.  K.  Tapuriah:  What  will  ru
 do  if  tomorrow  someone  makes  28
 speech  in  Sanskrit?

 ne



 Shri  S.  K.  Tapurieh:  We  are  ap-
 preciating  it.

 Shri  Dinesh  Singh:  I  am
 greatful  to  the  hon.  Member  for  his
 appreciation.

 Shri  Nambiar:
 Tamil  tomorrow.

 j

 I  shall  do  it  in

 Shri  Dinesh  Singh:  He  will  have
 to  teach  me  first  if  he  wants  a  reply
 in  Tamil.

 मैं  कह  ग्हा  था  कि  सुद्य  मंत्री  के  बारे
 में  श्रो  कक्वाय  ने  कुछ  बातें  कही  ।  वह  यहां
 पर  हैं  नहीं  जिस  से  कि  बढ़  अबाब  दें  सके
 मैं  बढ़ी  समझता  हैं  कि इस  सदन  के  लिये  यह
 एक  श्ल्छी  बान  होगी  कि  जो  लोग  यहा  नहीं
 है  जवाब  देने  के  लिये,  या  जिन  को  झोर  में  हम
 लोग  यहां  पर  जबाब  न  दे  सकें,  उन  के  बारे
 में  ie  इस  तरह  के  झारोप  लगाये  जायें।
 शरोग  मत्य  हैं  या  नहीं,  यह  झलनग  बात
 है,  लेकिन  उन  का  लगाना...  oe

 st  gen  म्द  TT  (उज्जन)  :
 उन  थे  पूछ  कर  जवाब  दीजिए  कि  उन्होंने
 ऐसा  किया  है  या  नहीं  ।

 शनी  बिनेश  सिह  :  श्राप  वहां  के  किसी
 अपने  साथी  मे  पुछवा  सकते  हैं  जिस  में  कि  वह
 गुट  वहां  जबाब  दे  सक  मैं  यहां  पर  हू  ।
 अमर  ऐसी  कोई  बात  कहीं  जाती  है  तो  जमारें
 लिये  यज्ञ  कटिताई  होती  है  कि  हम  उस  को

 अपचाप  मुन भी  नहीं  सकते  हैं  ओर  उसका

 शूरा  जवाब  भी  नहीं  दे  सकते  |  लेकित  झगर
 बह  बात  कही  जाय  कि  मुख्य  मंवो  किसी  मिल
 सालिक  रप,  है  श्सलिये  उन्होंने  उनको
 मकान  मुफ्त  रहने  के  लिये  दिया  है,  तो  यहू
 कोई  बास  ध्रच्छी  बात  नहीं  लगती

 जी  ग  अन्य  कलचाय :  मकान  दिया
 जाये,  यह  खास  बात  नहीं  है  ?

 ली  वाहशि  मूथंण  जाजपेवौ  (खारगोन)  :
 मध्य  प्रदेश  सरकार  को  तरफ  से  बहुत  ज्यावा
 किराया  दियां  जाता  है  ।

 ली  बिसेश  सिंह  :  मुख्य  मंओो  को  मुक्त
 रहने  को  कोई  जरूरत  नहीं  है  क्योंकि  सब
 मुख्य  मंज़ियों  को  जिस  मकान  में  वह  रहते
 हैं  उस  के  लिये  सरकार  को  तरफ  से  किराया
 दिया  जाता  है  इस  लिए  वह  किसो  बकान
 में  मुफ्त  रहना  चाहें  या  न  रहना  चाहें,  इस
 का  कोई  नाजायज  फायदा  उठाये,  सह  बात
 ठोक  नहीं  मालूम  होती  t

 करी  कछवाय  ने  कहा  कि  सरकर  जो
 मिलें  लेते  है  या  जो  कारखाने  सरकार  चलाती
 है.  बढ़  फायदे  पर  नहीं  अलतो  हैँ  ।  उन्हंने
 यह  कह  कर,  यह  ात  कहने  की  कोशिश  को  कि
 जो  मिले  इस  ह  ठीक  नहीं  चल  रहो  हैं  उन्हें
 हम  ने  लें  न्कित  सरकार  इस  से  सहमत  सही
 है  जो  मिले  ीक  नहीं  बन  रहो  है,  मैं  मही
 कहता  कि  हम  उन  सब  को  ले  नेगे,  लेकिन
 जिन  को  ले  सकते  हैं  उनके  बारे  में  हमें  जरूर
 देखना  पहंगा  |  थ्वी  eeTo  ने  एक  और  बाल
 कही  t  एक  ग्ग्फ  उन्होंने  कहां  कि  सरकार
 किसी  मिल  को  बला  नहीं  सकतो,  लेकिन

 दूसरों  तरफ  कहा  कि  जो  मिले  हम  में  उन  के

 मजदुरों  को  हिस्लेदार  बनाना  चाहिये  ॥
 तोसरी  बात  उन्होंने  कही  कि  मालिक,  सरकाश
 शौर  मजदूर,  इन  तोनों  का  मिल  कर  उन  का
 चलाना  चाहिसे  t  उन्होंने  तीनों  बातें  श्रसग-
 लग  कहीं,  जिन  के  बारे  में  मैं  समझा  नहीं
 कि  तीनों  में  में  उसका  खात  सुशाव  क्या  है
 मिलें  ले  जायें  या  नहीं  लो  जायें  और  लो  जायें
 सो  क्‍या  उसे  को  मजदूर  ही  चलायें  |  भ्रगर
 मिलें  ले  लो  गई  ते  मालिक  किर  दा  में  कहां
 श्ाता  है  ?  जब  सरकार  ले  लेगी  तो  सरकार
 मालिक  हो  जायेगी  1  उन  को  बातों  में  यह
 कठिनाई  झा  जाती  है

 Bro  राम  मनोहर  लोहिया  :  उपभोक्ता  +
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 eft  faire  fox  :  डाक्टर  ताहश  इतती

 दूर  में  धाये  हैं,  कुछ  ॥...  सदन  में  नहीं  भागे,

 इस  लिये  चाहते  हैं  कि  अपनी सब  बातें  कह  कर

 खत्म  कर  लें  |  मैं  मिवंदन  करूंगा  कि  मैं  कभी
 झपनी  बात  कह  कर  बैंट  जाऊंगा  उस  के  बाद

 बह  जितनी  देर  चाहें  बोलें,  मैं  बड़ी  म्ब्शी  से

 सुनूंगा  ।

 डा०  रास  मनोहर  लोहिया  :  श्राप  खूब
 जोल  ले.  लेकिन  ाप  के  शोलने  के  बाद  उपाध्यक्ष
 महोदय  मुझे  बोलते  कहां  देंगे  *

 शी  दिनेश  सिंह  :  श्री  अन्जों  से  लक्षमो
 रतन  काटन  सिल  के  बारे  में  कढ़ा  a  उस  के

 बारे  में  खुबद  जवाब  दे  चुका  ह  और  मैं  समझता

 हैं  कि  कार्पा।  जयांब

 क्री  Ho  मो०  बनरजों  :  50  बरसें ।

 श्भी  हुकम  म्द  कइ्यूराय 7  4  लाख
 wo  को  कई  जला  दो  है  उस  का  कोई  जिक्र

 नही  क्या  गया  i

 श्री  दिनेश  सिह  :  इसके  ।उथ  तो  सान-

 जीय  सदस्य  जानने  है  पति.  मैं  सुबह  ही  कह

 चुका  हूं  कि  जाच  कराय्ग,  |

 जहां  सक  लक्ष्मी  कतेन  काटन  मिल  को

 सवाल  है  मैंने  सुबह  इस  को  काफा  साफ  कर

 दिया  था  t  इस  वक्‍त  जा  oii  मिलें  हमारे
 पास  हैं.  उन  मे  से  भी  केल्द्रीय  सरकार  सिर्फ

 दो  या  तीन  मिलों  को  कुछ  मदद  देती  हैं
 ।

 जाकी  जो  हैं  उन  को  राज्य  सरकारें  ही  हमारी
 ज्जामन्दी  से  लेती  हैं  शोर  उनको  चलाती

 है  7  जो  हम  ने  उत्तर  प्रदेश  सरकार  से  कहा
 कि  झगर वह वह  लेकर  चलाना चाहे  तो  हम  इस
 की  इजाजत दे  देंगे  यह  कोई  नई  चीज  नहीं
 है  ।  यह  हम  ने  कोई  ऐसी  चोज़  नहीं  कही  है

 जो  बौर  जगह  नहीं  हो  रहा  हैं  7  भौर

 अदेशों  में  भी  ज्यादातर  मिलों  को  वहां  की

 सरकारें  ले  कर  चला  रही  हैं  ।

 जहां  तक  50  परसेंट  का  सबाल  है  हामरे
 प्यास  उत्तर  प्रदेश  सरकार  की  तरफ  से  जो
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 लिख  कर  आया है  उस  में  बह  चाहते हैं  कि
 पूरा  खर्च  हम  दे  -  हम  ने  उन्हें लिखा  है  कि

 .  हम  पूरा  खर्च  नहीं,  दे  सकते  हैं  ।  जो  सुझाव
 माननीय  सदस्य  |  बतला  रहे  हैं  वह  अभी
 हमारे  पास  नहीं  आया  है  लेकिन  हमारी
 जो  कठिनाई है  वह  हमने  में  उन  से  बतलाई  ।

 सुबह  भी  बतलाई  भी  कि  चूकि  हम  अपना
 एक  नया  कारपोरेशन  बनाना  चाहने  हैं  भौर
 उस  के  लिये  विधेयक  लाने  वाले  हैं  इस  लिये
 अभी  हमारे  लिये  नई  मिलों  को  लेना  सम्भव
 नहीं  है  ।  जब  यह  विधेयक  झायेगा  तब  उस
 के  बाद  जेंसी  आवश्यकता  होगी  हम  उस  को
 देखेंगे  t

 at  रासमावतार  ास्त्री  (पटना  )  :

 फुलवारी  और  गया  के  बारे  में  आप  ने  कुछ
 नहीं  कहा  कि  वहां  की  मिलें  कब  तक  बन्द

 रहेंगी  -  कुल  दो  ही  तो  मिलें  है  बिहार  में
 और  में  भी  बन्द  पड़ो  हैं  ।

 एक  साननोय  सबस्य  :  सो  रहे  थे  मालूम
 होता  है  |

 शबी  रामावतार  शास्त्रों  बिहार  के  बारे
 में  नही  कहा  ।  आप  से  रहे  थे  मैं  जगा  ह्भा
 हूं.  विल्फुल  श्राप  के  सामने

 शनी  बिनेश  सिह  :  जितनी  बातें  मेरी  समझ
 में भाई  मैंने  उन  से  कहों  "  उन  माननीय  सदस्य
 से  जिन्होंने  यह  रेजोल्यूशन  रग्खा  है  मैं  कहूंगा
 कि  जो  उन  की  खास  बालें  हैं  वह  इस  में

 पूरी  होती  हैं।  यह  विधेयक झा  जाये,  यह  कार-

 पोरेशन  बन  जाय,  उस  को  वे  देख  लें,  उसके

 बाद  अगर  शोर  कोई  नई  बात  वह  कहना

 च्बाहे  तो  कह  सकते  हैं  7  इस  लिये  भ्राज

 मुझे  इस  रेजोल्यूशन  की  कोई  जरूरत  दिखाई

 नहीं  देती  ।

 को  रालाबतार  झास्जी  :  मे  मिलें जो
 हमारे  यहां  हैं  कब  तक  बन्द  रहेंगी,  इस  का  तो
 जवाब हमें  दिलगाइये  ।  दो  ही  तो  मिलें  हैं
 जोकिदों  तीन  साल  से  बन्द हैं  n  क्‍या ये
 मिलें  बन्द  रहेंगी  ?
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 ter  has  replied  to  all  the  points  that
 were  raised  in  this  discussion.  Shri
 Esthooe.

 Shri  FP.  FP.  Esthose;  Mr.  Deputy-

 luable  suggestions  on  that.  I  am  also
 thankful  to  the  hon.  Minister  who
 has  agreed  to  take  over  the  closed
 mills  by  having  a  corporation.  As
 te  how  the  corporation  will
 will  be  gone  into  detail  later.  But
 about  the  handloom  industry  which
 gives  employment  to  millions  of
 workers,  the  hon.  Minister  should  see
 that  there  is  an  improvement  in  that
 industry  and  we  hope  that  he  will
 take  immediate  steps  in  this  direc-
 tion.

 With  these  words,  ]  commend  the
 Resolution  to  the  acceptance  of  the
 House  through  a  voice  vote.

 Shri  Nambiar:  Any  how,  the  hon.
 Minister  has  accepted  the  Resolution.
 in  effect,  and  let  us  have  a  voice  vote
 and  pass  the  Resolution.

 Mr.  Deputy-Speaker:  Now,  there
 are  some  amendments.

 Mr.  Deputy-Speaker:  No,  no.  I
 will  have  to  put  the  amendments  to
 the  vote  of  the  House  now,

 Now  I  put  the  amendments  of  Sar-
 vashri  R.  Umanath,  ‘Yashpal  Singh
 and  K.  Ramani,  to  the  vote  of  the
 House.

 Amendments  Nos.  2  and  3  were  put
 and  negatived.

 Shri  Nambiar:  This  is....

 Mr.  Deputy-Speaker:  He  will  get
 the  time  to  move  his  Resolution.

 Shri  Nambiar:  I  am  not  saying
 anything  about  that,  Sir.

 This  being  the  Fourth  Lok  Sabha,
 I  suggest  this:  let  there  be  one  Reso-
 lution  on  which  there  may  be  a  un-
 animous  acceptance.  Let  them  ac-
 cept  it.  After  all,  it  has  been  ac-
 cepted......

 Mr.  Deputy-Speaker:  Shall  I  put
 the  main  Resolution  to  the  vote  of
 the  House?

 The  question  is:

 “That  in  view  of  the  crisis  in
 textile  industry  resulting  in  con-
 tinued  closure  of  mills  and  large
 scale  unemployment  of  weavers,
 this  House  recommends  to  the
 Government  to  take  over  all  the
 closeg  mills  immediately.”
 The  motion  was  negatived.

 2752,  brea,

 RESOLUTION  RE.  DECONTROL  OF
 STEEL

 Shri  Namblar  (Tiruchirappalli):  7
 beg  tu  move  that:

 “This  House  disapproves  the
 action  taken  by  the  Government
 in  decontrolling  steel  and  thereby
 causing  steep  rise  in  the  price
 of  steel.”

 I  am  grateful  to  you,  Mr.  Deputy-
 Speaker,  for  giving  me  an  opportu-
 nity  to  move  this  Resolution.  In  doing
 so,  I  am  sorry  to  say  that  the  Goy-
 ernment  has  hurriedly  come  forward
 with  a  decision  to  decontrol  steel.
 The  next  day—within  24  है अ.
 prices  have  gone  up.  The  prices
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 bave  gone  up  so  much  that  the  con-
 sumer  and  the  common  man  suffer
 very  much.  I  can  give  you  the  in-
 crease  in  prices  with  details.

 ली  हुकम  चम्द शनबाय  (उज्जैन)  :
 उपाध्यक्ष  महोदय,  सदन  में  कोई  भी  कैमिनेट
 मंत्री  उपस्थित  नहीं  है

 Mr,  Deputy-Speaker:  The  Minister

 ot
 State  is  here.  He  is  in  charge  of

 t.

 ली  हकम  चन्द  कछवाय  :  उपाध्यक्ष
 महोदय,  मेरा  निवेदन  सुन  लीजिये  ।  पिछली
 लोकसभा  में  जब  सरकार  हकम  सिंह  जो
 अध्यक्ष  थे,  उन्होने  निर्णय  दिया  gy  कि  सदन
 में  कैबिनेट  स्तर  का  मंत्री  झवाय  उपस्थित
 रहे,  जब  तक  वे  नहीं  रहेंगे  तब  तक  कार्य-
 वाही  नहीं  चलेंगी  |  मैं  मानता  हूं  कि  स्टेट
 मिनिस्टर  हैं,  लेकिन  कैबिनेट  मंत्री  नहीं  हैं,
 कैबिनेट  मंत्री  भ्रवश्य  उपस्थित  रहना  चाहिये  |

 Mr.  Deputy-Speaker:  I  was  a  mem-
 ber  of  the  last  Lok  Sabha  and  I
 think  that  on  such  occasions  the
 Minister  of  Statc  who  is  responsible
 or  who  is  handling  the  affairs  in  that
 portfolio  used  to  be  present.  I  do
 not  know  what  is  the  exact  ruling.

 थ्नी  हुकम  म्द  कछवाय :.  झाप  रिकाई
 निकलवा  कर  देखेंगे  तो  झापको  मालूम  होगा
 शा  mg  स्ेकेंटरी  माइक  मे  पछ्िये  को  ापकों
 पता  व्बलेगा  कि  यह  फंसला  है  या  नहीं  कि  यहां
 पर  औई  कैजिनेट  मंत्री  रहला  चाहिये  या

 नहीं  ।
 Shri  Nambiar:  I  shall  give

 figures  in  respect  of  certain  varieties
 of  steel,  the  prices  of  which  have
 gone  up  very  much.  These  are  the
 items  which  the  Government  arc  us-

 the  Government  is  a  party  to  this  sort
 _af  decontrol,  and  the  Government  re-

 presentative  on  the  Joint  Plant  Com-
 mittee  agrees  to  the  increase  sudden-
 ly.  The  Government  says  that  they
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 tions.  The  figures  are  as  follows:

 Item  Price  before  Price  after
 decontrol  decontrol

 HR  strips  Rs.  S2  Rs.  876
 CR  str'ps  Rs.  ‘1235,  Rs,  259
 CR  strips  Rs.  3638  Rs.  30793
 CC  strips  Rs.  1845,  Rs.  3565

 These  are  the  items  which  are  very
 much  needed  by  the  small-scale  in-
 dustries  and  the  small-scale  indus-
 trialists  are  suffering  because  of  de-
 cuntrol.  Moreover,  there  is  no  quota
 fixed  for  them  hereafter.  They  have
 to  go  to  the  joint  plant  committee
 and  the  fatter  will  distribute  it  or  in
 other  words,  the  joint  plant  commit-
 tee  will  have  the  right  to  decide  the
 fate  of  these  small-scale  industries.
 Of  course,  Government  have  got  some:
 representative  on  the  joint  plant  com-
 mittee,  but  that  is  different  from
 having  a  Steel  Controller  appointed
 by  Government  who  would  have  the
 absolute  right.  That  absolute  right
 has  now  been  given  up  and  it  is  being
 shared  by  the  monopolists.  Where  was
 the  necessity  to  bring  in  the  indivi~
 dual  monopolists  into  the  picture?

 There  have  been  price  increase  in
 respect  of  certain  other  items  also  of
 which  Government  are  the  main  pur-
 chasers.  For  instance,  take  the  case
 of  jtems  required  by  the  railways
 Here,  we  find  the  Railway  Minister
 coming  up  and  saying  ‘The  price  of
 steel  has  gone  up;  therefore,  the  cost
 has  gone  up:  the  expenditure  is  on
 the  increase:  I  have  got  a  deficit;  give
 me  more  money  by  why  of  increased
 fares  and  freights,  But  why  was  he
 a  party  to  increase  in  prices  of  steel?
 A  representative  of  the  Railway  Boerd
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 [Shri  Nambiar]
 is  also  there  on  the  joint  plant  com-  agree  with  that.  I  am  prepared  te
 mittee  and  he  had  agreed  to  these  0  into  the  details  of  the  report  and
 price  increases.  In  the  case  of  sleep-  the  reasons  they  have  given  and  state
 er  bars,  the  price  was  Rs,  68  before  the  present  position  where  those  rea-
 and  now  it  is  Rs.  650;  in  the  case  of  sons  do  not  apply.  Compare  these
 crowbars,  the  price  sleepers  ex-  things.  In  the  given  conditions,  I
 works  now  think  this  report

 ata
 wrong  in  reco-

 Rs.  770.  These  are  all  items  used  by
 the  railways.  Again,  in  the  case  of
 axles,  the  price  which  was  Rs.  09
 E  i  go  हर  5  a  ‘1342.  2

 from  me  because  he  may  not  agrec
 with  me  when  I  say  tha:  Tatas  are
 2  monopoly  concern.

 Shri  Virendrakumar  Shah
 gadh):  HSL  is  the  monopoly.
 is  the  biggest  brother.

 (Juna-
 That

 Shrj  Nambiar:  Wheels  and  tyres
 are  not  used  by  others;  they  are  used
 mostly  by  the  railways.  There,  the
 price  increase  is  very  much;  the  price
 has  gone  up  from  Rs.  286  to  Rs,  1356.
 In  the  case  of  another  variety  of
 wheels  and  tyres  of  an  ordinary  type.
 the  price  has  gone  up  from  Rs.  1140
 to  Rs,  1373.  There  must  be  some  ex-
 planation  for  this.  I  have  gone
 through  the  report  of  the  Khadilkar
 Committee  in  this  connection.  ‘You.
 Sir,  were  the  chairman  of  a  committee
 in  this  regard.  I  am  glad  I  have  a
 ‘copy  of  that  report  with  me.  I  am
 glad  that  you  were  on  that  committee,
 but  I  am  also  sorry  that  ‘you'  who
 ‘were  the  chairman  of  that  committee
 is  different  from  the  ‘you’  who  are
 the  Deputy-Speaker  of  the  House
 now.  The  two  ‘yous’  are  different.
 Even  then,  the  Khadilkar  Committee
 also  recommended  decontrol.  That
 was  then.  But  they  have  their  rea-
 gons  for  decontrol.  I  am  not  here  to

 Shri  Nambiar:  Last  year.
 tions  are  completely  different
 Perhaps  when  the  report  was

 so.  Granting  careful  consideration  to
 the  report,  even  then  I  would  sug-
 gest  that  the  situation  today  is  diff-
 erent  because  we  are  in  the  midst  of
 an  economic  crisis.  Spiralling  prices
 are  the  kingpin  of  that  crisis.  If  you
 do  want  to  keep  that  kingpin  intact
 and  allow  that  to  grow  in  wider
 dimensions,  the  situation  will  be  ter-
 rible.

 Mr.  Deputy-Speaker:  He  has  al-
 ready  taken  0  minutes.  Let  him
 conclude  in  another  five  minutes.  We
 have  only  one  hour  for  this  Resolu-
 tion.

 Shri  Nambiar:  I  require  20  minutes,
 It  is  an  important  issue  on  which
 you  yourself  as  Chairman  of  a  Com-
 mittee  produced  such  an  important
 report.

 Mr.  Deputy-Speaker:  Then  he  may
 resume  the  next  day.  We  adjourn
 now,

 18.02,  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Monday,  June
 5,  967/Jyaistha  15,  889  (Sake).


